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 889  (Saka).
 Monday,

 The  Lok  Sabha  met  ot  Eleven  of  the

 [Mr.  SPEAKER  in  the  Chatr]
 ORAL  ANSWERS  TO  QUESTIONS

 Selective  Conscription
 +

 Wi,  Shey  0.  0.  sharma:
 Shri  Shri  Sharda  Nand:
 Shri  J.  8.  Singh:
 Shri  Bharat  Slngh  Chauhan:
 Shri  Ranjit  Singh:

 Will  the  Minister  of  Defemce  be
 Pleased  to  refer  to  the  reply  given  to
 Starred  Question  No.  2]3  on  the  3rd
 April,  967  and  state:

 (a)  the  progress  made  in  the  matter
 ef  selective  conscription  for  the  Arm-
 éd  Forces  3  the  context  of  Pindi-
 Peking  threatening  attitude;  ang

 (b)  when  the  scheme  is  likely  to  be
 Snalised?

 The  Ministery  of  pefemce  (Shri
 Swaran  Singh):  (a)  and  (b).  In  the
 light  of  the  examination  of  this  ques-

 be  feasible  and  instead  of  this,  the
 scheme  of  granting  short  service  com-
 mussions  has  been  found  to  be  more
 acceptable  and  is  likely  to  yield  better
 results.

 Shri  D.  C.  Sharma:  May  |  know  if,
 while

 eying
 up  selective  conscription,

 the  hon.  lence  Minister  has  thought
 of  any  other  pla-  in  order  to  meet
 thiy  Pindi-Peking  collusion  and  in
 order  to  be  able  t+  offset  the  combined
 manpower  of  these  two  countries?

 Shri  Swaran  Singh:  As  I  have  said,
 the  institution  of  the  short  service
 commission  scheme  js  likely  to  meet
 the  situation  better.

 Shri  D.  C.  Sharma:  May  I  know  if
 they  are  having  some  long-term  plan
 to  meet  the  Pindi-Pekimg  challenge”
 That  was  the  object  of  my  question.

 Shri  Swaran  Singh:  That  u  a  long-
 term  plan.

 Shri  M.  B.  Krishna:  It  is  said  that  a
 small  country  lke  Israel  could  call
 People  who  have  been  trained,  who
 are  other  than  the  military  personnel,
 within  24  hours  to  take  to  arms  and
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 Te  राम  भगोहर  सोहया :  भ्क्‍रध्यक्ष
 महोदय  मैं  भी  एक  पूरक  बत्न  पूछता  चाहता
 थ्या

 Mr.  Speaker;  I  looked  at  that  gide
 twice,  thrice,  and  nobody  got  up,  I
 therefore  called  the  next  question;
 otherwise,  I  would  have  called  you.

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a  whether  ris  a  fact  that  diplo-
 matic  pressure  is  being  exerted  by
 USA  and  U.SS.R  on  Indig  and
 Other  countries  to  induce  them  to  sign
 the  nuclear  non-proliferation  treaty;

 (b)  whether  Government  intend  to
 call  g  Conference  of  interested  covn-
 tries  to  Tesst  this  pressure  for  signing
 away  the  rights  of  non-nuclear  coun-
 tries  without  a  firm  agreement  on
 denuclearisation  and  gisart™ament;  and

 (९)  if  not,  the  reason  for  not  or-
 ganising  international  suppor,  for  the
 rights  of  the  non-nuclear  countries?

 The  Mindster  of  Externaj
 (Shri  M.  C.  Chagla):  (a)  No,  Sir.

 (b)  No,  Sir.
 (c)  The  Eighteen-Nation  pisarma-

 ment  Committee,  of  which  India  i  4
 member,  has  l4  non-nuclear  countries
 represented  on  it.  It  is  dealing  with
 the  drafting  of  a  Treaty  on  non-proli-
 feration  of  nuclear  weapons,  The
 views  of  the  non-nuclear  countries  are
 freely  and  fully  expressed  in  that

 connie
 and  in  the  General  Asem-

 जो  ह. द  लिनये :  प्रध्यक्ष  भहोदत मैं
 यह  जासना  चाहता  हूं  कि  प्रणु-वित्फोट  पर
 पावादी  लगाने  वाले  मास्‍्कों  कशर  तथा

 भु  हथियारों  के  फैलाव  के  सम्बन्धी  प्रस्तावित
 करार  क्या  इन  करारों  का  झाभार  यह  है  कि
 बत॑भान  ध्न्तर्राष्ट्रीय स्थिति  को  जया  दिया,
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 फ्रीड  कर  धियां  जाय  चौर  क्या  सरकार  का
 यह  कर्तव्य  नहीं  है  कि  चूंकि  इससे  पांच  बढ़े
 राष्ट्री  का  दुनिया  में  एकाधिकार  प्रस्थाषित
 हो  जाता  है  इसलिये  मास्कों  करार,  जिस  पर
 सरकार  ने  हस्ताक्षर  कर  दिया  हैं  भौर  ay
 नया  करार  इन  दोनों  के  बारे  में  पुनविच्षार
 कर  के  कोई  ठोस  नीति  भ्रपनाई  जाये  ?
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 will  be  listened  to  and  xt  will
 in  a  form  which  will  make  it
 for  us  to  sign  jt  Bui  any  suggestion

 H

 aft  wry  लिवये:  क्या  सरकार  मास्को
 करार  पर  पुनविचार  करेगी  ?

 शी  ‘qo  We  चायता :  मास्को  करार

 दूसरी  बात  है।  वह  एटामिक  एक्स्प्लोजस्ज  के
 बारे  में  है  शौर  हम  उस  पर  सही  कर  चुके  हैं
 जहां  तक  इस  ट्रीटी  का  ताल्लुक  है  ,  वह
 बिल्कुल  दूसरी  बात  है  ।

 It  gives  the  monopoly  even  of  nuclear
 research  to  the  nucletr  powers  aid
 puts  the  non-nuclear  powers  under  &
 great  disadvantage.

 भरी  मु  लिमये  :  मैंने  यह  सवाल  पूछा
 था  कि  जिन  देशों  के  पास  आजविक  हथियार
 नहीं  हैं,  क्या  सरकार  झपने  दृष्टिकोण  कौ
 जौर  मजबूती  के  साथ  रखते  के  लिए  उन  देशों
 का  कोई  सम्मेसन  बुलायेगी  ।  मंत्री  महोदव  ने
 भ्रपने  जवाब  में  कहा  है  कि  जेनेवा  में  जिए
 झठारह  देशों  का  सम्मेलन  हो  रहा  है,  उनमें

 चौदह  देश  ऐसे  हैं,  जिन  के  रास  झाजविक

 हचिमार  नहीं  हैं।  मेरा  बनें  वह  नहीं  है  a
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 हैं.  यह  कहता  चाहता  हूं  कि  दुनिया  में  जो
 L46  भी  120  देश  हैं,  उतमें  से  केवल  पांच

 देशों  के  था  प्रामविक  हथियार  हैं  भौर
 बाकी  के  पास  क्‍ग्राजविक  हृथियार  नहीं  हैं  q
 मैं  यह  जानता  चाहता  हूं  कि  क्या  सरकार  इन
 भी  देशों  को  एक  जगह  लाने  के  लिये  भौर
 अपनी  नीति  को  प्रागे  बढ़ाने  के  लिये  कोई
 बोयना  बनायेगी  या  हमेशा  दूसरे  देशों  के  हित
 के  कामों  को  ही  करती  रहेगी  ?

 ह्फिल  M.  C.  Chagla;  As  a  matter  of

 also  objected,  to  the  drafting  of  cer-
 tain  party  of  that  resoluiion,  But
 whatever  ;t  may  be.  that  resolution
 has  been  passed  in  the  Assembly
 Therefore,  when  the  reso!uiusn  is  im-
 plemented,  there  will  be  a  conference

 Oral  Answers  72244

 जौ  जाने  करनेन्डीड:  मत्रौ  महोदय  ने
 कहा  है  कि  इस  नये  करार  मे  जो  डिफ्रेक्ट्स
 हैं,  सरकार  को  उनकी  जानकारी  है  ।  क्या
 मत्री  महोदय  बतायेंगे  कि  इस  करार  मे  वे

 shri  M.  0.  Chagla:  Yes,  Sir,  4  can

 passed.
 by  the  Agsembly  pursuant  to  which
 uus  Committee  wags  set  up.  The  re-
 solution  was  that  this  agreement
 should  be  in  furtherance  of  general
 and  especially  nuclear  disarmament.
 This  draft  treaty  does  not  do  anything
 of  the  sort  Secondly,  the  UN  resolu-
 tion  requires  that  there  should  be
 mutual  obligations  between  nuclear
 and  nonnuclear  powers.  This  draft
 treaty  casts  an  obligation  upon  the
 non-nuclear  States  while  the  State
 accept  responsibility  or  obligation  at
 all,  And  don't  forget  that  under  the
 definition  of  this  treaty,  China  would
 be  a  nuclear  State  berause  the  date
 lad  own  ३8  the  Ist  of  January  967
 Any  country  which  has  exploded  a
 bomb  before  January  967  will  be  in
 the  privileged  position  of  a  nuclear
 S.ate  We  object  to  this  distincuon
 between  privileged  and  non-privileged
 nations  Finally,  and  from  our  point  of
 view  the  most  :mportant.  this  treaty
 attempts  a  monopoly  on  the  port  of
 nuclear  powers  even  with  regard  to
 nuclear  research.  The  nuclear  powers
 have  a  monopoly  of  nuclear  weapons,
 which  is  bad  enough  But  they  want
 to  proceed  further  and  have  a  mono-
 Poly  of  nuclear  research.  Most  non-
 nuclear  countries  are  agitated  about
 it,  countries  like  Sweden,  Brazil  and
 others,  who  also  want  to  have  nuclear
 research  in  the  country.  For  India
 particularly,  which  ix  so  advanced  in
 nuclear  research,  this  js  a  very  se-
 rious  thing,  particularily  when  India
 ig  threatened  by  neighbouring  China,
 which  has  already  exploded  a  hvydro-
 gen  bomb.

 Tro  राम  मनोहर  लोहिया:  भध्यक्त

 महोदय,  क्या  मंत्री  महोदय  का  अब  तक  का
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 मह  ध्नुभव  रहा  है  कि  बम  विस्तार  रोक.  भौर  कगर  यह  ऐसा  कहते  हैं  तो  में  सकूंगा  कि
 संधि  ऐसे  गरीब  लोगों  का  हलब  है  जो  तब  तक  यह  गलत  बात  है।  फिर  -ा  को  फैसला  करना
 गरीब  रहते  हैं  जब  तक  उनने  से  कोई  प्मौर  पड़ेगा  कि  क्या  वह  ऐसा  कह  सकते  हूँ  क्‍योंकि
 बन  नही  जाता  झौर  पमौर  वनते  ही  वह  उससे.  मैं  झाप  से  मज  कर  दूँ  कि  विजकुल  शास्ति  पूर्ण
 झलग  हो  जाता  है  शौर  गर  उतका  यह  कामों  के  लिये  यह  प्रोजेटट  प्लाड  शेयर  होता
 सर्जुर्बा  रहा  है  तो  फ्या  वह  मेहरवानी  करके.  है।  उत्में  णु  विस्फोट  हो  जाता  है  जैसे

 बतायेंगे  कि  जो  हिन्द  सरकार  ने  भ्रणु  विस्फोट...  बध  में  होता  है  लेकिन  वह  हा  होता  है  कि
 का  शाम्तिपूर्ण  तरीकों  के  लिये  इस्तेमाल  करने.  उसने  रेडियो  क्रिया  यानी  रेडियो  फाल  प्राउंट
 की  कोशिश  की  है  जैसे  ना  रेडियो  क्रिया  के.  करीब  करीब  नहीं  के  बराबर  होता  है  1
 मुरगे  वगैरह  तोड़ना  या  फोडना  जिसको
 प्रोजेक्ट  पलाऊ  शेयर  या  प्रोजेक्ट  नोन  कहते  है
 उसने  झब  तक  कितनी  तर  .की  हुई  हैं  ?

 Shrj  M.  ९  Chagia:  So  far  our  nuc-
 lear  energy  has  produced  motopes
 which  we  are  not  only  using  in  our
 country  for  health  purposes  but  we
 are  exporting  them  We  have  made
 further  researches  which  obviously  I
 cannot  disclose  tn  this  Houce  But  our
 research  is  going  on  Only  the  other
 day,  the  Director  of  Atomic  Research
 in  Bombay,  Dr  Sethna  said  that  we
 might  have  energy  produced  which
 might  be  cheaper  than  electricity  It
 would  be  a  revolution  Apart  from
 what  we  can  do  about  digging  tunnels,
 as  my  hon  friend  has  suggesteq  for
 various  other  activities  nuclear  energy
 i  going  to  be  the  energy  of  the  future
 and  any  restriction  to  be  put  on  any
 country  in  the  way  of  nuclear  research
 Ig  a  very  serious  thing

 डा०  राम  भनोहर  लोहिया:  प्रध्यक्ष
 महोदय,  मेरा  व्यवस्था  का  प्रश्न  है

 Mr.  Speaker:  In  the  question  hour
 also  there  is  vytvastha?

 डा०  राम  मनोहर  लोहिया  :  मैने  इत्तिला
 माँगी  थी  1  मैंने  मंत्री  जी  की  राय  नहीं  मांगी
 थी  ।  प्रोजेक्ट  ब्लाइ  शेयर  या  प्रोजेक्ट  नोन
 यह  हिन्द  सरकार  तैयार  कर  रही है  कई  वर्षों
 से,  उप  पर  मैंने  इत्तिता  मांगी थी  कि  कहां  तक

 तरक्की  हुई  है
 ?

 यह  |  पर  इत्तिला रोक
 नहीं  सकते  जर  तक  कि  यह  न  कहें कि  यह
 हिन्दुस्तान  की  सुरक्षा  झबवा  हित  में  नहीं  है

 Shri  हा,  Cc  Chagla:  I  am
 [  am  not  in  a  postion
 wer  this  This  relates  to  the  Depart-
 ment  of  Atomic  Energy  If  my
 friend  asks  9  separate  question  to
 concerned  Munistry,  it  will  be
 wered

 डा०  राम  मनोहर  लोहिया:  तो  भाप
 प्रध्यक्ष  महोदय,  इस  पर  कोई  फैसला  नहीं
 करेगे  ?

 Mr.  Speaker:  The  Mumster  says  he
 38  not  able  to  answer  it  I  do  not  know
 whether  I  can  force  the  Minster  ta
 answer  it,  when  he  says  he  does  net
 know  it

 डा०  रास  भगोहर  लोहिया:  तो  आप
 समझते  हैं  कि  एक  विदेश  मत्ती  ऐसा  रहता
 चाहिये  जा  ऐसे  मामलों  मे  गेरजानकार
 हो?

 Mr  Speaker.  Jie  js  not  expected  te
 answer  question  on  technical  matters.

 aft  मथु  लिमले:  प्रधान मत्री  यहा  नहीं
 हैं  ।  यह  मुहकमा  प्रधान  मलरी  का  है  |  यह
 कभी  उपस्थित  नहीं  रहती हे  घौर  ऐसे  प्रश्नों

 का  जवाब  नहीं  देती  हैं  -  फिर  मैं  कुछ  कहूंगा
 तो  झाप  नाराज  हो  जायेंगे  ;  .  (स्यिचधान)
 यह  प्रधान  मंत्री  का  भौर  सदन  मेता  का  करतंव्य

 है  कि  ऐसे  मामलों  का  वह  डुल्त  जपाद  दें  t

 डा०  राम  मनोहर  लोहिया:  या  तो
 पह  जान  बूक्ष  कर  जानकारी  नहीं  दे  रहे  हैं
 या  भज्ञानी  हैं।  (व्यवष।तर )
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 Shrj  Sonavane:  On  a  point  of  order,
 ‘Sir.

 My,  Speaker:  No  point  of  order  dur-
 ing  Question  Hour,  Shrj  Supakar.

 “tively  or  qualitatively
 ‘weapons  that  they  now  possess  and
 also  to  reduce  the  quantity  of  the  nuc-
 lear  weapons  that  they  now  possesa.

 C.  Chagla:  That  is  exactly
 My  hon.  friend  has  put  his

 finger  on  the  point.  Thig  Treaty  wants
 to  for  prevention  of  horizontal

 withort

 draft  Treaty  to  call  upon  the  nuclear
 powers  either  not  to  increase  the  stock-
 pile  or  much  less  to  decrease  it.  That
 is  one  of  the  objections  we  have  to
 this  draft  Treaty,  ag  it  is.

 Shri  Sredhakar  Supakar.  Why  not
 take  positive  measures  towards  this?

 Shri  M.  C.  Chagla:  We  are  trying  to
 have  it  on  those  lines.

 not
 sign  any  treaty  which  goes  against  the
 interests  of  the  country?

 tent
 non-proliferation  and  ultimate

 nuclear  disatmament,  may  I  know  if
 Government  is  taking  any  wteps,  some-
 what  comparable  to  the  suggestion
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 Shri  M.  C.  Chagia:  Yes,  Sir;  that  &
 also  one  of  the  matters  that  js  being

 aft  Wo  mo  तिवारी:  प्रभी  मत्री
 महोदय  ने  जा  कहा,  मूझे  लगता  है  कि  चाइना

 यूनाइटेड  नेशंस  का  मेम्बर  नहीं  हैं  शौर

 इसलिए  किसी  भी  उसके  इसीशन से  वह  बाउड़

 नही  है  शौर  वह  एक  के  बाद  दुसरा  हाइड्र/जन
 बम  तक  बना  चुका  है  ।  इसके  झलावा  पाकि-
 स्तान  के  साथ  उसको  इततां  सम्बन्ध  हैं  शौर
 जो  बातें  कही  जाती  हैं  कि  खतरा  है  हिन्दुस्तान
 के  ऊपर  तो  इन  सब  बातों  का  खयाल  रखते

 हुए  क्‍या  भारत  सरकार  इस  बात  का  पूरा
 विचार  करने  के  लिये  सैयार  ?

 Shri  M.  C.  Chagia:  Yes,  Sir.  I  know
 China  i8  not  a  Member  of  the  United
 Nations,  What  I  trieq  to  point  out  to
 the  House  was  that  even  if  China
 were  to  sign  this  Treaty,  which  is  not
 likely,  she  would  sign  it  ag  a  nuclear
 power,  undertaking  no  obligations
 either  to  reduce  the  quantity  of  nuc-
 lear  weapons  or  not  to  increase  ¢hem.

 भरी  शिवबनः  जा:  मैं  मतो  महोदय  से
 जानता  चाहता  हू  कि  हिन्दुस्तान  पर  कक्‍्यां  किसी

 तरह  का  दवाव  दिया  जा  रहा  है  तानप्रालि-
 फरेशन  ड्रीटी  को  साइन  करने  के  लिए  और
 उसके  झलावा  उसमे  इन्टरेस्टेड  मुल्क  जो  हैं
 उनकी  कान्फरेस  श्राप  बुलाना  चाहते  है  था

 नही  खास  कर  न्यूट्रल  मभिट  जो  है  भगव

 यूगोस्लाविया  जौर  इडिया  के  इनकी  कान्फरेस

 बुलाना  चाहते  हैं  या  नहीं  ?  शीर  विदेश  मवों
 जो  बल्तरिया  की  मात्रा  पर  जा  रहे  है
 उसमे  मार्शल  टीटो  से  इस  बारे  में  बात  करेगे
 या  नही  ?

 Shri  M.  C.  Chagia;  About  conven-
 ing  of  the  Conference,  I  have  given
 an  answer  to  Mr  Madhu  Limaye.
 With  regard  to  the  first  part  of  the
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 Me

 think,  the  report  will  go  to  the  next
 @easion  and  the  General  Assembly

 anxious  that  a  Treaty  similar  to  the
 me  which  is  in  draft  now,  should  be
 signed  by  all  the  couritries

 ay  area  wre  whet:  मैं  माननीय
 मती  से  जानना  चाहता  हू  कि  हम  न्यूक्लियर
 पालिफिरेशन  ट्रीटी  करे  या  ने  करें--यह
 जभावात्मक  बात  हो  गई  है  |पछते  कुछ  सालों
 से  जो  अनुभव  हा  ?,  विशेषतपा  चीन
 पाक्स्लान  झगड़े  ने  दिनो  में  कि  कोई  हमारी
 मदद  के  लिये  नहीं  झाता,  इसलिए  जब  तक
 प्रण्डरश्राउण्ड  टेस्ट  पर  रोक  नहीं  है,  भूमिगत
 प्रयोग  कर  सकते  है,  ता  छुद  के  बलबूते  पर
 खड़े  रहने  को  दृष्टि  से,  जितनी  जल्दी  हम
 झमझा  बन  सकें,  इस  दृष्टि  से,  प्रपनी  नीति  पर

 पुनविचार  करने  वे  लिये  सरकार  सैयार  है
 क्या ?

 Shri  M.  C.  Chagla:  That  is  one  of
 the  objectionable  features  of
 Draft  Treaty.  As  the  Treaty  stands,
 it  prevents,  what  we  call,  peaceful
 underground  explonons,  and  we  have
 teen  opposing  it.  We  have  satd
 that  if  peaceful  explosions  are  neces-
 wary  for  the  advancement  of  nuclear
 research,  they  should  be  permitted  to

 non-nuclear  powers  The  matter
 8  still  under  discussion.

 जी  शिव  तारोधण:  मैं  यह  जानना

 चाहता  हुं  कि  कौत  कौन  से  मुख्क  इस  ट्रीटी के
 विरोधी  हैं  पौर  कौन  कौन से  मुल्क  भापके
 साध हैं

 Ghai  M.  a  Chagia;  ४  is  very  dim-
 eukt  to  answer  such  questions.  The
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 total  membership  in  the  U.N.  is  122,
 I  think  oe

 की  शिव  भारायण  :  यह  तो  सिम्पल  क्वेश्बन
 है।  |  द्वोटी  क्यों  नहीं  हुई  ?

 Mr,  Speaker:  His  questions  are
 always  very  difficult  to  be  answered

 Mr  Nath  Pa.

 Shri  Nath  Pai:  In  the  light  of  the
 objections  to  which  he  made  a  refe.-
 ence  earler  while  replying  to  a
 question  wiuch  was  asked  by  Mr.
 George  Fernandes,  may  I  know  from
 the  Mmuster  whether  it  is  fair  to
 vail,  what  ४8  euphemistically  known
 «8  the  Diaft  Treaty,  as  anything  but
 a  thinly  veiled  threat  backed  in  the
 case  of  the  Soviet  Union  by  the  threat
 of  withholding  ‘military  aid,  and  in  the
 case  of  the  United  States  by  the
 threat  of  withholding  economic  aid
 if  we  do  not  sign  it  and,  therefore  it
 ig  nothing  but  a  conspiracy  on  the  part
 of  the  super  powers  to  perpetuate
 their  hegemony  to  back  up  their
 exusting  political  hegemony,  whuch  is
 given  to  them  by  the  veto  by  this
 new  veto  in  the  field  of  mulitary
 power?

 Shri  ™M.  C.  Chagla:  My  hon  friend
 has  described  in  rather  strong  langu-
 age  what  I  tried  to  suggest  in  per-
 hape  milder  language  But  the  fact
 is  that  at  present  no  draft  treaty  has
 been  tabled  Even  the  USA  and  the
 USSR  have  not  been  able  to  come  to
 an  agreement  on  the  draft  Thev  are
 very  mear  it  but  they  have  not  yet
 agreed  It  us  only  when  the  two
 major  quclear  powers  agree  on  a  draft
 that  it  will  be  tabled  before  the
 nation  comnuttee

 Shri  Nath  Pai;  Am  I  wrong  in
 alxo

 —that  Government  have  already
 =

 er
 deration.  and  therefore,  it  will  act  be
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 country  as  a  emall  power  because  il
 45  of  their  doing—a  draft  simultane-
 ously.  Tf  the  hon.  Minister  says  ‘No’
 I  shall  produce  it  here.

 Shri  M.  C  Chagla;  What  I  meant
 about  the  drift  was  that  no  draft  had
 heen  tabled  before  the  8-nation  com-
 mittee.  Drafts  have  been  under  cons:-
 aeration.  We  have  received  those.
 but  no  draft  has  been  placed  before
 ihe  8-nation  committee,  I  want  the
 record  to  be  straight.

 पष्चा  नदों  पर  बांध  बता  कर  विच्चत  जनस
 करने  का  पाकिस्तान  का  निर्गय

 +
 *1173.  भी  राम  सिंह  झपरबाल  :

 aft  gra  ्बस्द  कलाप :

 कया  बेदेशिक-कार्य  मी  यह  बताने  को
 कृपा  करेंगे  कि

 (क)  क्या  यह  ह थी  है  कि  पदा  नदी
 पर  बाध  बना  कर  विद्युत्‌  जनन  करने  का
 पाकिस्तान  ने  निर्णय  किया  है,  और

 (का)  यदि  हां,  ता  इस  सम्बन्ध  में
 मरकार  की  क्या  प्रतिक्रिया  है  ?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  The  Gov-

 -ernment  of  India  are  not  aware  of
 any  decision  by  Pakistan  for  con-
 structing  a  dam  on  the  Padma,  How-
 ever,  during  the  meetings  of  the  Water
 Resources  Experts  of  India  and  Pakis-
 tan  in  December  1961,  mention  was
 made  of  a  barrage  on  Padma  about
 4  miles  (6-112,  kilometres)  downstream
 of  Hardinge  Bridge.  Government  of
 India  have  no  further  information  on
 the  subject.

 (b)  Does  not  arise.
 Shri  Bal  Raj  Madhok:  May  I  know

 whether  thig  plan  to  build  a  barrage
 on  the  Padma  hes  peen  recently
 revived  in  Pakistan  as  a  counterblast
 io  India’s  going  ahead  with  the  Far-
 iakka  barrage?  Pakistan  has  been
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 scheme  is  still,  if  I  may  use  that
 m  an  embryonic  form.
 cvived  some  information
 it  has  not  been  finalised,
 taken  no  action  over  it  yet.
 are  constantly  in  touch  with
 and  if  and  when  it  is  taken  up.
 will  take  up  the  matter  with  them
 agam,

 i

 ्
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 Corporation  for  A.LR,
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 *I74.  Shri  है,  P,  Singh  Deo;
 Shri  Vishwa  Nath  Pandey:
 Shri  D,  C.  Sharma;

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  refer
 to  the  reply  given  to  Unstarred  Ques-
 tion  No  I2  on  the  22nd  May,  967  and
 stute:

 India  Radio  has  been  taken;
 (b)  if  so,  the  main  features  of  the

 (९)  af  not,  the  reasons  for  the
 delay?

 Fi  i

 of

 ments  advanced  by  the
 mittee  with  the  ultimate
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 them,  The  financial

 verting  AIR  into  a  public  corporation

 It  35  true  that  70  answer  to  a  ques-
 tion  I  have  said  that  the  All-India
 newspaper  publishers  have  made  a
 representation  to  Government  that
 fer  the  time  being  they  should  give
 up  commercial  advertisements  But
 this  question  is  different

 Shri  D,  0,  Sharma:  I  do  not  under
 stand  why  the  hon  Minister  does  not
 say  that  they  are  not  prepared  to
 have  AIR  converted  into  a  corporation
 because  the  hon.  lady  stated  that  finan-
 cial  reagong  are  ‘behing  it,  then  the
 relasons  between  the  Government  of
 Indi  and  the  corporation  cannot  be
 determined  and  relations  between
 Parliament  and  the  Corporation  can-
 not  be  defined  All  these  negatives
 are  there.  I  cannot  understand  how
 three  negatives  make  one  positive  I

 Shri  K.  K.  Shah:  I  hope  my  hon.
 Trend  will  appreciate  that  when  a
 committee  ia  appointed,  any  recom-
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 mendations  made  by  it  should  be
 thoroughly  gone  into  and  arguments

 aft  रणि  राय:  भ्भी  मल्ली  महांदय  न
 बतलाया  कि  वह  जाच  कर  रहे  हैं  वि  यह
 कारपारेशन  के  मातहत  बनाया  जाय  या  न
 बनाया  जाय  ।  भ्सल  में  सवाल  यह  है  वि
 जनमत  को  ठीक  ढंग  से  चलाने  के  लिय  शौर
 जनतत्र  को  ठीक  से  चलाने  के  लिये  दम
 मरकार  के  मातहत  न  रख  कर  इसको  एक
 झाटानमस  कारपारेशन  के  झडर  हा  जाना
 बाहिए  तो  क्‍या  मत्री  महोदय  बतलायेगे  कि
 कितने  दिन  इन  को  जाच  करने  के  लिये  झौर
 इस  के  बारे  में  जानकारों  हासिल  करने  के
 लिये  लगेंगे  और  कब  इसका  कारपारेशत  के
 हाथ  में  दे  दिया  जाएगा  ?

 Shri  हें,  हर.  Shah:  We  will  not  take
 7078  than  two  months,

 Shri  5.  M,  Banerjee;  I  am  sure  the
 hon  Minister  is  aware  that  there  is  a
 gereral  feeling  in  the  country  that
 Alii  g  His  Master's  Voice  of  the
 ru  ing  Party,  and  th  was  the  reason
 why  there  was  a  demand  that  there
 should  be  a  corporaton  Having
 hnown  this  feeling  in  the  country
 which  is  genwne,  have  Government
 a«cepted  in  principle  at  least  that
 there  will  be  a  corporation,  before  it
 is  implemented?

 Shri  x  K.  shah;  On  the  contrary,
 if  my  hon  fnend  will  read  the  Chanda
 Committee’s  report,  they  have  a  com
 plant  that  we  have  not  been  able  to
 conve  ‘o  the  people  the  implications
 of  th.  Five  Year  Plan  and  other
 things  to  the  extent  it  should  have
 been  done  Therefore.  it  has  not  been
 His  Master's  Voice  to  the  extent  it
 should  have  been  (Interruptions)

 Shri  s.  M,  Banerjee:  My  question
 was  not  that  the  Five  Year  Plen  has
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 not  been  published.  I  know  they
 have  not  done  anything.  J  said  it  is
 functioning  as  His  Master's  Voice  of
 the  ruling  party.

 Shri  George  Fernandes:  Her  Mas-
 ter’s  Voice,

 Shri  ss.  M,  Banerjee;  Her  Master's
 Voice,  My  question  was:  since  they
 have  used  AIR  for  the  purpose  of  the
 party  in  power  and  this  temg  the
 general  feeling  in  the  country,  would
 Government  \ake  a  decision  to  con-
 vert  it  into  a  corporation?

 Shri  है.  K  Shah:  I  am  sure  when
 the  arguments  for  and  against  are
 placed  before  the  House  my  hon.
 friend  will  revise  his  opinion.

 Shri  D,  C.  Sharma:  Why  does  he
 not  place  his  arguments  before  us?

 श्यो  gto  mo  तिवारी:  मुझे  झाशचर्य

 हुआ  यह  सुन  कर  कि  बी०  ate  सी०  की
 बकिंय  का  इनको  प्रभो  पता  नहीं  है  कि  कंसे
 वहां  पर  काम  होता  है  ?  ततोय  लोक  सभा  में

 एक  प्रस्ताव  इस  सदन  में  झाया  था  कि  एक
 कारपोरेशन  बनाथा  जाय  शौर  उस  पर
 जवाब  भी  दिया  गया  था  लेकिन  भ्रभी  तक
 इनको  पता  नहीं  कि  to  बो०  to  का

 कक्लन  होता  कैसे  है  पौर  कंसी  वह  का  रपोरेशन
 है  इसलिए  च्बदा  कमेटी  की  सिफारिशों  के

 बावजुद  भौर  भी  अ्भो  इनको  स्टडी  करना  है
 झौर  तब  एनाउस  करना  है  कि  यह  का रपारेशन

 हो  या  नहों तो  मैं  जानना  चाहता  हूं  कि  इसमें
 क्या  दिक्कत  है  भौर  झब  तक  यहू  स्टडी  क्यों

 JOLY  wy  eT  Oral  Answers  =  rac
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 Mr.  Speaker;  You  are  giving  your
 opinion.  Put  the  question  now.

 Shri  K.  हू,  Shah:  I  do  not  agree
 with  the  statement  of  my  hon.  friend,

 हरी  प्रेम  जल्द  वर्मा  :  प्क्‍उध्यक्ष  महोदय,
 श्रपोज्ञीशन  के  सदस्यों  की  ओर  से  कहा  गया

 है  कि  जो  सत्तारूढ़  पार्दी  है  उस  पार्टी  की  महू
 झाल  इंडिया  रेडियो  ज्यादा  पवलिमिटी  करता

 है  जबकि  हमारी  शिकायत  बह  है  कि  संसद्‌
 में  जो  कार्यवाही  होती  है  उसकी  पदलिसिटी

 विरोधी  दलो  के  सदस्यों की  भ्रधिक  होती है
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 Visit  by  Chinese  Diplomat  to
 Nazalbari

 {a}  whether  it  a  fact  that  a
 Chinese  diplomat  in  India  visited
 Naxalbari  before  the  trouble  started
 in  that  area;

 (b)  whether  it  is  also  a  fact  that
 an  Indian  accompanied  the  Chinese
 diplomat  during  his  visit  to  Naxalbart;
 and

 (c)  if  so,  the  action  taken  by  the
 Government  in  this  regard?

 The  Minister  of  External  Afairs.

 Aare
 C.  Chagia):  (a)  and  =  (b)

 moO,  SIF,
 (c)  Does  not  arise.

 Shri  K.  F.  Singh  Deo;  While  the
 Home  Minster  was  replying  to  the
 debate  on  the  demands  for  grants  of
 hus  Minstry  he  made  some  pointed
 reference  to  some  specific  questions
 rused  by  Mrs.  Tarkeshwari  Sinha
 about  the  activities  of  the  First  and
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 or  wherever  it  he
 one  Utne  Dae  ee

 ee
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 Mr,  Speaker:  Because  Naxalberi  ic
 nearer  7  Then  it  is  near
 Tibet  also,  therefore  you  can  link
 Tibet.  It  has  no  relevance.

 Shri  हू,  FP.  Singh  Deo:.  whether
 he  was  welcomed  with  cries  of  Mao
 Zindabad  and  whether  Utpal  Dutta

 Mr.  Speaker:  You  have  to  be  re-
 levant.  There  is  no  use,

 Shri  हैं,  P.  Singh:  Deo:  whether
 the  Information  and  Broadcasting
 Minutry  had  given  Rs,  l  lakh  to  this
 Utpal  Dutta  to  meke  some  play,  and
 he  made  “Kalol”  which  was  a  propa-
 ganda  of  the  CPI  Left?

 Shri  M.  RB,  Krishna:  How  does  that
 arise?  '

 r.  Speaker:  It  does  not  arue,

 ett  कंजरसाल  शुप्त  क्‍या  मत्री  महोदय
 बतलायेगे  कि  चाइनीज  एम्बैसी  के

 ।
 सेक्रेटरो

 या  फरस्टे  सेक्रेटी  कलकतत  में  तक्‍्सलबाड़ो
 टूबल  के  पहले  गये  ये  ?  झगर  गये  थे  तो  किन
 किन  लोगों  से  मिन  शौर  उनकी  क्‍या  बया
 ऐक्टिविटीज़  रहो?  क्‍या  यह  भी  सही  है  कि
 वह  कोई  ड्रामा  देखते  गये  जहा  माधो  जिन्दाबाद
 के  नारे  लगाये  गये।  झगर  यह  सही है.  ्तो  जो

 इंडियन  लोग  उनहे  ।प्राथ  थे  उनके  खिलाफ
 क्या  कार्रवाई  की  गई  ?

 order.  This  question  was  put  to



 Shri  Kanwar  Lal  Gupta:  We  want

 Shri  M.  C,  Chagia:  The  information
 is  that  on  May  28rd,  the  cultural
 wing  of  the  loca:  CPI  (M)  staged  a
 Bengal:  drama,  Ajai  Viet-nam  a  play
 on  Vietnam  written  and  produced  by
 Utpal  Dutta,  an  extremut  who  was
 earlier  detained  under  the  DIM.
 Apart  from  attributing  barbaric  acts
 to  the  American  forces  in  Vietnam
 the  drama  contained  derogatory  and
 objechonable  remarks  against  the
 Prime  Mimuster,  Government  of  India.
 The  Chinese  officials  attended  the
 chama  as  special  invitees.

 Shri  Kanwar  Lal  Gupta:  What
 acuon  has  been  taken  against  those
 persons,  that  was  my  main  question,

 Mr.  Speaker:  Order.  order.  The
 question  has  been  replied  to  unneces-
 sarily  once  more,  because  the  Home
 Minister  has  already  answered  it.

 ह (ल  फामेदबर  सिहर  मारे  राष्ट्र  को  यह
 पता  है  कि  चीनी  दुतावास  के  कुछ  लोग
 नक्सलबाडो  गये  ये  बोर  काफी  मात्रा  में
 चीनी  लिटरेचर  शौर  माप्क्‍ो-स्से-तुग  को
 फोटो ले  जाकर  डिस्ट्रिब्यूट किया  है  उन्होंने  ।
 तब  कंते  मंत्री  महोदय  कहते  हैं  कि  उनको

 मालूम  नहीं  है  ?  क्‍या  इसके  बारे  में  एन्क्वायरी
 करके  वढ़  सदन  को  इन्फार्मेशन  देंगे  कि  बह
 लोग  गये  ये  या  नहीं  ?

 Shri  M.  C.  Chagla:  We  have  made
 a  further  enquiry  and  the  information
 we  have  got  is  that  they  did  not  go
 Nazalbari.  They  went  to  Calcutta.
 What  they  did  there  in  Calcutta  is
 known  to  the  House.

 Shri  Kartik  Oraom:  Since  the  reply
 to  (a)  and  (9)  is  in  the  negative,  was
 jt  customary  for  the  Chinese  diplomats
 to  keep  the  B.A,  Ministry  informed  of
 their  movements  or  was  the  B.A.
 Ministry,  as  part  of  ity  quty,  keeping
 an  eye  on  tne  movements
 diplomats?

 diplomat  is  not  bound  to  give  infar-
 mation  but  of  course  we  keep  an  eye
 on  the  movements  of  diplomats.

 ag
 ्

 |

 नी  सीताराम  केसरी  कया  विदेश  मंत्री
 यह  बतलायेंगे  कि  जब  चोन  के  फार्मर  थर्ड
 सेकटरी  कलकतते  गये  थे  तो  उनके  जाने  के
 पहले  क्‍या  मंत्री  जी  को  उनकी  यात्रा  की
 सूचना  थी  कि  वह  नकक्‍्सलबाड़ों  जा  रहे  है,
 मौजूदा  सरकार  के  खिलाफ  जो  विद्रोहात्मक
 आवना  पैदा  हो  गई  है  उसमे  सहायता  करने
 के  लिये  ?  इसी  वजह  से  वह  तमाम  चीनी
 लिटरेचर  और  मात  की  फंटो  ले  गये  धौर
 उनका  प्रचार  क्या  |  मैं  जानना  चाहता  हू  कि
 इसको  रोकने  के  लिये  क्या  सरकार  ने  कोई
 प्रयत्न  किया  ?

 cutta,  but  certainly  they  did  not  go
 to  Naxalbari.  That  is  our  imforma-



 Shri  M.  C.  Chagia:  The  position  is
 this.  Prior  to  these  unfortunate,  re-

 today,
 they  cannot  leave  the  limits  of  New
 Delh;  without  our  express  permission.
 So,  the  position  has  changed.

 Shri  Hem  Barua:  But  China  has
 been  doing  that  long  back.

 Shrimati  Sushila  Rohatgi:  Is  it  a
 fact  that  the  visit  and  the  presence  of
 the  Chinese  diplomat  in  Calcut.a  gave
 an  impetus  to  the  anti-social  activities
 ot  the  left  Communist  party  in
 Naxalbar:  and,  if  it  is  50,  does  it  not
 establish  the  complicity  between  the
 left  Communrt  party  andthe
 Chinese—

 An  hon,  Member:  No  no  (Interrup-
 tion).

 Shrimat!  Sushila  Rohatgi:——and  if
 ao,  What  steps  are  being  taken  by  the
 Government  in  this  matter?

 Shri  Umansth;  Complicity  between
 the  left  Communist  party  and  China—
 it  is  wrong.  I  say  it  is  sheer  non-
 sense,

 Mr,  Speaker:  Order,  order.
 question,

 Shrimati  gushil,  Rohtagi:  Sir,  I
 want  a  reply  to  my  question.

 Mr.  Speaker:  He  is  not  replying. What  can  I  do?  Next  question.

 Construction  of  an  Air  Frame -m  6
 at

 Next

 “I278,  Shel  Baburse  Patel;  Will  the
 Minister  of  Defemes  be  pleased  to

 (७)  whether  it  is  a  fect  that  the
 Hindusten  Aeronaufies,  Bangalore
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 constructed  a  frame  for  an  aeroplane
 and  then  spent  Rs.  236.76  lakhs  in
 &  years  to  get  an  engine  for  the  frame,

 (b)  the  cost  of  this  frame  and  the
 possible  tume  by  which  it  would  be
 occupied  by  the  engine;

 (९)  the  steps  taken  by  Government
 to  mvestigate  into  this  deal  causing
 a  huge  loss  to  the  country  and  fixing
 the  responsibility  for  it;  and

 (d)  the  steps  taken  by  Governtnent
 to  prevent  a  repetition  of  such  in-
 fructuoug  expenditure  being  incurred
 in  the  future?

 The  Minister  of  g  ate  in  the  Minis-
 try  of  Defence  (Shri  B.  gz  Bhagat):
 (a)  The  Question  relates  to  a  project
 for  the  manufacture  of  an  engine  for
 the  HF-24  aircraft.  H¥F-24  MK  |  aur-
 craft  is  powered  by  Orpheus  703  en-
 gines.  A  new  engine  was  selected  in
 962  for  an  improved  version  of  the
 HF-24  aircraft  The  engine  project
 was  given  up  early  in  964  when  it
 was  found  that  the  engine  would  not
 meet  the  requirements  of  a  Mach  2
 version  of  the  HF-24  aircraft  The
 expenditure  on  this  engine  project
 was  Rs  237.76  lakhs.

 {b)  Before  the  manufacture  of  an
 airframe  to  take  the  new  engine  was
 commenced,  the  project  was  given  up
 as  explained  in  (a)  above.

 (९)  and  (d).  This  was  the  subject
 of  a  detailed  examination  by  the
 Public  Accounts  Committee  and  is
 covered  by  the  70th  Report  of  the
 Public  Accounts  Committee  (1966-67).
 This  Report  of  the  Public  Accounts
 Committee  is  under  examimation

 Shri  Baburao  Patel:  Is  it  true  that
 during  the  Indo-Pak  war  of  1965,
 when  the  British

 pret  sai  ‘ee stopped  the  supplies  of  military
 ware  the  production  at  the  Hindustan
 Aeronautics  factory  had  to  be  stopped
 completely  for  over  a  year  becauwe  of
 its  dependence  on  British  supplies  to
 the  point  of  a  small  screw?

 Shri  8,  R.  Bhagat;  It  is  too  wide
 a  question;  that  does  not  concern  the
 AF  om,



 was  affected,  but  we  made  arrange-
 ments  either  for  a  free  foreign  ex-
 change  or  in  any  other  way.  (Inter-
 Tuption)

 Shri  Baburao  Patel;  Is  it  a  fact
 that  the  negotiations  to  sell  our
 Avros  to  some  foreign  countries  faul-
 ed  because  the  Avrog  failed  to  give
 satisfactory  tests  and  now  these
 very  Avros  are  being  palmed  off  to
 the  Indian  Airlines  Corporation  much
 against  the  desire  of  the  officials  of
 the  Corporation?

 Shri  B,  BR.  Bhagat;  Avio  i  a  sepa-
 rate  question.  But  I  can  say,  there
 ig  no  hostility  to  the  Avro  im  the
 Indian  Aurlines.  They  have  accepted
 it  and  we  are  delivering  it.

 Shri  M.  R.  Krishna:  For  the  special
 airframe  which  has  been  manufac-

 which  has  backed  out.
 @ugine  Manufactured  in  UAR  with
 ike  collaboration  of  a  German  firm
 was  found  to  be  suitable.  May  I
 know  whether  UAR  is  in  a  position
 to  supply  the  engime  for  the  airframe
 which  is  lying  with  us  or  whether
 the  Government  of  India  is  going  to
 enter  into  direct  collaboration  with

 ‘Germany  to  get  the  engine?
 Shri  B,  BR.  Bhagat:  It  is  true  that

 HF  24  airframe  is  being  tested  with
 engine.  The  tests

 take  some

 ने  1  cd  ru
 ‘

 m  4
 Yo  थी०  की  70  वो  रपट  में  है।  मैं  जासना

 आहता हु  कि  रपट  बाने  के  पश्चात  कितने
 महीनों के  प्न्दर  ag  a  ्र  विचार  करके
 झपनी  प्रतिक्रिया  बतलाते हैं

 ?
 मैंने  सुना

 है  कि  तीन  महीने  के  प्रन्दर  इनको  भ्रपनी
 प्रतिक्रिया  बतलानी  याहिये  |  सेकिन  इस
 बारे  में  सरकारी  ढंग  ऐसा  हैकि  इस
 सदन  की  कमेटियों की  बहू  बिल्कुल
 परवाह  नहीं  कर  रही  है।  कम  से  कभ
 झाद  महीने हो  गए  हैं  इस  रिपोर्ट को  भाए
 हुए  |  मेरा  ख्याल  है  कि  यह  दिसम्बर
 में  पेश  हुई  थी  ।  भाठ  महीने  के  पश्चात  भी
 झाज  मत्  महोदय  उत्तर  देते  हैं  कि  यह
 मामला  बिचाराधीन  है।  एक  मेल  को  लेकर
 जिस  तरह  लदाई  हारनी  पड़ी  है,  कविता  है,
 इस संबंध में  एक  उसी  तरह  पकद  का  यह
 मामला  है  भौर  मैं  चाहता  हूं  कि  जरा  इसकी
 बह  सफाई  कर  दें  ।

 शी  ae  रा०  त  खा  माननीय
 सदस्यों को  मालूम है  जो  सिफारियें  होती
 हैं  कमेटी की  उन  पर  हम  (पने  चिचाए
 कमेटी को  देते  हैं।  बहुत सी  शिफारिशों के
 बारे में  हमने  भ्रपने  विचार  कमेटी को  बता
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 दिये  है।  कुछ  विचारों  को  वह  मानती  है *
 और  कुछ  को  नहीं  मावती  है,  उनको

 वह.  नाकाफी  समझती-है  |  उन  पर  “हम
 फिर  विचार  करते  है  ।  वह  विचार

 |  चल  रहा  है  ।  इसलिए  मैंने  कहा  हैकि  वे
 चीजें  श्रंडर  एग्जेमिनेशन  हैं  ।  लेकिन

 द

 बहुत  सी  बातों  पर  हम  ने  उनको  सफाई

 देदीहै।

 शी  हुकम  चन्द  कछुवाय  :  हिन्दुस्तान-

 पाकिस्तान  की  लड़ाई  'के  समय  जो  -पुर्णे

 |  अमरीका  ने  देने-बन्द-कर  दिये-थे  क्या  उससे

 ह उतकी पहले  से  सूचना-दी  थी  झौर  क्या  उसके
 |  कारण-थे,  इसकी  जांच  करने  की  क्या  सरकार

 त्े.कोशिश  की  थी  ?  अभी  मंत्री  महोदय
 1  %  कहा  है  कि  (रिपोर्ट  फ्र  विधार

 |

 रहे  हैं  t  मैं  जानता  चाहता  हुं
 कि  कब  तक  ाप  दस् फर  अंतिम  निर्णय

 ले.लेंगे  ?

 Shri  B.  R.  Bhagat:

 ef  supplies,

 Mr  Speaker
 Next  question,  Shri

 Indrajit  “Gupta.  Absent,  ‘The  next
 Question  has’  been  transferred  to  the

 dome  Ministry,  to  be  answered  on  the
 6th.  ‘Next  question,  Shri  Y.  8

 7  स्वेंज  नहर का  बन्द  किया  जामा
 कु

 ी
 *1179.  शी  ।दावन्त  सिह  - क्शवाह  :

 श्री  आत्म  दास:

 डा०  सूर्य  प्रक्राह  पुरी:
 श्री  स्रक्ादाचीर,  सजी  :

 भरी  रामावतार  शर्मा  :

 आ॥।  सहन्त:दिग्विज्ञय  नाथ:

 प्प्न्ो  रघुबीर  सिह  शास्त्री  :

 श्री  हुकम  चन्द  कलछुवाय  :

 श्रं।  शिव  फूसार  शास्त्री  :

 क्या  बंदेशिक-कार्य  मंत्री  यह  बताने

 दर्पा
 करेंगे  कि  :

 (के)  क्‍या  यह  संच  है  कि  स्वज  नहर

 Hts

 TANQ  (fAS\  TF  Qrr_&
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 पर  प्रतिकूल  अभाव  पढ़ा  है;  धौर

 (@)  यंदि  हां,  तो इस  संबंध  में  सरकार
 की  क्‍या  प्रतिक्रिया  है  ?

 The  Deputy  Minister  in  the  Min-
 istry  of  External  Affairs  (Shri  Suren-
 dra  Pal  Singh  (a)  and  (b).  Yes,  Sir.
 A  statement  was  made  by  my  -col-
 league,  the  Defence  Minister,  on  the
 30th  June  that  the  closure  of  the
 Suez-Canal  is  a-matter  of  great  con-
 cern  to  India  and_  other  countries
 affected  as  well  as  to  the  UAR,  In  this
 connection  UAR  Government  have
 stated  that  they  are  unable  ६0  reopen
 the  Canal  so  long  as  Israeli  forces
 continue  to  occupy  the  east  bank  of
 the  Canal  and  other  Arab  territories
 occupied  -by  them.

 श्री  यशवन्त  सिह  कशवाह  :  :  माननीय

 व्यापार  मंत्री  दिनेश  सिंह  जी  अभी

 कनेल  नासर  से  मिलने  काहिरा  गए  थे!

 मैं  जानना  चाहता  किः  उन्‍होंने  स्वेज  नहर
 के  बारे  में  भी  उनके  साथ  चर्चा  की  या  नहीं

 और  क्या  कोई  रास्ता  निकाला  गया  है  कि

 भारत  का  जो  श््रन्त  स्वेज  नहर  के  बन्द  ही
 जाने  की  वजह  से  रुका  हुमा  है  बहु  जज्दी

 भारत  आ  सके.  ?

 श्री  सुरेन्द्र  पाल  सिंह:  (:::1 इ  दिनेश  सिड

 जी  की  बातें.  नास  साहब  के  साथ-जरुर  हुई
 हैं  लेकिन  इस  सिलसिले  में  मैं  कछ  भह  कह
 संक्रता  हूँ  कि  आया  स्वेज  कनाल  के  बारे

 बेबात  हुई है था  नहीं  हुई  है।  भरा छ्याल

 है  जरूर  हुई  होगीं  7  लेकिन  ao  ए0

 झारु0  का  क़हना  यही  है  क्रि.हम  इसको

 नहीं  खोल  संकते  हैं  कुछ  बजूहात  के

 कारण  से  |

 श्री  यशवन्त  सिह  कुदावाह:  मैं  जानना

 चाहता  हूं  कि  इसके  सम्बन्ध  में  विदेश  मंत्री

 जी  क्या  कार्यवही  करने  जश  रहे  हैं  (फिल्म  रत

 का  यह  अन्न  जल्दी  से  जल्दी  भारत  झा  सके  ?

 श्री  सुरिन्द्रयाल'  सिह  :  इसका  जवाब

 खाद्य  मंत्री  कई  बार  दे  चुके  हैं.  ।  हमारे  जो
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 जहाज हैं,  जो  फूडप्रेनस  ला  रहे  हैं  तो  दुसरे  रास्ते
 से  कप  के  रास्ते  से  भा  रहे  हैं।  सिर्फ एक  जहाज
 है  जो  इस  नहर के  प्ल्दर  'फसा हुभा है.  ।
 उसके  हाल  ही  में  भान ेकी  सम्भावना  नहीं
 है  |  लेकिन  हम  कोशिश  कर  २

 हैं झर  देख  रहे है  कि  इसके  बारे  +  क्‍या

 कुछ  किया  जा  सकता है  ।

 थ्बी  प्रकाकझबीर  शास्त्री:  भारत  सरकार
 स्वयं इस  बात को  कहती  है  कि  स्बेज  महर
 से  हमारे  जहाजों  के  न  or  सकते  के कारण

 जति  वर्ष  हमें  लगभग  7  करोड़ से  धि
 का  बोझा  अपने  कंधों  पर  लेगा  पड़ेता  1  लगभग
 ऐसी  स्थिति  दूसरे  देशों  की  भी  होगी जो  स्नेज
 नहर  के  रास्ते  से  भ्पना  माल  मंगाते  हैं  ऐसी
 स्थिति  में  क्या  भारत  सरकार  अपनी  पुरानी

 ः  |  i
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 मैं  स्पष्ट  उत्तर  चाहता  हू  1

 ४
 जी  पस्  चन्द कलवा  हिस्दी मे

 t

 Ghri  M.  a  Chagia:  Sir, I  agree
 that  it
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 44  -  श्  24 44  नभि
 को  ््तरराष्ट्रीय  मार्ग  माना  जाए  बजाय
 इसके  कि  उस  पर  एक  ही  देश  को  afesre

 रहे  ।  इस  बात  का  उत्तर  विदेश  मंत्री  गहीं
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 the  question,  The  present  question  is  (a)  if  80,  &  brief  outline/summary
 whether  the  Suez  Canali  should  be  of  this  disagreement;
 reopened,  We  ate  concerned  with  the  (
 reopening  of  the  Canal.  e)  whether  the  Public  Under-

 ate  महन्त  fafeerwe  मोच:  समाचार  =  any  time-limit  for  submitting  the

 प््नों  से  यह  पता  चलता  है  कि  सयुक्त  राष्ट्र.
 {THON  Taken  Reports;  and

 के  प्रयत्न  से  प्रश्चिमी  एशिया  में  समझौता  (f)  sf  not,  the  reasons  therefor?
 The  Chairman,  Public

 हो  पा
 है

 च  स्  हूकि  octane
 ani  bey

 to
 और  हमारा  जो  माल  स्वेज  नहर  में  दका
 पड़ा है,  उस  को  यहां  लाने  की  सुसिधा मिल  —

 «takings,  full  replies  to  the  following
 four  reports  have  been  received  from

 सकेगी  ?  the  Government  so  far:

 tt  gtx  पाल  सिह:  माननीय  (i)  th  Report  on  the  Rourkela
 सदस्य  ने  जिस  समझौते  का  जिक्र  किया  है,  a

 oe  eee

 =  त्न
 सिर्फ

 नद  श्  ्
 (is)  2nd  Report  on  the  Hindustan

 में  पहुंचगए  है।  उन  के  वहा  जाने  से
 स्थिति  में  कोई  करक  नहीं  पड़ता  है,  क्योकि.  Prva id  Pa

 यू ए०  झार०  की  जो  पहली  ते  है  कि  (iv)  8th  Report  on  the  Township  and
 इसराईल  के  ट्रप्स  वहां  से  हट  जायें,  Factory  Buildings  of  Public

 as
 नही  हुई  है  भौर  इसराईल  केट्रप्स  Undertakings.

 ५  ee 1  इसलिए  Partial  replies  to  following

 श्भी  बेदा  नही  होता  है  1
 Government  fo  far:

 (i)  Ist  Report  on  the  National
 8  hr.  a  Building  construction  Corpora-

 Question  unpEr  Ruiz  40  tion.

 Action  taken  reports  of  the  Public  (ii)  4th  Report  on  the  Life  Insur-
 Undertaking,  Commitice  ante

 act
 Madhu  Limaye:  (ail)  5th  Report  on  the  Oil  &  Natu-

 hei  George  Fernandes:  ral  Gas  Commission
 Will  the  Chairman,  Publie  Under-  iy)  26th  Report  on  the  Head  Office

 takings  Committee  be  pleased  to
 (iv

 of  the  Hindustan  Steel  Ltd.

 (a)  how  many  Action  Taken  Re-  चि)  Slst  Report  on  the  Alloy  Steel

 porte  have  they  received  from  Gov-  aaa
 of  the  Hindustan  Steel

 ernment  in  regard  to  the  recommen-
 dations  made  by  the  Public  Under-  (b)  Of  the  four  Action  Taken  Re-

 oe
 Committee  in  its  Reports  ports,  one  has  already  been  process-

 g  i

 (c)  whether  these  reports  of  re-  @  and  (d).  Area  of  agreement.
 views  reveal  eny  areas  of  disngree-  disagreement  betwem  the  Gevern-

 ment  and  the  Conmittes  axe  brought

 Set  eT om  — 4००६५  *  ee  +
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 out  in  each  of  the  Action  Taken  Re-
 ports  presented  to  the  House.  In  the
 33rd  Report  of  the  Committee,  on
 Action  Taken  by  the  Government  on
 the  recommendations  contained  in
 their  llth  Report  on  the  Rourkela
 Steel  Plant  of  Hindustan  Steel  Ltd.,
 the  area  of  disagreement  has  been
 specified  in  Chapter  IV.  The  disagree-
 ment  between  the  Government  and
 the  Committee  was  to  the  extent  of
 about  5  per  cent.  Out  of  54  recom-
 mendations  of  the  Committee  replies
 of  the  Government  to  8  recommenda-
 tions  had  not  been  accepted  by  the
 Committee,

 (e)  and  (f).  A  period  of  six  months
 bs  fixed  for  submission  of  replies  by
 Government  on  the  reports  of  the
 Committee.

 2.  (i)  Out  of  the  remaining  22  Re-
 ports,  six  Reports  were  pre-
 sented  to  the  Speaker  on  the
 3rd  March,  ‘1967.  Since  the
 Government  is  required  to
 furnish  the  replies  within  six
 months  after  the  presentation
 of  the  Reports,  their  replies
 are  not  yet  due.

 (ii)  Of  the  remaining  46  Reports,
 8  Reports  relate  to  the  Kerala
 Undertakings  which  were
 examined  by  the  Committee,
 when  there  was  _  President’s
 Rule  in  that  State.  With  the
 establishment  of  popular
 Government  in  Kerala,  the
 replies  on  the  Reports  876  to
 be  processed  by  that  Legis-
 lature.

 (iii)  No  replies  have  been  re-
 ceived  from  the  Government
 in  respect  of  the  remaining  8
 Reports,  ie.

 l.  3rd  Report  (Shipping  Cor-
 poration  of  India)

 2.  3th  Report  (Management
 =  ands  Administration  of  Pub-

 lic  Undertakings).

 3.  2lst  Report  (Air  India)

 4.  22nd  Report  (Indian  Drugs
 ana  Pharmaceuticals  Ltd.). Ese  TR  Ely  page  ay  Pee 20
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 9.  23rd  Report  (Indian  Airlines
 Corporation).

 6.  24th  Report  (Neyweli  Lignite
 Corporation).

 7.  29th  Report  (Durgapur  Steel
 Plant  of  H.S.L.).

 8.  30th  Report  (Bhilai
 Plant  of  H.S.L.),

 Mr.  Speaker:  Normally,  no  further
 questions  are  allowed.

 श्री  मधु  लिमये :  अश्रध्यक्ष  महोदय,  मैं

 कुछ  जानकारी  चाहता  हूं  ।  कमेटी  के  चेयर
 मन  साहब  ने  कहा  कि  कमेटी  की  रपट  के

 बारे  में  सरकार  का  उत्तर  आने  के  लिए  छः:

 महीने  की  मियाद  निश्चित  की  गई  है  t

 मैं  यह  जाना  चाहता  हूं  कि  कमेटी  के  पास  जो
 चार  एक्शन  टेकन  रपट  आए,  क्‍या  वे  छः

 महीने  के  अन्दर  आए  थे  कमेटी  के  जिन-आढ

 रपटों  के  बारे  में  अभी  तक  सरकार  के  उत्तर
 नहीं  आए  हैं,  क्‍या  वे  उत्तर  ज़ल्दी

 मंगवाने  के  लिए  कमेटी  के  पास  पर्याप्त  ग्रधिका  र
 नहीं  हैं  ग्रौर  क्या  वह  सदन  से  ज्यादा  अधिकार

 चाहते  हैं  ।  क्या  वह  इस  बारे  में  सफ़ाई  करेंगे  ?

 Steel

 श्री  द्वा०  ना०  तिवारी:  कोई  भी

 रिपोर्ट  छः  महीने  के  अन्दर  नहीं  ऑ्ाई  है  ।

 इसमें  जल्दी  से  जल्दी  नौ  महीने  या  एक  बरस

 लग  जाता  है  ।  जो  ठ  रिपोर्ट्स  अभी  बाकी

 बाकी  हैं,  उन  में  से  किसी  को  पद्रह  महीने  हो
 गए  हैं,  किसी  को  डढ़  बरस  हो  गया  है  और

 किसी  को  दो  बरस  हो  गए  हैं  ।  कमेटी  बराबर

 शिमाइंडर  देती  रहती  है  और  जब  गवनंमेंट

 का  जवाब  ग्राता  है,  तो  कमेटी  उस  को  प्रासेस
 करती  है  |

 श्री  मधु  लिमये  :  अध्यक्ष  महोदय,  क्या

 ग्राप  इस  बारे  में  कुछ  कार्यवाही  करेंगे,
 कमेटी  को  नये  अधिकार  देने  के  बारे  में  या

 सरकार  पर  कोई  रोक  लगाने  के  बारे  में  ?

 कमेटी  को  अपनी  रपट  सदन  को  दिये  हुए
 दो  दो  साल  हो  गए  हैं  ।  अगर  मैं  यह  प्रश्नन *
 पूछता,  तो  किसी  को  इन  बातों  का  पता  ही

 ।
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 ने  चलता  ।  जैसा  कि  चेयरमैन  साहव  ने  कहाँ
 है,  कमंटी  को  कुछ  म्प्टो  पर  दा  सात  से
 जवाब  नहीं  भाया है.  7  इस  तरह  सदन  का
 बड़ा  ध्रपभ्षात  बौर  भ्रवहेलनाः  हो  रही  है

 Mr.  Speaker:  You  can  write  to  me
 ft  ord  फरनेस्टीश्:  भ्ध्यक्ष  महोदय,

 डायरेक्शन  बाई  दि  स्वीकर  में  दी  गई
 'हायरेक्शन  लम्बर  02  के  प्रनुतार  सरकार
 को  कमेटी  की  रपट  पर  जो  कार्मबाही  करनी
 चाहिए  थी,  वह  कार्यवाही  नहीं  हुई  है  ।  इस
 में  कहा  गया  है  कि  कमेटी  की  रिपोर्ट  मिलने
 के  परचात्‌  सरकार  का  तत्काल एक  एक्शन  टेकन
 रिपोर्ट  कमेटी  के  पास  भेजनी  चाहिए  |  चेयर-
 मैन  साहब  ने  बताया  है  कि  दो  दो  साल  के
 बाद  भी  कई  एक्शन  हैकन  रिपोर्ट्स  उन  के
 पास  नहीं  पहुंची  है।  मैं  यह  जानना  चाहता  हूं
 कि  क्‍या  सदन  के  द्वारा  अथवा  प्राप  के  द्वारा
 सरकार  का  तमाम  रिपार्टस  तत्काल  यहा
 पेश  करने  के  लिए  कोई  ग्रादेश  दिया  जा
 सकता  है  ?

 Mr,  Speaker:  The  Chairman  of  the
 Public  Undettekings  Committee
 would  ask  the  Government  to  fulfil
 The  Chairman  of  the  Public  Under-
 takings  Committee  could  ask  the
 Government

 जी  मधु  लिखये:  पाप  हमारे  सब  क्‍्रधि-
 कारों  के  रक्षक  हैं  n  इस  मामले  में  श्राप  के
 डायरेक्शन्ड  की  अवहेलना  हुई  है  r

 thant  etedte:  सरकार  ने
 भाप  के  'डायरेक्लस्ज  की  अवहेलना  को  है,
 जब  की  इज्जत नहीं  की  हैं  भौर  नियमों  को
 तौडा है  है।  बगर  सदन  में  हमारे  जैसे  भादमी
 कड़े  हो  जायें  तो  श्राप  उन  को  डांटते  हैं  ।

 जब  सरकार ने  नियमों को  तोड़ा  हैं,  तो  क्‍या

 ४“  जंग  बी  भा
 कोई  कार्यवाही

 जौ  जयु  ह... (  9  सौधा  सपाल  तो
 कान  मती  को  बातें  का  है  t
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 Mr,  Speaker:  The  first  step  is  thst
 the  Charman  of  the  Publ.  Uni
 wi  ngs  Committee  will  write  to  ince

 the

 :  झभी
 भी  चेयरमैन  साहब  नै श्राप  को  सूचना  दी
 है  कि  उन्होंने  सरकार  को  झौर  मतियों  को.  .

 श्री  gto  ato  तिवारी:  मंत्रियों  को
 नहीं

 डा०  रामाँमनोहर  लोहिया  a  .  .नई[वार
 लिखा  है,  लेकिन  उसको  कोर्ट  असर  नहीं
 हुआ  है  |  ये  मत्ती दान्दो  बश्म  से  चमेटी
 की  रपटो  पर  कोई  कार्यवाही  नहीं  कर  रहें
 हैं  ।  जो  काम  आप  चाहते  हैं,  वह  कमेटी  +
 चेयरमन  कर  चुके  हैं  1

 Mr,  speaker:  He  might  have  done
 Let  him  wnte  to  me  Then  I  sha!)
 consult  him.

 wo  राभ  मनोहर  लोहिया  प्रब  ता
 भाष  को  हो  कार्यवाही  कभ्ना  है  ।

 दृष्टि
 कमेटियों  को  इस  लिए  बताया  हैं  कि  सदन
 का  घबिक  समय  नष्ट  न  हो  ।  उन  कमेटियो
 को  सरकार  की  ओर  से  जानकारी  देने  की
 जिम्मेदारी  क्सी  प्रकार  है,  जिस  प्रकार  इस
 हाउस  को  आतकारी  देने  के  सम्बन्ध  जे  हू  |
 लेकिन  भावा  यह  परम्परा  पड़ती  जा  रही  है
 कि  म  कमेटियाँ  को  उत्तर  देने  था  उस  की

 —
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 बहूत  उपेक्षा  दिखाती  है।  झगर  &
 कोई  सच्त  एक  तहीं  लिया
 फिर बह  बात  नहीं रह  पायेगी,
 हाउस  की  कमेटियों  को  इस  हाउस  के
 गौरव  मिलना  चाहिए  मैं  भाप  से

 रिपोर्ट्स  पर  कार्यवाही  करने  के
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 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagla):  (a)  Yes,  Sir.
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 fn  पाकिस्तान  हारा  पकड़े  दबे  भारतीय
 जहाज  तथा  ग्रान्तरिक  जल  परिवहन

 की  भाण  होने  बाली  गौकाएं

 *i26l.  We  वूर्षप्रकाश  पुरी:
 थी  बसाशबीर  आात्त्री:

 यी  हकूबीर  fey  wrest:
 थी  बशकक्‍न्त सिह  रुसवाह  :
 जी  राभायतार  शर्मा:
 नी  भात्म  बस:
 थीं  शिवक्मार  झास्त्री:
 थी  भोगे  ना
 शी  रामावतार  शास्त्री:
 जी  चतालेजर  सिह:
 थी  जनेश्वर  बावय :

 थी  मधु  लिमय े:
 नौ  कामेहवर  सिह :
 शी  रवि  राय:

 क्या  वेदेशिक-कार्थ  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (8)  क्या  यह  सच  है  कि  i965  #
 भारत-पाक  संघर्ष  के  दौरान  पाकिस्तान
 द्वारा  पकड़े  गये  भारतीय  जहाजों  तथा
 आन्तरिक  जल  परिवहन  को  माल  ढोने  वाली
 नौकाझों  को  भारत  को  वापस  नहीं  लौटाया
 गया  है;

 (खा)  क्या  भारत  सरकार  ने  उन
 जहाजों  को  वापसी  के  लिए  पाकिस्तान
 सरकार  से  प्रत्रोध  किया  है;

 (ग)  यदि  हां  तो  उनसे  क्या  उत्तर
 मिला  है;  शौर

 (ध)  उस  बारे  में  सरकार  की  क्‍या
 अ्रतिकिया  है  ?

 frend  मंत्री  10  qo  wo  जानता):
 (क)  2968  में  भारत  पाक-संदर्भ  के  दौरान,

 पाकिस्तान  ने  तीन  द्  गहासाथर  में  चलने
 बाले  जहाय  200  संतर्रेशीश  wer  परिवहन

 जहाज,  हींकाएं  भौर  प्न्य  जलवान पकड़
 लिए थे  ।  तीन  जहाओं  में  से  दो  जहाजों  की,
 ऐसे  दो  पाकिस्तानी जहाजों  के  साथ  भ्दला-
 बदली हो  गईं  है  जो  भारत  में  रोक  लिए  गए
 थे  1  तीसरे  भारतीय  जहाज  का  भारत  में
 रोके  गए  पाकिस्तानी  जहाज  से  तबादला
 करने  पर  बातचीत चल  रही  है  ।  पाकिस्तान

 में  भ्रभी  तक  कोई  भी  प्रंतदशीय  जल  परिवहन
 जहाज  वापस  नहीं  किया  है  1

 (ण)  से  (च).  भारत  सरकार ने
 पाकिस्तान  सरकार  से  इन  प्रंतर्देशीय  जल

 परिवहन  जहाजों  को  बापस  करने  के  लिए  कई
 बार  अनुरोध  किया  है  लेकिन उसका  नतीजा

 नहीं  लिकला  ।  भारत  सरकार ने  भी  पाकिस्तानी
 अधिकारियों  से  इन  जहाओं  के  गैर-कानूनी
 उपयोग झौर  बिक्री  के  खिलाफ  कड़ा  विरोध
 प्रकट  किया  हैँ  पाकिस्‍तान  सरकार  को  बता
 दिया  गया  है  कि  तपनी  इकतरफा  कार्रवाई
 के  लिए  भी  उन्हें  पूरी  जिम्मेदारी  उठानी
 होगी  क्योंकि  यह  अंदर्राष्ट्रीय  व्यवहार  के  बिष्द्ध
 है  भौर  ताशकंद  घोषणा  का  उल्लंघन  है  ।
 पाकिस्तान  सरकार  को  झाये  यह  बताया
 गया  है  कि  भारत  सरकार  पाकिस्तान
 सरकार  या  किसी  तीसरे  पक्ष  के  ऐसे  किसी
 अ्रधिकार  को  नहीं  मानेगी  जो  पाकिस्तानी
 प्रधिकारियों  के  गैर-कानूनी  उपायो  के
 परिणामस्वरूप  इन  जहाजों पर  किया  गया  हो
 शौर  भारत  सरकार  पकड़े  गए  भारतोय
 बहाजों  को  किसी  तरह  का  कोई  नुकसान
 पहुंचने  के  कारण  पूरा  मुप्ावजा  मागते  के
 अपने  भ्रध्रिकार  को  सुरक्षित  रखती  है  |
 पाकिस्तान  सरकार  से  श्रभी  कोई  जवाब  नही
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 other  nations  before  the  Emergency
 Session  of  the  0  N.  General  Assem-
 bly  caflmg  ou  Israel  .o  withdraw  its
 forces  frum  the  Arab  terr#ories  be-
 hind  the  armistice  lines  of  1948,  met
 with  any  success;  and

 (b)  if  so,  the  details  thereof?

 Gra  Pal  Singh):  (a)  amd  (b).
 draft  resolution  tabled  by  India  and
 l7  other  countries  in  the  United  Na-
 tions  General  Assembly  obtained  53
 votes  in  favour;  46  against  and  there
 were  20  abstentions.  The  draft  re-
 solution,  therefore,  failed  to  obtain
 the  required  two-third  majority.

 Phizo's  proposed  visit  fo  U.S.A.

 Will  the  Mimster  of  External  Affairs
 be  pleased  to  state-

 (a)  whether  Mr  Phizo,  the  rebel]
 Naga  leader,  is  again  planning  to
 visit  the  United  States  of  America  to
 mobilrse  support  for  an  independent
 state  of  Nagaland;  and

 (b)  if  so,  whether  Government  are
 asking  the  U.S.A  Government  not
 to  grant  visa  to  him  in  the  absence
 of  any  valid  Indian  passport?

 The  Minister  of  Externe;  Affsirs
 (Shri  M,  C.  Chagla):  (a)  The  Gov-
 ernment  of  India  have  no  informa-
 tion  about  Mr.  Pltso's  plans  to  re-
 visit  United  States  of  Americe.
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 Shri  Atam  Das:
 Shri  Arjun  Singh  Bhadoria:
 Shri  ¥.  s.  Kushwah:

 (a)  whether  Peking  Radio  has
 made  geveral  broadcasta  on  Naxal-
 bari  situation  recently  in  which  it
 has  been  stated  that—(i)  ‘the
 Indian  Communist  Party  has  set  up  a
 base  for  peasant  armed  struggle
 against  the  Indian  Government  =  in
 the  village  areas  covering  Naxalbari,
 Kharibari  and  Phashidawa  and  over
 @  region  of  435  Km  with  80,000  popu-
 lation";  and  (i)  “the  Indian  (एलान
 munists  haye  esablished  their  own
 political  power  and  organised  paa-
 sant  sacietics  through  armed  struggle
 againd  the  reactionary  Government
 of  India”;

 (b)  if  co,  whether  this  amount  to
 interference  in  the  internal  affairs  of
 India  by  China.  with  whom  India
 maintains  diplomatic  relations  and

 (c)  what  steps

 The  Minister  of  External  Asics
 (Shri  M.  cC  Chagla):  a)  and  =  (b).
 Yes,  Sir.  The  broadcast  refers  to
 “revolfttionaries  of  the  Indian  Com-
 munist  Party”.

 i  tel  घ ्थ्
 हि  :  5
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 Short  ‘Service  Commissions

 #1185.  Shri  Kameshwar  |Singh:
 Shri  Madhu  Limaye:

 Will  the  Minister  of
 ‘pleased  to  state:

 (a)  whether  Government  are  going
 to  recruit  defence  personnel  through
 Shért’  Service  Commissions

 Defence  be

 |  (b)  if  so,  why  Emergency  Commis-

 |  ssioned*personnel  are  not  being  ab-

 ,

 and
 (c)  the  steps  taken  by  Government

 “in  Wis  regard?
 The  Minister  ‘of  State  in  the’  Min-

 istry..of  Defence  (Shri  B,  R.  Bhagat)

 fa)  Yes,  Sir..  The  grant.  of  Emergency

 Commissions  which  was  _  intraduced

 after  the  declaration  of  Emergency
 was..dis-continued  in  1965  and  Short

 pare
 Commissions  are  being:  grant-

 ed  in  the  Army  since  .965  be  with  a
 tenure  of  5  years  service  and  a  re-
 ‘servenliability  thereafter'for’0  years.

 (b)  and  (c),  The  Emergency  Com-
 missioned  Officers  who  are  willing
 and  eligible  and  are  graded  fit  for
 Permanent  Commissions  by  the  Ser-
 vices  Selection  Boards  will  be  re-
 tained  in  service  as  Permanent  Com-
 missioned  Officers  upto  |3rd  of  their
 number  and  ‘the  rest  released  accord-
 ing  to  a  phased  programme,  during
 i967-70.  Government  will  consider
 increasing  the  quota  of  Permanent
 Commissions  above  i|3rd,  depending
 onthe  actual:  results  of  the  screening
 of  the  Emergency  Commissioned  Offi-
 cers’  by  the  Services  Selection
 Boards:  Ng  useful  purpose  will:  be

 ३  pee
 «granting  Short:  Service

 missions  to  Emergency  Commis-
 eioned'  ‘Officers  because  the®  Bifrér-
 gency  Commissioned  Officers:  due*for

 release  jn  the  different  batches  will

 have  served  for  a»period:  varying  bet-
 ween  4-6  years  and.  that:  service  will

 count  towards  the  tenure  of  5  years

 eee
 as  Short  Service.  Commis-

 d  Officers.  It  is  also  not  possible
 to  retain  the  Emergency  Commis-

 Oned  Officers  as  such  indefinitely
 ‘inservice  aS  such  retention  will

 Create  an  imbalance  in  the  age  and

 ७7
 ce  structure.  in.  the  |  Officers

 leading  to’  administrative  prob-
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 .lems  relating  to  posting,  promotion
 and  further  recruitment,  and  also
 will  not  be  conducive  to  achieve  the
 goal  of  keeping  the  Army  young.

 Newspapers  Finance.  Corporation

 *1186.  Shri  Sidheshwar  Prasad:  Will
 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  stéps  toi  set  up  a
 Newspaperg’  Firiance  Corporation  has
 been  taken;

 (0)  if  .so,  what,  will  be  the
 features  of  the  said  Corporation;

 main
 and

 (cy)  how  ‘it  is  likely  to  take  special
 care  of  the  Indian  Language  News-
 papers?

 The  .Minisier  of:  Information  and
 Broadcasting.  (Shri  K.:K..  Shah):  (a)
 and  (b).  The  matter,.is  still  under
 consideration.

 (c)  Does  not  arise.

 Enquiry  Committee’s  Report  on
 supply  of  tyres

 #1187,  Shri  Yashpal  Singh:
 Shri  S.  C.  Samanta:
 Shri  Madhu:  Limaye:
 Shri  Arjun  Singh  Bhadoria:

 Will  the.  Minister  of
 pleased  to  state:

 the

 Defence  be:

 (a)  whether  the  Inquiry  Committee:
 appointed  by  the  Government  as  93
 result’  of  thé  64th’.  Report  of  °  the
 Public  Accounts  Cortimitteé-  on’  the-
 supply  of  tyres  has  submitted  its  re-
 port;:  and

 (0)  if  so,  whether  .atcopy  ‘thereof
 would  be  laid  on  the  Table?

 The  Minister  of  State  in  the  Min=
 istry  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  Yess  Sim  tel

 (b)  The  report’  deals  inter  alia  with
 various  disciplinary  aspects'on  which
 action  ig  to  be  finalised  by  tne:  con-
 cerned  Ministries.  Further,  the  Pub-
 lic  Accounts  Committee  is.  scheduled
 to  considér  the  entire  matter  at  their
 sitting’  on  the  22nd  July’  967
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 would  not  be  in  public  interest
 the  present  circumstances  to

 the  Table  of  the
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 Z  ‘Shastri:
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 ‘Shastri:

 Ramavatar  Shastri;
 Will  the  Minister  of  External  Affairs

 “be  pleased  to  state:
 (a)  whether  UAR  has  offered  to

 pay  Indis  the  price  or  alternatively
 supp'y  Egyptian  wheat  for  the  Ame-
 इमा]  milo  shipment  trapped  in  the
 Suez  Canal  during  the  Arab-Israell
 war;

 (b)  uf  so,  the  details  thereof,  and

 (९)  whether  Government  have  ac-
 cepted  the  offer?

 The  Deputy  Minister  in  the  Minis-
 try  ef  External  Affairs  (Shri  Suren-
 dra  Pal  Singh):  (a)  No,  Sir.

 (७)  and  (c).  The  question  does  not
 arise.

 Letter  from  President  of  U.S.A.  te  the
 Prime  Minister

 11,  Shri  Temneti  Viswasatham:
 ‘Will  the  Minister  of  External  Adairs
 be  pleased  to  state:

 (a)  whether  Mr.  Raymand  Hare,
 Special  Envoy  of  President  of  U.S.A.,

 confidential  nature,  There  was
 however  no  reference  to  United
 States’  assistance  to  Indie’s  fourth
 Pian  in  the  letter.

 *1190.  भी  हुकम  द ह  कलबाय :.
 aft  we  पाई  :

 क्या  रक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  30  जून,
 967  को  पूना  में  मूला  तदी  में  एक  मोटर

 बोट  उलट  जाने  के  कारण  छ.  संनिक  झधि-
 कारियों  की  मुत्यु  हो  गई  धौर  दो  न्य
 चायल  हो  गये  तथा  एक  चापल  की  दशा
 चिन्ताजनक  है;

 ि)  मदि  हाँ,  तो  इस  दुर्घटना  के
 क्या  कारण  वे;  जौर

 (ग)  इस  सम्बन्ध  में  सरकार  ने  क्या

 कार्यवाही  की  है  ;

 प्रतिरशा  |... ड  में  रा्य+ंत्री  (जी
 -  Te  wan):  (क)  जी  हां  ।  6  सेना
 weet  free  प्राप्त  हुए,  परन्तु  कोई  ।
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 चावल  महीं  हुए थे।  एक  भरफसर  के
 वेट में  पाती  धर  गया था  फ्ल्तु  प्राथमिक
 उपचार  चिप  जाने  के  कारण  बह  शीघ्र

 ही  ठीक  हो  गया  ।

 (@)  तथा  (य).  जिन  परिस्थतियों  में
 6  झफसर  डूब  गए  ये  उन  का  पता  लगाने  के

 सभ्य  विचार  किया  |  जाएगा,  जब  कोटे
 आफ  इस्कवा ये  के  निष्कर्ष  प्राप्त  हुए  ।

 ए
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 *iie2  भी  हुकल कन्द  कछवान  :
 शी  जगप्नाथ राव  जोशी :

 क्या  सूचना  प्ौर  प्रसारण  मंती  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  सोमा  क्षेत्रों  में  कितने  शक्ति-
 शाली  ट्रांसमीटर  लगाये  गये  हैं;

 (लव)  इनका  विदेशों  से  भायात  करने
 +  किवी  राशि  खच की की  गई  है,

 (ग)  इस  समय  कितने  ट्रांसमीटर
 काम  कर  रहे  हैं  शौर  कितने  ट्रांसमोटरों  के
 काम  नहीं  लिया  जा  रहा  है;

 (घ)  क्या  यह  भी  1. ल  है  कि  विदेशी
 ब्पती  से  काफ़ी  संख्या यें  पुराने  शकिता-
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 'शालो  ड्राय  ?र  खरीदे  गये  हैं  झौर  इस
 खरीद  गे भारा  aor  i  दईविनियान  जिया
 गया  है;  भौर

 (=)  क्या  इस  सम्बन्ध  मे  सरकार
 ने  कोई  जाच-पड़ताल  की  है  ?

 सूचना  तथा  प्रतारण  मंत्री  (ली Be
 Wo  शाह)  :  (क)  से  (7).  सीमावर्ती  क्षेत्रों
 में  लगाने  के  लिये  झावात  किये  गये  लगभग
 63  लाख  पये  की  लागत  बाने  6  उज्यशक्ति

 के  ट्रांसमिटरों  में  स ेतीन  कलकत्ता,  जलन्धर
 झौर  गौहाटी  में  पहले  ही  चालू  किये  जा  चुके
 हैं।  दो  चौर  ट्रांसमिटरों  को  लगाने  का  काम
 काफी  पूरा  हो  चुका  है  शौर  छटे  ट्रासमिटर
 को  लगाते  का  काम  हाथ  में  ले  सिया  गया  है।

 (थ)  जी,  नहीं।

 (च)  अ्रश्न  नहीं  उठता  |

 Meeting  with  Naga  Rebel  Leaders

 +  193.  Shri  है.  P.  Singh  Deo:
 Shri  F.  K  Dee:
 Shri  M,  0.  Majhi:
 Shri  Sarjoo  Pandey:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  s‘atc:

 (a)  whether  Government  propose
 to  have  a  meeting  with  the  ¢wo-man
 Naga  delegation  which  went  to  Lon-
 don  to  meet  Mr.  Phizo,  and  =  with
 other  Naga  rebel  leaders;  and

 (b)  if  eo,  when  such  8  meeting  is

 to  continue  the  talks  with  the  Un-
 derground  Nagai  The  next  date  for
 a-‘m@eting  with  Underground  Nagas
 have,  however,  not  yet  been  fixed.

 sudden  resignation;
 (da)  the  amoun’  of  salary  and  other

 allowances  pawl  annually  to  Dr.  Kurt
 Tank?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  No,  Sir.

 (b)  Does  not  arise

 (c)  Dr.  Tank  left  H  A.L.  on  the
 expiry  of  his  period  of  contract  with
 the  Company  on  30-4-1967.

 (d)  Dr.  Tank  was  paid  a  net  ealary
 as  follows:—

 Ra,  p.m.

 From  I-5-3956  TO  30-4-Tp67  6000
 Fiom  इन्ठुनाजठी  TO  90-4-Ip6q.  6500
 From  Weg-1964,  70  30-4-7967  है

 Pak’,  viclation  of  Tashkent  declaration
 1198,  Shri  Kemeshwar  Singh:  Wil

 the  Minister  of  External  Affairs  be
 pleased  to  atate:

 (a)  whether  Pakistan  hag  violated
 the  ‘Tashkent  Detlatation  by  wireng-



 thening  »her,.defences  .acrass.  the  West
 +  Punjab  Border  adjoining  the  Fazilka

 area;

 (b)  if  so,  whether  Government
 have  informed  the  friendly  countries
 about  this  violation  of  the  Fashkent

 Declaration  hy  Pakistan;  and

 (c).the  action  taken  by  the  Gov-
 ernment  in  this  matter?

 The
 Me

 ter  of  External  Affairs
 (Shri  M.  Chagla):  (a)  Yes,  Sir

 (b)
 fee

 istan’s  military  build  up,
 which  is  evidently  directed  against
 India, js  not  inyaccord  with  the
 Tashkent  Dec  .  Rakistan’s  re-

 of  t  Tashkent peated  violations
 eclaration  have  be

 nN  brought  to  the
 of  all  friendly  countries

 of  view  in-this  regard  ;has
 Peps et  om

 ent  have  taken  ade-
 our  |  security

 _  *1196  Shri  |  Virendrakumar  Shah
 Will  the  Minister  of  External  Affairs

 bi  sed  to  refer  to  the  reply  given
 to  ea tarred  Question  No.  736  on  the

 26th  June,  967  regarding  the  closure
 lof  the  Kathmandu-Kodari  road  by  the

 Nepal  Government  and  state:

 (a)  whether  Government  have  since
 _  made  a  request  to  the  Nepal  Govern-

 ‘ment  to  reconsider  its  said  decision  to
 close  down  the  road;

 (b)  if  so,  with  what  -response;  and
 =  (c)  the  effect  of  the  closure  of  the
 road  on  the  Indian  trade  with  Nepal?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  The  Kath-

 mandu-Kodari  road  has  not  been  closed
 to  traffic.  Under  the  present  regula-
 tions  of  His  Majesty’s  Government  of
 Nepal  all  foreigners  including  Indians
 are  required  to  obtain  a  special  permit
 if  they  wish  to  proceed  beyond  Bara-
 bise  a  point  approximately  80  kilo-
 metres  from  Kathmandu.  A  request
 has  been  made  to  His  Majesty’s
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 Goverrpment  of  Nepal..to.  reconsider
 their  decision  .under  .which  .entry  of
 Indian,  nationals  into  restricted  areas
 in  Nepal.  is.,goyerned  by  the  issue  of
 special,  permits.  Jt  has  been  brought
 to  the  notice  of  His  Majesty’s  Gov-
 ernment  of  Nepal  that  throyghout
 India  Nepalese  nationals  have  been
 granted  special  statutory  exemption
 to.  permit.them  freedom.of  entry  and
 movement  in  the  restricted  and.  pro-
 tected  areas  in  India.

 (b)  The  matter  is  under  considera-
 tion  of  His  :Majesty’s  Government  of
 Nepal.

 (c)  As  the.roaad  connects  Kathmandu
 to  the  Nepal  Tibet  border.the  restric-
 tions  plaeed  an,entry.  into  the  last
 length  of  25  kilometres  of  it,  has  no
 connection  with  India’s  trade  with
 Nepal.”  ‘Itris  <to  ‘be  noted  that  ‘the
 restriction  in  any  casejis  on  the;meve-
 ment  of  persons  and  not  on  commo-
 dities

 ‘Commercial  ‘Broadcasting

 “1197,  Shri.  D  Sharma
 Shri  iK.  ए.  Singh  Deo:
 Shri  Ram  (Kishan  Gupta:

 Will  the.  Minister.of  Informatien
 apd.  Broadcasting  be  pleased  to.  siate:

 (a)  whether  All-India  ‘Newspaper
 Publishers’  Convention  held  in  New
 Delhi  on  the  Ist  and  2nd  July,  967
 has  urged  the  Government  to  abandon
 the  decision  on  commercial  advertis-
 ing  on  All  India  Radio  for  the  time
 being;

 (b)  whether  the  convention  jas
 asked  the  Government  to  call  repre-
 sentatives  of  the  mewspapers  for  a
 discussion  before  taking  a  decision  on
 such  matters  in  future  and.  evoive
 ways  of  safeguarding  the  interest  of
 the  Press;  and

 (c)  if  so,  the  reaction  of  the  Gov-
 ernment  of  India  thereto  and  the
 action  proposed  to  “be  tikex  in  the
 matter?

 The  Minister  of  Jnformation  and
 Broadcasting  (Shri  K.  K,  Shah):  (a)
 and  (b).  Yes,  Sir.  eo.
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 (९)  Government  had  taken  all  the
 factors  into  consideration  before
 taking  a  final  decision  an  commercial
 broadcasting  over  All  India  Radio  It
 will  be  started  as  a  pilot  project  with
 effect  from  5th  August,  1967,  The

 Will  the  Minister  of  External  Affairs
 de  pleased  to  state:

 fa)  the  progress  made  by  the  Indian
 Ocean  Islands  like  Mauritius  etc,  in
 achieving  complete  Independence;  and

 (b)  the  help  given  by  India  or  pro-
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 shall
 also  continue  to  lend  support  to  these
 issues  in  all  other  world  forums,

 राष्ट्रीय  लेना  शात्  दल  का  प्रशिक्षण

 *rr99.  wt  हुकम  मथ  कलबाव
 थी  जसम्भान  शाब  जोसी
 भी  रघुवीर त्तिह  ered:

 eft  राभावतार  हर्मा:

 श्री  शिवशमार  शास्त्री:
 | । अ  शर्मन  सिह  भदौरिया:
 थ्नी  अफाधबोर  शारत्ती:
 थ्नी  जानगोपाल  झालवाले : :

 क्या  रखा  भतरी  29  मई  967  के
 ताराकित  प्रश्न  सब्या  i390  के  उत्तर  के
 सम्बन्ध  में  यह  बताने  को  कृपा  करेंगे  कि

 (क  )  क्या  राष्ट्रीय  छात्र  सेना  दस
 प्रशिक्षण  स्वशिछक  बनाने  के  बारे  में

 झायोग  तथा  कोठारी  स़भिति  हारा
 गई  सिफारिशों  पर  कोई  कार्यवाही  की

 है;

 शिक्षा
 4

 क

 (शव)  यदि  हां,  तो  उसका  मोटा  ब्यौरा
 क्‍या  है;

 (ग  यदि  नहीं  तो  इस  मामले  मे
 शौर  कितना  समय  लगने  की  संभावना  है
 और

 (थ)  देश  में  प्रति  द  कितने  स्यक्तियों
 को  प्रशिक्षन  मिलेगा  ?

 प्रतिरक्षा  मची  (लो  स्वर्ण  क्ल्हु)  :

 (क)  &  (ग).  कोठारी  समिति  ने,  जो  ऐसा

 सुझाव  देने  के  लिए  स्थापित की  गई  थी  कि
 रहता  मंत्रालय की  राष्ट्रीय  सेवा  के  संबंध  में
 सिफारिश  कमे  कार्मान्यित  की  जाए  सुझाव
 दिया है  कि  राष्ट्रीय  सेवा  दल  का  1... है
 झावश्वक  एन०  te  सी»  के  विकल्प के

 तौर  पर  होगा  भादहिए  आर्चात्‌ छात्र दोनों |... |  दोनों

 में  से  एक  को  चुनते  में  स्वत  हों।  सरकार
 में  इंस  सिडांत  को  स्वीकार कर  लिया &
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 भीर  शुन०  एस०  Pio  के  विस्तार  निर्धारित
 किये  जा  रहे  हैं  ।

 (घ)  s966-67  में  स्कूलों  भौर
 कलेजों  %  एन  सी०  सौ  में  प्रशिक्षित
 लड़कों  प्रौर  लड़कियों  की  संख्या  i5.92

 लाख  थो  |  जब  एन  ०  सो  ०  एस०  का  वैकल्पिक
 कार्यक्रम  पुरस्थापित  किया  गया,  यह  संख्या
 काफी कम  हो  जाने की  भ्रशा  है  |  वास्तविक

 बाधिक  कथ्या  छात्रों  द्वारा  अयन  भ्रध्िकार

 का  प्रयोग  करने  पर  निभर  होगी  ।

 Gea

 1200.  Shri  हैं,  P,  gingh  Deo:
 Shri  Hem  Barua:

 ?

 स्ट
 ्

 निप

 .

 &  i
 |  g  4  4

 |  ‘Portuguese  letter:  E  :
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 Assembly  by  way  of  replying  to  the
 Portuguese  letter  is  under  considera-

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the

 (७)  Government  have  seen  reports
 about  this.

 (९)  Government  are  keeping  a  close
 watch  on  the  situation.
 Isste  of  visas  to  Nationals  of  Isrsel

 Alegria  who  applied  for  visas  to  visit
 India  in  966  and  1967,  separately,
 year-wise  and  country-wise;

 (8)  the  number  of  visas  sanctioned:

 (४)  the  number  of  vises  rejected;
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 (d)  the  number  of  visa  applications
 pending;  and

 (e)  what  is  the  policy  of  Govern-
 ment  in  the  matter  of  issue  of  visas
 to  Israeli  nationals-and  how  does  it
 compare  with  the:policy  adopted  for
 issue  of  visas  to  other  West  Asian
 countries  as  mentioned  in  part  (a)

 above?

 The  Minister  of  External  Affairs
 (Shri‘M.°C.  Chagia):  (a)  to  (d),  The
 information  is  being  collected  and  will

 ‘he  laid.on  the  Table  of  the  House.

 €e)  ‘Bonafide  Israeli  ‘tourists  are
 ‘ranted:  visas‘like  any  other  nationals
 of  West  Asian  countries.  As  ‘for
 Israeli  officials,  prior  reference  to  ithe
 Government  of  India  is  necessary.  In

 l-Aviv  where  we  do  not  haye  a
 Mission  the  British  Embassy  there  is
 required  to  refer  all  applications.  to
 Delhj  before  it  can  issue  visas  on  our
 behalf.

 Rural  Radio  Forum

 58l9.  Shri  .R.-.K,.  Amin:  Will.  the
 Minister  of  Information  and  Broad-

 -easting.  ba  pleased  to  state:

 (a)  whether  it  ihas  been  possible
 to.  evaluate  the  «work  ‘of  the  radio
 rural  forums;  and

 ¢b)  if  so,  what  steps  Government
 have/taken’  to  put  into  —  effect  ‘the
 recommendations  “centained  in  such
 evaluation  reports?

 The  Minister  of  Jnformation  and
 Broadcasting,  (Shri  :.K.  छू.  Shah):  (a)
 No  systematic  and  scientific,  evalua-
 tion  of  the  working  of  the  Radio  Rural
 Forums  on  a  countrywide  basis  ha:
 yet  seen,  done.  However,  the  Study
 Team  on  Five  Year  -Plan  Publicity
 appointed  in  April,  1963,  carried  out
 a  study  of  Radio  Rural  Forums  in
 the  country  and  made  certain  recom-
 mendations,

 (b)  Tne  working  of  the  Radio  Rural
 Forum  is  a  joint  venture  of  All  India
 Radio  and  the  State  Governments.
 _All  ‘India  ‘Radio  on  ‘its  part  designs
 and,  .broadcasts  -  forum  ..progtammes
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 from  all  its  Stations;  the  State  Gov-
 ernments  on  their  part  have  to  orga-
 nise  the  listening-cam-diseussion
 groups  and  attend  to  the  maintenance
 of  the  sets  around  which  such  ‘forums
 are  organised.  The  recommendations
 of  the  Study  Team  have  been  commu-
 nicated  to  all  the  State  Governments
 and  their  attention.  has  ‘been  repeat-
 edly  ,drawn  -for  .their-effective  imple-
 mentation.

 ‘Publications  Division

 5820.  Shri  Ram  Charan:  Will  the
 Minister  of  ‘Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  the  total  expenditure  incurred
 on  the  establishment  of  Publications
 Division  .of  his  Ministry  during  the
 last  ten  years.(upto  3lat.March,  1967);

 (9)  :the  total:  expenditure  incurred
 on  plants  and  tools,etc,  .  (including
 miscellaneous  contingencies)  by  the
 Publications  Division  -  during  last  ten

 year  (upto  3ist  March,  1967):

 (c)  the.  total  expenditure  incurred
 an.  the.  printing  of  publications“hy

 the  Publication  Division  (including
 printing  by  private  ,agencies)  during
 the  last  ten  years  (upto  3lst  Mareh
 1967  and

 (a)  the  total  income  gained  hy  Pyb-
 lications  Division  on  .account.,of  isale
 of  publications  during  the  last  ten

 years  (upto  3lst  March,  1967)2

 ‘The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Rs,  1,90,03,573.

 (b)  No  «tools  and  plants  have.-heen
 purehased  by  the  Division  Expen-
 diture  on  other  charges,  payment  for
 articles  and.of  royalty,  etc.,  and  dis-
 tribution  was  Rs.’  69,70;526.

 (c)  Information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 Lok  Sabha  shortly.

 (d)  Income  from  sale  of  publica-
 tions  Rs.  I,97;23,448

 Revenue  from  advertisements  Rs.  7407.367

 TOTAL  Rs.  2,11,903815
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 _  ह. ह  Post  in  the  Ministry
 fleas

 :

 (a)  the  total  number  of  ex-cadre
 posts  of  Class  I,  II  and  III  in  hus
 Ministry,  attached  and  subordinate
 offices,  sanctioned  and  filled  up  during
 the  last  five  years,  upto  the  3lst  March
 1967;

 (b>  the  number  of  posts  out  of  theze

 (०)  the  lay  out  plans  for  the  pro-
 posed  extension?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  BR.  Ghagat):
 (a)  There  78  no  proposal  under  the
 Consideration  of  Government  for  set-
 ting  up  a  Cantonment  at  Dhranga-
 dhra  This  Mimstry  has  not  been  able
 to  lay  hands  on  any  opmion  sad  to
 have  been  recorded  on  3rd  Decem-
 ber  2963  by  General  Mahara)  Reyen-
 rasnhyi  as  mentioned,

 administrative  approval  of  Govern-
 ment,

 (९)  Does  not  arise.
 Office  Hours  in  Air  Headquarters
 5823.  Shri  R.  R.  Bingh  Deo:  Will

 the  Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  office
 hours  in  the  Arr  Hegdquarters  have
 been  changed  to  7-30  a.m.—2.00  p.m.
 from  the  Ist  May,  7987  to  336  July,
 1967  whereas  the  other  two  wings
 (Navy  and  Army)  have  their  office
 hours  from  9.00  a.m  to  5.00  p.m.

 (b)  ४  30,  the  reasons  for  not  observ-

 (e)  whether  Government  have  taken
 into  consideration  the  hardships  and
 inconvenience  caused  to  the  employees
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 outside.  This  practice  has  been  in
 force  aince  1948,  with  the  exception  of
 the  summer  of  1963,  m  prescribing
 these  hours  Government  have  taken
 all  factors  into  account,

 Office  Hours  in  Alr  Headquarters
 ‘58t4,  Shri  BR.  RB.  Singh  Deo:  Will

 the  Minister  of  Defence  be  pleased
 to  state:

 (a)  whether  it  as  a  fact  that  at  the
 Air  Headquarters,  office  hours  for
 service  personnel  end  at  3)  pm,
 whereas  for  civilians  working  there  jt
 goes  up‘o  200  pm;  and

 (>)  if  so,  the  reason  for  such  dis-
 criminwtion  among  the  various  cate-
 gories  of  staff?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  BR.  Bhagat):
 {a}  During  the  months  of  May,  June
 and  July,  the  office  hours  at  the  Air
 Headquaiters  for  Service  personnel
 are  from  730  am  to  30  pm  (sx
 days  a  week)  and  those  for  civihan
 personnel  aic  from  730  am  to  200
 pm  (six  days  a  week)

 (b)  The  hours  of  work  of  civilian
 personnel  (who  are  entitled  to  over-
 time)  at  Armed  Forces  Headquarters
 including  Air  Headquarters  generally
 conform  to  ihe  quantum  of  hours  of
 work  prescribed  for  civilian  employees
 at  Headquarteis  of  Government  of

 India.
 The  quantum  of  hours  of  work  pres-

 cribed  for  Service  personnel  is  some-
 what  less  as  Service  personnel  have
 to  devote  considerable  time  to  physi-
 cal  exercise,  training.  etc,  m  order
 to  maintain  their  efficiency  as  mem-
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 quarters,  Officers  and  Airmen  account
 for  20  per  cent  and  the  rest  80  per
 cent  are  civilians;

 (b)  whether  it  is  also  a  fact  that
 officers  and  Airmen  working  in  Alr
 Headquarters  are  provided  with  free
 Government  transport,  whereas  the
 civilian  staff  are  deprived  of  this
 facility;

 (९)  if  so,  whether  Government  pro-
 Pose  to  provide  such  facility  to  the
 civilian  staff  also;  and

 (d)  if  not,  the  reasons  therefor?
 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  Only  in  the
 clerical  cadre,  20  per  cent  of  the  posts
 are  established  for  Airmen  and  the
 iemaiming  80  per  cent  for  Civillans,
 No  such  ratio  has  been  laid  down  in
 the  case  of  other  categories  of  posts,
 Wh  ch  are  sanctioned  on  “ag  required”
 basis

 (b)  Free  Government  transport  is
 provided  only  to  Airmen  hving  m  Air
 Forte  «amps  and  this  facihty  is
 adm  wible  only  between  the  place  of
 then  stay  and  the  place  of  their  duty.

 (e)  ard  (d)  No  Sn  According  to
 the  terms  and  cond'tions  of  service,
 Civilians  are  not  entitled  to  free  use
 of  Government  transport

 Strike  Notice  by  Dinapore  Cantt.
 Board  Workers’  Union

 5826.  Shri  Chittaranjan  Roy:  Will
 the  Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  a  strike  notice  has  been
 served  by  the  Dinapore  Cantonment
 Board  Workers’  Union,

 (b)  if  so,  the  reasons  thereof;  and
 (९)  the  steps  taken  by  Government

 to  avert  the  strike?
 The  Minister  of  State  in  the  Minis-
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 retrospective  effect  from  ist  of  Television  in  the  country  includ-
 April,  19046;  and  ing  a  Station  for  Gujarat  is  under

 a)  grant  of  enhanced  Dearness  consideration.
 Allowance  of  Rs,  10,00  with
 retrospective  effect  from  Ist  प्रेस  परिणय
 January,  1967.

 (९)  Does  not  arise  in  view  of  (a)  8828.  श्री  सिद्धेक्कर  पसाव :  कया
 above.  However,  on  the  broad  ana-  सुचना  चौर  प्रसारण  मंत्री  यह  बनाने  की  कपा
 logy  of  the  orders  issued  by  State  करेंगे  कि  : Government  in  respect  of  its  em-
 ployees,  Government  have  decided  to
 grant  increases  in  emoluments  as
 under: 7

 (i)  New  cost  of  living  allowance
 with  effect  from  Ist  April,
 964  at  Rs.  7.50  p.m  with  mar-
 ginal  adjustments  up  te
 Rs  0250  and  Rs,  500  p.m.
 to  those  drawing  pay  exceed-
 ing  Rs,  0250  but  not  exceed-
 ing  Rs.  300.00  with  marginal
 adjustment  up  to  Rs  30500.
 Simultaneously  the  flat  in-
 erease  of  Rs.  590  granted
 with  effect  from  ist  April,
 7962  has  been  withdrawn

 from  ist  April.  I964.
 (ii)  Ad  poe  increase  m  the  cost

 of  living  allowance  at  a  flat
 rate  of  Rs.  0.00  p.m.  with
 effect  from  ist  January,  967
 to  those  receiving  pay  upto
 Rs,  60000  and  marginal
 adjustments  m  case  of  those
 drawing  basle  pay  between
 Rs.  00000  and  Rs,  609.00  p.m.

 Television  Station  In  Gujarat
 ‘5821.  Shri  Yashpal  Singh:

 Shri  ss  C,  Samanta:
 Will  the  Minister  of  Infermation  and

 Broadcasting  be  pleased  to  state:
 (a)  whether  Government  have

 decided  to  set  up  a  Television  Station
 very  soon  jn  the  State  of  Gujarat;

 (8)  if  so,  its  exact  location;  and
 (९)  when  it  will  be  established?

 The  Minister  ef  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  ry)
 40  (६),  The  question  of  development

 (क)  क्या  प्रेंस  परिषद  ने  कार्य  भारस्भ
 कर  दिया  है;

 च)  बदि  हा  तो  इसके  द्वारा  अब  4
 किये  गये  काय  वा  व्योरा  क्या  है,  और

 (ग)  यदि  नहीं  तो  इसके  द्वारा  अपना
 कार्य  आरम्भ  किये  जाने  में  वितम्ब  होने  के
 क्या  कारण  हैं  ?

 सूचना  तया  प्रसारण  स्त्री  (श्री  To
 Wo  शाह)  (क)  से  (ग).  प्रेस  परिषद  के
 सदस्यों  के  नाम  ee  हठमबर  ge.  से
 राजपत्न  में  अधिभूदित  कर  दिये  गये  थे  और
 परियद्‌  ने  अपनी  2  दिसग्बर  i900  को
 झपनी  एहली  बँठर,  से  काम  गारम्भ  कर
 दिया  ।  परिषद  की  अब  तक  तन  «मासिक
 ale  एक  आपाती बेठ+  हो  चुक।  है  -  शौर
 बातों  के  साथ  साथ  परिषद्‌  ने  ये  बरवार
 की  है  —

 h  पर्नवारिता  भाचार  सहिता  के  बनाने
 की  भावश्यकता  शौर  उसकी  शक्यता  पर
 विचार  किया  गया  प्लौर  यह  निर्णय  शिया
 गया  कि  शिकायतों  की  जाच  करने  के  लिये
 एक  कानूनी  प्रणाली  बना  ली  जाये  |

 2.  संसद्‌  के  विशेषधिकार  और  उसके
 साथ  साथ  समाचारपत्नों  के  कार्य  का  भ्रध्ययन
 शझ्रारम्भ  किया  गया  ।  पत्रकारिता  क ेभ्रक्षिक्षण
 के  लिये  जो  वर्तमान  सुविधाप्नों  शौर  उन
 हालात  जिसके  कारण  प्रेस  मे  एकाधिकार
 या  स्वामित्व के  एक  ही  व्यक्तित के  पास  होने
 के  झुकाव है  का  भी  झल्यग्रन  किया  गया  4
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 3.  उन  समाचार-पत्ों  भौर  (ख)  इस  मिशन  के  भ्रमण  द्वारा
 पत्रकारों  जिन्होंने.  पत्रकारिता  के  सामान्य  सैनिक  महत्व  के  मामलों  सामान्यतः
 स्तर  का  उल्लंघन  किया  हो,  के  विदद्ध  जो
 शिकायत  प्लागे  उन्हें  किस  प्रकार  लिया  जाए
 ौर  निपटाया  जाए  इस  पर  नियमावली
 का  मसौदा  बनाया  गया  |

 परिषद  जल्द  ही  भ्रपनी  वार्षिक  रिपॉट
 सरकार  को  पेश  कर  रही  है  v

 Nationalisation  of  Newspapers  and
 News  Agencies

 5829.  Shri  Bibhutj  Mishra:
 Shri  K.  N.  Tiwary:

 Will  the  Minister  of  Information  and
 be  pleased  to  state:

 fa)  whether  it  is  a  fact  thet  the
 newspapers  and  news  agencies  are
 going  to  be  nationalised;  and

 (०)  if  so,  when?
 The  Minister  of  Information  and

 Broadcasting  (Shri  K.  K,  Spah):  (a)
 No,  Sir.

 (b)  Does  not  arise.

 बूगोस्लाचिया  के  सैनिक  प्रतिनिधि  संडल
 की  भारत  यात्रा

 5830.  भ्रो  हकम  सत्य  Tee:
 ft  राज  सिह  झ्यरवाल:
 |.  वशवन्त  सिंह  रुक्षबाह:

 क्या  अत्त  रखा  मंत्री  27  ह) अ  1967
 के  पब्रताराकित  प्रश्न  संख्या  43  के  उत्तर के
 संबंध  मे  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  यूगोस्लाबिया  से  जो  सैनिक
 अतिनिधि  'मढ्ल  भारत  श्राया  भा  उस  पर
 आरत  सरकार  का  कितना  | , ड  हुभा;  भौर

 (ल)  भारत  के  सिये  शिष्ट  मंडल

 कहाँ तक  सहायक  सिद्ध  हर्भा  ?

 अतिरका  भंत्रालय  में  राज्य  मंत्री  (ी
 We  Ceo  we)  ४.  (क)  20407.  52
 क्पदि  ।

 दोनों  देशों  तथा  विशेषत:  सतस्त्र  सेनाओों
 के  बोच  मैत्री  बंधनों  को  सुदृढ़  बनाने  शौर
 एक  दूसरे  को  समझने के  लिए,  विचार  विमर्श
 के  लिए  लाभकारी  भ्रबसर  प्राप्त  हुआ  ।

 चुनाव  सम्बन्धी  समाचार

 शी  हुकुम  सनद  eqere:
 oft  राम  सिह  झयरणाल  :

 क्या  सूचना और  प्रसारण  मंत्री  27
 मार्च,  967  के  पभ्तारांकित  प्रश्न  संख्या
 60  के  उत्तर  के  सबंध  भे  यह  बताने  की
 कृपा  करेंगे  कि

 (क)  क्या  यह  सच  है  कि  क्राकाशवाणी
 से  प्रसारित  एक  चुनाव  बुलेटिन  में  यह
 चोचित  किया  गया  था  कि  बलरामपुर
 निर्वाचन  क्षेत्र  थी  टल  बिहारी  वाजपेयी
 तथा  श्रीमती  सुभा  जोशी  के  बीच  बराबर

 का  मुकाक्ला चल  रहा  था  जय  कि  तथ्य  यहू
 था  कि  उस  समय  श्री  गढल  बिहारो  वाजपेयी
 पांच  हजार  बोटों  से  भागे  थे;  घौर

 (्)  यदि  हा,  तो  संबधित  अधिन
 कारियों  के  विशद्ध  सरकार  ते  क्या  कार्यवाही
 की  है?

 सूचना  तथा  प्रसारण  बतर  (ली
 से०  Ho  शाह)  (क)  झाकाशवाणी ने  23
 फरवरी  के  सबेरे  8  बजे  के  भ्रंग्रेजी  बुमेटित
 में  यह  कहा कि  श्री  झटल  हिबारी  वाजपेयी
 शौर  श्रीमती  सुभा  जोशी  में  बराबर  का

 मुकाबला  चल  रहा  है  |  यह  समाचार एक
 समाचार  एजेन्सी  के  सन्देश  पर  आाथारित

 था  जिसमें  यह  कहा  गया  था  कि  दोनों  प्रति-
 दन्द्रियों  का  तिकटतम  मुकाबझा  खिसमें
 600  बोटो  का  भम्तर है.  चल  रहा  है  t
 इसके  अतिरिक्त  प्राफाक्बाजी  के  रास  कौर
 wt  सूचना  नहीं थी  |  इसी  correc
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 एजेन्सी  के  भाधार  पर  स्टेटसमैंन  ने  23  फरवरी.  उच्छ  झायोग  पर  लग,  झलग  ढितना
 को  प्रपने  समाचार  पत्र  भे  यह  लिखा  —

 “बलरामपुर  संसदीय  क्षेत्र  मे  श्री
 झटल  बिहारी  वाजपेयी,  जनसध
 झौर  श्रीमती  सुभद्ठां  जोशी  में
 बराबर  की  दौड़  हो  रही  है  शौर
 उनमें  600  मतों  का  अन्तर  है  a"

 (ख)  प्रश्न  नहीं  उठता  क्योंकि  इस
 समाचार  एजन्सी  ने  प्रसारण  के  समय  तपा
 कोई  दूसरे  आंकड़े  नहीं  दिये  थे  ।

 खर्च  किया  गया;  और

 [खि)  वेतनों  तथा  अन्य  मदों  पर,  अलग
 झलग  तथा  मदवार,  कितना.  व्यय
 हुआ  ?

 बेदेशिक-कार्य  मंत्री  धो  मुर  Fo
 चागला) :  (क)  शौर  ख)  सदन  को  मेज
 पर  एक  व्यौरा  रख  दिया  गया  है  |
 [पुस्तकालय  में  रख  विया  गया  ।  देखिये
 संख्या  एल०  Fo—068/67]

 सीमा  क्षेत्रों  के  लिये  प्रसारण

 hri  Sharda  Nand:  ‘5834.  भी  विभूति  मिथ :
 Shri  Brij  Bhushan  Lal  श्नी  Go  सि०  मधुकर  :
 Shri  A.  B  Vajpayee

 Will  the  Minister  of  External  Affairs  नया  सुचना
 ्

 झौर  प्रसारण  मतों  यह
 be  pleased  to  state:  बताते  की  कृपा  करेगे  ह उ

 (a)  whether  the  Pakistan  Govern-  (क)  क्‍या  सरकार  ने  सीमा  क्षेत्रों  में
 नियमित  रूप  से  प्रसारण  करने  की  कोई

 nautical  miles;  and  ahem  बनाई  है  ;  और

 (b)  if  so,  whether  the  Government
 ot  as  A  pr  (*)

 यदि  हा  तो  उसका  ब्यौरा
 limits  of  the  Indian territorial  waters?  गया  हैं

 The  Minister  of  External  Affairs
 (Shri  हा.  C.  Chagia):  (a)  The  Presi-  eh  on  (जी!  के

 to  me):  (क)  जी  हा

 (a)  सीमा-क्षेत्र  के  लिये  कार्यक्रम,
 भारत  की  चीन  शौर  पाकिस्तान  के  साथ
 लगने  बानी  सीमा  पर  के  सभी  झाकाशवाणी
 केन्दों,  भर्यात्‌  गोहाटी,  इम्फाल,  कुसियाय,
 कोहिसा,  कलकत्ता,  पंटना,  लखनऊ,  जालन्धर,
 शिमला,  भुज,  राजकोट,  प्रहमदाबाद,  बड़ौदा,
 श्रीनगर  शौर  जम्मू  स्रे  रोज  प्रमारित  बिये
 जाते  हैं  av  से  कार्यक्म  बहा  के  लोगों  की
 प्रादेशिक  भाषा/बोलियों  में  प्रसारित  किये
 जाते  हैं,  जिनका  उद्देश्य  उन्हें  जानकारी  देना
 शौर  उनका  मनोरंजन  करना,  दोनों  ही  हैं  t
 इन  कार्यक्रमों  में  समाचार,  समाता  र-समीक्षामें
 (लोफ झौर  क्षेत्रीय  )  संगीत,  प्रादेशिक  संधीत'

 न्कटक,  फ़ीचर,  महिलाभों  धौर  क्यों  के

 Pakistan's  territorial  waters  from  3
 to  73  nautica]  miles.

 (b)  The  matter  is  under  considera-
 tion  and  is  expected  to  be  finalised
 shortly  by  the  Government  of  India.
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 कार्यक्रम  तया  लेती,  खाद्य,  पंचवर्वीय  योजना
 अजार  और  भ्रन्य  विशयों  पर  वार्तावे  प्रौर
 परिसवाद  शामिल  है  t  यहां  से  पाकिस्तान
 और  चीन  के  भारत-विरोधी  प्रवार,  विशेश्कर
 भारत  में  हुई  घटनाप्रों  के  बारे  में  गलत  भौर
 तो3-मरोड़  कर  पेश  किए  गये  समाचारों,  का
 नाइन  करने  साया  पाकिस्तान  भौर  चीन  में
 होते  बालों  घट्नाक्षों  का  पर्शफाश  करने
 &  लिये  प्र नावी  प्रवार  कार्यक्रम  प्रपारित
 किये  जाते  हैं।  कुर्तियांग  केन्द्र  इस  प्रकार  के
 कार्यक्रमों  को  नेपाली,  तिब्बती,  सिव्किमी
 और  भूटानी  'भाषाधों  में  घ्रवारशित  करता
 है  ।  यह  प्ररत्त  भी  किया  जाता  है  कि  इन

 कार्य  करों  में  सोसा  क्षेत्रों  मे  रहने  वाले  लोगों
 के सम्मूर  भारत  का  वास्तविक  रूप  इनकी
 आवथिक  शौर  सामाजिफ  ब्ति  के  लिये
 बनाई  गई  योजनाप्रो,  प्रआनास्त्रिक  जीवन-
 प्रगालो  और  शःन्तिपूर्ण  सह-अ्स्तित्व  की
 नीति  को  बता  कर  रखा  जाय।  इत  कार्यक्रमों
 में  हमारों  सु रक्षा  की  तैयारियों  पर  भी  प्र  /श
 डाला  जाता  हैँ।  उस  क्षेत्र  की  तथा  देग  फी
 द...  भागों  की  विकास  परियोजनाओं  पर  भी
 बराबर  बल  दिया  जाता  है  ।

 इयके  झलावा,  श्रीनगर  जम्मू  जालस्धर,
 दिल्री,  गोाटो,  इम्फाल  सिलोगुड़ो,  राजकोट,
 अठ्मदाबाद-बड़ोदा,  भुज  प्लौर  लश्चनऊ  केन्द्र
 फौजों  भाइवों  के  लिये  प्रतिदित  कार्यक्रम
 प्रवारित  करते  हैं,  साथ  ही  विविध-मारती
 के  'जयमाला'  कार्यक्रम  से  भी  दिन  में
 लीन  बार  फौजी  माइरों  के  लिये  शायंक्रम
 प्रभारित  होते  हैं  ।  सीमा  के  अग्रिम  क्षेत्रों  पर
 नैनात  सैनिकों  के  भपने  उम्बन्धियों  के  लिये
 गन्देशों  को  भो  रिकार  किया  जाता  है  प्रौर
 बाद  नें  a  आरति  किया  जाता  है  ।

 Staff  Cars  in  C.0.D,,  Dethi  Cantonment
 ‘5835,  Shri  S.  M.  Banerjee:

 Shri  Madhu  Limaye:
 Will  the  Minister  of  Defemce  be

 pleased  to  state:
 (a)  whether  it  is  a  fact  that  2  staff

 cars  belonging  to  the  C.0.D.,  Delhi
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 Can‘onment  were  declared  unservice-
 able  and  auctioned  through  the  Sal-
 vage  Depot  during  1986;

 (b)  whether  these  cars  were  actual-

 =
 and  were  declared  class

 (c)  whether  these  cars  were  sold  at
 Rs.  9.000  only;

 (d)  whether  4  or  5  cars  wera  pur-
 chased  by  Army  Officers,

 (९)  whether  any  complain  was  re-
 ceived  against  such  auction;  and

 (f)  if  so,  whether  any  investigation
 has  been  made  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  8.  है,  Bhagat):
 (a)  Yes,  Sir.  2  unserviceable  ataff
 cars  of  pre-945  vintage  held  on
 charge  of  COD,  Delhi  Cantonment
 were  auctioned  by  the  D.GS.  &  D.  on
 25th  April.  1966.

 (b)  No,  Sir  These  cars  were  in
 Class  IV  condition.

 (oe)  Yes,  Sir,
 (dy  No,  Sue  Thess  yere  purchased

 by  Mc  Waghi-  Sitgh  Anup  Singh,
 Motia  Khan  Delhi

 (e)  No  such  complaint  has  been  re-
 emved  by  this  Ministry.

 (f)  Does  not  arise
 Consul-General  of  Gretce  in  India

 Shri  V.  Vishwanaths  Menen:
 Will  the  Minis‘er  of  External  Affairs

 be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Conm)-General  of  Greece  in  India  js
 also  the  Managing  Director  of  Mis.
 Rallies  India  Ltd.;

 (b)  if  so,  the  reaction  of  Govern-
 ment  there‘o;  and
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 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir,

 (b)  Under  the  Articles  of  the
 Vienna  Convention  ef  Consular  Re-
 lations,  1963,  nomination  of  Career
 and  Honorary  Consular  Officers  are
 made  by  the  sending  State.  Career
 Consular  Officers  do  not  require  the
 prior  approval  of  the  receiving  State
 but  in  the  case  of  Honorary  Consular
 Officers  the  approval  of  the  receiving
 State  is  necessary.  This  is  normally
 granted  unless  there  is  something
 against  the  nominee  of  the  sending
 State  The  sending  State  normally
 gives  preference  to  a  national  of  its
 own  State  since  the  Consular  Officer
 has  to  look  after  the  interests  of  his
 country’s  nationals,

 (९)  An  WHonorary  Consul-General
 does  not  enjoy  diplomatic  statug  or
 privileges  and  is  therefore  subject  to
 the  local  laws.  The  question  of  his
 utilising  diplomatic  pressure  against
 his  workers  therefore  does  not  grise.

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  vacancies  for  the  cooks
 as  per  the  strength  of  the  establish-
 ment  exist  in  the  Department  under
 the  Bombay  Engineering  Group  and
 ‘Centre,  Kirkee,  Poona-3,

 (b)  if  so,  why  these  employees  who
 have  been  served  with  discharge
 notiers  coulq  not  be  adjusted  towards
 them:

 (c)  whether  it  is  a  fact  that  the  em-

 amgness  to  continue  or  to  discontinue
 theur  memberships  of  the  Trade  Union;

 (a)  whether  it  i:  also  a  fact  that
 all  the  workers  who  have  been  serv.d
 with  the  discharge  notices  have  ox-
 pressed  their  desire  to  continue  as
 members  of  the  Trade  Union;

 ‘e)  whether  Government  propose  to
 investigate  into  the  charges  tha!  the
 authorities  of  Bombay  Engineering
 Group  and  the  Centre  Kirkee  are
 taking  steps  for  their  retrenchment
 with  a  view  to  victimising  the  wor-
 kers  for  their  Trade  Unions  activi-
 ties;  and

 (f)  if  not,  the  reasons  therefor?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  R.  Bhagat):
 (a)  No;  there  is  no  such  vacancy  at
 present.

 (b)  Does  not  arise.

 (९)  Civilan  personne!  of  the  Bom-
 bay  Engineer  Group  and  Centre,
 Kurkee,  which  is  a  Training  Establish-
 ment  are  not  authoriseg  to  form  or
 join  any  Trade  Union.  As  the  Com-
 mandant  Bombay  Engmeer  Group  and
 Centre  Kirkee,  was  getting  communi-
 cations  from  an  Organisation  styling
 itself  as  Bombay  Engineer  Group
 Workers  Union,  Kirkee,  all  the  civi-
 han  employees  of  the  Centre  were
 asked  to  state  whether  they  were
 members  of  any  such  unrecognised
 and  unauthorised  Union.

 dy  No

 (९)  and  (f).  No,  the  retrenchment
 has  taken  place  due  to  abolition/reduc-
 tion  in  the  authorised  scales  of  wa‘er-
 carriers  and  sweepers.

 Retrenchment  of  Water  Carriers  and
 Engineering

 Shri  Bhagaban  Das:
 Shri  0.  ह भ  Ohakrapant:
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 dependence  and  called  itself  the  Re-
 public  of  Biafra  on  30th  May,  1967,

 Shri  Jyetirmoy  Bas:
 Shri  Vishwanatha  Menon:

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  the  authorities  under
 the  Bombay  Engineering  Group  and
 Centre,  Kirkee,  Poona-3  had
 one  month’s  notice  of  discharge  on
 employe.s  serving  88  water  carriers
 and  sweepers;

 (७)  af  so,  how  many  workers  have
 been  served  with  such  notices,

 (c)  whether  senior  workers  were
 served  with  discharge  notwes  while
 the  Juniors  were  offered  alternative
 employment;  and

 (d)  2f  ‘60,  the  reasons  therefor?
 The  Minister  of  State  in  the  Minis-

 of  Defence  (Shri  B  R.  Bhagat):
 (a)  Yes,

 (b)  22  water  carriers  and  4
 sweepers  were  serveq  with  one
 month’s  notice  of  discharge  on  Ist
 May,  ‘1967.

 (९)  ang  (d).  4  senior  surplus  em-

 (b)  No,  Sir.

 रिश,  सेरीन  ड्ाइय,  बम्बई

 5840.  शौ  रवि  राव  :
 डा०  राम  भगोहर  लोहिया:

 क्या  रक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  नेताजी

 सुभाष  रोड  मैरीन  ड्राइव  वम्बई  में  'रिवेरा'
 में  कुछ  फ्लैट  जो  नोसेना  के  प्रधिकारियों  के
 लिये  झारक्षित  है  चुताव  कार्यों  के  लिये
 काप्रेस  पार्टो  को  दिये  गये  थे  ;  श्रौर

 (जल)  यदि  हां,  तो  कितनी  धबधि  के
 लिये  ये  फ्लैट  दिये  थे  तथा  किन  तों  पर  ?

 प्रतिरला  मंत्रालय  में  राज्य-मंत्री  (जी
 ao  रा०  भगत)  :  (क)  रिवेरा  नेताजी

 मुभाव  रोड  मेरीन  ड्राइव  अस्थाई  में  रक्षा
 सेवाशो  के  भ्रफसरों के  प्रयोग  के  लिए  किराये
 पर  लो  गई  फ्लैंटों  पें  से कोई  भी  निर्भाचन

 उद्देश्यों  के  लिये  कांग्रेस  शल  बया  घन्य  किसी
 राजनतिक  दल  को  प्राप्य नहीं  की  गई  थी  +

 (सा)  प्रश्न  नहीं  उठता  ।

 शीना  सक्का  संगठन

 ‘5841.  wt  राज  चरण  :  क्या  रहा
 मंदी  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  सीमा  सड़क  संगठन  से  ह. ह  तक
 कितने  प्रोवरसियरों  और  इंजीनियरों  ने
 त्यागपत्न  दिये  हैं  ;

 (छू)  बया  उनके  त्यास-पत्र  स्वीकार
 किये  जाते  से  पहले  उसकी  चल  भौर  प्रचल
 सम्पत्ति  के  बारे  में  जांच  की  मई  थी  ;

 (व)  दि  नहीं,  तो  उस  के  aw
 कारण  हैं  ;
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 (3)  उन्होंन  किन  कारणों  से  त्यागपतर
 दिये  थे  ;  झौर

 (ह)  क्या  उन्होंने  गलत  साधनों  द्वारा
 ह ८6  प्रौर  सम्पति  जोडी  थी  भौर  क्या  उनके  पद-
 स्थाग  के  बाद  भो  कोई  जांच  की  जायेगी  ?

 प्रतिरक्षा  मंत्री  धो  स्व  सिह):
 (क)  दो  इंजोनियर  (राजपक्रित)  शफसर,

 और  श्रोवरसियरों  समेत  64  संवाड्डिनिट  1

 (ख)  जी  नहीं  t

 (ग)  उनके  विरुद्ध  ऐसे  कोई  आ्ारोप
 नहीं  लगाये  गये  थ्रे  कि  जिनके  विरुद्ध  जाल
 झावश्यक  होती  |

 (3)  राजपत्नित  भ्रफपरों  के  र्पागपत्र
 बादयों!गिरे  स्वास्थ्य  के  कारण  जहा  तक
 सवाडिनेट  का  सम्बन्ध  है  सूचना  सहज  प्राप्य

 नहीं  है  ।

 (४)  उपरोक्त  व्यक्तियों  के  संबंध  में

 धन  या  सम्पस्त  इकट्ठा  करने  क(  कोई  म,मला
 सरकार  के  नोटिस  में  नहीं  भावा  है  1  इसलिए
 किसी  प्रकार  की  जांच  करते  का  कोई  प्रग्त
 उठाहीन  वा  1

 साकासदाजी  से  जरल-हसराईल  थि  के  बारे

 ें  Mites  हालात  पर  तबसरा'

 (weve  सभौक्ता)  में  ककूदियोंफा
 बहले  किताल'  के  रूप  में  चेचेन,

 san  थी  राज  वोषाल  शासयाले :  स्या

 सुचना  और  अलार  मंत्रो  यह  बताने  को  कृपा
 करेंगे कि  :

 (क)  क्या  यह  सच  है  कि  भरव-इसराईल
 मुड  के  दीौरग,  साकाशबाणी  के  दिल्ली  केस
 हे सोख को  ड क्यें  सदमें  असारित  हुए
 हालात पर  तबत्त'  (समाचार  समीक्षा)  में
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 कहा  गया  था  कि  भ्ररण  यहुदियों  के  शव  नहीं
 है,  क्योंकि  बुदी  'अहले-कित  ब'  हे;  प्र

 (@)  यदि  हा,  तो  क्‍या  झाकाभव  vie
 से  ऐसी  समीक्षा  प्रसारित  करना  भारत  Pe

 धर्म-निर्षक्ष  नीति  के  भ्रतकल  है  ?२

 सूपना  तथा  प्रसारण  मंत्र:  (अर  द  क े०
 शाह):  (कद)  भौर  (ख).  8  जूस,  3967  मी
 रात  9  25  बजे  उर्दू  में  प्रसारित  हुए  'हालात
 पर  तबसरा'  में  यह  बताया  गया.  था  1! 3
 पश्चिमी  एजिया  के  हाल  ही  ने  ?ए  मधघर्प
 के  प्रति  प्रस्यों  गा  रवैया  धामिक  न  होकर
 राजनैतिक  है  क्योंकि  भ्रग्व  नेताभा  ने  वार  बार
 पनी  'घोयगाझों  में इर,  दाल  पर  जोर  दिया
 था  कि  उनकी  यहूदी  धर्म  से  कोई  शबना
 नही  है  t  तबसमरे  में  कुरान  का  हवाला  दिया
 गया  था  जिसके  अनुसार  यहूदियों  को
 झहले-किताब'  का  दर्जा  दिया  गया  है  ।
 इसका  यह  मतलब  है  कि  इस्लामिक  धामिक
 परम्परा  का  झंगरूप  यहुदी  धर्म  विशेष  प्रादर-
 णीय  है  t  भ्ररबों  का  यह  दृष्टिकोण  भारत
 द्वारा  प्रतिपादित  घ्मे-निरपेक्ष  नीतियो  का
 समर्यक  है  1  इसलिए  यह  तबसरा  जिसका

 उद्देश्य  इस  गलतफहमी  को  दूर  करना  था  कि
 बहिचमी  एशिया  का  हाल  का  सच्  मुसलमानों
 और  गैर-मवलमानों  के  बीच  या  भारत  की
 प्रभेनिरपेज्ता  की  नीति  के  भनुकल  है  ।

 (a)  whether  it  is  &  fact  that  reader
 ig  ineffective  if  the  attscking  planes:
 come  down  to  low  heights;
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 (b)  whether  MILG.  and  similar
 fighter  planes  are  unable  to  engage
 enemy  planes  at  such  heights;  and

 {ey  af  so,  whether  GNAT  and  HF-24
 Planes  are  capable  of  engaging  them
 and  what  o‘her  measures  are  propos-
 ed  fo  be  taken  to  safeguard  against
 the  low-level  attacking  aircraft?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  As  the  principle
 of  radar  ५  based  on  line  of  sight,  the
 performance  of  most  radar  sets  is  such
 that  ther  range  of  detection  of  air-
 craft  flying  at  low  heights  is  small  as
 compared  with  the  range  of  detecting
 of  high  flying  aircraft.

 (b)  ang  (c)  ‘The  fighter  planes  and
 anti-aircraft  guns  have  the  capability
 of  dealing  with  aircraft  at  low  heights.

 Indian  Statistical  Institute
 5844  Shri  Nambiar:

 Shri  Ganesh  Ghosh:
 Shri  Mohammag  Ismail:
 Shri  Jyotirmoy  Basu:
 Shri  Cc  K  Chakrapani:

 Wil  the  Prime  Minwter  be  pleased
 to  state:

 (a)  whether  the  Revicw  Commit  ec
 on  ‘he  Indian  Statistical  Institute  has
 criticised  the  present  Honoiary  Secre-
 tary  of  the  ISI  for  his  failure  to
 manage  its  affairs  properly;

 (b>)  whe'her  the  pr.isent  Secretary
 of  JSI.  and  his  associates  are  glso  the
 members  of  the  Committee  constitut-
 ed  to  implement  the  recommendations
 of  tne  Reviow  Committee;  and

 (c)  af  80,  the  steps  Government  pro-
 pote  to  take  to  ensure  the  implemen-
 tation  of  the  Review  Committee's  re-
 commendations?
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 (b)  The  Council  of  the  Institute  has
 set  up  a  Committee  including  among
 others  the  Gecretary  and  two  other
 office  bearers  of  the  Institute,  to  ad-
 viee  the  Council  on  the  recommenda-
 tions  of  the  Review  Committee.

 (ec)  The  recommendations  of  the
 Review  Committees  gre  under  active
 consideration  of  Government  in  con-
 sultation  with  the  Institute.

 Will  the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  the  number  of  films  produced  in
 India  which  have  been  exhibited  in
 the  USSR  during  the  last  five  years;

 (b)  how  much  foreign  exchange  was
 eatned  through  their  exhibyhon  in  the
 USSR;

 (९)  how  many  films  from  U.8.5.R.
 have  been  exhibited  .n  India  during
 the  similar  period;  and

 (6)  the  total  money  earned  by
 USSR  throuch  their  exhibition?

 The  Minister  of  Information  and
 Broadcasting  (Shri  हूं,  X.  Shah):  (2)
 Ten

 (9)  Rs  750,000
 (९)  Enght
 (d)  The  information  is  being  col-

 lecteq  and  will  be  laid  on  the  Table
 of  the  House  in  due  course,

 Bharat  Electronics  Lid,  Bangalere
 5e46,  Shri  0.  ¥.  Krishna:

 Shri  दि...  Damppa:
 Will  the  Minister  of  Defence  be

 Pleased  to  state:

 (a)  whether  it  i¢  a  fact  that  em-
 ployment  is  being  given  to  outsiders
 rather  than  the  local  people  in  the

 i
 Electronics  Léd,  Bangalore;

 an
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 (b)  the  percentage  of  the  local  em-
 Ployees  in  this  Undertaking?

 The  Minister  of  State  in  the  Minis-
 try  of  Defeuce  (Shri  के,  KR.  Bhagat):
 (a)  No,  &r.  Appomtments  to  various
 posts  in  Bharat  Elcctronics  Ltd.  are
 made  having  due  regard  to  the  quali-
 fications  and  the  suitability  of  the
 candidates  wffering  themselves  for  em-
 Ployment  The  recruitment  procedure
 followed  by  the  Undertaking  ensures
 amnie  opp  riunities  to  the  people
 from  Myso  e  State.

 (b)  Approximately  53  per  cent.

 Description  of  India  as  ‘Hindy  India’
 in  Nations;

 nary  gaa
 Magazine,

 ‘Will  the  Minister  of  External  Affairs
 be  pleased  .o  state:

 (a)  whetuer,  afier  explanation  of
 ‘correct  povition  to  the  authority  of
 Na‘ional  Guographical  Magazine  of
 USA  that  describing  ‘secular  India’
 as  ‘Hindu  7ndia’  is  contrary  to  the
 national  objective  of  our  country,  the
 Magazine  h..s  ceased  to  term  India  as
 “Aindu  Indi  «’;  and

 (b)  if  not  whether  Government  pro-
 Pose  to  bar  the  entry  of  that  maga-
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 Pay-Scaies  of  Commissioned  Officers
 5848  Shri  Nitiraj  Singh  Chaudhary:

 Shri  Nathu  Ram  Ahirwar:
 Shri  G,  8  Mishra:

 Wal  the  Ministir  of  Defence  be
 Pleased  to  s'ate.

 (a)  whether  the  pay-scales  of  Ind.an
 Commissioned  Officers  haye  been  re-
 vised  since  the  inception  of  this  cadre,

 (by  if  so,  how  many  tums,

 \c)  what  were  the  pay-scales  at  the
 inception,  and  how  they  stood  ai  e.ch
 revision;

 (d)  whe'her  Indian  Comnussioned
 Offiiers  were  getting  Post,  Arm  or
 other  allowances  and  if  so,  what  wer2
 they  and  how  much  money  was  paid
 monthly;

 (e)  since  when  the  said  gliowances
 or  Some  of  them  have  been  withdrawn,
 and

 (f)  what  allowances  are  in  force
 now  and  how  much  money  is  payabl>
 to  each*

 The  Minister  of  Defence
 Swaran  Singh):  (a)  Yes,  Sur.

 (Shri

 th)  Five  times  in  the  case  of  Army
 and  A.  Force  officers,  and  four  times
 m  the  case  of  Naval  officers

 .c}  The  information  is  giv.  in  the
 S  atemerts  ‘A’,  ‘B’  and  ‘C  ,n  respect
 of  Army,  Navy  and  Au  Force  officers
 respectively.  Laid  on  the  Table  of
 the  House  [Placed  m  Library.  See
 No  LT-069/67).

 (d)  ang  (e)  Yes  Sur  =  The  infor-
 mation  १  given  in  the  attached  State-
 ment  ‘D’.

 (f)  The  information  is  given  in  the
 Annual  Report  of  the  Ministry  of  De-
 fence  for  the  year  ‘1966-67  at  pages  190
 to  32  (in  respect  of  Army  Officers),
 Pages  5]  to  53  (in  respect  of  Naval
 Officers)  and  pages  66  to  68  (in  res-
 pect  of  Air  Force  Officers).  The  rate
 of  kit  maintenance  allowanoe  bes  थ
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 been  increased  from  Rs.  30  pm.  to

 ri
 p.m.  with  effect  from  ist  May,

 Posts  and  Pay  Scales  in  Civil  Defence
 Administration  Equivalent  to  those

 held  by  Commissioned  Officers

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  the  posts  and  pay  scales  in  Civil
 Defence  Administration  equivalent  to

 (b)  the  posts  and  pay  scales  in  Civil
 Defence  Administration  equivalent  to
 those  held  by  the  Indian  Commussion-
 ed  Officers:  ang
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 cases  of  intcr-changeable  posts  are
 however  given  below:

 Rs.
 AGE  (Capwin  630-990

 {Gihiien)  400-950
 GE  (Majr)  (920-1

 (Civitan)  wei.
 CWE  (Lt  Col./Col.)  *

 7200  F900!
 (Civiban)  .  party

 Chucf  ‘Col.  I§50-3730 Deputy  Engacer(  : २५०५  ;  073

 ance  etc.,  details  of  which  are  given
 in  the  Annual  Report  of  Ministry  of
 Defence  for  1986-67,

 (c)  The  pay  scales  admismble  to
 civilian  employees  in  the  Defence  Or-

 saso.  oft  Wer  wet  बैरा:
 att  ere  सिह  :

 क्या  शूचना  शोर  seem  त्री  यह
 बताये  की  कपा  करेंगें  कि  :
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 (@)  क्या  यह  सच  है  कि  कोटा  (राज-  झुूचना  तथा  प्रसारण  संत्री  (क्री  के०
 स्थान)  के  कुछ  छोटे  समाचारपत्र  परिचालन  te  शाह)  :(क)  भारत  में  समाचार-पत्रो  के
 कै  झांकड़े  बड़ा  चढ़ा  कर  दिखा  कर  अक्षणारी  रजिस्ट्रार  के  अधिकारियों  ने  सितम्बर,  3  966
 कॉगख  का  कोटा  से  रहे  हैं  भौर  उसकी  में  कोटा  में  प्रकाशित  होने  वाले  चार  समाचार-
 शरबाजारी  कर  रहे  हैं;  प्र  की

 गरूसंब्या की जाय
 की  ।  उन्‍होंने

 राजस्थान  दो  मामले  ऐसे  पाये  प्रचार  सब्या  को

 &  जद  झ
 लो

 कोर  (ए  न
 बढा-चढा  कर  बताया  गया  था  |  ऐसी  कोई

 कायड  का  कितना  कितना  कोटा  भंजूर  किया  शिकायत  नहीं  है  कि  ये  समाचार-पत्र  अंखबारी

 mmm:  भौर  कागज  की  चोर-बाजारी कर  रहे  हैं  ।

 (ग)  उपरोक्त  समाचारपतों  का  परि-  (ख)  शौर  (ग).  प्रपेक्षित  जानकारी

 आसन  कितना  कितना  है  ?  नीचे दी  गई  है  _—

 meat  का  नाम  965  की  प्रचार  जाच के  बाद  1966-67

 संक्या  में  अख्षब्वारी  कागज  की
 दम  मनन  न  मम  स्वीकृत  मात्रा
 जो  बबाई  जो  स्वीकार

 बई  की  गई

 (मी०  ह्नों  में)
 i.  जनवाणी,  हिन्दी  साप्ताहिक,  कोटा,  7,000  3,000  «=  2.4

 2.  सोसलिस्ट  समाचार,  हिन्दी  साप्ताहिक,  1,900  1,900  1.97  (कोई  ग्रतर  नही)

 3.  किसान.  सन्देश,  हिन्दी  साप्ताहिक,  1,720  1,720  2  00  (कोई  धंतर  नहीं)

 ry  लोक.  निर्माण,  हिन्दी  साप्ताहिक,  7,800  2,200  1964-05  शौर

 कोटा  हे  .  965~—66  में  भख-
 बारी  कागज  के  लिये

 ब्रार्थना  नहीं  की ।
 966—-67  में  अचन

 बारी  कागज़  इसलिये
 छलाट  नहीं  किया
 गया  क्योकि  प्रकाशक
 ने  चाटिड  एकाउंटेन्स
 का  प्रमाण-यत्र  नहीं
 दिया
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 Directer  Head  of  Obina  Desk  in  the
 EA,  Ministry

 ght,  Shri  Madhu  Limaye:
 Bhri  George  Fernandes:

 wul  the  Minister  of  External  Affairs
 be  pleased  to  state:

 {a)  whether  there  is  q  post  of  ¢
 Director/Head  of  the  China  Desk  in
 the  External  Affairs  Department;

 b)  who  is  the  incumbent  of  this
 office;

 (९)  whether  th.  post  remained
 vacant  for  some  months  and  during
 the  new  turn  .»  China-India  diploma-
 tie  relation,  ang

 (6)  if  so,  the  reasons  therefor?
 The  Minister  of  fxternal  Affairs

 (Shri  M.  a  Chagia):  (a)  Yes,  Sir.

 (७)  Shri  A.  K  Damodaran,  IFS,
 1953,  a  Semor  Deputy  Secretary  is  in
 charge  of  this  desk  as  Acting  Director
 till  his  promotion  becomes  due  in  the
 very  near  future.  Shri  Damodaran
 whose  tast  posting  was  in  Peking  was
 specially  selected  for  his  competence
 and  his  expetience  of  China.

 (e)  and  (d).  Do  not  arise.

 Rhodesia
 (5852,  Shri  Eswara  Eeddy:  Will  the

 Minister  of  External  Affairs  be  pleas-
 ed  to  state:

 (a)  whether  Government  are  aware
 of  the  recent  statement  of  the  Prime
 Minister  of  U.K.  that  he  would  ask
 the  Commonwealth  countries  to  drop
 the  “no  independence  before  majority

 i
 decision  in  relation  to  Rhodesia;

 )  if  s0,  Government's  reaction
 thereto?
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 (७)  The  Government  will  consider
 the  matter  only  if  and  when  any  such
 proposal  ५8  received  from  the  British
 Government.

 Prime  Minister's  talks  with  W.  Bengal
 Chief  Minister

 5853  Shri  Warandi:
 Shri  Shiv  Kumer  Shastri:
 Shri  Prakash  Vir  Shastri:
 Shri  Atam  Pas:
 Shri  Arjun  Singh  Bhadoria:
 Shri  ¥.  s.  Kushwah

 Will  the  Prime  Minister  be  pleased
 to  state:

 (a)  whether  it  is  q  fact  that  she  in-
 vited  the  West  Bengal  Chief  Minister
 for  urgent  talks  recently;

 (b)  if  so,  the  subjects  discussed;  and

 (c)  the  decisions  arrived  at?

 Atomic
 Gandhi):  (a)  to  (c).  Presumably,  the

 Minister's
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 AVRO-745  fer  Indian  Air  कणाद

 ‘sene,  Shri  Atam  Das:  Will  the
 Minister  of  Defence  be  pleased  to
 state:

 {a)  whether  it  is  a  fact  that  the
 Hindustan  Aeronautics  have  bought
 fiye  more  Avro-748  Aircrafts  for  the
 Indian  Air  Force;

 (b)  whether  it  is  a  fact  that  Gov-
 ernment  will  in  future  be  purchasing
 such  aircrafts  from  the  foreign  coun-
 tries;

 (c)  if  not,  whether  Government  pro-
 Pose  to  set  up  factomes  in  India  for
 manufacturing  such  aircrafts;  and

 (d)  if  so,  the  location  of  the  factor-
 jes  to  be  set  up  and  the  time  by  which
 they  will  start  production?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  RK  Bhagat):
 (a)  No,  Sir.

 (b)  No,  Sir.
 (c)  and  (d).  <A  factory  for  the

 manufacture  of  Avro-748  atreraft  has
 already  been  set  up  at  Kanpur  As
 this  factory  can  meet  the  requirements
 of  the  Air  Force  and  the  IAC  for  this
 type  of  aircraft,  it  is  not  necessary  to
 set  up  any  more  factories  in  the  coun-
 try  for  the  manufacture  of  Avro-748
 aircraft

 Seciety  for  Indian  Technological
 Advancement

 (65)  8
 hen

 are  the  alms  and

 (c)  whether  the  society  has  receiv-
 ed  any  grants  from  U.S.  Voluntary
 Organisations;  and

 (d)  if  so,  the  amount  received  so  far?
 The  Minister  of  External  Affairs

 (Shri  M.  0.  Chagia):  (a)  Yes,  Sir.

 (b)  The  Society  for  Indian  Techne-
 logical  Advancement  is  g  non-profit,
 non-political  organisation  whose  Mem.
 bers  are  mainly  Indian  rofessior  als
 working  in  various  technical  fields  .n
 the  United  States  of  America  Tne
 vbjcctives  of  -he  Society  gre  ~aid  to
 be  to  provide  technical  consulta'icns
 to  any  Private  Company  or  Organisa-
 tion  actively  engaged  in  industrial  or
 technical  growth  in  India

 fe)  and  (ad)  No  information  4s
 available  about  the  financini::  of  ‘he
 Society

 Publieliy  Wing  of  External  Affairs
 Ministry

 5856,  Shri  Bahurao  Patel:  Wi!l  the
 Minster  of  External  Affairs  be  picus-
 ed  to  state:

 {a)  the  steps  taken  by  Government
 to  improve  the  Publicity  Wing  of  his
 Minstiy;

 (b)  the  number  of  such  Pubuneity
 Units  abroad  as  on  the  3ist  March,
 ‘1967;

 (c}  the  annual  expenditure  on  these
 Pubhcity  Units;

 (d)  the  reasons  for  recruiting  In-
 formation  Officers  on  contract  basis
 instead  of  absorbing  them  in  the
 Indian  Foreign  Service;  and

 (e)  the  present  total  personnel  शान
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 improve  external  publicity  in  the
 iught  of  the  recommendations  made  in
 the  report  of  the  Commuttee  on  the
 TES  and  by  the  PAC.

 (b)  There  are  6)  Publicity  Unite,
 (९)  Rs,  34  lakhs,

 (d)  There  has  been  no  recruitment

 (e)  The  total  strength  of  the  officers
 steff  in  the  है]  publicity  units  as
 The  annual  expenditure  on  their

 Pay  and  allowances  is  Rs.  67  lakhs.

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a}  whether  the  Cantonment  Board

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto;  and

 (c)  the  steps  taken  in  this  -egard?

 The  relevant  gata  has  since  besa

 Will  the  Minster  of  Defense  be
 pleased  to  state:

 (a)  whether  im  accordance  with

 Boards  are  entitled  to  the  same  pay
 scales,  allowances  and  other  benefits
 as  those  for  the  State  Government
 teachers;

 (9)  af  so,  the  reasons  for  not  m-
 plementing  this  recommendation  for
 the  Cantonment  Board  teachers;  and

 (c)  the  steps  taken  by  Government
 to  impiement  the  same?

 laid  down  by  Govermnent,

 (b)  The  award  was  implemented  by
 ali  the  Cantonment  However,
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 Silchar-Halflong  Road

 5859;  Shrimati  Jyotsna  Chanda:
 ll  the  ifinister  of  Defence  be
 ased  to  state:

 a)  whelher  Government  propose
 complete  the  Silchar-Halfiong

 dl-weather  purpose;  and
 it  as  a  National  Highway

 ring  strategic  conditions  of
 rea;  and

 nct,  the  reasons  therefor?

 =  Minister  of  State  in  the  Min-
 f  Defence  (Shri  B.  R.  Bhagat):

 and  (b).  The  improvement  of
 --Ha  fflong  road  to  make  it  an

 weather  road  on  motorable  gra-
 mt  is  included  in  the  immediate
 gramme  of  the  Border  Roads  De-
 ment  Board.  The  classification

 this  road  as.  National  Highway  has
 it  been  i  icluded  in  the  State  Gov-

 ment’s  proposals  pertaining  to
 tional  Highways  for  the  Fourth

 an  port  of  Defence  Cargo  for  Anda-
 man  and  Nicobar  Islands

 Shii  है.  R,  Ganesh:  Will  the
 er  of  Defence  be  pleased  to

 (a)  whether  it  js  a  fact  that  a  pri-
 e  steamer  was  chartered  to  trans-

 ft  defen:e  cargo  from  Andaman
 Nicobiir  Islands  to  the  mainland

 ring  the  period  between  March  to
 ,  1967;

 )  if  50,  the  total  weight  of  the
 0  transported,  the  total  number

 ys  the  vessel  was  detained  and  the
 |  cost  of  full  operation;

 ¢)  whether  any  cargo  was  lost  and
 the  value  thereof;  and

 the  reasons  for  the  delay  in
 shipment?

 cargo  ship  named  INDIAN
 PPER  was  charactered  for  trans-

 defence  cargo  from  Car  Ni-
 0  the  mainland.

 (Ai)  LSD—4.
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 (b)  The  total  weight  of  the  cargo
 transported  was  l72  Metric  tons.  Tae
 vessel  was  detained  at  Car  Nicobar
 for  46  days  and  the  total  cost  of  ope-
 ration  trom  the  date  of  delivery  of
 the  vessel  to  the  date  of  re-delivery
 at  Calcutta  was  Rs.  7.70  lakhs.

 (c)  The  only  defence
 comprised  of  one  lorry  3  ton  with,
 6X4  Crane.  Turn  Table  of  the  book
 value  of  Rs.  75,000  approximately.  In
 addition,  accessories  of  Elba  Plant  of
 the  value  of  Rs.  50  and  two’  6-ton
 wire  slings  and  four  wire  net  slings
 of  the  value  of  Rs,  2,850  belonging  to
 the  Shipping.  Company  were  also  lost.

 cargo  lost

 (ad)  The  main  reasons  are:—

 (i)  Very  rough  weather
 transhipment  difficult;

 making

 (ii)  Lack  of  adequate  handling  ex-
 Derience  on  the  part  of  the
 personnel  employed  by  Civil
 Administration  in  stevedoring
 during  the  period  they  handled
 ire  cargo  2.e.  from  23rd  April
 till  18th  May  and  again  from
 Ist  June  till  7th  June.

 Lack  of  adequate  equipment
 with  the  civil  Administration
 for  handIng  stevedoring  work.

 (iii)

 (iv)  Shortage  of  fresh  water  at  Car
 Nicobar  necessitating  two  trips
 fo  Port  Blair  for  getting  fresh
 water.

 सरकारी  कार्य  में  हिन्दी  का  प्रघोग

 5862.  श्री  महाराज  सिह  भारत  :

 क्या  वेदेशिक-कार्य  मंत्री  26  जून,  19867  के

 अतारांकित  प्रश्न  संखया  3647  के  उत्तर  के

 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  जिन  दो  अनतुभागों  का  सारा  काम-

 हिन्दी  में  होता  है  तथा  ऐसे  अन्य  अनुभागों,
 जिसमें  कुछ  काम  हिन्दी  में  होता  है  के  नाम

 क्या  हैं;  -  -

 (ख)  क्या  नई  भर्ती  करते  समय  इस
 बात  को  ध्यान  में  रखा  जाता  है  कि  विद्याथ्थियों

 को  हिन्दी  की  समुचित  जानकारी  हो;  और
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 (ग)  गत  तीन  वर्षों  में  हिल्दी  न  जानने
 के  कारण  कितने  प्रध्िकारियों  को  स्थायी
 सहीं  किया  गया  ?

 बेदेशिक-फार्य  मंत्र:  (अं  qo  क०

 बागला)  :  (क)  26  जून,  i967  को
 झताराकित  प्रश्न  सख्या  3647  के  उतर  में
 केवल  एक  ही  पेसा  प्रनुभाग  बताया  गया  था,
 हो  नहीं  जैसा  कि  इस  प्रश्न  में  कहा  गया  है,
 जिसमे  सारा  काम  हिन्दी  में  किया  जाता  है  ।
 इस  प्रतुभाग  का  नाम  हिन्दी  प्रनुभाग  है  |
 एसई  झौर  पीई  दो  अन्य  ऐसे  झनुभाग  हैं
 जिनमें  '्ाशिक  रूप  से  हिन्दी  में  काम  किया
 जाता  है  ।

 खि)  जी  नहों

 (ग)  दो  ।

 Army  Havildar/Clerks  discharged
 from  service

 5863,  Shri  Indrajit  Gupta:  Wl]  the
 Minster  of  Defence  be  pleased  to
 state:

 (a)  whether  a  large  ninnber  of
 Army  Havildar/Clerks  were  discharg-
 ed  from  service  in  953  without  the
 sanction  of  the  competent  suthority;

 (b)  whether  these  discharges  had
 to  be  regularised  after  an  interval  of
 about  5  years;

 te)  if  eo,  the  number  of  such  per-
 sonnel  and  how  they  were  compen-
 sated  for  irreguiar  discharge  from
 service;  and

 (d)  whether  they  have  been  sanc-
 tioned  their  pay  and  allowances  for
 the  intervening  penod?

 The  Minister  of  Defence
 Swaran  Singh):  (a)  Yes,

 vice  in  a  lower  rank.  Under  the  rules,
 then  in  force,  the  discharges  should
 have  been  ordered  by  the  Brigade  or
 Sub-Area  Commandery  concerned.

 (b)  Yes,  Sir.
 (c)  and  (d),  846  individuals  were

 involved.  Out  of  them,  arrears  of
 pay  and  allowances  had  already
 been  paid  to  46]  individuals.  when
 the  matter  came  to  the  notice  of
 Government,  it  was  decided  that  no
 payment  should  be  made  to  the  re-
 Maining  persons,  as  they  had  already
 availed  of  the  mustering  out  conces-
 sions,  had  exercised  their  option  to
 go  on  discharges  and  did  not  perform
 anv  military  dutv  during  the  period
 from  the  date  of  initial  discharge  to
 the  date  of  validation  of  the  dis-
 charge  orders.

 ALE.  Station  Karnal
 5864,  Shri  Yajna  Datt  Sharma:  Wil!

 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  jt  is  a  fact  that  the
 Governmert  of  Haryana  have  recom-
 mended  to  the  Central  Government
 to  get  up  a  transmitter  at  Karnal;

 (b)  if  so,  Government's  reaction
 thereto:  and

 (c)  the  treme  by  which  the  trans-
 wmitter  i¢  likely  to  be  set  up  there?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  E.  Shah):
 (a)  Yes,  Sir

 (b)  Karnal  does  not  seem  to  be
 centrally  situated  in  the  State  to
 serve  a5  a  satisfactory  location  for
 the  transmitter  According  to  a  pre-
 lsminary  survey  carried  out  by  AIT
 India  Radio,  Rohtak  appears  to  be
 better  location  for  the  transmitter,

 (९)  The  transmitter  could  be  ex-
 pected  to  be  ready  in  about  3  years
 time  subject  to  the  availability  of
 telephone  lines,  suitable  sites,  ete,
 ALE.  Station  at  Berhampur  (Orie)

 ‘5885,  Shri  A.  T,  Sharma:  Will  the
 Minister  of  Information  and  Bread
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 canting  be  pleased  to  state  the  steps
 taken  to  establish  a  Radio  Station  at

 pur  to  the  Deputy  Minister  of  Infor-
 mation  and  Broadcasting  at  the  time
 of  ber  last  visit  to  Berhampur?

 The  Minister  ef  Information  and
 Broadcasting  (Shri  K.  K.  Shab):
 It  as  proposed  to  improve  the  service
 yn  the  district  of  Ganjem,  where
 Merhampur  is  situated,  by  installation
 «ft  a  high  power  medium  wave  ¢rans-
 mutter  at  a  suitable  location  which  is
 to  be  decided  after  taking  into  con-
 sideration  the  requiremen’s  of  the
 ether  districts  in  Orissa

 Defence  Service  Officers  sent  to
 London  for  Studies

 ‘5866,  Shri  Jyotirmoy  Basu:
 Shri  K,  M.  Abraham:
 Shri  Bhagaban  Das:
 Shri  है.  हु.  Nayansr:
 Shri  Viswanatha  Menon:

 Will  the  Minister  of  Defence  be
 pleased  to  <‘ate:

 (a)  whether  certain  Defence  Ser-
 vices  Officers.  or  Civilian  Officers
 serving  37  his  Ministry  have  been
 ser  to  the  Institute  of  Strategic  Stu-
 dies.  London;  and

 (bd)  xf  so,  the  names  of  such  Off-
 cers  and  the  details  of  the  courses
 attended  by  them?

 The  Minister  of  State  tz  the  Minks-
 try  of  Defence  (Shri  है,  R.  Bhagat):
 (a)  No,  Sir.

 (b)  Does  not  arise.

 दरभंगा  में  ज्ञाकाझचार्ण,  केला

 5667.  ot  भोनेसा  mm:  क्‍या  सूचना
 शौर  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  दरभंगा  में  प्रस्तावित घाव  7  नी
 कैसा  की  स्थापना  पर  कितना  अम  ध्यय  होने
 का  धनुमान  है;  it

 Written  208४७0372336

 (a)  इसके  लिये  कितनी  विदेशी  मुद्रा
 की  प्रावश्यकता  होगी  ?

 सूचना  तथा  प्रतारण  बं  [शी के० Bo
 के०  झाह)  (क)  प्रौर  (ख).चलुर्थ  पंचवर्षीय
 योजना  में  दरभगा  क्षेत्र  से  रेडियो  केन्द्र  लगाने

 के  लिये  जिसमें  7  3  लाख  रुपये  की  विदेशी

 मद्दा  भी  शामिल है  33  साख  रूपये की,
 व्यवस्था  है।

 बिदेश्ञों  में  भारतं:थ.  संस्कृति  का
 स्बद्प

 5868.  ह / क  दोन  No  त्थार्ग,:  बया
 वेदेशिक-कार्य  मत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  सरकार  द्वारा  विदेशों  मे  भारतीय
 मस्कृति  के  स्वरूप  को  प्रतिबिबित  करने  के
 लिये  क्‍या  उपाय  किये  गये  2;  भौर

 (च)  क्‍या  विदेशों  में  भेजने  से  पूर्व
 राजदूतो  को  भारतीय  सम्कृति  तथा  सभ्यता  से
 परिचित  कराया  जाता  है  ?

 बंदेशिक-कार्य  मंत्री  (अं  qo  ४०

 आागमला)  :  (क)  भारत  और  भ्रट्टारह  देशों
 के  बोच  मास्कृतिक  करारों  पर  हस्ताह्र  किये
 जा  चच्के  हैं  प्लौर  हर  वर्ष  ऐसे  कार्यक्रमों  का
 ब्रबन्घ  किया  जाता  है  जिनमे  प्रोफेसरों,
 बंजानिकों,  कलाकारो,  लेखकों  ‘atte,  तथा
 पुस्तको,  कलाबृतियों  के  श्रादान-अ्रदान  को;
 प्रदर्शनियो  तथा  फिल्‍म  उत्सवों  का  गठन  करने
 की  बर  छात्रवत्तिया  देने  को  व्यवस्था
 होती  है  ।

 जिन  देशो  के  साथ  कोई  रास्कृति,  रार

 नही  हैं,  ऐसे  ही  बाधिक  कार्यक्रमों  का  प्रबन्ध
 सम्बद्ध  विदेशी  संगठनों  के  साथ  सीधे  ही  कर
 दिया  जाता  है  ।  शिक्षा  मंत्रालय  विदेशी
 सास्कृतिक  सम्बन्धों  के  कार्यक्रमों  के  सिगे
 जिम्मेदार  है;  ये  कार्यक्रम  विदेश  मंजालम  तथा
 विदेश-स्थित  हमारे  सिशनों  से  परामर्श  करके
 तैयार  किये  जाते  हैं  ।

 ख)  जीहा।
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 Opening  of  Sainik  Schools
 sia,  Shri  P,  हे.  Thakur:

 Shri  A.  x  Kisku:

 Will  the  Minister  of  Defemoe  be
 Pleased  to  state:

 (a)  the  procedure  for  setting  up  a
 Sainik  School  in  any  particular  re-
 gion;

 (b)  whether  there  are  any  govern-
 ing  principles  or  basic  ations
 for  taking  a  decision  ९०  establish  such
 an  Institution  in  a  particular  region  or
 locality;  and

 (९)  of  80,  the  details  thereof?

 The  Minister  of  State  in  the  Min-
 iatry  of  Defence  (Shri  8  8  Bhagat):
 (a)  The  procedure  for  setting  up  a
 Saumk  School  is  as  follows:—

 (7)  The  concerned  State  Govern-
 ment  should  approach  the  Sai-
 mk  Schools  Society  wth  an
 offer  to  meet  the  capital  ex-

 penditure  on  land,  buildings
 and  equipment  and  to  institute
 scholarships  fur  the  boys  gain-
 ing  admission  They  may  choose
 any  site  where  temporary  ac-
 commodation  38  immediately
 available  for  starting  the  school
 pending  construction  of  perma-
 nent  buildings,

 ६77)  The  Board  of  Governors  of  the
 (con-
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 Regacst  from  Nepal  fer  getistanee  for
 ह... अ  Project

 5870,  Shri  D.  0.  Sharma:  Will  the

 (a)  whether  any  request  has  been
 made  by  Nepal  for  assistance  for  its
 muning  projects  left  over  by  China  sa
 economically  impracticable  after  2
 recent  survey,

 (b)  if  30,  the  details  thereof;  and

 (c)  the  reaction  of  the  Government
 of  India  thereto?

 The  Minister  of  External  Affairs
 (Shri  जे,  C  Chagla):  (a)  No,  Sir.

 (b)  and  (c)  Do  not  arise

 ~

 Seri  Ataw  Das:
 Dr.  Surys  Prakash  Pari:

 Will  the  Mifuster  of  Defence  be
 pleased  to  state’

 (a)  whether  6  mihtary  personnel
 were  killed  when  their  vehicle  roll-
 ed  down  a  khud  near  Rudraprayag  on
 the  Kotdwara-Joshimath  road  on  the
 28th  June,  1967:

 (b)  if  so,  the  details  of  the  aneident
 and  inquiry,  if  any,  made  into  the
 incident;  and
 .

 (९)  the  action  ¢aken  in  the  matter?

 Tee  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  A  military  vehi-
 cle  met  with  an  accident  on  Rishi-

 road  at  mil,  ही  का
 27.6-I987;  Army  personnel  killed
 numbered  10,  including  700  and  9
 Other  Ranks.

 (७)  and  (०).  The  details  ef  inquiry
 are  awaited  from  Army  autherition,



 42339  Written  Answers  ASADHA  26,  889  (SAKA)

 शंत्र  प्रदेक्ष में फाकाशयाणी  केश

 5872.  शो  सरज्‌  Tea:
 शो  frat  पाण्जेव  :

 क्या  सूबना  ओर  प्रसारण  मंत्री  यह  बताने
 की  क््पां  करेंगे  कि  :

 (क)  उत्तर  पदेश  में  झाकाशवाणी  के

 कितने  केन्द्र  हैं  तथा  वे  कहां-कहा  पर  स्थित  हैं  ;

 (@)  क्‍या  सरकार  का  विचार  उनकी
 संक्ष्या  बढ़ाने  का  है;  और

 (ग)  यदि  हा,  तो  ये  कहा-कहां  पर
 स्थापित  किये  जायेंगे  ?

 सूलना  तथा  प्रसारण  जंची  (लो  to
 ie  erg)  :(क)  उत्तर  प्रदेश में  ग्राकाशवाणी
 के  छः  केन्द्र  हैं““-मबनऊ,  इलाहाबाद,  मथुरा,
 बाराणनी,  रामपुर  झौर  कानपुर  ।

 पुख)  जी,  हां  4

 (ग)  गोरखपुर  ।  चतुर्थ  पंच  बर्षीय
 योजना  में  कुमायू  गढ़वाल  क्षेत्र,  फ़ेजादाद  t
 पियौरागढ़,  दलाह/बाद  झौर  झांसी,  में  रेडियों
 केन्द्रों  को  स्वापिन  करने  को  व्यवस्था  है  |
 साधनों  शौर  उपयुक्त  स्थानों  की  उपलब्धि
 होने  पर,  इन  परियोजताभों  को  क्रियान्वित
 करने  का  काम  हाथ  में  लिया  जावेगा  ।

 LAF.  Pilots  killed  tn  Flying  accident
 mesr  Jamaagar

 5873.  Shri  Virendrakwmar  Shah:
 Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  two  I.A.F.  pilots  were
 killed  in  flying  accident  near  Jam-
 Bagar  on  the  2th  June,  1967;

 (b)  if  so,  under  what  circumstances
 they  were  killed;

 (९)  whet  waa  the  nature  of  the  sir-
 craft  they  were  flying  in;  and

 (a)  whether  en  inquiry  has  been
 into  the  accident?

 ह...  Winkler  of  Dolsace
 Gwaran  Cingh):  (a)  ‘Yes,  Sir.

 Written  Answers  72340

 (b)  to  (d).  The  aircraft  involved  in
 the  accident  was  on  a  training  flight.
 In  accordance  with  the  Air  Force
 rules,  a  Court  of  Inquiry  has  been
 ordered  to  investigate  the  accident.
 The  cause  of  the  accident  ang  full
 details  jn  this  regard  will  be  known
 when  the  proceedings  of  the  Court
 of  Inquiry  are  received.
 Report  of  Pillai  Committee  on  LF.S.

 5874,  Shrimaii  Sashile  Rohatgi:
 Will  the  Minister  of  External  A@airs
 be  pleased  to  state:

 (a)  whether  the  Pillai  Committee's
 Report  on  the  Indian  Foreign  Service
 has  been  published;  and

 (b)  if  so,  whether  a  copy  of  the
 Report  will  be  laid  on  the  Table*®

 The  Minister  of  External  AMairs
 (Shri  M.  C.  Chagia):  (a)  Yes,  Sir.

 (b)  The  report  was  laid  on  the
 Table  of  the  House  on  23rd  Novem-
 ber,  966

 ;
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 current  financial  year  feature  films
 ate  being  imported  only  from  the
 U.S.A.  and  the  question  of  continu-
 ance  of  existing  arrangement  =  under
 review,

 Categorivation  of  Films

 $876,  Shri  Parthasarathy:  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  Government  propose
 to  categorise  films  as  ‘U’,  ‘A’  and  x
 certificates  as  is  done  m  the  U.K.,  and

 (b)  if  80,  the  errerm  adopted  to
 determine  these  caicgories”

 The  Minister  of  Information  and
 (Shri  है,  K.  Shah):

 (a)  and  (by  This  recommendation  has
 been  made  by  the  Estimates  Com-
 mittee  1967-63.  of  the  Fourth  Lok

 in  their  Second  Report  and
 will  be  considered  by  Government

 Commercial  Broadcast
 $837.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Information  and  Broad-
 ensting  be  pleased  to  state:

 (a)  whether  Shri  Ray  Bahadu,
 former  Minister  of  Information  and
 Broadcasting  viited  the  United
 States  sometime  back  to  study  com-
 mercial  broadcasting,

 (b)  whether  he  has  submitted  a
 report  to  Government,  and

 (c)  if  so,  the  details  thereof  with
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 (by  No  report  has  been  received
 from  him  so  far.

 (c)  Does  not  arise,

 Foreign  Military  trainees  in  India
 ‘5878,  Shri  EK.  P.  Singh  Deo:

 Shri  0,  श्र,  Deb:
 Will  the  Minister  of  Defence  be

 Pleased  to  state:

 (a)  the  number  of  foreign  trainees
 in  India  receiving  military  training  at
 the  Indan  Mulitary  Academy,  Dehra-
 dun;

 (9)  the  countries  to  which  the
 ¢raineey  belong;

 (c)  whether  any  Indian  trainees
 are  receiving  muhtary  traming
 abroad;  gnd

 (d)  if  so,  the  number  of  such  trai-
 nees  and  the  countries  yn  which  they
 are  receiving  military  training?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  Six.

 (b)  At  one  time  or  another  trainees
 from  Burma,  Ceylon,  Ghana,  Malay-
 sva,  Nigeria,  Nepal,  Uganda  and  Ye-
 men  have  taken  advantage  of  the
 training  at  the  Indian  Military  Aca-
 demy  at  Dehra  Dun.

 (९)  Yes,  Sir.

 (d)  l0  Indian  armed  forces  per-
 sonnel  are  receiving  training  in  Aus-
 tralia,  Canada,  France,  U.K..  U.S.A.
 and  USSR

 Affairs  be  pleased  to  state:  =
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 ¢ation)  Act  has  come  into  force  in

 +
 (b)  if  so  the  number  of  persons

 of  Indian  origin  likely  to  get  Cey-
 lonese  citizenship  and  the  number  of
 persons  likely  to  be  repatriated  to
 India  under  the  Act;  and

 (९)  the  action  taken  by  Government
 to  rehabilitate  the  repatriated  persons
 m  India?

 The  Minister  of  Extermal  Affairs
 (Shri  M,  C.  Chagia):  (a)  and  Con
 Indo-Ceylon  Agreement  came  into
 force  in  both  Ceylon  and  India  on
 20th  October,  ‘1964,  the  date  it  was
 signed  at  Delhi  by  the  Prime  Mins
 ters  of  India  and  Ceylon,  The  Guv-
 ernment  of  Ceylon  have  recently  en-
 acted  legislation  for  rmplementation
 cf  the  Agreement.  So  far  as  we  are
 concerned  no  special  leguslation  is
 necessary  to  fulfil  our  obligation  under
 the  Agreement.

 Under  the  Agreement,  300,000
 stateless  persons  of  Indian  origm
 resident  in  Ceylon  together  with
 the:r  natural  increase  will  be  granted
 Ceylon  citizenship;  the  Government
 of  India  will  accept  repatriation  to
 India  of  525,600  persons  together  with
 the  natural  increase  m  that  number
 These  persons  will  be  granted  Indian
 citizenship.

 fc)  The  steps  taken  by  the  Govern-
 ment  of  India  to  rehabilitate  the  re-
 Patriates  are  enumerated  in  the
 statement  laid  on  the  Table  of  the
 House.  (Placed  m  Library.  See
 No,  LT-070/67}.

 Altack  on  Indian  Air  Ferce  Officers
 of  Hindon  Base

 ‘588,  Shri  Marandi:
 Shri  Yashpal  Singh:

 Will  the  Mimuster  of  Defence  be
 pleased  to  state:

 (b)  if  a0,  the  details  thereof:

 (c)  whether  any  enquiry  has  been
 m  this  regard;  and

 (d)  if  so,  the  findings  thereof?
 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  to  (a).  Five  LAF
 Officers  from  Air  Force  Station,
 Hindon,  were  having  dinner  at  a
 restaurant  at  Ghaziabad  on  28th  June,
 i967.  As  they  were  not  satisfied  with
 the  food,  they  walked  out  and  went
 to  another  restaurant  While  they
 were  taking  food  at  the  other  restau-
 rant,  they  were  attacked  by  some
 persons  One  of  the  five  officers  was
 stabbed  and  he  was  admitted  in  the
 Military  Hospital  and  his  condit.on  is
 stil]  sertous

 In  accordance  with  the  Air  Force
 rules,  a  Court  of  Inquiry  has  been
 ordered  to  investigate  the  incident  and
 its  findings  are  awanted,

 A  case  has  also  been  registered  by
 the  Civil  Police  and  investigations
 ace  in  progress  Three  of  the  sus-
 pects  have  been  arrested  by  the  Civil
 Police  and  efforts  are  bemg  made  by
 them  to  trace  the  remaining  culprits.

 Atomic  Power
 ‘5881,  Shri  G.  8.  Mishra:  Will  the

 Prime  Minister  be  pleased  to  state:
 (a)  whether  the  taruf  policy  of

 atomic  power  would  be  same  as  that
 produced  by  Hydro,  Thermal  and
 Diesel  Prime-movers;

 (b)  what  aie  the  stages  of  develop-
 ment  of  atomic  power  projects  launch-
 ed  in  the  country;  and

 (९)  the  date  by  which  the  projects
 will  be  commissioned?

 The  ‘Prime  Mivister  and  Minister
 of  Atemic  Energy  (Shrimati  Indira
 Gandhi):  (a)  The  tariff  policy  on
 atomic  power  is  under  consideration.

 (b)  and  (ec).  Three  Atomic  Power
 Projects  are  on  hand,  Tarapur,  Rajas-
 than  and  Madras.  The  Tarapur
 Atomic  Power  Project  is  due  for  cum-
 migsioning  im  the  last  quarter  of  T668.
 The  Rajasthan  Atomic  Power  Project
 I  is  expected  to  be  ready  for  commer-
 cial  operation  by  lete  The
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 Rajasthan  Atomic  Power  TJ  emd@  the
 Madras  Atomic  Power  Project  Ist
 phase  are  expected  to  be  commissioned
 in  397  and  3972  respectively.

 एक  भारत॑;र  ग्रापशल  लोर  बीवी!

 बूताबार  के  ॥ 6 ह  करार

 5882.  Wi  विद्वेम्गर  बका:  क्‍या
 बंदेक्षिप-पार्म  मत्री  3  जुलाई,  967  के
 इझरगाराकित  प्रश्न  सख्या  4347  के  उत्तर  के
 सम्बन्ध  मे  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  सगकार  मे  प्रकाशक  तथा
 चीनी  दूतावास  के  बीच  हुए  कथित  करार  के
 मामसे  की  पूरी  तरह  जाच  कर  सी  है;

 खि)  क्या  उक्त  प्रकाशक  ने  खिखित
 रूप  में  सरकार  को  बताया  है  ह:  उसने  चीती

 दूतावास  के  साथ  कोई  करार  नहीं  किया  था;

 (ग)  क्या  इस  सम्बन्ध  में  चीनी  दूतावास
 से  पूछताछ  की  मई  है;  झौर

 (प)  बद  हा,  तो  इस  सम्बन्ध  में  कया
 उत्तर  मिला  ?

 बेंदेशिक-हार्य  भर्मंः  पु्ं;  qo  Bo

 जायलता)  :  (क)  |  प्रकाशन  सस्वा  भौर
 चीनी  राजदटूतावाम  के  बीच  किसी  करार  के

 होने  की  खबर  नहीं  है,  इसलिए  इस  मामले  मे
 कोई  जाज-पढताल  करने  का  प्रश्न  नहीं  उठता  ।

 ख)  शौर  (ग).  जी  नहीं  1

 (घ)  प्रश्न  नहीं  उठता  1

 द
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 The  Minister  of  Extermal  Afisive

 (Shri  M,C,  Chagia);  The  relevant
 information  is  being  collected.

 Will  the  Minuter  of  Defence  be
 pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  complaints  from  the  land-
 holders  of  Madukkara:  village  of
 Coimbatore  District  (Madras  State>
 agtinst  the  non-payment  of  rent  for
 their  Jand  requisitioned  for  Defence
 purposes;

 {b)  af  so,  the  total  acreage  of  land
 requisitioned  and  the  total  number  of
 land-holders,

 (c)  whether  any  rent  has  been  paid.
 so  far  and  the  amount  so  paid  and
 the  amount  of  arrears  to  be  paid;  and

 td)  the  steps  taken  by  Government
 to  pay  the  arrears’

 ta)  to  (d).  Yes,  Sir.
 non-payment  of  rent  have  been  re-
 ceived  in  respect  of  an  area  of  7.03
 acres  hired  in  the  village.  Inatructions
 for  early  payment  have  been  issued
 and  some  payments  have  been  made.
 The  number  of  landholders  entitled  to
 receive  rent  in  respect  of  the  92.02
 acres  and  the  amount  of  rent  yet  in
 arrears  ig  being  ascertained  and  8
 statement  will  be  laid  on  the  Table
 of  the  House.

 Indian  Press

 5685.  Shri  Parthamrathy:  Will  the
 Minster  of  Information  and  Brepd-
 casting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
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 investigate  into  the  prcosicms  facing the  press  ama  the Propose  plang  for

 Indien  Press;  and
 (b)  if  rn  the  reaction  cf  Govern-

 ment  thereto?
 The  Minister  of  Information  and

 Mrcndcasting  (Shri  K.  K.  Shah):
 (ay  Yea,  Sir.

 (b)  The  Government  has  had  the
 benefit  of  the  recommendations  of  the
 Press  Commission  set  up  in  3952  and
 of  the  Enquiry  Committee  on  Small
 Newspapers  set  up  m  1964,  Several
 of  the  recommendations  having  a
 bearing  on  the  problem  of  the  Press
 have  been  ineplemented  and  action  is
 in  hand  on  others,

 Under  the  circumstances,  the  Gov-
 ernment  do  not  consider  it  necessary
 to  set  up  another  Committee  to  in-
 vestigate  the  same  area  over  again.
 However,  it  has  been  agreed  to  dis-
 cuss  the  views  of  the  representative
 of  the  Publishers’  Convention  on
 July  22,  ३७87  in  thig  behalf  to  sec
 whether  any  further  action  is  indi-
 cated.

 Defence  Expenditure  en  Defence
 Science  Organisation

 ‘5836,  Shri  Parthasarathy:  Will  the
 Minster  of  Defence  be  pleased  to
 atete.

 (a)  what  is  the  percentage  of  our
 total  Defence  expenditure  that  is  gllo-
 cated  to  our  Defence  Science  Organi-
 sation  in  a  year;

 (b)  how  does  it  compare  with  that
 in  U.K.,  U.S.A,  U.S.S.R.,  Japan  and
 France:  and

 (c)  whether  Government  propose  to
 reise  it?

 ‘The  Pilinister  of  tetate  im  the  Minis-
 try  of  Defence  (Shri  a  .  Bhagat):
 (a)  L8  per  cant  in  1967-68.

 (b)  The  corresponding  percentages in  UK,  USA,  and  USSR.,  vary
 between  2  to  i5.  The  figures  for
 depen,  end  France,  are  not  resdily
 available,
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 (९)  Yes,  Sir.  The  Detence  R&D

 Organisation  has  been  slowly  built  up since  968  and  the  R&D  budget  pro-
 gressively  increased,  from  Rs,  7,09 crores  in  ‘1963-64  to  Rs,  2.8  crores  in ‘1967-68,

 Will  the  Minter  of
 Affairs  be  pleased  to  state

 (a)  whether  the
 Prupotes  to  visit
 August,  ‘1967;

 (b)  if  so  the  purpose  of  the  visit;
 and

 fc)  whether  any  agendas  has  been
 picpared  for  the  visit?

 The  Miniter  of  External  Affairs
 {Shri  M,  C,  Chagia):  (a)  to  (ec).  The
 Prime  Minister  proposes  to  undertake
 a  goodwill  visit  to  Ceylon  m  August
 or  September  1967.  It  5  in  response
 to  a  long  standing  invitation  of  the
 Ceylon  Prime  Mmister  which  was
 renewed  recently.  It  is  in  the  nature
 of  a  goodwill  vimt  to  a  friendly
 neighbouring  country.  No  agenda  hes
 been  fixed.

 Prime  Mhnister
 Ceylon  during

 (Shri  M.  c  Chagia):  (a)  It  is  presum-
 ed  that  the  Holoureble  Member
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 by  the  Pakistani  Aircraft  on  28th  and
 29th  June,  987  in  West  Bengal  ares.
 No  reply  has  yet  deen  received to  our
 protest  from  the  Government  of
 Pakistan.

 (b)  and  (c)  Do  not  arise

 Family  Fenasion  and  Children
 Allowance  of  Jawans

 5889,  Shri  Ham  Kishan  Gupta:
 Shri  D,  0,  Jena:
 Shri  K.  P.  Singh  Deo;

 Will  the  Minister  of  Defence  be
 ‘pleased  to  state

 (a)  whether  Government  have  date-
 ly  decided  to  revive  and  raise  the
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 rates  of  family  pensions  and  children
 allowances  of  Jawans;

 (b)  if  go,  the  extent  of  the  merease
 and  the  revised  rates;

 te)  what  will  be  the  minrumum  pen-
 sion  and  children  allowance  payable
 to  Jawans’  families  under  the  revised
 rates,  and

 (d)  how  far  the  increase  in  the
 rates  if  an  line  with  the  increase  in
 the  cost  of  living  since  these  rates
 were  last  fixed?

 The  Minister  of  Defence
 Swaran  Singh):  (a)  Yes,  Sir

 tb)  and  (c).  The  required  infor-
 mation  in  respect  of  Jawans  (te,
 Sepoy<¢  to  Sub  Majors)  is  as  follows.—

 (Shri

 #araly  persion  Children’s  alhewtnce  Old  rates
 ee

 Res  ied  rates
 Rs  pm  for  a  maximum  Subsequently

 period  of  7  vrs  in  the  cases  referred  to
 the  case  of  Jawans  in  Col  a),  and
 who  dhe  in  service  shroughou  in  other
 after  putting  in  at  canes
 least  7  yrs"  conti
 mucere  quality  ing

 sori
 Re  Pm  ee

 T  2  3०)  yh

 '  femuls  pension  admirable  Min  25  Min  Ni  tecent-
 im  cases  of  death  neither  attrbu-  Max  60  he  a  ne  made.  "Rates  in
 table  to  nor  aggravated  by  mili-  Col  2  continue  to
 tary  service  (inclusive  of  ad  hac  apply imcrease  in  pension).

 “Specaal  femnly,  pention  admasible  sf  Min  27  50  Min  47  Min  47° death  ms  attributable  to  ur  «  Max  68  50  Max  i  Max  g
 7

 ted  by  military  service  (in ८
 of  oc  increase  in  pentcn)

 Children’s  allowance  per  child,  aJ-
 pie

 Other
 maimible  in  addition  to  special  inks)  —Minumum  5  ~
 family  7  (fr  JCOs)  —Maxumumi3—

 (d)  Bane  rates  of  pension  are  not
 changed  on  account  of  the  cost  of
 living,  for  which  ad  hoc  increases

 have  been  separately  sanctioned,  The
 increases  mentioned  above  have  been
 made  on  the  basis  of  the  orders  gppli-
 cable  to  civilian  Government  servants.  geryices  were  terminated

 2+न+»पहमामामनी,
 Retrenchment  of  igtaf!  in  Cochin

 Naval  Base
 5a.  Shri  Vishwasatha  Menen:

 Shri  है,  K.  Nayanar:
 Will  the  Minister  of  Defemee  be

 pleased  to  state.
 (a)  the  number  of  employees

 ed
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 a
 Naval  Base  in  the  year  1965-

 ’
 (b)  whether  any  terminal  benefits

 were  paid  to  them;  and
 (९)  af  not,  the  reasons  therefor?
 ‘The  Minister  of  State  in  the  Minis-

 try  of  Defence  (Shri  B,  R.  Bhagat):
 (a)  te  (c)  The  information  is  being
 collected  and  will  be  laid  on  the
 Table  of  the  House.

 Indian  Eare  Earths
 ‘sO91,  Shri  Viswanatha  Menon:

 Shri  E,  K.  Nayanar:
 Will  the  Prime  Minisier  be  pleased

 to  state:

 (a)  whether  it  ts  a  fact  that  many
 workers  were  denied  employment  at
 Indian  Rare  Earths,  Eloor,  Kerala  in
 the  name  of  Police  Verification;  and

 (b)  if  so,  how  many  workers  were
 denied  employment  tll  June,  967°

 The  Prime  Minister  and  Winister
 of  Atemic  Energy  (Shrimati  Indira
 Gandhi):  (a)  and  (b).  No.  Sir
 There  was  only  one  case  in  2963  in
 which  a  candidate  for  a  post  in  Indian
 Rare  Earths  was  rejected  in  view  of
 the  pole  verification  report  on  him.

 sation  of  Assum  (C.A.)
 b)  No  formal  report  was  prepared

 tut  a  note  has  been  sent  to  the
 Prime  Minuwter  with  a  copy  sent  to
 the  Food  Department  for  further
 action,  It  is  not  proposed  to  lay  a
 copy  of  the  note  on  the  Table  of  the
 House.

 3240  brs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 Faiture  oF  TALKS  ON  THE  REORCANIBA-

 TION  OF  ASSAM

 को  यु  लिन  (मुगेट)
 प्रध्यक्ष

 महोदय,  मैं  भ्रविसस्वनोय  लोक  महत्व  के
 निम्नलिखित  विषय  को  आर  गृह-कार्य  मंत्री

 का  ध्यान  दिलाता  ह्  और  प्रार्थता  करता  हू
 कि  वह  इस  बारे  में  एक  बक्सब्य  दे  :--

 “आसाम  के  पुतयठन  सस्वस्धी  वार्ता  का
 असफल  हो  जाता  1”

 The  Minister  of  Home  Affairs  (Shri
 ¥.  B,  Chayan):  Sir,  the  hil  areas  of
 Assam  comprising  the  Garo  Hulls,  the
 United  Khasi  and  Jaintia  Hulls,  the
 Mizo  and  the  United  Mikir  and  North
 Cachar  Hills  districts  are  now  ad-
 munistered  subject  to  the  special  pro-
 visions  of  the  Sixth  Schedule  to  the



 In  January  this  year,  we  held  fur-
 ther  discussions  with  the  represen-
 tetives  of  the  AFHLC.  We  230
 availed  of  the  presence  of  the  Chief
 Minster  of  Assam  in  Delhi  to  dis-
 cuss  the  matter  with  him.  During
 this  discussion  we  put  forward  #  pro-
 pusal  that  a  federal  structure  compos-
 ed  of  federating  units  having  equal
 siatus  not  subordinate  to  one  =  an-
 other  should  provide  the  basis  for  this
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 we  रहा  है  ।  एक  धुशाव  संच  राज्य  के
 ‘wrere  पर  फंच  मिला  जुला  राज्य  बताने
 का  t  wit  ant  <मी  पतरो  इलाकों
 का  आलंग  राज्य  बनाने  को  बात  भो

 था  जाती  है।  इतके  बारे  में  मेरो  राय
 में  सरकार  को  जल्द  फेरला  करना
 भआाहिए  क्योंकि  इतको  पृष्ठभूमि  यह  है  :

 इस  इवाके में  ,  पूर्वोत्तर  हिन्दुस्तान में,  5  किस्म

 के  विवेशी  हस्तलेप हो  रहे
 हैं।  एक  है  विदेशी

 पादरियों,  मिशतवरियों  के  द्वारा,  हमरा  हैं
 जो  बांगान  के  मालिक  हैं  विदेशों  उतके  द्वारा,
 तोसरा  है  शब्रभेरिको  लोगों  का  भी  मूवोत्तर
 हिन्दुस्तान  में  निक्किम  क्ाादिं  में  शौर  सरे
 इलाकों में  यह  सब  कर  रहे  हैं, चौथा है  चीन का
 शौर  उनके  तह  फड़  करने  वाले  भारत  में
 जो  साथों  हैं  उत  का  जौर  पाचता  पाकिस्तान

 का  तो  मैं  इपको  प्ोर  ध्यान  दिलाना  चाहना  हूं
 कि  :954—-55  भे  नागा  ल्ंगो  की  जो  मांग
 थी  fase:  उन्होंने  पूरा  नहीं  किया,
 इन्होंने जा  भागे  शाकर  ह. ड  से  ज्यादा  दे  दिया,
 नागा  प्रदेश  दे  दिया,  वह  पहली  मांग  उन  से
 कम  थी,  लेकित  समय  पर  कबूल  नहों  किया  ।
 मैं  मंत्री  महादय  से  जानना  चाहना  हूं  कि  इन
 पाच  विदेशों  ह॒त्तक्षेरों  को  महेनजर  रखते  हुए
 झौर  मैदानो  श्राग  भौर  पहाड़ो  लोग  इनका  यहूं
 मामला  है  यह  ध्यान  में  रखते  हुए  (मैदानी
 लोगों  के  दिल  वन  चौड़े  नही  हैं  कि  बह  झपने
 में  उनका  शामिल  कर  सके)  सब  राज्य  का
 फैसला  पसन्द  Eis.  उन  भाधा र  पर  था  किसी

 दूसरे  आधार  पर  इप  मसले  का  जल्द  से  जल्द

 हस  करेंगे  त|कि  यह  पांच  विदेशों  हत्तकेप
 EH  काने  पर  खारा  घ्यात  लाया  जाय?

 ASADHA  26,  1880  (SANA)  Reorganisation  of  72456 Assam  (CA.

 to
 because  it  is  very  wrong  to  accept  the
 defeat  of  non-cooperation  by

 I  would  also  continue
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 “Shei  Nath  Pai;  What  about
 award  part?  ad

 ——

 42.49  hn
 MOTION  FOR  ADJOURNMENT

 Atiaoen  rarure  of  GOVERNMENT  70
 ENSURE  SECURITY  FROM  ATTACKS  ZY
 NAGA  HOSTILES  IN  BORDER  AREAS  OF
 ASSAM  AND  MANIFUR
 Mr,  Speaker:  Shri  Hem  Barua

 desires  to  move  an  adzournment
 motion.  I  would  suggest  to  him  to
 seek  the  leave  of  the  House.

 Shri  Nath  Pai  (Rajapur):  It  may
 be  read:

 Mr.  Speaker:  The  dismal  failure  of
 Government  to  ensure  security  to
 bordering  areas  of  Assam  and  Mani-
 pur,  a  blalant  result  of  erreneous
 policy  pursued  by  Government,  as
 evidenced  from  the  tWo  suc  essive
 attacks  by  Naga  hostiles  in  the
 Tamenglong  division  of  Man:pur  kil-
 Ung  23  armed  constables  on  the  first
 occasion  and  3  others  on  the  second
 @ccasion.

 di  wen  meet  (हापूड़)
 इम  तरह  जौर  भो  कामरोको  प्रस्ताव  हैं

 Mr,  gpesker:  Jt  is  an  adjournment
 mation.

 Shri  Hem  Barea  (Mangalds:):  Is
 ahere  any  objection  coming  from  the
 other  side?

 Mr,  Speake?  Let  him  seek  the
 leave  of  the  House.

 ली  जमू  लिबरे  :  गह  झालेप  चठामेगे

 तभो  यह  सवाल  झाता  है  :

 Shri  Hom  Barwa:  हैं  seek  the  leave
 of  the  House  for  my  adjournment

 JULY i  eT  Reorganisation  of  Anam  i258 :  :
 CA)

 this  matter  hes  been  discussed  and.
 we  are  likely  to  discuss  it  again  later.

 Mr,  Speaker:  Those  in  fevour  may
 ruse  in  their  seats,

 Some  hon,  Membars  rose—
 Mr,  Speaker:  Leave  is  granted.

 Mure  than  50  Members  are  there.  I
 think  we  will  have  it  at  4  0  Clock
 in  the  evening,

 ————

 32.2]  h¥s,
 PAPERS  LAID  ON  THE  TABLE

 STATEMENT  ON  DERAILMENT  OF  ASSAM
 Mar

 The  Minister  of  Rallways  (Hbrt
 C.  M,  Peonacha):  I  beg  to  lay  on  the
 Table  a  statement  on  the  derailment
 ot  Assam  M-il  on  the  Hth  July,  1967,
 (Placed  in  L.brary.  See  No.  LT-i003}.
 67).

 STATEMENT  REGARDING  REPATRIATION  OF"

 राम  मनोहर  लोहिया  (wate)  :

 अध्यक्ष  महौचय,  मेरा  aaNet,  का  प्रश्न  है  ॥
 झाफे  हु  भावेश  संली  महोदव  को  विधा  है
 He  ty  के  झगुसार  |  ह  79  में  लिया

 हुआ  है  कि  मर  कोर  गे  रहा  हो  चचा
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 Welt  को  बहुत  का  वाव  पूरा  देने  का  मोका
 न  रहा हो,  तब  पाप  यह  झादेश दे दे  सकते हैं  ।
 शरझसल  wer  ऐसी  नहीं  थो,  इतका  शोर
 कारण बा-  ऐवा  नहीं थ  कि  मंत्रो  समपाभाव
 के  कारण  जवाब  नहीं  दे  पाये--कारण

 हुतरा  था,  सेकित  लोचतान  करके  प्रगर

 भात  लिया  ज.ये  भौर  नं  ०  9  को  लाया जाये
 तो  जित  कायदे  से  यह  नन  39  का  झ्रादेश
 भाता  है,  त।  उतते  जड़ा  ज।  प्रक्रिपा  का  नियम
 है,  आप  प्रक्रिया  के तियम  55  के  डब  सेक्शन
 w.  देक्षिये

 Mr.  Speaker:  We  shall  consider
 this.  There  was  no  time  for  discus-
 sion,  and  so  you  want  the  Vinister's
 statement  must  be  discussed,  oy  it
 not?  You  can  write  to  me,  I  will
 consider  it.

 डा०  राम  ननोहर  लोहिया  :  जो  हा  a
 यक  द) उ  ऋप  सुन  लोजिय--जें  पिछली
 बहम  हुई  थो  उपके  बाद  भ्ाज  इप  अडन  को
 लाने  में  पूरे  18-20  दिन  लगे  हैं--एक  इतने
 बहे  महत्वपूर्ण  प्रश्न  के  लाने  में,  जिलने  ेश
 निश्चित  मत  हू  गया  है  कि  जितने  धर्मतेजा
 साहब  दावों  हैं,  उतने  ही  इस  सरकार  के  मत्री
 चो  दावों  हैं  उतको  लाने  में  और  झापको
 पत्र  लिखता  पढ़,  झापसे  बान  करनो  पड़ी,
 18-20  दिन  बीत  गये  t  झ  ट्  बाद

 इस  बहुत  को  यहा  जाते  में  अपर  इसो  तरह  से
 18-20  दिन  ला  जायेंगे  का  इप  लोक  सभा

 का  महत्व  निरत  बना  न्घ्ता  है  |  इपलिये
 मंत्रो  गहादव  को  यहां  झपना  बयाम  रखते
 का  writ  देते  हैं  तो  जमो  इह समय  कोई
 दिन  बाथ  दोजिये  ताकि  उन  दिन  इस  at
 बहुत  हो  सहे,  बरना  यह  हागा  कि  मेरा
 विर्रथ तो रहेगा नहीं वो  रहेगा  नहीं  !

 Mr,  Speaker:  I  will  give  him  a
 chance.  Please  write  to  me.  I  will
 fix  up  same  time.

 Wre  vem  अनोहर  भनोहिया  :  जल्दी  न।
 ये  20  दिन  शगाेग  ्क्को  ाप  ध्यान  में

 थेगा,  क्योंकि 2  झंडी  गोपकों  बत्दी  न

 ASADHA  26,  689  (SAKA)  Reorganisation  of  33605
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 नहीं  देते  हैं,  हमेशा  हावले  रहते  E  ate  fier
 आपको  जबरदस्ती  करनी  पड़ती  है  a

 Mr,  Speaker:  You  want  time  ‘or
 further  discussion  about  it.  Consi-
 dering  the  work,  I  will  try.

 wre  राम  मनोहर  जल्दी  |

 Mr.  Speaker:  Jakii  means  it  may
 be  three  days,  five  days,  ten  days.

 डा०  रान  मनोहर  लोहिया  :  आप
 अध्यक्ष  महोदय,  देशिये,  इस  बात  को  हुए
 | ल  नरोब  करोब  एक  महीना  बीत  गया  है,
 अगर  फिर  10-20  द्वि  लगा  देंगे  तो  ठीक
 नही  है  tT

 जाए,  Speaker:  Please  write  to  me,
 I  will  consider,

 डा०  राम  मनोहर  लोहिपा  :  2-3  दिन
 समझ  सकता  हू,  5  दिन  समझ  सकता

 हैं  ।  नहीं  तो  जो  कोई  हमारी  कार्येवाहो को
 पढ़ेगा,  बढ़ी  विचित्र  स्थिति  में  होगा  मेणा
 विवश्ण  तो  नहीं  पढ़  पायेगा,  सत्री  मं  दस
 का  जवाब  पढ़े  पायेगा  ।

 Mr.  Speaker:  I  Will  give  a  chance
 to  you  also.  The  point  is  there  was
 no  quorum.  The  Minister  was  not
 responsible  for  at,  and  the  House  had
 to  adjourn.

 wre  राम  मनोहर  लोहिया  :  बहुत
 मेहररानी  है।  वैसे  6  रम  बरगरह  का  सवाल

 नही  या  1

 Mr.  Speaker:  I  have  told  you  I
 will  give  you  a  chance,

 wis  यु  लिबये  (मंगेर)  :
 क्‍या  स्पष्टी-

 करण  के  तौर  पर  ए+-भाध्व  ह)...  नहों  हो:
 सकते हैं  ।

 Mr.  Speaker:  Not  now,
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 ल्‍्ण्ूज  of  the  Cinematograph  (Censor-
 ship)  Third  Amendment  Rules,  ‘1987,
 published  in  Notification  No.  GSR.
 S76  in  Gazette  of  India,  dated  the  Ist
 July,  ‘1967,  under  sub-section  (3)  of
 section  8  of  the  Cinematograph  Act,
 1982.  [Placed  tm  Library.  See  No.
 LT.086/67).

 22.34  brs.
 STATEMENT  RE,  GOVERNMENT

 DECISIONS  ON  THE  ADMINI-
 STRATIVE  REFORMS  COMMIS.
 SIONS  RECOMMENDATION’S
 RELATING  TO  THE  PLANNING
 ‘COMMISSION.

 ‘Que  Prime  Minister  aad  Minister  of
 Atomic  Energy  (Shrimaii  Indira
 Geedhd):  Mi,  Speaker,  Sir,  for  some

 time  past  Government  have  had  under
 consideration  the  recommendations  of

 ters  to  seek  their  views.  Government
 have  now  finalized  their  decisions.

 |
 |
 |

 at

 ;
 iy

 |
 टि

 ‘Commission should ts  ग

 ह... ड  re,  Plowning
 Commiszion

 ‘The  question  of  association  of  other
 Central  Ministers  with  the  Planniag

 that  the  Finance  Minister  should  also
 be  a  Member  of  the  Planning  Com-
 mission.  Government  agree  with  this
 view.  While  other  Central  Ministers
 will  not  03  formally  associated  with
 the  Commission  as  its  Members,  it
 will  be  open  to  the  Prime  Minister  to
 invite  them  from  time  to  time  to  join
 in  the  deliberations  of  the  Commus-
 sion  a8  may  be  necossary

 Government  have  decided  that  the
 Planning  Commission  should  have  the
 guidance  of  a  whole-time  Deputy
 Chairman  who  need  not  be  «  Mem-
 er  of  the  Council  of  Mimusters.  The

 Commuision Administrative  Reforms
 recommended  five  full-tume  Members
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 Mr,  Speaker:  Not,  now.  We
 consider  it  later  on.

 Bre  com  नोहर  लोहिया:  (कन्नौज)  :
 अध्यवा  महोदय,  एकसाथ  श्रश्न  पूछते
 दीजिये  ।

 जी  सकी  ह... द  (पुरी):  इस  पर  बहस
 होती  चाहिये  ।

 Mr,  Speaker:  Let  us  see,

 can

 duce  a  Bill  further  to  amend  the  De-
 ‘posit  ‘Ineurance  Corporation  Act,  ‘1961.

 DG.  (Mia.  of  5
 External  Agen!

 Mir.  Speaker:  The  question  is:

 “That  leave  be  granted  to  in-
 troduce  @  Bill  further  to  amend
 the  Depomt  Insurance  Corporation
 Act,  96I,""

 The  motion  was  adopted.

 इतालाइफाए  or  Exrenvat  Arrams—contd.

 “Published  in  Gasette  of  India  Extra  ordinary,  Part  वा,  bection  2,  dated
 ‘ duly,  leet.

 8

 **Introduced  with  the  tecommendsa  ton  af  the  President.
 08  (Ab  LAD-6.
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 [Shrimati  Vaya  Lakshmi  Pandit)

 happened  at  that  time,  a  story  narrat-
 थ्  by  the  Minister  of  State  of  Foreign
 Affairs  in  the  British  Cabinet,  and  it
 makes  very  ugly  reading  indeed,  be-
 cause,  step  by  step  and  day  by  day,
 he  traces  how  France  and
 Came  together  and  how  they  manoeuv-
 कल्प  to  create  a  situation  through
 which  the  crisis  was  exaggerated  and
 4  second  war  in  that  grea  was  started
 Tt  is  obvious  that  this  active  support,
 given  by  these  two  was  res-
 ponsible  for  the  way  in  which  Israel
 ‘was  able  to  go  ahead  gt  that  time

 The  motive,  too  obvious  and  it  is
 the  same  motive  that  today  jed  to  this

 when  opportunity  arses  they  can
 E  2  F  5

 as

 JULY  it  IT

 Shri  M  2.  Masanl  (Rajkot):  Yhe
 blockade  1.  an  act  of  war

 %
 Shrimati  Vijaya  Lakshmi  Fandit:

 UN  and  was  a  witness  to  the  release
 of  the  most  viclent  sentiments  and
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 &u  hen.  Member:  Time-bomb  in
 Pakistan  will  be  released.

 Ghrimati  ह... उ  Laksheni  Pandk:
 "Time-bombs  ara  planted  all  the  time
 by  interested  politicians

 Shri  M.  L.  Sondhi  (New  Delhi):
 Does  she  want  Israel  to  be  extinguish-
 ed?

 Shrimati  Vijaya  Lakshmi  Pandit:
 Time-bomba  are  created  by  politicians,
 Pakistan  wat  created  by  political
 Manceuvre  and  all  the  troubles  of  the
 world  stem  from  such  manoeuvres
 The  older  2  grow  the  more  |  realse
 that  it  2  not  through  politicians  that
 the  world  will  be  led  into  a  safe
 harbour  of  peace  and  security  but
 through  the  efforts  of  those  people  of
 goodwill,  who  cut  gcross  politics,  who
 attach  importance  te  truth  and  moral
 and  ethical  values  and  who  work  for
 the  good  of  mankind  as  a  whole,  and
 this  apphes  specially  to  ovr  country
 at  the  present  time.  (Interruption)

 Mr,  Speaker:  Let  her  get  along  with

 that  aggression  must  end
 Yeraeli  forces  must  be  withdrawn  be-
 fore  there  can  be  any  talk  of  peace

 Conference  table  uniess  first  the  areas
 which  the  holds  are  vacated?
 T  belreve  India  has  a  role  to  play  and
 India  can  and  should  play  this  role
 in  trying  to  persuade  the  Arabs  to
 @ive  guaran‘ees  of  security  to  Israel
 But  India  cannot  do  this  as  fully  as
 she  mught  have  been  able  to,  because
 her  relations  with  Israel  have  beer
 rather  illogical  We  recognised  Israel
 at  the  time  of  its  creation  and  we
 have  wisheg  her  well  But  on  the
 other  han‘l,  we  have  had  no  influence
 over  her,  because  there  has  never
 been  any  kind  of  contact  through
 which  our  common  interests  could
 develop

 We  belicve  in  non-ahgnment  and  wn
 peaceful  co-existence  The  other  dav
 T  read  the  specch  of  the  Foreign  Mi-
 nitter  of  Tanzania  wherein  he  say?
 that  non-alignment  should  not  mesn
 hypocrisy  Therefore.  I  submit  very
 humbly  to  the  Government  that  our
 role  is  that  of  peacemaker  in  West
 Asia,  a  role  which  we  can  very  well
 fulfil,  we  have  done  it  ॥  the  past  and
 we  should  be  able  to  do  st  in  the
 future  and  with  the  assistance  of  all
 shades  of  opimion  in  the  country  After
 this  immediate  crisis  5  over  and  after
 the  vacation  of  the  areas  occupied  by
 Isreal,  I  think  it  would  not  be  a
 bad  ies  jf  the  Government  could
 five  a  new  ‘Jook  to  some  aspects  cf
 its  polic,  and  create  8  new  form
 of  thinking  in  which  whilst  not  ne-
 cessarily  supporting  Israel  on  the
 things  that  do  not  suit  us,  because
 ultimately  it  :s  our  own  benefit  and
 interest  that  we  have  to  lock  to,
 vet  We  can  have  more  power  to  in-
 fluence  than  we  possess  today  ह.
 far  as  the  world  is  concerned  so  far
 as  Isreal  is  concerned,  we  are  aligned
 Very  definitely  with  one  particular
 area  Of  rourse,  the  area  to  which
 we  are  aligned  ix  a  vital  area  for  ut.
 It  is  also  vital  for  the  progress  of
 Asia  The  Arab  countries  so  recently
 emancipated,  still  divided,  struggling
 for  progress  and  stabilty,  must  be
 assisted  and  helped  to  go  forward
 alone  the  path  that  they  are.  desper-
 ately  struggling  to  carve  out  for
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 Bro  राण  कनोहर  लोहिया:  श्री  पंडित
 के  भाषण  ने!  पहले  हिस्से  को  सुन  कर  तो
 मुझे  लग  रहा  था  कि  ब  हम  लोगों  की  कोई
 जरूरत  ही  महीं  रह  गई  है,  राजनीति  करने

 विस्फोट  |  वियतनाम  कुछ  [सभा  जरूर है
 इन्हीं  भवों  at  लेकर  जैसे  जौर  दुनिया  के

 लोग  इधर  उधर  बाकर  लगाते  हैं  हम  भी
 यहां  पर  अपना  क्त  बरभाद  कर  दिया  करते
 हैं  ।  विदेश  नीति  पर  इतनी  सामग्रिकता
 झौर  वक्‍ती  बहस  करना  बुरा  होता  है  छास

 तौर  से  एक  ऐसे  मुल्क  के  लिए  जो  कमजोर  हो।
 इसलिए  सब  से  पहले  मैं  विदेश  नौति  के

 सम्बन्ध  में  यह  फर्क  बताऊंग  कि  दो  तरह के
 वेश  है,  एक  ताकतबर भर  दूसरे  कमजोर ।
 वाकतबर  देशों  को  बक्‍ती  मामलों  पर,
 सामचिक  मामलों  पर  करना  पढता  है,  बिलार,
 धरना  पड़ता  है  कान  गौर  झपना  रुख  बताना
 पड़ता है।  इसका  का  रण  यहे  है  कि  वे  ताकतवर
 हैं,  शक्तिशाली  हैं,  घन  के,  झस्त  के  लेकिन
 जो  देश  धन  शौर  भ्रस्त्र मे  कमकोर हैं
 उनका  झगर  वही  रुख  हो,  जहां  कही  प्राग  लगे,
 चलो  बुझाने तो  टीक  नहीं  है।  झाग  बुझाने
 के  लिये  कोई  हथिसार तो  है  नहीं,  फायरब्रिगेड
 तो  है  नहीं,  दमकल  तो  है  नहीं,  लेकिन  बलों
 बुझाने को  तो  वह  चीज  बड़ी  गलत  हो  जाया
 करदी है  (कमजोर देशों  के  सिए.  सब से
 पहला  ध्यान  होना  चाहिए  देश  झोर  सीमा
 की  सुरक्षा  भौर  दूसरा  ध्यान  होना  चाहिए
 विश्व हित  के  लिए  झ्रादर्शवाद  ,  लेकिन  मुझे
 यह  कहते 1  है  कि  भारतवर्ष  की  विदेश  नीति
 न  जाने  कसे  पिछले  बीस  बरस  से  कुछ  उलटी
 हो  गई  है।  देश  हित  के  सामने  में  तो
 झादशंवाद  शा  गया  है,  देश  रक्षा के  मामले  में
 मेतो  ध्रादर्शवाद भा  गया  है  लेकिन  दुनिया  के
 मनसे  में  यवार्थवाद भा  गया  हैं।  प्रमरोका
 जो  कहे, रूस  जो  कढ़े, जीत  जो  कहे,  नासर जो
 कहे,  बस  1...  इलदक  में  फसे  रह  ा  ।
 इसलिए  हमको  विश्य  हित  में  झादशंबाद
 ौर  देश  हत्त  में  बधाधंबाद  पर  चलना
 चाहिये  |]

 न्  इन  पिछले  कुछ  दिनों  को  प्रधान  ey
 जी  को  यात्ाप्ों पर  घोड़ा  शक  हो  रहा  है  ।

 बह  कहाँ कहां  था  रही  हें?  he,  लदबाज
 बलायकोद  i  पता  गहीं  श्रौर  कहां  कक  बईं
 है  ।  मैंने  यह  भी  सुना  है  कि  जब  कह  च्य्भी
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 जाती  हैं  तब  उसके  बाद  खबर  मिलती  है,
 पहले  नही  मिलतो है।  कुछ  मेरे  मन  मैं  खयाल
 भरा  रहा  है  कि  कही  इजराइल  को  छत  तो
 नही  दुनिया  को  लगने  वाली  है  ?  इस  बक्स
 इंजराइल  के  ऊपर  मैं  कोई  झपनी  शब  नहीं
 दे  रहा  हूं  ।  उमने  प्रत्छा,  बुरा  काम  किया,
 इस  के  बारे  में  कुछ  राय  नहीं  दे  रहा  हूं  1

 झाप  जानते हो  है  कि  मैं  हर  लड़ाई  को  बुरा
 समझता  हूं  ।  इज़राइल  की  लड़ाई  को  भी
 बुरा  समझता  हू  n  लेकिन  भव  जिस  इलाके

 को  इजराइल  क्‍झपने  कब्जे  में  रख  रहा  है  उसको
 मैं  बुरा  समझता  हू  एक  की  छोड  कर  ौद
 वह  हैं  गरूसलभ  की  दावाल  ।  उस  दीवाल
 के  मामले  में  जरूर  मेरी  कुछ  राय  है  भौर  प्रगर
 ह “ज  किसी  शरह  से  भ्रन्तर्गाप्ट्रीय  शहर  बनाया
 जा  सके  ता  बड़ा  झच्छा  है|  क्‍या  यहां  भी

 इजराइर  की  छूत  तो  नहीं  लगी  है  जरा  ग्ल्दो
 से,  प्रमाके  &  माय,  थप्पड़  जमा  दा,  कुछ
 हथिया  ला,  क्या  करेगा  सपुकत  राष्ट्र  ?

 ऐसा  कुछ  मुन्का  डर  लग  रहा  है  कि  पाकिस्तान
 था  जीन  को  तरफ  से  प्राकमण  जो  हमेशा
 अकनूबर  ढा  करता  है  वह  नहीं,  बल्कि

 इसो  बरता  में  हा  सकता  है।  शायद  इसी
 बास्ते  ग्रघान,  मतो  चराई  हुई  धूमधाम  रहो
 हैं  इघर  उधर  लेकिन  उस  चूमने  घामने  से
 कुछ  हागा  नहीं  जा  तत  संकल्प  शक्ति  न  हो,
 जब  तक  ह्म  मकल्प  शक्ति  ने  थना  लें  इस
 ाक्रमभ  के  बारे  से  कि  हमको  इभका  सामना
 करना  है।  उत्त  ्लाकमण  का  मामना  करते
 ह... ह  एक  पुरानी  बात  मैं  याद  दिलाऊंगा  ।
 मैं  ऋम  तौर  से  मत्ियों  म ेमिला  नहीं  करता  ।
 काम  तौर  से  क्‍या,  कभी  नहीं  मिलता  ft

 किर  एक  बार  शास्ती जी  से  मिला भा  ।

 सब  बड़ी  भ्रटकलें लगाई  गई वी  |  वह  भर
 गए  हैं  |  इसलिये  मैं  इस  बात  का  शुसासा
 कर  रहा  हुं।  भ्रधी  तक  मैं  कभी  इस  सम्बन्ध
 में  बोला  नहीं  था!  में  उनसे  मिला  था  इस
 लिए  कि  ऋुछ  दवाई  Magee  बलून  लोगो  को

 दे  दिये  जायें  धीर बहू  मे झपमी  ree

 नही  कए  रहता  था  मुझे  पश्यूम  सोयों मे  कहा
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 था  फि  झगर  च्े  बाईं  14 अ  भिलेती  et

 दें  उनका  इस्तेमाल  +रेंगे।  बने  यही  बात
 डम  क्त  के  सेना  मी  से  भी  कही थी थी
 बह  जिन्दा है  1  तब  थी  चोब्दराण  मे  ।  उनका
 कना  जनाब  %  चह  में  आपकों  महीं
 बतलाऊगा  |  इसका  कारण  ०.  है  कि  मेरा
 य  धरा  हैं  कि  किस  किस  भादमी  से  मेरी
 बातची-  होती  हैं  a  बानचीत  श्रपनी  हूँ  1
 उनकी  तबीयत  हो  बतायें,  न  बसाये  ।

 लेकिन  एक  बात  बिल्कुल  साफ  है|  मैं

 युद्ध  नापसन्द  करता  हूँ  ।  मैं  कभी  नहीं
 चाहता  कि  हिन्दुस्तान  ोन  झबवों  पाकि-

 स्तान  पर  प्राकरमा  करें  t  मैं  यह  भी  जानता

 है  कि  जब  जान  और  पाकिस्दान  हिन्दुस्तान
 पर  झ्राक॒मण  करेंगे तो  सारी  दुनियां  में  यह
 खबर  फैलायेगे  कि  श्राकमण  हिन्दुस्तान  से

 किया है  उस  वक्‍त  झापके  लिए  बढ़ा  मुश्किल
 हो  जाएगा  झगर  शाप  चोकन्ते  नहीं  रहेंगे
 झाकमण  मैं  बिल्कुल  भही  करता  बहता
 हू  i  लेकिन  अगर  कभी  प्राकमण  हो  गया
 तो  फिर ऐसे  मौके  पर  बौ  मुर्गी का  दिल  भौर
 कछूए के  प्राण  होते  हैं,  उनको  रख  कर  काम
 नहीं  चलेगा  |  द...  महोदय,  शायद  श्राप

 कछए  के  प्राण  जानते  हॉग  |  बाजार  वें  बिकते

 हैं।  उसकी  टांग  धीरे  क्षीरे  कटती  बलों  जाती
 है,  उस  बेचारे  को  कुछ  पता  नहीं  चलता  है

 कि  मेरी  हॉंग  कट  रही  है  या  कोई  द््सरा
 हिल्ला  कट  रहा  हैं,  बिक  रहा  है  ।  तो  में

 कहना  कि  कछुए  के  प्राण  पौर  भर्गी  का  दिल
 रख  कर  चाकमन  का  सामता  नहीं  किया

 कली  बराव  ह  दियाया  करते  हैं  जा  ची
 कभी  चथण्छे  लोग  feurat  wet  t  कि  जब
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 कभी  चस्वे  उपर  हमला  हो  जाए  तो  उस

 इससे  को  खत्म  करने  के  लिए  पूरी  ताकत
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 बिश्र,  ऐसा  एक  मर्द  उिस  मे  भव  कुछ  वंश
 को  अलाने  की  ताकत  नहीं  रह  गई  है।  जब
 विदेश  नीति  इस  स्थिति  के  ऊपर  पहुच  जा
 तब  हम  को  पूरो  ताकत  के  साथ  फसला  करना
 पड़ेगा  कि  श्रालिर  हमारा  संकल्प  केसा  हो  ।

 92  brs,

 we  we  @  श्रलबारों  में  पढ़ा  a
 विदेश  मंत्री  eT  कहते  हैं  कि  चीनियों  की

 राममूति  पर  है  ?  किस  पर  है  उन  की  भ्राल  ?
 भम्र  उन  की  आंख  जमीन  पर  नहीं  है,  तो
 कह  है  ?

 कल  जब  श्री  अपलकांत  भट्टाचार्य
 ते  संस्कृत  का  एक  श्लोक  पढ़ा,  तो  मैं  सदन
 में  नहीं  था।  मैं  कालीदास के  कुमार  संभवम्‌
 से  दिमालय के  बारे  भे  श्लोए  पढ़ कर  सुनाना
 चाहता  हू  ।  मायद  दुनिया  को  सारी  कविता
 में  हिमालय  को  ले  कर  ऐन।  लोक  नही  है  भ्ौर

 me  भ्रकेला  यहू  सिद्ध  करता  है  कि  भगर
 हिमालय  किसी  का  है,  तो  वह  हिन्दुस्तान
 का  है--भेरा  मतलब  भारत  से  नहा  है,
 बल्कि  मेरा  मतलब  उस  हिन्दुस्तान  से  है,
 जो  भारत  झौर  पाकिस्तान  को  मिला  कर
 बनेगा  |

 .  भस्त्युत्तरस्पा  दिशि  देनताएम  हिमालयो
 नाम  नमाधिराज:

 पूर्यापरा  तयलिधा  विग्ाहूय  स्थित:
 पुणि8ब्या  इस  मानदड.

 यह  &  हिमालया  |  इस  हिमालय  के  लिए  .

 Mr.  Speaker:  We  adjourn  for  tunch
 now.

 12,01  prs.
 The  Lok  Sabha  then  adjourned  sor

 lunch  till  Fourteen  of  the  Clock.

 The  Lok  Sabha  re-assembled  after
 Lunch  at  Fourteen  of  the  Clock.

 [Mn.  Deeury-Sreaker  m  the  Chair]

 DEMANDS  FOR  GRANTS—contd.

 He  pas  lifted  the  debate,  by  quoting
 Kalidasa,  to  Himalayan  heights,  3
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 qe  राम  मनोहर  लोहिया  :  उपाध्यय  है.  कि  शाप  के  मन  से  इस  कबजौरी  को

 महोदव,  आप  जताते  हो  कि  जहां  हिमालय  निकाल  दूं  बौर  हमेशा  के  लिए  भाषके  द्य  में

 है  वहाँ  बैदान  में  गंगा  भी  ्ाती है, है,  झगर  यह  बात  डालूं  कि  एक  गलती  er  हो  चुकी
 मैदान  की  गंदा  पर  हम  को  नहीं  त्र  गे... है,  लगातार  होती  चली  भा  रही  है,  मैं  नहीं
 तो  हिमासव से  फायदा  हो  बया है!  कहता  इसलिए  कि  बाप  के  कुछ  राजदूतों  का

 us
 बहां पर  अपमान  ह््भा  इसलिए  भाप  रिश्ता ,  Depaty-Speaker:  But  the  classi-
 तोड़ें  बल्कि  इसलिए  कहना  चाहता  हूं  कक  दब

 ;  जैसा  में  पहले  कह  चुका  हूं  पागल  कुत्ते  का
 दांत

 डा०  राम  मनोहर  लोहिबा
 :

 दोनों  ही  जय  किसी  सख्त  मांस  से  [5  जाया  करता  है
 को  रहने  दो,  तब  जा  कर  कही  भारत  बनेगा

 जैसे  कसाव  झौर  मात्सू  न्  तो  यह  गुलावम
 तो  उस  का  ष  मैं  चागला  साहब  को  खाली  मांस  को  हग  की  फिक  करता  है  भौर
 इतना  ही  कह  कर  बताता  हूं  कि  उस  शायरी  हिमालय कह  पुलावम  मांस  है  इस  बात  को

 जलन  फेम
 हिमालय  के  बारे.  झाप  समझ  जायेंगे  तो  फिर  चीत  के  साख

 हु
 ्  समझता  'रककों की की  दूसरी  बातें  भी  समझने  मे  अमानी

 हूं,  सियासी  सबूत  समझता  हूं  कि  हिमालय  पड़ेगी  ।
 र्स

 भारत-नहों,  मैं  गलती कर  रहा  हूं,  हिन्दुस्तान
 का  है,  भारत  और  पाकिस्तान  को  जोड़  कर  तो  सब  के  पहले  मुझे  भाप  से  यह  भज
 के  जो  मुल्क  है,  हिन्दुस्तान  का  है  ।  लेकिन  करना  है  कि  चीन  भौर  पाकिस्तान  दोनों  के
 बार  बार  जब  यह  सवाल  ाप  के  सामने
 दाया  तो  फिर  एक  गलती  श्रापसे  होती  जा

 उन  से  झपने  ताल्लुक  नहीं  तोड़े  a  फिर
 कूसरी  तरह  से  सील  किया,  भाप  ने  झपने

 ताल्मुक  नहीं  तोड़े  तब  झब  की  बार  सिर्फ

 मामले  में  पब  बिल्कुल  खबरदार  रहता  है
 और  इसी  बरसात में  हो  सकता  है  अक्तूबर
 में  हो  सकता  है  शबरदार  अगर  ाप  हो
 जाभो तो शामद तो  शामद  उन  के  हमले  न  हों,  लेकिन
 झगर  हमला  हो  जाता  है  इस  बार तो  पिछली
 गलतिया  नही  होंगी  भाहिएं  ।  इस्तजार
 मत  करते  रहना  कि  झंप्रेज  क्या  कहते  हैं,
 झूम  क्‍या  कहता  है,  अ्रमेरिकी  क्‍या  कहते
 हैं।  यह  सब  ब्रपन  कहते  रहते  हैं।  बाद  मे
 इन  की  बातें  सुन  खेना  ।  एक  तरफ,  लेकिन

 मैं  बार  बार  कहना  कहता  हु  कि  एक  तरफ
 जहां  कहीं  से  पाकिस्तान  हमला  करें  स्त

 भूलना  इस  बात  को  कि  पूर्वी  पाकिसान  की
 efenter  जनता  वाकिस्तान  के  बवाल  से
 ही  शिमकुण  गाराज  हो  चुकी  है,  पसंद  गहीं
 करती  है  हिन्दू  मुसलमान  के  कीच  जो  नफरत

 भौर  क्त  के  भाजार पर  पाकिस्तान  कक,
 उस को  कह  आापंसथ  कश्ती  है'  जिस  का  सबूत
 मैं झापको  कई  बार  दे  चुका  हूं,  तो  भगर
 afore or Crsere का  इस  अगर  जाकमन हो  तो  &
 चह कौ की  भुस  भत  जात  भौर  -जह  hae



 23379  D.G.  (atm.  of  ASADHA  26,  80  (SAKA)  External  Affairs)  12380

 चूल  बागों  कि  हु  संकल्प  शक्ति  है
 हेरा  बावा  नामक  लहब  के  पुल  के  टूट  जाते

 पर  भी  लाहौर को  ले  लिया  करती,  न  जाते

 ऐसे पुल  कितनी  दफे  टूटे  है  लेकिन  झोर
 कती  देश  का  सियासी  नेतृत्व  मजबूत  रहा

 है  तो  उसने,  अपनी  पतटनों  का  ठीक  इस्तों-
 सि  कर  के  लड़ाई जीती  है  |  मैं  इसरायल

 की  को  बिलकुल  नापंसद  करता
 निरन  शक्ति  को  प्राप  को
 बताता  हूं,  मुझे  नहीं  पदा  था  कि  छ'  दिन  में
 बह  इतना  कट  डालेगा  ?  60  मीख,  50
 मील,  शेल  की  शरम,  न  जाने  कहा  कहां
 पहुंच  गया  भोर  मुझे  शरम  झपने  ऊपर  लगती
 है  क्‍योंकि  भ्राशिर  को  प्ररदी  एशियाई  हैं,
 &  भी  एशियाई  हूं, कया  हम  एशियाई
 इतने  निकम्मे  भौर  नालायक  हैं  भौर  संगठन
 में  इतने  मिरे  हुए  हैं  कि  मूर  की  सभ्यता
 झौर  संस्कृति  में  पले  पोसे  लोगों  के  सामने

 दिक  नहीं  सकते  ?  तो  ब्रालषिर  अबकी

 बार  जरा  मेहरबानी  कर  के  उप्र  पर  ध्यान
 रखता  ।  हा  सवाल  कई  उठेगे,  डर  लगेगा,
 यहाँ  पर  बेमतलब  प्रमेरिका  शौर  रूस  का

 शचि  किया  गया,  उन  की  संधिया  किस  से
 है  ?  कहा  रहा  रूस  ?  किस  सासिर  साहब

 की  धोर  किम  सीरिया  साहब  को  रूस ने  मदद
 की  ?  कब  क्यूबा  साहब  को  मदद दी  थी  ?

 यह  सब  तो  चोचले  हैं।  रूस  की  संधि  सिर्फ

 एक  शुल्क से  है  ;  मैं  लिसाल  के  लिए  कहता
 चाहता  हूं  पैसे  शायद  दो  चार भौर  हों  ।
 we  t  पूर्वी  अमनी  से  |  श्रवर  कभी  धमेरिका

 से  पूर्वी  जर्भनी पर  भांख  उठाने की  कोशिश
 की,  एक  भी  बम  गिराया  तो  भाप  देखना

 झूम  की  सारी  ताकत  अमेरिका के खिलाफ के  खिलाफ
 चल  पड़ेगी  लो बह है  यूबी  अमेगी  ।

 उसी  तरह  से  atfeer ft ot fe ferk की  भी  सल्  सिर्फ
 जापान  के  साथ हैं  +  प्रगर  कहीं  चीन  भौर
 कल को  एक  भांक्  भी  शाथ  दिक्ष  जाय

 तो  देखता  घमेरिका,  को  पूरी  ताकत  लग
 जादंपी n  ag  हैं  सियां  ;  मैं  गहीं  जागता

 कि  शाप  इस  सन्धियों' के  लायक  हैं  या  नहीं

 —

 और  हमारे  तलक  को  ऐसी  सन्धिया  करनी
 चाहिए.  वा  नहीं  करती  चाहिए  ।  सेफिन

 मैं  कहता  चाहता हूं हूं  कि  मन्धि  झाजि  को

 दुनिया  में  सामरिक क्षेत्र  मे.  कारगर  भ्रमर
 होती  है  तो  सिर्फ  या  तो  वह  पूर्वी कर्में  और
 रूम  बाली  है  और  या  वह  जापान  झौर
 अमेरिका  बाली  है  उसी दंग  की  1  भर  बआाको
 सन्दिया  तो  दिल  का  बहलाने  के  लिए
 गाछिव हमाल  भच्छा  है  तो  इसलिए  झाप
 अपनी  पकल्प  शक्ति  को  मजबूत  करो  जिस
 की  कि  बहुत  सख्त  कमी  मैं  यहां  पर  पाला
 हूं  -  जब  मैंने  कछूए  का  प्राण  कह  या  मर्गी
 का  दिल  कहा  सो  झाप को  घिढ़ामे के
 लिए  नहीं,  हम  सब  ऐसे हो  हैं  ।  इधर
 हम  लोग  जी  विराधी  दल  वाले  झगर
 प्रात लं।  कही  कोई  लडाई  हूं।  गई  तो

 शुरू  में  खून  इतना  जोर  से  उबलेंगा कि
 मालूम  होगा  कि  कस  अब  चढ़  हो  जाने  वाले
 हैं  ।  लेकिल  अगर जरा कही जरा  कही  दस  पात्र दिन
 पिट  पिटा  गए  तत  हम  सके  चिल्लाने  लगेगे
 झरे,  इतने  झादमों  मरते  चले  आ  रहे
 है।  यह  कुछ  राष्ट्र को  कमी  है  ।  नहीं तो  यह
 सासमभकिन  होता  जब  चीन  ने  पेकिस  की  सहको
 पर  हमारे  राजदूतो के  साथ  वर्बरता  दिलाई
 तो  उसी  तरह  से  यहा पर  दिल्ली की  सड़कों

 पर  चीन के  राजदूती  श्रादभियों के  माथ
 बर्बरता  दिखायी  जाती  यह  नामुमकिन
 होता  बर्बरता  की  कोई  जरूरत  नहीं  थी  a
 हमे  बीन  का  अनुकरण  नहीं  करना  है,  उन
 के  जैते  जगली  नहीं  बनना  है
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 [re  राम  मनोहर  लोहिया]
 खैर  बेरी  बात  उन  तक  पहुंच  जायभी  ।
 झसल  में,  उपाध्यक्ष  महोदय,  मुझे  एक  बात
 साक  करनों  है  कि  हमारो  विदेशी  नोति  च्े
 कंसे  ?  कोई  विदेशी  झाये  धौर  इस  इलाके
 में चूमे  बोर  इस  लोक  सभा  पर  फहराते
 हुए  झग्हे  को  देखे,  कौन  सा  झष्दा ?

 राष्ट्रीय  झष्डा  |  फिर  सचिवालय  के  ऊपर
 राष्ट्राय  झबष्डे  को  देखे,  किर  जो  सबसे  भच्छी
 इमारत  राष्ट्रपति  भवन  है--उस  के  झण्डे,
 को  देखें,  उसका  मत  कौतूहल  से  बिलकुल
 ई.  जायेगा  कि  यह  मुल्क  कैसा  है  ?  क्‍या
 यह  कबायली,  जगली  लोगों  का  मुल्क  है,
 जिसके  राष्ट्रपति  के  भवन  पर  ऐसा  झण्डा

 रस  रहा है  दो  राष्ट्रीय |  नहीं  है  पह
 क्या  तरीका  है,  इस  को  जल्द  बन्द  कराइये
 में  सब  अग्रेज़ों  क ेजमाने  को  रटी  झादते  चली

 झा  रहो  हैं,  इन  झादतों को  भ्रभो तक  भापने
 बदला  नहीं  है  ।  इसी  तरह  की  पंग्रशो  के
 जमाने को  शोर  भा  बहुत  सा  प्रादते  हैं  प्रगर
 ककनों  जरूरत  हूं  तो  मैं  प्रापकों  20-25
 शौर भो बड़ों भो  बड़ो  बड़ी.  नन्दों भावते  बता  दूगा
 जो धक्रेडो  जमान ेसे  थलों था  ग्ही हैं
 जिनकों  झाप  फौरन  खत्म  करो,  तब  परदेलों

 शमज्नेगा  कि  यहा  भाजाद  मुल्क  को  विदेशी

 बोति  चलो  रही हूँ  ।  भ्रगर  पके  सामने
 बैन  का  हित  भोर  देश  को सबस्यधों  की
 ना  का  ट्रस  है  तो  उसमें  पूरा  यवाबंबाद  होगा
 जाहिये  |  देश  को  सोमा  कैसी  है--जैसे  मन ुय
 का  चमड़ा  t  i  चमड़े  पर  जरा  भी  अरोच
 कर  दा  तो  भादमी  लिलमिला  जाता  है,  उसी
 धरह से  राममूर्ति को देश की सोमा जरा को  देश  को  सोमा  जरा
 अर्य  दो  तो  तिलमिला उठता  चाहिये  |
 लेकिन  में  इस  शक्त  दूसरी  बात कह  रहा
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 [5  मल  सकता हूं  उन  के  पाल  ताकत  है  ।
 जहाँ  झाग  सगती  है,  oe  का  दौड़ता  पढ़ता
 है,  उन  का  स्थायित्य  रखना  पड़ता  है  1  यदि
 हमें  इस  दुनिया  को  बनाता  है--मैं एक  मिसाल
 देता  हूं--निरस्त्रीकरण  के  मामले  को  लेकर
 दुनिया  के  सामने  हमेशा  प्रस्ताव  पाये  हैं,
 संयुक्त  राष्ट्र  परिषद  में  धाये  है,  लेकिन
 निरस्तरीकरण  के  साथ  साथ  निर्षारिहीकरण
 का  प्रस्ताव  भगर  हिन्दुस्तान  ने  कोड़ा  शौर

 कहा/  होता  कि  दुनिया  एक  रोग  में  फंसी
 हुई  है--इसक  दा  पहलू  है  प्रफेशिया  की  दरिब्र-
 ता  भ्रौर  “बूसरा  पहलू  है--सयूरोप  धौर

 प्रमरीका  का  भस्त्र  7  wer  शौर  दरिदता-
 अगर  इन  दोनो  से  लड़ोगे,  तब  जा  कर  नई
 दुनिया  बसा  पाभोगे  :

 झाज  भाप  जानते  हैं  वियतनाम  बुद्ध
 में  प्रमरोकी  ल/ग  कितना  | , अ  कर  रहे  हैं-
 ह (छ  हमारे  देशकी  साल  भर  की  भ्रामदनी
 है,  वह  केवल  बियतनामी  बुद्ध  में  प्रमरीको
 बाग  खच कर  देते  हैं  ।  एक  सिपाही  को
 मारने  के  लिये,  यह  बात  बहुतों  को  मालूम
 नही हैं,  एक  बवियतनाभी  सिपाही  को  मारने
 के  लिये  प्रमरोको  लोग  20  लाख  रुपया
 ॥ । अ  कर  रहे  हैं  1  झगर  मेरे  पास  ताकत  होती
 और  मैं  उस  जगह  होता---मैं  तो  क्या  उस
 जगह  होता,  प्रगर  होता  तो  धौर  जगह
 होता--लेकिन  मेरी  सलाह  मानना,  संयुक्त
 राष्ट्र  में  आाकर  कहना  कि  इस  दोनों को  कोड़ो
 झगर  चाहते  हो  कि  दुनिया  से  हथियार
 खत्म  हूं  प्रगर  चाहते  हो  कि  यह  बम  लोला
 खत्म  हो,  तो  फिर  उस  के  ह 2, अ  साथ  रि
 को  भी  खत्म  करो  |  इसी  लिये  में  हन  सास
 ऋन्तियों  की  बात  किया  करता  हू,  कपी
 प्रभी  कुछ  देर  पहले  गप्प”  को  मे  कर  यराती
 बात  चक्ष  पड़ी  भी--मैं  गर  बौर  भारी  में

 समागता  चाहता  हूं  ।  लोगों में उस बस्त में  उस  शर्त
 समझा  नहीं  था,  भर  शौर  लारी  की  शनावता
 उड़ी  तरह  से  चाहता  हूं--सावपिक  area
 में  पाहे  मेरी  दोस्ती  इधर  कुछ  भोषों  ते  wt
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 है,  लेकिन  मैं  समानता  चाहता  हूं  मैं  नहीं
 आहता कि  गरोब  बौर  ध्रमीर  में  इस  तर#  की
 लाई  बनी  रहे  1  मैं  समानता  भाहता  हूं
 जातियों  में--  जो  धापसी  टकराव  हैं  उन  को
 खत्म  कर  के  जातियों  की  बराबरी  चाहता
 हैं  -  इस  तरह  की  सात  क्रान्तिया  ससार  में
 ल  रही  हैं  >  एक  शोर  कान्ति  सुन  कर
 ध्रापकी  तबियत  खुश  होगी  शोर  बह  क्रान्ति

 है---  मनुष्य  समाज  का  शोषण  ने  करे,  शोषक

 भनुष्य  समाज  का  खत्म  न  करे  ।”  लेकिन
 उसके  साथ  साथ  सर्वक्षी  राज्य  व्यक्ति  को
 भा  न  खत्म  करे--यह  क्रान्ति  चाहता  हू  t
 इस  लिये  अगर  हस  कान्ति  को  लेकर  झापने
 कमा  कोई  नभूना  दिखाया--20  वर्षो  में

 कुछ  नहीं  दिखाया  है---  तो  हो  सकता  हूँ
 कि  थ्या  पण्डिल  शोर  मेरे  जैसे  लाग---किसी
 हद  तक  हम  दोनों  हा  साधू  हैं--किसा  हद
 तक  हम  देश  का  ऊंचा  उठा  सकेंगे  ार
 छागला  साहब  आपकों  ६.1  उस  यज्ञ  मे  थोड़ो
 बहुत  आहूति  हो  जाय 1

 Shri  Bakar  Ali  Mirza  (Secundera-
 bad)  Mr.  Deputy-Speaker,  Sir,  to-
 day,  West  Asia  is  very  much  in  our

 Aqaba  had  been  blocked,  and,  there-
 fore,  Israel]  had  3  right  to  attack.
 Some  hon.  Member  on  my  side,  Shri
 Manabendra  Shah  had  compared  this
 with  the  attack  on  us  by  Pakistan  in
 the  965  war.  lam  very  much  pained
 to  hear  this,  Here  is  the  document
 entitled  News  of  Israel  issued  by  the
 Consulate  of  Israel  in  Bombay.  And
 this  is  when  it  says:

 “Defending  herself  along  the
 borders  was  thus  an  impossible
 task,  She  could  only  save  herself
 by  going  beyond  her  borders”

 Then,  it  says:
 “Surprise  air  attack  to  inflict

 on  the  enemy  Maximum  imitial
 uamage  was  necessary  7

 Then,  it  comes  to  the  conclusion:
 “The  Israeh  plan  taht  emerg-

 ed  was  dictated  by  the  above  con-
 siderations  ”

 and  the  summary  !s:

 ‘Surprise  was  the  basis  of  the
 operation,  She  had,  therefore,  to

 tesort  to  aggression.”,
 This  is  what  has  come  out  from  the
 uocument  circulated  by  the  Consulate
 of  israel.  In  such  a  case,  what  should
 we  have  done?  The  case  of  Pakis-
 tan  was  different.  Pakistan  had  at-
 ta  Ked  us  and  we  had  gone  in  self-
 defence.  But,  here  there  was  no  at-

 Shri  Masani  quoted  Prof.  Toynbee.
 But  he  forgot  to  mention  that  Toynbee
 himself  says  that  they  have  no  right
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 [Shri  Bakar  Ali  Mirza)
 countries  but  ‘we’,  that  is,  the  British,
 the  Germans  and  the  Americans  are
 responsible  for  the  present  conflict.
 This  ia  what  Toynbee  said  and  he  was
 not  properly  quoted  by  Shri  Masani.

 What  is  the  alternative?  The  alter-
 native  plan  given  by  UK  and  USA
 is:  recognition  of  Israej]  and  free

 the  war  aims  of  Israel.  If  you  surren-
 der  at  the  very  outset  and  accept  the
 aim  of  the  adversary,  where  is  the
 need  for  further  talks?  Hence,  the
 stand  that  our  Government  have  taken
 is  really  the  correct  one.

 As  for  recognition,  we  must  remem-
 ber  that  Israel]  was  created—and  it  is

 I  am  sorry  that  we  in
 try  have  accepted  that  idea.

 that  at  least  one  country,
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 I  will  go  further.  Apart  from  the
 recent  debate,  a  person  like  Sir  Alex
 Dougias-Home  says:

 “The  only  modification  likely
 would  be  an  international  guaran-
 tee  eo  specific  as  to  amount  to
 automatic  respense  to  aggression”.

 This  is  in  favour  of  Israel,  Why  then
 a  delayed  response  in  the  case  of

 when  it  is  the  other  way  about?

 Further,  I  would  like  this  House

 “If  in  their  state  of  bankruptcy
 and  des‘itution  in  the  next  six
 months,  Egypt  had  to  turn  to  the
 US  for  wheat  or  other  aid,  Britain
 should  impress  on  the  US  that
 they  have  leverage  which  ought
 to  be  used  in  order  to  ensure  that
 the  internauional  waterway  is  open
 to  shipping  of  all  nations”

 right.  They  do  not  want  to  with-
 draw  unless  there  is  some  guarantee—
 all  right.  They  go  mueh  further.
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 These  are  net  just  his  personal  opi-
 nions.  Let  us  see  what  Mr.  Aba  Eban,

 |

 Foreign  Minister  says.  Only  last
 week  in  London  in  an  interview  ‘he
 said:  ‘Territorial  questions  would  be
 veserved  for  peace  discussions’.
 About  Jerusalem,  “Israel  is  not  con-
 templating  withdrawal”.  So  this  is
 the  attitude  of  a  country  which,  I  am
 sorry  to  say,  is  finding  support  in  this
 House.

 The  UN  is  the  hope  of  mankind.  If
 it  is  to  fail,  then  the  hope  of  mankind
 is  shattered.  But  what  do  you  find
 if  you  look  around.  If  there  is  a
 conflict  involving  big  powers,  as  in
 Korea  or  Israel,  there  is  some  settle-
 ment.  If  they  are  not  interested.
 things  remain.  Let  us  not  forget
 what  happened  about  our  own  Kash-
 mir.  We  took  the  matter  of  our  own
 accord  to  the  UN  saying,  ‘Here  is
 ‘the  aggressor;  please  declare  him  so’.
 What  did  the  UN  do?  What  did  the
 Big  Powers  do?

 Shrj  Nath  Paj  (Rajapur):  What
 did  Nasser  do?

 Shri  Bakar  Ali  Mirza:  My  hon.
 friend  is  asking  ‘What  did  Nasser  do?’
 Your  policy  does  not  depend  upon
 what  Mr.  Nasser  does  or  what  Mr.
 Aba  Eban  or  Mr.  Ben  Gurion  or
 anybody  else  does.  Nepal  did  not
 vote  with  us  when  that  resolution  was
 put  to  vote  in  the  UN.  Does  that
 mean  that  you  will  change  your  policy
 towards  Nepal?  You  must  give  some
 specific  reasons  for  following  a  parti-
 cular  policy.

 We  'took  our  case  to  the  UN.  ‘They
 not  only  did  not  condemn  Pakistan
 as  aggressor,  but  equated  the  two.
 There  the  line  is  drawn  for  the  last
 twenty  years;  bitterness  is  growing,

 enmity  is  aggravating  and  our
 troubles  are  not  coming  to  end,  It
 was  a  simple  thing  for  the  UN  to

 declare  Pakistan  as  the  aggressor.  It
 was  a  simple  fact  which  was  admitted

 datter  on.

 Similarly,  today  they  are  posting
 Gen..Odd  Bull  to  watch  the  Suez
 Canal  on  both  sides.  Probably  the
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 cease-fire  line  will  stay  and  things
 will  go  on  lingering,  I  do  not  know
 for  how  long.

 I  have  done  with  Israel  and  come
 now  to  the  question  of  China.  It  is  not
 only  a  problem  but  is  also  a  puzzle.
 There  is  a  great  deal  of  talk  about
 collaboration  and  collusion  between
 China  and  Pakistan.  What  exactly
 do  we  want?  Why,  day  in  and  day
 out,  should  we  talk  about  the  China-
 Pakistan  collusion?  Is  it  for»  the  con-
 sumption  of  foreigners?  They  have
 their  own  ways  of  finding  out  how
 things  are.  Is  it  for  our  own  selves?
 Then  I  ask,  what  particular  steps,
 either  as  a  matter  of  defence  or  in
 terms  of  diplomatic  action,  are  we
 taking  to  counter  this  tremendous
 collusion?  I  have  got  my  own  doubt
 about  this  collusion.  Is  it  not  possible
 that  Pakistan  might  be  serving  as  an
 ‘American’  window  in  Peking?  It  is
 quite  possible.  How  otherwise  do  we
 explain  America  getting  unnerved
 when  anything  happens  anywhere  but
 not  reacting  when  Pakistan  has  inti-
 mate  relations  with  China?

 Seven  hundred  million  people
 cannot  be  wished  away.  Neither  can
 five  hundred  million  people  be  bul-
 lied  without  the  bully  paying  for  it.
 The  choice  before  us  is  war  or  peace.
 The  same  choice  is  there  before  China,
 and  the  same  stakes  arethere.  There-
 fore,  people  say  it  is  Chinese  madness.
 Is  China  trying  to  find  a  soft  spot,
 or  does  she  need  enemies  so  that  there
 is  internal  cohesion  and  there  is  sup-
 port  for  Mao  Tse-tung?  Or  is  it  not
 possible  that  their  mind  is  condition-
 ed  by  the  Russian  revolution?  They
 know  that  in  Russia,  because  of  this
 cordon  sanitaire  all  round  and  the
 whole  world  being  an  enemy,  Russian
 nationalism  was  able  to  succeed  and
 win  the  battle  of  communism.  Simi-
 larly,  they  do  not  go  far  enough  to
 provoke,  but  they  want  to  keep  this
 tension.  Otherwise,  why  do  they  go
 round  and  provoke  all  these  freendly
 countries.  Therefore,  we  must  under-
 stand  what  China  wants.  Any  posi-
 tion  of  hostility  or  war  is  playing  the
 game  of  China,  that  is  what  I  want
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 towards  the  self-interest,  enlightened
 self-interest,  of  the  country

 We  have  been  told  by  sucoeenve

 a  dynamic  principle  of  cowardice,  be-

 the  case  of  China,  we  are  again  afraid
 Why  don't  we  have  anything  to  do
 With  Formosa.  Though  Formosa  is  a

 of  the  UNO,  yet  we  will  have
 to  do  with  it  Even  though

 has  committed  aggression  on
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 foreign  policy  of  ७  Government,  to
 be  decided  through  fear?  Pakistan
 will  not  come  to  our  aid,  nor  will  the
 Arab  countries  come  to  our  help,
 when  we  are  in  trouble.  We  have  to
 safeguard  our  own  interests  through
 our  own  strength  and  through  any
 alliance  that  may  be  helpful  to  us.

 Take  the  question  of  Tibet.  I  am
 not  going  into  the  details  of  that  ques-
 tion.  I  have  spoken  about  it  several
 times.  The  claim  of  China  over  Tibet
 is  based  upon  its  right  of  suzerainty.
 I  submit  to  my  communist  friends  that
 suzerainty  is  an  impérial  conception
 They  are  sanctioning  that  imperial
 conception  because  it  is  the  case  of
 China  If  any  other  country  based  its
 Claim  on  conquering  another  country
 on  suzeraintly,  they  would  have  said
 this  is  imperialism,  but  thev  are  pre
 eluded  from  saying  so  because  it  is
 China.  If  they  are  really  students  of
 Marx  and  of  Engels,  and  even  vf
 Lenin  if  they  were  not  only  the  disci-
 ple«  of  Mao,  they  would  have  consi-
 dered  this  as  an  imperialist  conception
 by  which  no  country  can  lay  clam
 over  another  country  I  leave  it
 there

 Now  we  come  to  this  recent  ques-
 tion  of  West  Asia  I  believe,  as  we
 all  believe,  that  when  Israe]  was  set-
 tled  as  a  nation  in  the  country  occu-
 Pied  by  the  Arabs  in  Palestine,  it  was
 an  act  of  injustice.  but  who  committed
 that  injustice?  It  is  not  the  Israel
 people  The  Israeli  people  had  ale
 ways  considered  that  they  would  one
 day  return  to  their  promised  land,
 they  hed  never  made  any  bones  about
 that.  They  got  an  opportunity,  but
 who  gave  that  opportunity?  Israe!  did
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 Secretary-Generaj  of  the  UNO  com-
 mitted  a  great  mistake  in  withdrawing
 that  force  at  the  instance  of  the  Arab
 world  only.  He  did  not  consult,  so
 far  as  is  known,  Israel.  He  did  not
 consult  the  UNO  itself,  but  he  with-
 drew  the  force.  Today,  when  they
 want  to  bring  peace,  they  agam  want
 international  observers,  having  with-
 drawn  them  once,  which  was  the  only
 check  to  the  conflict  between  Israel
 and  the  Arab  world.  So  far  as  con-
 stant  incursions  are  concerned  they
 were  there  all  the  time  as  they  are
 between  India  and  Pakistan.

 Further,  the  Arab  world  closed  the
 Gulf  of  Aqaba.  Then  they  marched
 thelr  armies  towards  Israc]  in  the
 desert  of  Sinai.  If  Israe]  had  not
 acted  ag  it  did,  I  think  it  would  have
 been  annihilated.  Ef  the  Arab  world
 had  been  gble  to  occupy  Palestine,  I
 have  absolutely  no  doubt  that  the
 Tsrseli  people  would  have  been  liqui-
 dated,  Therefore,  to  say  thet  the  Ixrae-
 lis  were  the  aggressors  makes  no  sense
 because  they  took  prompt  action.  I
 am  sure  ff  we  had  teken  prompt
 action  when  the  Infiltratore  entered
 g  ;  ह... अ  i  attack
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 two?  It  is  impossible  unless  there  is
 3  commission  of  inquiry  to  decide  who
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 alliance.  Nobody  wan.s_  military
 lance  with  us.  What  advantage

 we  give  to  them?  We  can  give
 0  advantage;  but  we  must  come  to
 me  understanding  with  ceriaia

 mations,  Le.  it  be  Russia;  let  it  be
 en  China  if  it  is  willing;  let  it  be

 nybody  in  the  world.  Let  us  realise
 that  we  cannot  stand  alone  in  this
 world:  that  Russia  cannoi  stand  alone
 in  this  wo  ld  against  Chinese  attack;
 that  America  cannot  stand  alone

 a
 the  at  ack  of  Russia  or  China.

 we  think  that  we  can  stand  alone
 and  oppose  China  and  Pakistan  and

 any  other  enemy  that  ‘may  arise  here-
 after,  then  I  ‘hink  that  we  are  day-
 dreaming.  We  do  not  know  the  ABC
 of  international  politics  which  de-
 yends  upon  strength.

 When  our  External  Affairs  Minister
 Was  asked,  “Why  are  you  keeping  our
 embassy  jn  China,  and  why  don't  you
 cut  off  diploma'ic  relations  with
 China,”  he  said  “we  have  a  window
 there.”  It  is  not  that  we  hzve  a
 window;  it  is  China  that  has  a  window

 An  hon.  Member:  They  have  a  door.

 Shri  J.  B.  Kripalani;  They  have  their
 ~ank  by  which  they  subsidies  money I
 to  our  internal  enemies.  So,  it  is  not

 We  who  have.  a  window;  it  is  they
 who  have  a  window.  I  submit  that  if
 you  hai  a  window  in  Taiwan,  you
 would  have  known  whether  they  are
 strong  or  weak,  whether  they  are

 |  prosperous  or  not  prosperous,  whe-

 |

 their  friendship  would  be  useful
 ¢o  us  or  not.  If  you  had  a  window
 in  Israel,  you  would  not  have  been
 so  forward  in  support  of  the  Arab
 world;  you  would  have  known  how
 far  Israel  was  capable  of  dea’ing  with
 the  Arabs  alone.  You  know  _  that
 #oday'  one  member  of  the  Avab  world,
 Saudi  Arabia,  has  said  that  “we  have

 westigated  and  England  wes  _  not
 oncerned  in  this  business  therefore

 are  going  to  supply  them  with.  oil.”
 that  true  or  not?  If  you  had  a

 €  window  in  Israel,  you  would
 ve  known  that  even  if  they  were  20

 s,  all  Arabia  combined  together,
 4408  (Ai)  LSD—4.
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 it  would  not  be  possibe  for  ihem
 alone  to  defeat  Israel,  srnall  as  it  is.
 Why?  Because  every  man  and  woman
 Knows  in  Israel  the  stakes  that  are
 mvolved.  They  know  that  if  |  they
 are  defea.ed  by  the  Arabs  they  would
 be  wiped  off  the  face  of  the  globe.
 The  Arabs  have  said  that  they  wapt
 to  wipe  them  off  into  the  sea.

 So,  we  must  be  careful  in  these
 things.  Have  a  li  tie  more  diplomatic
 wisdom  than  going  on  blindfotdedly
 and  eut.of  fear  of  this  man,.  that,  man
 and  the  other  man.  No  d’plomacy  can
 proceed  from  fear,  It  can  only  pro-
 ९९९१  from  pzople  who  are  courageous,
 who  are  willing  to  take  risks,  That
 is  all;  thank  you

 ४  त्त  त/छेत्वरी!  सिस्ता  (बाढ़):
 उपाध्यक्ष  महोदय,  आज  इस  सदन  |  जो  बहस
 च्ल  रही  है,  उसमें  कई  बातें  कही  गई  हैं।
 पिछले  दिनों  जो  कुछ  भी  हुआ,  सस  दो  बातें

 साफ़  नजर धराती  हैं।  .  एक  तरफ  तो  कुछ
 लोगों  का  कहना  हैकिआखब  देशों  की  -.ल-

 तियों  को  देखते  हुए  इसराईल  के  साथ  अन्याद

 किया  oT  है  और  वे  लोग  उस  अन्याय  की

 आलोचना  कर  रहे  हैं।  अभी  आचाये  इृपालानी
 ने  इसी  दृष्टिकोश  क॑  सदन  के:  सामने  रखा।

 दूसरी  तरफ  मयहू  देख  रही  हूं  कि  यह  लोक

 सभा  और  साथ  साथ  रा  देश--

 द्स'  प्रश्न  पर  विभाजित  होता  जा  रहा  है  कि

 हम  श्ररब  देशों  को  जो  समथ॑नर  दे  रहे  हैं,

 हम  उन  के  साथ  जो  रिश्ते  निवाह  रहे  हैं,

 वह  सही  है  या  लत  |  विदेश  मंत्री  इस  बात  से

 इल्कार  नहीं  क'र  सकते  कि  श्ाज सारा  देश

 दो  भागों  4  इस  तरह  बंठ  गया  है,  'भायित

 हो  गया  है,  जित्र  तरह  पहले  कभी  नहीं  हुआ
 था।

 जब  जवाहर  लाल  जी  जि  दा  थे  और  डब
 इस  सदन  मे  विदेश  नीति  प्रतिपादित  होतीं
 थी,  तो  कई  बार  ऐसा  हुआ  कि  सारी  की

 सारी  संसद  ने  सरकार  की  विदेश-नीति
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 street  त  रहे'  परी  सिर]
 को  धपनाया  थां।  हमने  इस  संसद  पें,_  सदन
 में  प्रस्ताव  पर  प्रस्ताव  पास  किये  हैं,  जब  कि
 लारा  देश  सरकार की  विदेश-नीति  के  पीछे
 था।  भाक्र  भाज  कोई  बात  तो  है  कि  इस
 अंसद्‌  ते  भौर  बाहर  भी  दो  तरह  की  भावनायें

 हैं,  जो  एक  दूसरे  से  मेल  नहीं  खाती  हैं।
 झाज  विदेश  मंत्री  इस  गात से  इन्कार  नहीं
 कर  सकते  कि  इस  प्रश्न  को  लेकर जो  एक
 प्थाक्त  कातावरथ  पैदा हो  ग़या  है,  वह  कोई
 अच्छी बात  नही  है।  यह  कोई  हिन्दू-मुससमान
 का  प्रश्न  नहीं  है  भौरनही  यह  कोई  एक
 देश  झौर  दूसरे  देश की  मितता  का  प्रस्‍्त

 -  सारा  देश  इसतरह  से  एक  समस्या  पर
 थिभाजित  हो  जाये,  हम  लोग  इपराईल

 झौर  धरव  मुल्कों  को  दो  नजरों  से  देखने
 लगें,  कुछ  लोग  प्ररव  देशों  की  तरफ  बहुत
 सटभावना  भौर  सहानुभूति  से  भौर  इसराईल

 को  नफरत  की  भावना  से  देखें  चौर  दूसरे
 तबे  के  लोग  इसराईल  को  संवेदना  बावा

 से  शौर  प्र  मुल्कों को  नफ़रत  की  निगाह
 से  दखें,  यह  इस  देश *  लिये  धच्छा  नही
 है  भौरन ही  यह  विश्व  के  लिये  प्रच्छा
 है।

 भाब  हम भरन  देशों  भ्ौर  ईसराईल को
 दो  तरह  के  तराजू पर  बल  रहे  हैं--हम
 इसरा ल.  के  मुका  ले  में  रव देत को को
 बड़ा करते हैं हैं  भौर  भ्रव  देशों  के  मुका  से  में
 इसराईल  को  बड़ा  करते हैं।  मैं  भाप के
 हारा  विदेश  मत्री  से  यह  पूछना  चाहती  हूं  कि
 क्या  यह  इस राईल  7  रहने  व  छे  यहूदियों कफ  द  व
 efsis:e-s9  में  7रंप के  के  देशों  में

 आरियं  पर  भत्याक्  र  किये  गये,  लाखों  यहूढियों
 को  मारा द्य  भौर  उसको  वहां  से  भागने
 बर  मजबूर कर  दिया  सा  भोर  क्‍या  यह
 धारण  लोभों का  दोष  था  कि  उतके  हृदय
 के बीच में  इसराईल  को  बढ़ा  कर  दिया
 बया ऐ  इस  परिस्थितियों  में  भरों  धौर

 इस राईल  के  बीच  मे  भड़ाई  हुईं,  क्या  यह
 उनका  दोष  था?
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 मैं  यह  निवेदन  करना  चाहती  हूं  कि  इसमें

 इस  में  कोई  शक  नहीं  है  कि  193245
 लड़ा  के  बाद  ज्रीका,  ब्रिटेन  भौर

 जपती  ने  मिलन  कर  यहु  फंसला  किया  कि
 हम  पैनेस्टाइन  में  यहूदियों  को  शसायेंगे।

 hrs.

 यह  भी  सही है  कि  जिस त  रह  हिन्दुस्तान
 का  नागरिक  किसो  दूसरी  जाह  चला  जाये,
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 i957  में बायी  थी  तो  गल्फ  झाफ  सकाबा

 के  बारे  मे  संयुक्त  राष्ट्र  परिषद्‌  में  उन्होंने  क्या
 कहा था  ?  उन्होंने कहा  था  कि  गल्‍्फ  प्राक
 झकावा  के  ऊपर  बातचीत  करने  का  भ्रधिकार
 जोर  विरम य  जे  के  wae  सयक्त  राष्ट्र
 परिषद्‌  को  नहीं  है  इसके  झागे  भीर  कोई
 बात  नहीं  कही थी  यह  प्राज  भी  सही है
 कि  गल्फ  orm  wearer  के  बार ेमें  जो  कोई

 भी  निर्णय  होगा  यह  चार  देश  सीरिय ,
 जोन,  मूर ए०.  प्रार०,  शौर  सऊदी  रब
 सिल कर कर  करेंगे  तभी  उचित  निर्णय  होगा
 ौर  भ्राज  भी  संयुक्त  राष्ट्र  संघ  कोई  फैसला
 नहीं  करपा  सकता ।  यह  सत्य  है...
 माना हुआ सत्य सत्य  है  कि  जिससे  हम  इंकार
 नहीं कर  सकते!  परन्तु यह  बात  भी झाज

 हम  मानने  के  लिये  मजबूर  हुए  हैं,  कि  विदेश
 मंत्री ने  1 बचतब्द  लोक  सभा में  दिया
 अगर बहू वहू  बक्तब्य न देते न  देते  तो  जो  कुछ  भी

 संयुक्त  राष्ट्र  परिषंदृ में  विदेश  मंत्री ने  किया
 का  भारत  सरकार  कर  रही है  उसका

 we  gee  महत्व  होता  बनिस्थत  कि  जो

 थ  दन  देख  रहे  हैं  संयुक्त  राष्ट्र  परिषद्‌

 के  eat  aftrafer  होती  हैं,  देश

 हार  जाते  हैं,  देश  जीतते  है,  उस  में
 कोई  बात  नहीं  किसी  देश  का  महहा  मंदी
 बटता  परन्तु हम  जिस  बात  की  तरफ
 झपने  को  जागे  ले  चलना  चाहते  हैं  वह
 हैँ  हमारी  नीति  ।  हमारी  नीति  दो  हो  हो
 सकती  है  न?  एक  तो  हम  विश्व  मे
 शांति  स्थापित  करते  मे  मदद  करें।  सब

 मे  बुनियादी  नीति  यह  होनी  चाहिए।
 हमारे  देश  के  क्र  स्वार्थ  जिसमे  निहित

 हों  उससे  भी  महत्वपूर्ण यह  नीति  है  कि  हम
 झ्ररर्राष्ट्रीय  जंगत  में  शांति  कायम  रख  सकें  भीर
 तम्वर  (2)  शान्ति को  कायम  करने  थे
 लिए  जिस  भी  नीति  को  हम  प्रतिपादित  करे
 उनमें  प्रपने  राष्ट्रीय  हिल  का  प्रतिनिधित्व
 कर  सकें  था  उस  ।ति  में  हमारे  राष्ट्रीय  हित
 का  प्रतिविम्व  मिल  सफे  |  यही  दो  नीतिया  है
 ने  ब्रापकी  ?  इसके  प्रनुवार  मध्य  एशिया  मे
 झापकी  क्या  तीति  इस  समय  द्रोनी  चाहिए
 थी ?  जबकि  यह  तथ्य  हम  मान  कर  चलते  7
 कि  दोनों  देशों  की  स्थिति  रहने  का  झ्रधिकार
 हैं  उन्होंने  कहा  कि  इपरायल  को  उन्होंने
 मान्यता  दी  है  एक  देश  के  रूप  मे  |  आज  यश
 बहुत  होती है  कि  ६  उरायल  को  जीने  का  हवे
 सही ई  इसरायल  को  रहने  का  हक  नहीं  है
 सो  पह  मुन्ने  वास्तविकता  से  दूर  मालूम  होती
 है।  इस  तरह  को  बहस  सयद  मे  हो  t  क्‍यों  !
 जिसको  हिन्दुस्तान  की  सरकार  ने  म्वय  ही
 मान्यता दी  है  ?

 परन्तु  हिन्दुस्तान  की  सरकार
 को  उससे  मैरी  भाव  को  बढ़ाने  का  मोरा
 मिला  था,  पर  हिन्दुस्तान  को  सरकार  ने  जेम
 पर  कोई  तवज्जह  नहीं  दिया  ।  बाख  इसरायल
 का  क्‍या  द्रोता  ?  झरन  देश  चाटे  जिम  भी

 भावना  से  प्रेरित  थे,  धाप  नहीं  थे  उस  भावना

 मे  प्रेरित  ।  झरब  देशों  का  बटवारा  हमा  ।

 प्रव  देशों की  जो  भावना  है  उसको  मैं  समस्त

 मकही हू  वे  लोग  ऐसा  समझते हैं  भौर  शायद
 उचित  भो  समझते  हैं  परन्तु  हिन्दुस्तात  का  क्या
 यह  ox  नहीं  वा  कि  परब  देशों  की  उस  भावना

 को  लेकर  के  चलने  में  भी  यदि  कोई  सहर  रास्ता
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 मिकाल  सकते  तो  निकालने  की  कोशिश
 करते  |  प्रगर।  पराल  को  हम  मान्यता  दिए
 रखते,  झगर  इपरायल  से  दोस्ती  सम्बस्त
 हम  बनाये  रखते  तो  भाज  मध्य  एशिया  में
 भारत  वह  कर  सकता  था  जो  दुनिया  का  कोई
 दुसरा  देश  नहीं  कर  सकता  था  1  भ्रमेरिका
 रूस  ौर  जितने  भी  दुनिया  के  बड़े  देश  हैं
 बहू  उस  जगह  पर  नहीं  हैं  जहां  वह  इमरायल
 और  झरब  देशों  के  बोच  में  समझौत्ता  करा
 सके  ।  हिन्दुस्तान  हो  एक  देश  है  क्योंकि  झेरब
 देशो  से  हिन्दुस्तान  को  मित्रता  है  ।  हम  मध्य
 शलिया  में  एक  ऐंपा  सम्बन्ध  स्थापित  कर  सकते
 है  कि  हमारी  तरफ,  मब्य  रश्िया  के  प्ररण
 देश  और  इपरायल  दोनो  देखते  ।  परन्तु  वर्षों
 में  प्रापने  यह  नीति  प्रस्तियार  को  कि  इपरायल
 को  मानते  हुए  भी  हम  नहीं  म,नते,  वह  जीता
 है  फिर  भ्रो  नही  जोता  2  वह  रहता  है  फिर
 भी  नहीं  रहता  ।  आखिर  इसरायल  से  प्राप

 को  समझौता  करने  में  कौन  रोकता  था  ?  क्‍या
 अरब  देशों  ने  ापकों  इतना  मजबूर  किया
 था  और  झगर  मजबूर  किया  था,  तो  इस
 मजबूरी  को  क्यों  श्रापने  आने  दिया  ।  भारत
 में?  क्या  जान  की  तोति  का  इतो  तरह  से
 ह. अ  होता  है  :  टायतवी  का  एक  लेख  5
 दिन  पुग  ड्न्न  ाफ  इण्डिया  में  निकला
 भा  मैं  चागला  साहब  से  कह््गो  कि  वह  उसकी
 अड़ें  ।  उन्होंने  यह  कहा  या  कि  हम  मानते  हैं  कि
 अरब  देशों  के  साथ  एक  दुटर्घना  हुई  7  य  भी
 कहने के  लिए  हेम  कह  सकते  हैं  जो  अरब  कहते
 मै  कि  झ्रभेरिका  विडेन  या  जमेगी  ने  झपने  यहा

 रिकू ओज  को  कहो  नहीं  बसा  लिया  ?  परन्तु
 किस  का  बदला कि  से  लें  ?  भाखिर यह कया यह  क्या
 बात  है  कि  ध्मेरिका[  24  रूर  या  जर्मनी  का

 बदला  हम  इंपरायल  भौर  प्ररब  देशों  से  ले
 ?

 कौनसी  नीति  का  पअतिपादन  इससे  होता  है  ?

 मैं  अपने  बामएंवी  धोर  साम्यवादी  लोगों  से

 थो  कहना  चाहती  हूं  झाज  अरब  देशों  ने  कस

 के  arr  भी  उंगली  'उढादी  कि  रूप  उनकी

 मदद  नहीं  कर  सका  क्योंकि  कोई  भी  देश
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 जो  बंजीदा  देश  पने  को  कहता  है  जो  जानता

 है  कि  म्णु  लस्तों क ेके  साथ  युद्ध  होगा  तो  दुनिका
 मिट  जायगी  उसमें  न  रब  देश  रहेंगे  तर
 इंपरायल  रहेगा  न  बोर  कोई  देश  रहेंगे  तो
 वह  148  कदम  उठाने  के  पहले  फुंक कर  कदा
 उठायेगा  ure  रूप  इपीलिए  मैदान  में  नहीं
 था  रहा  है  जो  कि  भा  सकता  है।  उसो की  सं

 पर  यह  लड़ाई हुई  ।  हून  के  पास  इती

 ताकत  भी  है  कि  बह  पा  सफता  है  परलु  सही
 आता  है  क्योकि  विश्व  युद्ध  का  खतरा  है  t
 लड़ाई  उ  की  सोमा  पर  होगी  शौर  झब  जब

 कि  |  ज्सत्ों  की  लडाई  होगी  तो  वह  विश्य
 युद्ध  द्वाकर  रहेगा  a

 तो  प्रब  हमारे  लिए  दूसरा  कौनसा  मौका
 2?  हम  समझत ेहैं  कि  मध्य  एगिया  में  जो  छः
 दिन  की  लाए  हुई  वही  झन्त  शोर  घुहूग्रात
 #  ?  नही  t  जो  समस्या  है  वह  शाज  वर्षों  ®
 चलो  प्रा  रही  है  शौर  वर्षो  तक  कायम  रंगी
 इछ  दिन  को  लड़ाई  ने  समस्या  को  अर,  र  थी
 जटिल  बनाया  है  |  परन्तु  साथ  साय मैं  यह  भी
 समस हू ंहुं  T  छ  दिन  को  ल  हाई  ने  लोक
 की  जाब  भा  पोज  है  |  क्‍यों  नै  दबसे  बड़ी
 समस्या  जो  ह. ६५ द  आर  इर  यल  देशों  के  बोच  '

 में  है  बहू  शरगावियों  की  समस्या  है  इतने
 सारे  शरणार्थी  हैं  हिन्दुस्तान  ने  उस  बारे  में
 भो  क्या  कोई  काम  किया  ?  पप  इसरायल  से
 दास्‍्तो  का  सम्बन्ध  रबते  तो  शायद  अरब
 जरणार्यी  जो  इतरायल  की  समा  पर  कराद
 करोब  एक  करोड़  &  ज्यादा  हो  गए  हैं  च्लौर
 इपरायल  के  अन्दर  जं  ते  ६  व  गा  रहने
 के  बराबर  हैं  शायद  कोई  फैतला  कर  सकते  |
 इउ)रायल  शौर  झरब  देशों  में  बराबर  युद्ध  है,
 छ:  दिन  का  युद्ध  तो  बड़े  जोरों  से  हुआ  |
 एबेशन  की  बात  विदेश  मन्‍्त्रों  महोदय  करते
 हैं  मेरी  समझ  से  नही  झाता  कि  एग्रेशन कबा कया
 है  ?  एब्रेशन  तो  वहां  होता  है  यहां  &  @

 बुढुआात  हो  इतरायल  शौर  भरत  देशों  के
 बोच  तो  झरग  देशों  के  कहते  के  मुंताशिक
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 बराबर ही  युद्ध  है  1  झाज  जरा  जोरों  से  बढ
 बया |  इतलिए  ऐब्रेशन  की  बात  भी  मेरी  समझ
 मै  नही  भ्राती  t  जर्ब  देशों  भौर  इसरायस  में
 तो  बराबर  ही  पद  की  दशा  है  जो  कि  भ्ररद
 देश  मानते  हैं।  यह  लड़ाई  भ्राप  कह  सकते  है

 कि  एस्कलेट  हो  गई  बढ  गई  बहुत  भीषण

 भुद्ध  लुझ  हो  गया।  परन्तु  युद्ध  की  स्थिति तो
 कहों  से  ही  थी  क्योंकि  भ्रव  देशो  ने  खुद  इस
 को  माना  है  कि  इसरायल  से  युद्ध  को  नीति
 बरकरार  चली  भा  रही  है  क्योंकि  इसरायल
 को  हम  मानते  नहीं  ।  एसी  स्थिति  मे  भारत

 क्त  बढ़ा  हिमायती  बन  सकता  था  शान्ति
 का  भौर  एक  बहुत  बड़ा  महत्वपूर्ण  काम  गर
 सकता  था  रिफ्यूजीज़  के  बारे  में  ।  भ्राज  सारे
 विश्व  की  नजरों  में  शरणार्थी  जो  हैं  उनको

 लेकर  बड़ी  जटिल  समस्या  छड़ी हो  गई  हैं
 इस  रायल  बाल  कहते  हैं  कि  हम  जगह  खाली

 नही  करेगे  भर  देश  कहते  हैं  या  दूसरे  लो
 प्ह  +  ते  हैं  कि  जहां  पर  तम्हारी  सेनाए  हैं
 बहा  से  जब  तक  हटा  नही  लेते  तब  तक  कोई

 थात  नही  हो  सकतो  |  मैं  यह  पूछना चाहती  हूं
 ि  यह  तो  दो  दलों  की  बात  हो  गई  बीच में
 कौनसी  ऐसी  बात  प्लाती  हैं  कि  जिसके  ऊपर
 डुनियां  की  उम्मीद  बंधेगी  कि  उस  जग्रह  पर

 ज्ञान्ति  भ्रायेगी  1  यह  तो  दोनों  दलों  की  दो  बातें
 हो  गई  इसरायल  कहता  है  कि  हम  नही  हटेंगे
 और  स्‍भरव  देश  कहते  हैं  कि  जब  तक  हू  खली
 मंदी  करेंगे  तब  तक  हम  स्वेज  को  नहीं  खोलेंगे  t

 'बरबतु  कस्मे  बीच  मे  कया  विदेश  भन्ती  ने  सोचा
 कि  कौनसी शात  ऐसी  हू  सकती  हैं  कि  जिससे
 शमस्या का समाधान हो का  समाधान  हो  ?  मध्य  एलिया  में
 थो  हालत  3  भौर  संयुक्त  |.  परिषद्‌  3  a:

 बहस हुई  है  उसके  इशारों को  देख  कर  क्‍या

 हि  न्युसै  ह, अ  को  यह  नहीं  चाहिए  कि  मध्य
 एशिया  के  युद्ध  स्तर  के  मामले  को  निकाल  क  रके
 धार्थिक  स्तर  पर  इस  चीज  को  ने  आय  ?  मध्य

 क्ृशिया  मे  कितना.  , ,रुफबा खच ।  हो  रहा  है
 इंसरायल  कौ  तरफ  से  बौर  रब  देलों  की
 शरफसे से  जी  ?  .  प्  पांच  मिनट  |. |  घौर
 दै  दें।  थो  हायतवी  ने  भी  सपने  हस  लेख  मे
 कहा कि  बगर  हम  राज॑तीति  से  हट  कर

 शरणाथियों  की  समस्या  का  र  माध न  करन
 की  और  सोधें,  पू  ए०  झार०  के  विदेश  भन्ती

 ने  भी  कुछ  थोड़ा सा  इसका  इशारा किया  था
 दाद  में  पता  नही  कया  द््भा  कि  उन्होंने  इकार
 कर  दिया  कि  बहू  ऐसा  नहीं  बोने थे,  परन्तु
 भ्रखबारों  मे  जो  कुछ  छपा  उससे  यह  उम्मीर
 होती  थी  कि  इन रायल  के  साथ  व  वह  एक
 समझौता  करना  चाहते  है  प्रौ"  वह  उनवो
 करना भी  होगा  भ्राज  <  ह  नही  भी  चाहते  है
 तो  भी  इस  रायल  वा  भ्ररब  देशो  के  साथ  सम-
 झौता  होगा  धौर  झरब  देशों  को  इस  रायल  भे
 साथ  समझौता  करना  होगा  ।  एक  दूसरे  के
 ऊपर  गाली  गलौज  बाहे  तना  करते  जाय
 एक  दूसरे  की  हस्ती  से  इंकार  नहीं  कर  सकते
 दोनों देश  ।  इसोलिये  हमको इस  समस्या
 को  राजनीति से  निकाल  कर  इसके  अधिक
 पहल  हेवारे  मे  सोचना  सतहिये  1  हमारे  क्या
 झाधिद  सुझाव  हैं,  कौनसी  योजना  हम  विश्व
 के  से  मते  बाते है,  (व  इन  के  एवं  प्रधिग
 समझौता  हो  जाय  ?  इपराइल  ने  शती  पह
 सारा  रबबा र  रज  ता  हुआ  2,  इ  “राइल जीत  की
 वजह  से  मुस्तैदी  से  कहता  |  कि  ig  इसे  नहीं
 छोडेगा  ।  गर्त  मेरा  ध्वास  है  कि  विश्व  की
 सभी  शक्तियां,  अरेरीका,  सोवियत  यूनियन
 झौर  बाकी  जितने  देश  हैं,  वे  इकट्ठे  हो.
 हिन्दुस्तान  भी  इकट्ठा  हो,  तो  इस  मामले  पर
 समझौता  हो  सकता  है  |  भ्राखिर  एक  प्रस्ताव

 झाया  कि  फौजें  7:3  हटें,  इ  राइल के  कण्जे  मे

 जो  यू  ए०भ्रार०  था  प्ररव  मुल्कों  की  जमीन  है,
 जसको  Te  छोड़ें  ।  इससे  कोई  इंकार  नहीं  कर
 सकता  है  कि  उन  को  Te  छोड़ेना  पड़ेगा,  जरूर
 छोड़ना  पड़ेगा  ।  परन्तु  साय  साथ  यह  भी  होना
 चाहिये  कि  इस  समस्या  का  हल  हो,  यह  निश्चय
 हो  कि  झ्ामे  यह  समस्या  कैसे  रहेगी  भविष्य  में
 विश्व  के  सामने  ६  'राइल यह  प्रवश्य  समझता

 है  कि  57  गह  को  यह  नहीं  रख  सकता  !

 षन्तु  प्रज  चूंक  इ.राणग्ल  को  मौका
 मिला  है  कि  इस  समस्या  का  हमेशा-
 हमेशा  के  लिये  समाधान  करे  भौर  :ह  करने

 के  लिये  उतार  है,  इसीलिये हू  इस  १२६  A
 बातें  करता  है।  में  भापके  हा  पने
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 [शोमती  तारफेश्बरी  सिन्हा]
 विदेश  मन्त्री  जी  से  कहना  चाहती  है  कि  इस  ternatical  Ever  since  we  gave  up
 समस्या  को  राजनीतिक  घरातल  से  निकाल
 कर  प्राथिक  धरातल  पर  लाकर  कोई  सम-
 औता  कराने  की  कोशिश  करे,  ताकि  इसका
 समाधान  हो  सके  ।

 एक  बात  मुझे  स्वेज  न  र  के  सम्पन्ध  में
 कहनी  है  1  स्वेज़  नहर  यू०  ए०  झ्रार०  ने  बन्द
 करदी  |  हमारे  उनसे  इतने  भच्छे  ताललुकात
 हैं।  मैं  पूछना  चाही  2  कि  ग्राखिर  स्वेज  नहर
 के  बन्द कर  दे  से  किसको  घाटा  होने  वाला
 &  क्या  अमरीका  को  घाटा  होने  वाला  हैं  या

 ब्रिटेन  को  घाटा  होने  वाला  है  ?  वे  बडे  मुल्क हैं,
 LO-25  करोड़  का  सुकसान  उनके  लिये  कोई

 नुकसान  नही  है,  वे  सामान  भेजेंगे  लेकिन  घाटा
 हमे  52  करोड़  का  हो  चुका  है  t  ऐसे  मुल्को को
 घाटा  होगा  जो  हमारे  जैसे  गरीब  मुल्क  हैं,
 जिनकी  प्राथिक  व्यवस्था  विघटित  हो  जायगी।
 इसलिये  झाप  यू  ०  To  आर०  का  कहें  कि  स्वेन
 चहेर  को  राजनीतिक  दाव-पेच  का  शिका
 ने  बनाये  प्रोर  स्वेज़  न  'र  जो  जहाज  प्राते
 आते  थे  उनको  जाने  दे  उसको  मान्यता  क्या

 होगी  मैं  उसने  नदी  ज।ना  च  हतों,  लेकिन  जा
 आध गमन का का  र  en  हैं, उसको फिर  से  जारी
 किया  जाय  झौर  उसके  लिये  हस  से  अदला
 ने  लिया  जाय  ।  यट  तो  बड़ी  ब  ते  हो  गई  कि
 आाण  इजराइल  जौर  चूर्ए०  भार०  दोनों  एक

 दूरे  से  बदला  ले  रहे  है  जबकि  ते  इजराइल
 अपने  श्राप  मध्य  एलिया  में  श्राया  था  शरीर
 वे  यू०  Go  mee  मे  प्रपने  श्राप  विवदत

 हुआ  था  a  fate  प्रौ:  प्रमरीका  ने,  यह
 पतिहाँ  न्स्प  है,  इजराइर  बीय!
 न्थापन।  की  घी  |  मंत्रों  करें,  य०  go
 arte  का  गुस्सा  किसी  से  है,  लेकिन  उसका

 बदला  बहू  हमारे  जसे  देश  से  ले  रह ेहैं  7  इस
 लिये  go  0०  ate  से  हम  भ्रपील  करें  कि

 यह  स्वेज  की  नहर को  लोस  दे  t

 the  third  biggest  party  in  Parliament
 we  think  that  it  is  our  bounden  duty
 to  express  our  views  on  the  issues  re-
 lating  to  West  Asia,  Isreal  or  Egypt,
 and  other  countries  which  arg  now
 facing,  a  serious  crisis.

 I  am  very  happy  to  announce  here
 that  my  party  belongs  neither  to  the
 American  lobby,  nor  to  the  Russian
 tobby  the  only  lobby  to  which  my
 party  belongs  fg  the  Indian  lobby....

 Shri  Nath  Pal:  It  is  South  iician

 Shri  Manobaran:  and  this  is
 completely  in  consonance  with  the
 genius  ang  leadership  of  my  party.

 Much  has  been  gaid  sbout  the
 foreign  policy  followed  by  the  Gov-
 ernment  of  India,  The  Government
 of  India  us  being  accused  of  following

 to  say  very  often.  I  think  in  Politics
 and  in  the  international  arena  we  talk
 teo  much  and  do  little  The  result  is
 the  image  that  we  have  built  up  is
 being  threatened  to  be  denigrated  in

 miserable  plight

 पि ग गण दु
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 for  peace,  definitely  peace  of  the  liv-
 ang,  not  the  cold  stillness  of  the
 grave,

 Israel  today  remains  a  dangerous
 spot,  a  military  spearhead  of  the  West,
 capable  of  starting  a  global  war  at
 any  time.  The  very  creation  of  Israel,
 as  our  Foreign  Minister  once  said,

 has  created  tension  in  that  part  of  the
 world.  The  very  creation  of  Israel,
 according  to  some  closely  connected
 with  the  lobby  of  the  Government  of
 India,  has  created  misunderstanding

 fin  the  minds  of  the  Arab  nations.  It

 known,  after  having  appreciated  and
 understood  that  the  creation  of  Israel

 having  recognised  it,  if  the  Govern-
 ment  of  Indu  Las  reluctance  as  well
 as  hesitation  to  have  diplomat’:  rela-
 tions  with  Israel,  that  is  thoroughly
 illogica)  and  I  cannot  understand  how
 we  are  going  to  reconcile  these  two
 extreme  position.

 But  one  thing  I  want  to  say.  Israe!
 claims  that  Palestine  is  their  home-
 land,  the  religious  home  of  the  Jews
 since  thousand  years  ago,  But  they

 to  forget  that  thousand  years
 was  created,  Palestine

 ib  homeland,  that  it  war
 i  j
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 ford  to  lose  friendship  with  these
 untries  in  the  international  field.

 “This  is  another  thing  that  will  defi-
 itely  help  and  benefit  this  country.

 _  {want  to  say  a  word  as  to  how  long
 we  can  suffer  from  certain  lamentable
 degacies  which  the  late  Prime  Minister

 Nenru  bequeathed  and  which  are
 ‘eontinued  by  the  present  Government.

 _  A  word  about  China.  I  do  not  like
 “to  say  much  about  it  because  every-
 body  has  talked  about  China.  It  is
 very  clear  and  it  is  proved  also  that

 ‘the  so-called  cultural  revolution  of
 Mao’s  empire  has  ceased  to  be  an  ex-

 portable  commodity  and  much  less
 even  for  internal  consumption.  China
 thas  created  animousty  with  so  msn,

 countries  around.  for  example,  Burma,
 Indonesia,  and  Nepal.  These  coun-

 tries  have  highly  resented  the  actions
 of  Ciina.  China  shou'd  be  comple-
 tely  isolated.  China  hers2lf  jis  getting
 dsolated  from  the  international  ethics
 vand,  what  I  call,  decency.

 One  more  word,  about  Tibet.  Much
 “Shad  been  talked  about  Tibet  three
 ‘days  back  when  the  Resolution  on
 "Tibet  was  being  discussed  on  the  floor

 ‘Of  the  House.  Our  Foreign  Minister,
 Mr.  Chag)a,  said,  “Though  I  have  got
 "enough  s,mpathy  wi:h  the  people  of
 Tib2t,  though  I  appreciate  their  pre-

 sent  position,  we  cannot  do  anything
 ‘simply  because  historical  facts  pre-

 went  us  from  doing  things.”  He
 ‘said—if  my  memory  is  correct—that
 in  ‘1956,  after  that  Agreement,  the

 “Suzerainty  of  China  wver  Tibet  had
 ‘been  accepted  by  india.  He  claimed
 it  as  a  historical  fact.  I  sav  that  it  is

 a  histor  cal  blunder  committed  by  the
 ‘Government  of  India.  Today,  the

 ‘posit'on  is  different.  There  are  45,000
 ‘Tibetan  refugees  al]  over  the  world;

 ey  have  no  hope  at  all.  Arguments
 are  advanced  by  some  people  that

 ibet  has  not  been  an  independent
 ‘country.  Here  is  a  posit’ve  proof  that
 Tibet  has  been  an  independent  coun-
 try.  in  the  vast.  fram  29J0  tn  1956.

 ovdor  ta  prove  that.  [  sav.  it  is  in
 966  that  China  invaded  and  Tibetan

 people  were  driven  out.
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 Now,  they  are  like  nomadic  men  and
 sO  many  times  the  Government  of
 India  have  been  approached  by  Dalai
 Lama  to  help  them.  I  request  the
 Government  of  India  to  forget  the
 past  commitment.  That  haa  been
 done  without  a  proper  appreciation
 of  the  situation.  The  situation  now  ३5
 different.  Now,  the  people  of  Tibet
 under  the  dynamic  leadership  of
 Dalai  Lama  have  come  forward  to
 you  for  help.  It  is  the  duty  of  the
 Government  of  India  to  liberaie
 Tibet.  I  hope  the  Government  of
 India  will,  once  again,  consider  that
 also.

 45.28  hrs.

 (Mr.  SPEAKER  in  the  Chair]

 I  want  to  say  a  few  words  about
 Vietnam.  I  do  not  want  to  say  much
 about  that  also  because  so  many  Mem-
 bers  have  spoken  about  it.  The  one
 thing  that  I  must  say,  in  this  matier,
 is  that  we  have  identified  with  the
 Government  of  India’s  stand  with  some
 reservation.  We  must  be  still  more
 effective.  I  want  to  say  one  thing  on
 the  floor  of  the  House  that  I  congra-
 tulate  the  brave  people  of  Vietnam
 who  are  striving  their  very  nerve  for
 preserving  their  freedom.  History
 wil]  definitely  rezord  it.  While  I  talk
 about  Vietnam,  I  talk  about  North
 Vietnam  obviously.  The  people  of
 North  Vietnam  under  the  dyvnamc
 leadership  of  Ho  Chi-Minh  are  trying
 to  re-unify  Vietnam  which  has  been
 divided  between  the  two  parts.  I  had
 been  to  Algeria.  During  8  vears  of
 solid  fight.  5  lakhs  of  peorle  have
 been  massacred  and  butchered  by  the
 French  domination.  But  u'tima-
 telv  what  happened,  what
 resu'ted?  You  know,  Algeria  is  an
 indepe~dent  country  today.  There-
 fore.  I  am  confident  thet  the  dav  witl
 come  when  Vietnam  liberates  herself
 from  the  clutehes  of  foreign  domina-
 tinn  १5 त  dec'*res  herself  as  an  injle-
 pendent  country.

 Fine",  7  want  to  say  something
 about  Cevié6n.  The  Implement-tion
 Agreemert  Rll  has  alreadv  heen
 passed.  The  Government  of  Ind’a  hag
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 {Shri  Mancharan]
 entered  into  an  agreement  with
 Shrimabo;  the  historic  Bull,  the  his-
 torre  Pact,  Shrimavo-Shastri  Pact  Im-
 plementation  Bill  has  been  passed  in
 the  Ceylon  Parhament  after  much
 debate  and  fight.  Everything  was  all
 right.  Something  has  been  done,  but
 before  implementing  it,  they  are  send-
 ing  5,25,000  people  as  repatriates  to

 consider  only  one  thing.

 quote  what  The  Madras  Mail
 i  है  :  3  i
 repatriation

 repatriates  The  Ceylon  Govern-
 ment  will  do  well  to  realise  that
 these  repatriates  deserve  a  gene-
 rous  financial  settlement,  ag  they
 have  been  largely  responsible  for
 building  up  the  uland’s  biggest

 plantations,

 |  ,  5
 been  done.  The  géneral  impression
 8  that,  if  people  representing  north
 were  ip  foreign  countries  and  were
 driven  out  from  there,  they  are  im-
 mediately  accepted  and  accommodat-
 ed  by  the  Government  of  India.  But
 these  poor  people,  the  Tamilians,  are
 there  and  proper  attention  is  not  be-
 ing  shown  to  them  by  the  Govern-
 ment  of  India.  I  am  giving  this  not
 as  an  accusation  but  as  a  feeling,

 the  people  of  my
 i part  of  the  country.  Therefore,  Tr

 requett  the  Prime  Minister  as  well  328
 the  Minister  of  Extetna)  Affairs,  who
 is  often  considered  by  the  people  of
 this  country  absent-minded
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 lomination  and  we,  at  least  my  gene-
 on,  cannot  forget  the  arrogance—
 the  humiliation—o/  the  domination

 I  erefore,  it  is  natural  for  us  to
 peak  out  when  we  see  similar  things

 Mappening  to  vther  peopie  Even
 hen  we  were  fighting  for  our  own

 pendence,  we  spoke  out  for  other
 dependence  movements;  we  spoke

 jands.  I  think,  that  in  turn  gave  us
 strength  and  helped  our  movement.

 day  also  we  cannot  isolate  our
 icy  in  this;  we  cannot  isolate  our
 es  from  what  is  happening  else-
 ere.  It  is  said  many  times:  why

 Te  we  bothered  with  what  is  hap-
 ming  outside  when  there  are  so

 ‘any  problems  within  India?  But  at
 time  in  history  was  any  country
 y  isolated.  Certainly,  in  this

 entury  and  in  this  part  af
 century,  there  cannot  be

 :  lation,  when  we  are  also  closely
 inked  with  what  is  happening  in

 @r  countries.  It  may  be  all  right
 for  some  small  countries  who  are  not
 50  closely  linked  with  various  streams,

 ho  have  not  been  through  a  freedom
 ‘struggle,  who  have  not  got  our  racial

 Memories,  tv  keep  aloof;  but  it  is
 jot  possible  for  Indis,  it  is  certainly

 not  possible  for  this  Government,  to
 keep  aloof  from  what  is  happening  in
 the  rest  of  the  world.  Whenever  we
 jave  not  spoken  out  loudly,  it  is  the

 iembers  of  the  Oppvsition  who  have
 accused  us  then  of  sitting  on  the  fence

 ind  of  not  speaking  as  loudly  as  we
 light  have.

 uch  hss  been  said  about  non-
 alignment.  I  have.  here  in  this  House

 nd  outside  this  House,  repeated  time
 nd  2gain  that  non-alignment  has  at

 stage  meant  neutrality.  There  are
 ly  two.ways:  either  yot!  are  non-

 ligned  or  you  are  oliened;  I  would
 ike  to  ask  my  hon.  friends  of  the
 Ipposition  this:  when  they  cricitise
 on-3lignment,  does  it  mean  that  they
 ‘ish.  us  to.  be  aligned  and,  if  so,  with

 am  .with  whieh  alliance,  with
 hich  country?  Of  those.  who  sveak

 mst  non-slienment.  -we  have  a

 to  ask  this  question,  we  have  a
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 right  ta  have  an  answer  to  it  from
 them.

 ‘Shri  J.  B.  Kripalani:  Any  country.
 that  helps  us,

 Shrimati  Indira  Gandhi:  When
 there  were  two  main  Blocs,  the  object
 of  non-alignment  was  to  achieve  a
 detente.  My  hon.  friend  opposite,
 Mr.  Magani,  accused  ug  yesterday  of
 preventing  such  a  detente  between
 the  two  super  powers.  I  would  like
 to  tell  him  that,  far  from  preventing,
 if  today  there  is  a  blurring  of  these
 blocs,  if  there  is  a  tendency  for  them
 to  talk  more  and  to  be  a  little  closer
 togéther,  it  is  largely  because  of  the
 policy  of  nonalignme t  followed  not
 only  by  India  bui  by  an  increasing
 number  of  ceuntries  all  over  the
 world.  This  is  not  merely  my  opinion;
 it  is  the  opinion  of  many  people  in
 the  world,  including  some  of  the  peo-
 ple  whom  Mr.  Masani  admires.  (In-
 terruption).  He  knows  best;  I  need
 not  say,  t  re) A

 Today  it  is  not  just  a  question  of
 people  coming  together.  We  still  be-
 lieve  in  the  necessity  of  peace,  and
 when  I  said  earlier  that  we  could  not
 remain  isolated  from  what  was  hap-
 pening,  this  is  one  of  the  main  reasons;
 whenever  there  is  a  war,  it  affects
 us;  it  affects  our  economy;  it  affects
 not  only  the  Government’s  policy  but
 it-indirectly  affects  the  lives  of  all  the
 people  of  this  country  by  pushing  up
 prices,  by  making  the  availability  of
 certain  things  difficult  and  so  on.  80
 that  we  have  a  stake  in  peace.  It  is
 not  that  we  are  just  talking  about  a
 high  ideal,  but  it  is  something  which
 igs  very  essen’ial  to  cur  survival,  to
 our  existence  snd  to  our  development,
 So,  We  are  interested  in  these
 countries  coming  ‘together.  But  we
 have  to  see  on  what  issues  they  are
 coming  together.  how  that  is  going
 to  affect  us,  how  it  is  going  to  affect
 our  national  interests

 We  are  idealistic  in  our  thinking
 certainly,  but.  I  do--not  think  that
 our  idealism  is:  in  any  way  divoreed
 from  -the  interests  of  our  people.  ve
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 Shri  J.  B  Erivalal:  Send  some  of

 the  Opposition  Members  to  the  UNO.
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 sof  भजु  लिमये  जो  लिया  था  गह  भी
 थी  नही  रखा  |  नया  क्‍या  लेंगे  ?

 Shrimati  Indira  Gandhi:  We  have
 not  separated  Haj:  Par  from  the  rest
 of  that  land.  We  do  not  accept
 Pakistan's  occupation  of  that  land;
 Pakistani  occupation  of  our  land
 covers  a  great  deal  more  than  jut
 those  two  or  three  points.

 Shri  0.  P,  Tyagi  (Morebadbad)-  in
 action  she  has  accepted  that.

 whole  thing,  the  Tashkent  Declaration

 Shri  Bal  Raj  Madhok;  Now  there  35
 a  road  from  Kargi]  to  Leh.  With  this
 road,  she  will  know  what  purpose  it
 ;

 Mr.  Speaker:  Order,  order.  Let  her

 sds  मथ्‌  लिमये  हाजी पीर  का  प्रश्न  तो
 शान  मंत्री  हवाने  उठाया  है  न  ।
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 nation  Commission  was  not  called  8
 non-proliferation  commission,  but
 the  Disarmament  Commission.  We
 believe  in  total  disarmament  and  we
 think  we  should  work  towards  it,

 Shri  Masani  also  dwelt  at  great
 length  on  the  nuclear  shield  and
 blamed  us  for  not  following  it  up
 Actually  we  did  take  the  initiative
 Shr:  Masani  knows  that  Smi  L.  K
 Jha  went  to  vartous  places  in  that
 connection.  Earlier  on;  President
 Johnson  had  made  a  statement.  How-
 ever,  that  was  a  unilateral  declaration
 and  it  did  not  really  call  for  an>
 application  on  our  part.  We  welcome
 ‘what  President  Johnson  said.  But
 what  we  would  like  to  see,  and  what
 we  feel  is  necessary  must  have  also
 is  a  guarantee  given  by  all  the  nuclear
 powers  or  at  least  as  many  of  them
 as  would  find  it  possible  to  do  80  and
 belonging  to  the  differerit  camps,  to
 the  non-nuclear  countries—that  |
 nuclear  weapons  are  used  against  an}
 of  them  by  a  nuclear  power,  the  othert
 would  rally  to  thelr  support.  This
 would  act  as  a  deterrent  to  any
 nuclear  power.

 भी  जब  सिमये  यह  सवाब  है,  वाद
 सपना  !

 Shri  N.  Sreekantan  Nair  (Quilon)
 Only  after  the  country  has  been  des



 Was  sent  along?  What  has  happened
 since  then?

 a)
 .  Shrimati  Indira  Gandhi:  I  do  3०६

 think  it  is  for  us  to  keep  on  taking
 the  initiative.  We  have  made  our

 _  position  clear.  We  have  not  really
 had  any  positive  reply.

 «Shri  Samar  Guha:  You  will  neitcer
 make  an  atom  bomb,  nor  accept  a
 nuclear  shield.  What  is  the  positive
 policy  followed?

 .  Shrimati  Indira  Gandhi:  We  should
 work  towards  certain  objectives.  Even
 if  there  is  such  a  shied  forthincoming
 for  the  non-nuclear  powers,  we  should
 goastep  further  which  would  lead  to
 the  banning  of  the  use  of  nuclear
 weapons  against  non-nucleur  coun-
 tries,  in  the  same  way  as  the  use  of
 Poison  gas  has  been,  by  treaty,  declar-
 ed  unlawful.  That  is  the  only  way
 tn  which  it  would  help.

 A
 Shri  J.  B.  Kripalani:  Poison  888  .s

 hot  the  monopoly  of  any  nation.

 श्रे।  मधु  जिसये  :  पायजन  गैस  के  निषेध  को

 न  प्रमरीका  ने  माना  और  न  कोसे नें  सना  1

 “Shrimati  Indira  Gandhi:  That  is
 the  whole  point  about  the  non-prolife-
 ration  treaty,  that  it.  seeks  to  stick

 _  to  the  status  quo.  It  tries  to  have  a
 freeze.  The  status  quo  cannot  exist
 Once  China  is  a  nuclear  power  and
 would  not  anyhow  be  a  party  to  such
 a  treaty.

 -  I  was  very  sorry  to  hear  that  Shri
 Bal  Raj  Madhok  made  certain  remarks
 sgarding  a  lobby  in  the  foreign  office.
 here  is  only  one  lobby  in  any  depart-
 ent  of  the  Government,  and  that  is
 we-Indian  lobby.  Perhaps  Shri

 idhok  is  thinking  of  lobbies  else-
 ere,

 es
 In  this  connection,  the  name  of  one

 our.  officers  was  also  brought  in
 s

 you  know,  there  are  definite  rules
 inst  naming  ‘officers  in  parliament

 2423  D.G..  (Min.  of  a  ASADHA  ‘36, 1838  (SAKA)  External  Affairs)  72434

 in  this  manner  because  they  are  not
 here  to  protect  themselves.  Once
 before,  an  hon.  Member  of  the  Oppu-
 sition  had  made  an  unfounded  allega-
 tion  against  this  officer  and  at  tha’
 time,  my  distinguished  predecessor,
 Shri  Lal  Bahadur  Shastri,  stoutiy
 defended  him.  Such  statements,  spe-
 cially  when  w2  bring  in  religion,  other
 such  factors  cnly  help  to  weaken  the
 fabric  of  our  society.  The  officer  men-
 tioned  is  an  able  and  experience:
 officer  who  has  acquitted  himself  well
 in  very  difficult  circumstances.  There
 has  been  absolutely  no  occasion  40
 doubt  his  loyalty,  and  I  must  tell?  the
 House  that  I  have  confidence  in  his
 integrity.

 I  have  spoken  rather  generally
 about  certain  matters  because  I  felt
 that  this  whole  question  of  foreign
 policy  has  to  be  put  in  a  certain  pers-
 pective.  I  would  have  liked  to  go  in
 greater  detail  into  certain  matters.
 But  J  am  sure  that  my  colleauge,  the
 External  Affairs  Minister,  will  do  so
 ably,  specially  as  he  has  been  in
 very  ९056  touch  with  the  leaders  of
 the  delegations  from  other  nations  at
 the  UN  and  knows  what  has  been
 happening  there.  But  I  should  like  to
 repeat  that  when  it  is  a  question  of
 our  security,  when  it  is  a  question  oF
 defending  ourselves—of  course  the
 Army  is  very  important,  it  is  the  first
 defence—but  the  unity  of  the  people,
 giving  an  impression  that  we  are  ai!
 solidly  behind  that  Army,  is  equally
 important.  I  do  not  often  agree  with
 Dr.  Lohia,  but  I  do  agree  with  wha:
 he  said  with  regard  to  equating
 poverty,  the  conditions  in  the  country,
 with  defence  and  foreign  policy.  ft
 is  a  very  relevant  point  and  that  is
 why  government  policy  in  this  or  in
 other  matters  is  directed  towards
 taking  things  in  a  particular  direction
 which  makes  it  stronger,  step  by  step.
 We  are  today  not  perhans  as  strong
 as.  we  would  wish  ourselves  to  be,  but
 we  are  making  every  effort  at  the
 moment  to  gain  that  strength,  bot!r
 amongst  the  people  and  also  in  regard
 to  the  defence  forces.  It  is  this  united
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 strength  of  the.  people,  of  the  defence
 forces  backed  by  a  united.  and  disci-
 plined  people,  that  will  carry  us
 through.  I  say  this  about  discipline.
 beeause  although  hon.  Members
 opposite  would  like  us  to  be  strong,
 sometimes  they  are  not  equally  keen
 on  discipline.  I  da  not  think  you  can
 have  strength  unaccompanied  by  dis-
 eiptine.  So  if  we  take  these  things
 together,  I  think  that  we  will  march
 forward  and  we  shall  achieve  the
 objectives  of  our  foreign.  policy.

 35.59  hrs.

 MOTION
 contd.

 FOR  ADJOURNMENT—

 ALLEGED  FAILURE  OF  GOVERNMENT  76
 ENSURE  SECURITY  FROM  .ATTACKS  BY

 NAGA  ‘HOSTILES  IN  /  ORDER  AREAS  OF
 ASSAM  AND  Mawreur—Contd.

 Mr.  Speaker:  Nobody  can  make  8
 speech  in  one  minute.  So  we  can
 start  with  the  adjournment.  motion
 now.

 Shri  Hem  Barta  (Mangaldai):  Sir,
 i  move:

 “That  the  House  do.  now  adjourn”.

 I  have  gone  through  the  statement
 made  by  the  hon.  Home  Minister
 on  i5  July  in  this  House  with  duc
 care  and  caution.  I  congratulate  him
 on  the  straight  forwardness  that  he
 has  imported  into  his  statement.  When
 the.  Home  Minister,.gave  an  account
 of  the  diabolical  killing  of  23  armed
 constables  of  the  Central  Reserve
 Police.  and  one.  more  on  the  same
 day—that  comes  to  24—there  was  a
 shudder  in  this  House..  I  would  say
 that.  that  shudder  was  very  legitimate
 because  there  is  one  thing  common
 amongst  [Indians,.  that.  is,  patriotism.
 These  .24  armed  constables  who  died
 on-  the.  Tamenglong-Imphal  Road  are
 patriots,  -brave  souls.  .We,  pay  our
 hamage  ४०  them  because  if  fs  they
 who  are  holding  high  the  banner  of
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 Indian  freedom  in  this  difficult  ter-
 rain,  in  these  difficult  mountainous
 regioris.  The  Home  Minister  has  said
 that  the  hon,  Prime  Minister  has  sent
 Rs.  24,000,  to  their  families.  I  would
 say  that  that  amount  is  very  meagre-—
 Rs.  24,000  for  the  families  of  24  per-
 sons  killed.  I  hope  and  trust  that
 the  han.  Home  Minister  would  try  to
 increase  the  amount.

 46  hrs,

 The  statement  of  the  hon.  Home
 Minister  pinpoints  three  basic  th.ngs:
 (l)  the  extension  of  this  agreement
 for  the  suspens  of  oOperatous  on
 the  Naga  hostiles  called  cease-fire
 agreement  to  areas  in  Manipur,  ‘he
 Tamenglong  Division  particularly,
 which  was  beyond  the  pale  of  Naga
 hostile  aciiviies  before;  (2)  the  use
 of  automatic  weapons  by  the  Naga
 hostiles  in  this  killing  operation;  and
 (3)  that  the  Government  takes  a
 serious  view  of  these  developments
 in  that  part  of  the  country.  Added
 to  these  three  basic  poinis  that  have
 been  pointed  in  his  statement,  I  may
 draw  your  attention  to  the  statement
 made  by  the  hon.  External  Affairs
 Minister  on  l0th  July  on  the  floor  cf
 the  House  when  he  said  that  peace
 and  order,  law  and  order,  are  main-
 tained  in  Nagaland.

 My  objection  is  this.  This  demand
 for  a  sovereign  Nagaland  was.  first
 adumbrated  on  2ist  May,  947  by  the
 Naga  National  Council  of  which
 association  or  organisation  Mr.  Phize
 was  the  President.  And  then’  the
 Naga  hostiles  rose  in  armed  revolt
 against  the  Indian  Government  in
 I954.  Since  954  there  has  been  ne
 incident  in  this  area  of  Manipur.  These
 areas  of  Manipur  were:  comparatively
 calm  and  quiet.  By  extending  this
 so-called  cease-fire  agreement  to  these
 areas  of  Manipur,  the  hon.  Home
 Minister  has  allowed  the  fire  of  rebel-
 Hen-:to  burn  there,  as  a  result  of
 which:  our  personnel  are  killed.  ॥

 do’  net  know  why  this  was  alowed:
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 will  lead  to  pezee  ul!  in  Naga- timately  aga

 What  are  they  doing  under  the
 cover  of  this  cease-fire  agreement,  and
 what  is  Mr.  Phizo  doing?  Mr.  Phizu
 is  in  England  now  under  the  god
 fatherly  care  of  the  Rev.  Michael
 Scott.  Mr  Phizo  almost  fizzled  out
 in  London,  and  jt  is  this  Government
 that  has  given  him  a  fresh  lease  ot
 life.  In  his  latest  communication  to
 the  President  and  the  Prime  Minister
 of  the  so-called  Federal  Government,
 he  has  instructed  them  not  to  scrap
 the  so-called  cease-fire  agreement,  to
 continue  with  the  cease-fire  agree-
 ment,  because  the  cease-fire  pays  them
 dividends

 This  cease-fire  agreement  stipulates
 that  no  party,  whether  the  Indian
 army  or  the  Naga  hostiles,  should

 carry  हाता  beyond  00  yards  of  their
 camps,  but  what  is  happening?  While
 ‘the  Indian  army  personnel  are  con-
 fined  to  their  camps  with  their  arms
 and  ammunitions,  whatever  they
 might  have.  the  Nage  hostiles  are
 parading  their  arms  and  ammunitins,
 @emonstrating  them  and  using  them
 whenever  possible  as  they  have  used
 m  this  Tamenglong-Imphal  Road
 recently  on  the  l2th  July.  This  ts  8
 clear  breach  of  this  so-called  cease-
 fire  agreement  by  the  Naga  hostiles,
 and  we  must  take  serious  note  of  it

 Under  the  cover  of  this  so-called
 Cease-fire  agreement,  the  Naga  hos-
 tiles  have  organised  and  strengthened
 their  so-called  Federal  Government
 And  would  you  believe  me  if  I  tell
 you  that  in  Nagaland  itself  where.
 according  to  Mr.  Chagle,  law  and
 order  have  been  restored,  there  are
 two  perallel  governments  now,  one
 the  Government  of  T,  Angam:  which
 a8  friendly  to  us,  and  another  that  of
 Sugato,  the  Naga  Federal  Govern-
 ment?  And  from  Kohima  You  can
 see  the  headquarters  of  the  Naga
 Federal  Government  situation  on  a
 hill  top  in  Chedema  What  we  want
 is  this,  that  the  Government  of  +.
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 Angami  lawfully  established  in  Naga-
 land  which  ts  a  tender  plant  should  be
 nourished  with  all  the  support  that
 we  can  give  him,  but  what  is  hap-
 pening  is  that  he  js  occasionally  by-
 passed.  How?  Very  recently  Mr.
 Angam:  said‘  Mr.  Phizo,  for  me,  is
 an  outsider,  he  xs  a  forgotten  man
 ‘Yhese  ate  his  words,  and  you  can  put
 inese  words  in  inverted  commas,  The
 hon  External  Affairs  Minister  stated
 on  I0:h  July  that  Mr  Phizo  is  a
 sritish  national  True,  by  virtue  of
 accepting  British  citizenship,  he  is
 not  an  Indian,  but  yet  negotiations
 are  carried  on  with  Mr  Phizo  fre-
 quently  Very  recently  two  emussaries
 of  Naga  hostilces  were  sent  to  London
 For  what  purpose?  To  contact  Phizo
 and  have  his  advice.  As  is  well
 known,  in  95  you  sent  Mr

 Phizo's  brother,  Mr.  Yalley,
 for  the  same  purpose.  He  came  back
 He  has  not  said  a  word  tp  this  Gov-
 ernment  formally  I  go  not  know  about
 the  Federal  Government,  he  might
 have  said  something  to  them,  but  I
 remember  one  thing.  In  i965  on  5th
 September  at  Dum  Dum  airport  he  -
 sued  a  statement,  and  in  that  state-
 ment  I  remember  one  particular  sent-
 ence  of  his  He  said’  “My  brother's
 ideas  about  Nagaland  becoming  free
 remain  unchanged.”  The  two  emissar-
 les  who  wont  recertly  have  brought
 back  the  same  message  judging  from
 the  statements  they  have  made.  I  do
 not  understand  why  Government
 should  go  on  encouraging  the  Nage
 hostile  leaders  to  pay  visits  to  London
 to  consult  Mr  Phizo  who,  as  I  have
 said  already,  has  fizzled  out.  But  you
 are  giving  him  a  new  lease  of  life.  We
 have  our  enermes  also  on  our  borders.
 Peking  radio  is  always  encouraging
 the  Naga  and  Mizo  hostiles;  it  des-
 cribes  them  as  revolutionaries.  ‘You
 ean  put  these  words  within  inverted
 commas.  China  and  Pakistan  are  in
 the  habit  of  taking  sordid  pleasure  in
 our  pains,  It  ig  because  of  the  inept
 policy  of  this  Government  that  our
 enemies,  Ching  and  Pakistan,  are  get-
 ting  encouragement.  It  was  said  here
 that  our  Piime  Minister  js  having
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 talks  with  friendly  hostiles,  It  is  a  good
 coinage  No  doubt  from  the  linguistic
 point  of  view—friendly  hostiles.  What
 is  the  use  of  holding  parleys  with  them
 if  they  are  not  command  respect
 among  their  followers  and  are  unable
 to  deliver  the  goods?  Gen.  Kalto  has
 taken  full  command  of  the  Naga  army.
 Sukato  the  so  called  Prime  minister  of
 the  so  called  federal  government  is
 his  brother.  Kaito  says  that  there
 should  be  less  moderate  government.

 Shri  J.  B  Kripalant  (Guna):  Why
 are  you  pointing  your  finger  at  the
 Speaker?

 Shri  Hem  Barua:  I  am  so  sorry  The
 statement  of  the  hon  Home  Minister
 —I  hope  he  wil]  excuse  my  pointing
 my  finger  at  him—pinpoints  another
 thing,  namely,  use  of  automatic  wea-
 pons  by  the  Naga  hostiles  against  our
 armed  constabulary  on  the  Impha!-
 Tameniong  road  on  I2th  July.  Where-
 fiom  do  they  get  these  arms  and  am-
 munitions?  We  were  told  years  back
 by  the  then  Prime  Minister  that  they
 are  getting  these  from  the  arms  dumps
 the  Japanese  might  have  left  in  Naga-
 land  during  the  second  world  war.  But
 reports  show  that  they  are  getting  arms
 and  ammunitions  from  other  sources
 also—Pakistan  and  China.  I  remember
 it  was  Mr.  Rolfox  who  gave  a  report
 to  @  london  newspaper  that  the  Naga
 hostiles  are  getting  arms  from  Chins.
 But  that  was  discounted  as  false  here.

 the  president  of  the  so-called  Mizo
 national  front  could  not  escape  to
 Pakistan  and  then  to  London  on  a
 Pakistani  passport  under  the  name  of
 ‘Lal  Khan’.  He  has  returned  and  I  hear
 that  he  is  ill  and  lying  in  8
 in  Dacca,  Let  him  recover  as  soon  a5
 possible.  That  shows  the  weakness  of
 the  security  measures.
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 Sometimes  beck  it  was  disclosed
 here  that  two  delegations  one  of  Naga
 hostile;  ang  another  of  Mizo  hostiles
 went  to  Dacca  to  meet  the  Chinese
 Foreign  Minister  Chen  Yi.  Unfortu-
 nately  our  Government  knew  nothing
 about  that.  We  have  a  diplomatic  mus-
 sion  in  Dacca  but  it  was  silent  about
 at;  i,  knew  nothing  about  this.  These
 connections  are  going  on.  Possibly
 those  people  are  also  opening  a  win-
 dow  on  us—Chine  and  Pakistan.  These
 Naga  and  Mbzo  hostiles  go  to  Pakustan,
 Dacca  There  they  recetve  guerilla
 training  and  from  there  they  are
 transported  by  air  to  Peking  for  the
 collection  of  arms  and  ammunitions
 Ths  shows  the  utter  failure  of  0.7
 security  measures  in  that  part  of  our
 country.  The  result  of  that  was  the
 diabolicay  killing  of  so  many  person-
 ne}  of  the  Indian  Constabulary  who
 are  like  good  Indians  and  good  patriots
 are  holding  the  banner  of  this  country
 aloft  in  that  part.  They  know,  if  India
 dies,  who  lives.  It  is  for  India  that
 they  are  sacrificing  their  lives,  We
 must  not  forget  that.

 As  Mr  Chagla  has  said,  st  is  true
 there  is  peace  in  Nagaland.  But  there
 1  no  peace  on  the  Asssm-Nagaland
 border  or  in  Manipur.  They  are  playing
 a  very  clever  game.  They  are  having
 peace  in  Nagaland  doing  nothing  in
 Nagalang  but  shifting  their  area  of
 operations  to  the  border  area  of  Assam
 and  to  certain  areas  in  Manipur.  These
 are  areas  covered  by  the  so-called
 cease  fire  agreement.  That  is  why  this
 cease-fire  agreement  shold  cease.  The
 cease-fire  agreement  has  given  them
 an  opportunity  to  open  fire  on  you
 when  they  think  it  as  possible  to  do  so.
 I  should  not  be  misunderstood  when
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 talks  takes  place  very  soon,  the  Prime
 Minister  should  ask  them:  Do  you
 once  for  all  propose  to  live  within
 the  Indian  Union  or  not?  If  you  do  not
 want  to  jive  within  the  Indian  Union,
 I  am  not  prepared  to  talk  with  you.
 If  you  are  prepared  to  live  within  the
 Indian,  Union,  I  am  ready  to  talk  with
 you  and  see  that  your  aspirations  are
 fulfilled  as  far  as  possible  according  to
 the  Constitution  of  India
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 चो  विभूति  सिश  (मातिहारी)
 भ्रध्यक्ष  महोदय,  हमारे  विराधी  पक्ष  के
 भाईयो  ने  यह  जे।  ऐडजार्नमेट  मोशन  रखा
 है.  दरग्रसलत  यह  ऐडजॉ्नेमिट  माशन

 के  लायक  चीज  नहीं  है।  यह  तो  अपने
 घर  की  बात  है  और  इस  में  तो  सब  लोगा
 को  मिल  कर  बाते  करनी  चाहिए  कि  इस
 समस्या  का  समाधान  हम  कैसे  करे  *

 जैसे  कि  हमारे  देश  के  राज्यों
 के बोच  झगड़े  उठते  है,  शाघ्र  भौर  मद्रास
 बो  झगड़ा  हद्मा ।  ्याधघ  का  अलग  राज्य
 निर्माण  किया  जाय  इस  को  लेकर
 बलवें  फसाद  हुए  और  सरकार  ने  आधश्म
 राज्य  का  अलग  निर्माण  किया  ।  इसी
 तरीके  से  बम्बई  के  बारे  मे  झगडा  हुमा
 झौर  केन्द्रीय  सरकार  ने  सलाह  मशविरे
 भ्रादि  से  उन  के  बारे  में  निवटारा  किया
 झ्रब  नागा  लैड  वाले  चाहते  है  कि  उन्हें
 ्राटानमी  मिले,  अपने  कुछ  हक  हकूक
 मिले  तो  जैसे  अर  सूबो  को  हक  है  वैसे  ही
 भ्रधिकार  नागालैंड  का  भी  मिलना  चाहिए  n
 लेकिन  अगर  वह  चाहने  हैं  कि  हम  से  जुदा
 हो  जाये,  स्वाघीन  झौर  स्वतंत्र  हो  जाये
 नो  यह  एक  खतरे  की  बात  है  यह  एफ
 खतरनाक  त्रीज  है  |  भ्रक्षवारों  में
 बराबर  प्राता  है  कि  उन  के  झादमा  चोन
 में  गये  शौर  चीन  से  ट्रेनिंग  लेकर  प्राये
 तो  उस  हालत  में  तो  यह,  ,भौर  भो  ज्यादा
 खतरनाक  बात  हो  जातो  है  1  मैं  भ्रपनी
 सरकार  से  कहना  चाहता  हूं  कि भाप  लोग

 जो  यह  कहते  हैं  कि सरकार  तलब  है,  सरकार
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 यह  करती  है  शौर  सरकार  वैसा  करती

 है  तो  भाष  लोगो  की  इन  बातों  पर  हम
 लागों  को  विश्वास  नहीं  है।  मैं  पुराना
 काँग्रेसी  हु,  में.  शाप  का  इतिहास
 जानता है  1  हम  लोग  लडाई  लड़ते  थे  स्वराष्य
 की  ,  सिविल  डिसंप्रविबिडिएन्स  एन्कवायरी
 कमेटी  बिठलाई  गई  कि  हम  कैसे  प्नेजों
 से  लडेंगे,  लेकिन  आप  लोगो  ने  कह  दिया
 कि  हमारे  नेताप्रो  ने  कौंसिल  एन्ट्री  का
 प्रोग्राम  मान  लिया  शौर  उस  में  चले  गये  ।

 हम  लोग  पूर्ण  स्वतत्रता  को  लड़ाई  लड़ते

 रहे,  नेताशो  ने  गांधी  शी  की  पीठ  के  पीछे
 देश  के  पॉटिशन  को  कबूल  कर  लिया  1
 गाधी  जी  पटना  मे  थे  या  नोआखाली  मे
 बे।  इस  लिए  पश्राप  की  बातो  के  बारे  में
 मैं  बडो  सख्ती  से  कहना  चाहता  हु  कि
 प्राइप  मिनिस्टर  साहा  कहती  है  कि  लागा
 लैंड  हमारे  कास्टिटयूजन  के  प्रन्दर  रहेगा  a:
 लेक्नि  उन  की  यह  बात  मेरी  ममझ  में  नहीं
 झाती  ।  हम  लाग  भी  गावो  में  रहते है, पचायते
 करते  हैं,मुल॒ह  करने  हे,  झगड़ा  बरते  हैं  ।  पहले
 दिन  या  दूसरे  दिन  बातें  तय  हां  जाती  हैं  at
 जो  बंसिक  चीज  है,  भ्राधारभूत  चीज  है,
 उस  के  बारे  मे  फैसला  हो  जाला  हैं  ।  उस
 के  बाद  महुई  घौर  महालय  में  बात  होती
 है  अगर  सुलहे  हुई  तो  हुई,  नहीं
 तो  मुकदमा  लड़ने  हैं।  लेकिन  यहां  ता
 नागालैंड  के  लोग  न  जाने  कितने  दर्फ  जाये,

 पता  ही  नहीं  लगता  कि  क्‍या  बात  है  |  प्राद्विर
 हम  लोग  भी हमन  बीग्म है, है,  हम  भी  दुनिया
 में  रहते  हैं,  लेकिन  आप  को  बातो  का
 कोई  ठिकाना  नहीं  लगता  i

 मुझे  खतरा  मालूम  होता  है  कि  आप  तो
 उत  से  बात  करते  जाते  हैं,  लेकिन
 उस  का  नतीजा यह  हो  रहा  है  कि  वह  प्रपनी

 तैयारी  कर  रहे  हैं,  वाहर  से  भपने  भादमियों
 को  ट्रेन  कर  लाते  हैं।  हो  सकता है  कि  उस
 टेरेन  में  आप  को  गोरिया,  वारफ़ेभ्रर
 का  सामना  करना  पड़े,  जो  कि
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 है  ।  उधर  हमारा  दुश्मन  पाकिस्तान  थैडा

 हुभा है,  हमारा  ह... अ  चौन  बैठा  हुआ
 है  भोर  हमारे  धर  के  श्रोदमी  हो.  गैंग
 लोग  हैं  वह  भी  हम  से  खुश  नही  हैं  ।  ऐसे
 नहो  बैदी
 इस  खतरे को  देखते हुए  भाप  को  तैयारी
 पूरी नहीं  मालूम  होती है।  प्रापका  छुक्तिया
 विभाग  ठौक  से  काम  नहीं  कर  रहा  हैं
 हमेशा  ऐसा  होता है  कि  एक  प्रफमर  के
 पीछे  दूसरा  'झैफसर  लग  दिमा  जाता है  1
 राज्य  को  चलाने  वाले  ऐसा  किया  करते  हैं  ।
 झगर  भाप  ने  चाणक्य  को  पढ़ा  zen  तो
 प  को  पता  होगा  कि  अगर एक  जेलर

 रहा  करता  था  ता  उस  के  पीछे  भी  चाणक्य
 का  ादमी  रहेता  था,  फिर  उस  झादमी
 के  पौर्ठ  चाणक्य  का  दूसरा  प्रौदमी  रहता
 था  ओर  देखा करता  था कि  कोने  क्या
 करता  है।  मुझे  खतरा  मालूस  पड़ता  है  कि
 क्षाप  का  खुफिया  विभाग  इतना  काफी  नहीं
 है  कि  शाप  को  बहा  को  पूरी  खबर
 दे।  भाषके  देश  के  बहुत से घादमी से  प्रादर्मे  चले
 जाते  हैं  और  ट्रेनिंग  था कर  नागालैंड  वापस
 ग्राकर  गडबड  करते  है  ,  बौर  ाप  को

 उन  को  पता  नहीं  चलता  है  |  जब  नागलैंड
 को  कुछ  अधिकार  किले  तो  मझे  याद  है
 कि  पड्ित  जीने कहा  था  कि  यह  फाइनल
 चीज है  |  उन  के  ब्पल्यान  को  ाप  उठा
 कर  देखिये, उस  में  ्राप  का  किलेगा कि
 उन्होने कहा  था  कि  यह  अन्तिम  चोज
 हैं,  श्ागे  शौर  काई  झगड़ा  सही  होगा।  लेकिन
 उसके  बाद  फिर  झगड़ा  qe  हमा  ।
 फौीडी  साहब  चले  गये  at  ne  at
 समय  फिडें  साहब  पकड़  जते  तल्लो
 उसे  पर  क्रिमिनल  केस  चलता,  लेकिन

 कह  इगलेड  चले  गये  ।  उस  के  बाद  मलिन
 होता है  कि  वह  भारत  आयेंते  जार  बस
 बीन  करेंगे।  भेरी  समक्ष  में  गहों  er

 कि  यह  कैसी  चीज  है।
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 में  कहता  चाहता  हू  कि  ाप  की
 जो  dfs  है उब  का  देश  के  साधने  खुलासा
 होगा  चाहिये  1  मैं  कायेस  सेन  के  नाते  चेतावती
 देता  आहुता  हू  कि  हबारी  नीति  का  खुलासा
 न  होने  के  कारण  झाघे  हिन्दुस्ताव  में  हम
 हमने  अ्रपती  सरकार  खो दो.  |  सेंटर  मे
 भी  हम  लोगो ंकी  तादाद कम  हो  गई  है  ।
 इस  लिए  है. (छ  राजनीति  चलाने  वाने  हैं,
 राजत  बाने  व.जे  हें,  उत  की  नीति  साफ़
 होनी  चाहिये।  लेकिन  मैं  झपने  विरोधा  भाइयों
 से  भी  कह़गा  कि  झ्ग़र  हमारी  सरकार
 वहा  सख्ती  करेगी  झोर  उनसे  के  सारेगा,
 गालों  चलायेगों,  तब  उच्  के  ऊरर  भी
 णएडजमिट  मोशन  भा  जायेगा  1

 ai  Spree  झाह्तं।  (हापूडढ)
 नही  शायना  t

 ai  चिभूति  fam  मैं  शास्त्री  ज्ीसे
 कह द्  कि  जरूर  अआय्रेमा  |  झगर  गोसी
 चलेंगी  तब  भो  भ्रायगा  श्रौर  नही  बलेगं।  तब  भी
 आयेगा  1  इस  लिये  मैं  चाहता  हु  कि  हस  के  बारे
 में  सारा  हाउस  मिल  कर  नाति  निर्धारित
 करे  1  यह  किसी  एक  पार्टी  का  सवाल  नहीं
 है  1

 एक  आानर्गाथ  सदस्य  यह  सरकार
 की  पग्रसफलता  पर  स्थगन  प्रस्ताव  है  ny

 wi  Wert  (genet  )
 याड़ी  t

 wi  बिभूति  निभ  नक्‍्सलबाडो मे
 सा  हम  लांगो का  लाचारों  है।  झगर  बही
 हाल्रत नागा  लेंड  मे  होती  है  तो  वहा  पर
 भी  हमें ag  aft  करना  होगा, पौर  |... ड
 के  साब भी भरे  करना  पड़ेगा तो  उन  के  साथ

 नक्सल -
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 of;  विभूति  fg:  यह  भो  हमारे
 भाई  हैं  भ्राप  भी  हमारे  भाई  है।

 Naga  Hostiles  (A.M  )

 Mr.  Speaker:  Address  the  Chair,  the
 parliamentary  practice  is  to  address  the
 Char  That  will  avoid  the  trouble

 की  विभूति  जश्  झध्यक्ष  महोदय
 मैं  श्राप  से  कहत।  ह्  ॥: उ  यह  लंग  बहो  है
 जो  जब सनू  642  मे  हम  झपनी  झाजादी
 की  लहाई  लड़ते  थे  तब  हम  को  पकहते
 थे  1  मुझकों  पकडवाने  को  इन  लागा  ने
 कोशिश  को  थी  ।  जैसी  उन  की  नोति  है,
 उस  में  हमारी  ही  सरकार  है  जो  उस  का
 बर्दाश्त  करती  है,  नहीं  ता  उन  लांगो  की

 हालत  दूसरों  होती।

 न्याल॑  ड  के  बारे  मे  मुझे  यह  कहता है  के
 अमम  हिल्स  के  बारे  मे  हमारी  एक  निश्चित
 नीति रहनी  चाहिये  ।  गृह  मन्नी जी ने जी  ने  बयान

 दिया  था!  उसके  ऊपर  सब  इकट्ठे हुए  t

 मेरी  समझ  में  नहीं  प्राता  5  लाख  4  लाख
 3  लाख  और  2  लाख  की  कितनी  स्टेट  वह
 बनायेंगे  |  प्रगर  इस  तरह  से  स्टेट्स  बनानी
 शुरू  कर  दिया तो  बिहार  मे  ही  चार  स्टेट्स
 बनानी  बढेंगी ।  एक  भोजपुरी  स्टेट  बनानी
 होगी  दूसरी  मेबिली  स्टेट  बनानी  पड़ेगी
 तीसरी  लारखड  स्टेट  बनानी  पड़ेगी  जौर
 चौथी  पटना  वर्गरह  की  मागधी  स्टेट  बनानी
 पड़ेगी  4  इस  तरह  से  यह  बीमारी  फैलती
 जाती  है  1  इसके  बारे  मे  पूरी  तरह  से  मोच
 समझ  कर  भाष  रो  स्टेट्स  की  नीति  अनानी
 चाहिये  1  फ्रगर  ज्लाप  ऐसा  नहीं  करेगे तो  यह
 धनमैनेजेबल  हो  जायेगा  ।  इसलिये  में

 समझता  हूं  कि  पहाड़ों  के  बारे  में  सरकार को
 पनी  खास  नीति  लि्फीरित  करनी  चाहिये  ।

 एक  बात  भौर  है।  हमारी  सरकार  डर
 जाती  है।  यह  सिर्फ  प्रेशर  पालिटिक्स  जानती
 है।  जब  फोई  हल्ला  करता  है  तथ  हमारी
 साकार  उच्तक़ी  arr  युतती  है।  सादर  की

 एक  निशित  तीति  होगी  चाहिके  -  yom
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 को  प्रपनी  तरफ  से  जो  कार्रवाई  करनी  चाहिये.  (हाँ  पर  जिस  तरह  की  कार्रवाई  लोग  कर
 बह  उसको  करे  झगर  नीति  के  कारण  है  हैं  उस  शोर  भी  सरकार  को  सतर्क  रहना
 उसको  सरकार  छोड़  भी  देनी  पड़े  तो  उसको...  पहिये.  नागालेड  के  कृादमियों  पर  मुझे  शक्त
 छोड़  देना  चाहिये  लेकिन  नीति  से  हटना  नहीं.  हा है  ।

 ये  लोग  चौन  से  सम्बन्ध  रख  कर चाहिये  1  यह  लालच  नहीं  होनी  चाहिये  कि.  धार्मी  वगेरह  की  ट्रेनिंग  दिला  रहे  हैं  प्रपने
 हम  बराबर  गवर्नमेंट  में  बने  रहे  या  मिनिस्टर  भ्रादमियों  को
 बने  रहे  ।  कभी  हो  सफ्ञता  है  कि  भाप  को
 विरोध  में  जाना  पड़े  ।  सेकिन  हमारी  नीति  तो
 निश्चित होनी  चाहिये  i  गाधी जी  कई  बाद
 हार  गये  सिविल  डिसभोबिडिएन्स  फेल  हुभा
 लेकिन  बद  भपने  सिद्धात  से  नही  हटे  t

 नागालेड  में  हमारे  24  भाई  मारे  गये  हैं।
 24  हजार  रुपया  प्रधान  मवी  ने  उनके  लिये

 दिया  है।  वह  बहुत  कम  है  1  एक  झादमी  मर
 गया  उसके  लिये  एक  हजार  रुपया  क्‍या  चीज
 है।  उसकी  जिन्दगी  के  लिये  एक  हजार
 रुपये  की  कोई  कोमत  नही  है  ।

 पृह-फार्प  भंत्रालय  में  राज्य  मंत्री  (थी
 विद्या  चरण  कुक्ल)  :  बाद  मे  और  दिया
 जायेगा  t

 अं!  बिभूति  मिथ  :  और  देना  चाहिये
 धौर  भनाउस  करना  चाहिये  i  सेकिन  हमारे
 भाई  नही  करते  |  धंगर  हमें  मारा  जाये  पीटा
 जाये  शौर  हमारा  एक  झ्ादमी  मर  जाये
 उसके  बाद  एक  हजार  रुपया  दिया  जाये  तो
 भादमी  पक ह  कर  मारने  लग  जायगे  कि  हमारा
 तो  झादमी  मर  गया  भौर  हम  को  i  हजार
 रूपया  देते  हैं  ?  प्राप  को  कम  से  कम  5  या
 0  हजार  रुपया  देना  चाहिये  एक-एक  भादमी

 को  भौर  उसको  झ४नाउस  भी  करना  चाहिये  ।
 पह  रुपया  तो  प्राइम  मिनिस्टर  ने  अपने
 फंड  से  दिया  है;  गृह  मंत्री  जी  भी  तो  प्रच्छे
 श्रादमी  हैं  उनको  कहना  चाहिये  था  कि  बह
 गृह  मंत्रालय  से  इतना  रुपया  देते  हैं  ।  तभी
 झापके  झादमियों  को  एनकरेजमेंट  होगा  ।

 इसके  बाद  मैं  यह  कहना  चाहता  हूं  कि
 द... ड  पर  सरकार  जो  सड़क  बना  रही  है  भौर

 भ्रंग्रेज  पांदरियों  से  भी  हम  को  होशियार
 रहना  चाहिये  ।  जिन्होंने  मरहठा  इतिहास
 पढा  है  भौर  हमारे  चब्हाण  साटब  खुद  मरहठा
 हैं,  उन्‍होंने  देखा  होगा  कि  झप्रेजों  ने  किस
 तरह  से  मरहठा  कोर्ट  में  प्रवेश  किया  प्रौर
 प्रवेश  करने  के  बाद  रधोबा  से  सालसट  भौर
 देसीन  की  ट्िटीश  कर  के  मरहठों  का  राज्य
 हडप  लिया  ।  इन  कामों  के  लिये  सत्र  से  पहले
 पादरी  जाने  हैं  ।  उसके  बाद  धीरे  धीरे  उनकी
 राजनीनि  जाती  है  t  राजनीति  के  बाद
 घीरे  धीरे  उनको  कटनीति  जाता  है  और
 कूटनीति  वे  जाने  के  बाद  'उतकी  फोज  जाती  है।
 इसलिये  नागालेड  में  जो  :/तका  खयान  है  कि
 झलग  स्टेट  बनाये  उससे  उनको  होशियार
 राहना  चाहत्यि  1

 हमारी  खुशक्स्मिती  कहिये  या  बदकिस्मती
 कहिये,  हम  ने  सेकुलर  स्टेट  की  घोषणा  की  1
 भ्रगर  सविधान  बनने  के  समय  मैं  होता  तो
 उनको  ऐसा  न  करने  देता  क्‍योंकि  देश  में
 जिसकी  प्रिडामिनेत्स  हो,  जिसका  अहुमत  हो,
 उसका  राज्य  होना  चाहिये  |  यह  गलत  काम
 हुमा  ।  बहुत  से  गलत  काम  हुए  हैं  ।  लेकिन
 जो  हो  चुका  वह  हो  चुका  ।  जाये  से  झगर
 यह  गलती  की  गई  तो  फिर  इस  देश  का  कोई
 ठिकाना  नहीं  है।  यहा  पर  हमारी  20  की
 मैजारिटी  रह  गईं  है।  भगर  हम  ने  इस  तरह  के
 काम  किये  तो  धागे  चल  कर  यह  भी  नहीं  रह
 जायेगी  ।  इसलिये  वहां  पर  हम  को  पादरी
 लोगों  के  खिलाफ  बिता  किसी  हिचक  के
 काम  करना  चाहिये  ताकि  पादरी  शोध  कोई
 बोल  माल  वहां  पर  न  कर  |... उ  भारत  का-
 राज्य  रहते  हुए  फ.जो  सहिग  OR  wer  मये  ?
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 arg  कौन  ले  सया  ?  यही  पादरी लोग  ले  गये
 we  पादरी  लोग  प्पने  संस्कार  प्रौर  अपनी
 संस्कृति  से  कर  भाते  है  ।  जहां  बह  पादरी

 वहां  आायें,  जहां  लोगों  ने  उनके  साथ  चाय
 पिया,  जहां  किसी  प्रंग्रेज  पादरी  ने  भरा  कर
 दो-बार  तरम  गरम  बातें  कीं  कि  हम  उनके
 साथ  मिसलेड  हो  जाते  हैं  और  हमारा  सारा
 काम  नष्ट  हो  जाता  है  |  मैं  चाहता  हू  कि
 जो  भी  हमारे  मिनिस्टर  साहब  हैं  भौर  प्राइम
 मिनिस्टर  हैं  उन्हे  बराबर  चाणक्य  की  नीति  के

 मुताबिक  काम  करना  चाहिये  ।  मैं  समझता

 हैं  कि  विरोधी  दल  को  एडजरननेमेंट  मोशन
 खाने की  कोई  जरूरत इस  सम्बन्ध  में  नहीं  है
 बह  हम  सब  का  मामला  है,  यह  हम  सब  का
 सवाल  है  1  झगर  यह  मामला  मेल  मिलाप  से

 नही  सुलझता  है  तो  इसको  हमे  शक्ति  के  बल
 पर  हल  करना  पढ़ेगा.  |  लाल  बहादुर  शास्त्री जी
 की  भी  नागा  लोगों  के  साथ  कई  बार  बातचीत
 हुई  थी  ।  तब  भी  यह  कोशिश  की  गई  थी  कि
 बैल  मिलाप  से  इस  समस्या  को  हल  किया
 जाये  ।  झगर  यह  मामला  इस  तरह  से  नहीं
 शुलझता  है  तो  आपको  गोली  से  काम  लेना

 पड़ेगा भौर  ये  जो  विद्रोही तत्व  हैं  इनको  खत्म
 करना  पड़ेगा,  इनके  वश  को  नष्ट  करना

 होगा  ।  यही  तो  रास्ते  हैं  जिनमे  मे  एक  को
 झपना  कर  झाप  इस  समस्या  का  हल  निकाल
 सकते हैं।  भौर  कोई  रास्ता  नहीं  है।  मैं  कहना
 चाहता  हूं  कि  झाप  यह  निर्णय  लें  कि  दो-चार

 महीने  के  आन्दर  झन्दर  यह  मामला  खत्म  st
 are  are  नहीं  होता  है  तो सरकार  को  उचित
 कारबाई  करनी  चाहिये  ताकि  नागालेड  हमारे

 साथ  रह  सके  t  किसी  भी  हालत  में  वह  भारत
 से  झलग  नहीं  होना  चाहिये  1

 ASADHA  26,  889  (SAKA)  Naga  Hostiles  2440
 (A.M)

 motion.  We  on  these  benches  are  as
 unh  and  as  any  one
 that  these  things  should  have  happen-
 ed  and  these  men  of  ours  who  were
 defending  the  country  far  away  at
 their  place  of  duty  under  difficult  con-
 ditions  should  have  been  exposed  to
 this  kind  of  massacre,

 But,  unfortunately,  the  adjournment
 motion  which  my  hon.  friend,  Shri
 Hem  Barua  has  moved  describes  the
 incident  under  discussion  as  “a  blatant
 result  of  the  erroneous  policy  pursued
 by  the  Government.”  I  tried  to  listen
 very  carefully  to  find  out  what  was
 this  erroneous  policy.  From  the  way
 m  which  he  kept  on  referring  to  the
 “so-called  cease-fire”  repeatedly  4  ,ot
 the  feeling—I  hope  I  am  not  wrong—
 that  the  policy  that  he  thinks  errone-
 ous,  from  which  all  this  flowed,  is
 what  I  would  describe  as  a  policy  of
 conciliating  the  Naga  people.  Now,  if
 this  is  the  erroneous  policy  the  ad-
 journment  motion  refers  to,  then,  I
 am  afraid  we  on  these  benches  cannot
 support  this  adjournment  motion,  be-
 catse  we  believe  that  the  policy  of
 concihation  Is  the  correct  policy  m
 this  connection  We  believe  that  nego-
 tiation  and  talking  is  infinitely  supe-
 Tior,  even  ;f  it  is  long  drawn  out  and
 trying,  to  shooting  Even,  Mr.  Winston
 Churchil,  whom  Marshal  Stalm  des-
 eribeq  as  “that  old  horse”,  said:  “Jaw,
 jaw  is  much  better  than  war,  war

 Now,  two  attacks  were  made  on
 policemen  successively  in  Manipur.  The
 Home  Minister  will  correct  me,  if  I  am
 wrong.  but  my  recollection  jg  that  the
 cease-fire  agreement  does  not  extend
 to  Manipcr.

 Shri  Hem  Barua:  It  does.

 Shri  M.  R.  Masani:  My  recollection
 also  is,  that  when  the  cease-fire  agree-
 ment  was  being  negotiated  it  was  the
 Government  of  Manipur  which  said
 that  it  did  not  want  to  be  included  in
 the  specific  agreement  I  speak  sub-
 ject  to  correction.

 Shri  Y.  है,  Chavan:  It  does  extend
 to  some  parts  of  Manipur,
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 who  are  not  capable  of  being  subju-  st  आागुमाई  बटेव  (इभाई)  मुझे
 dulge  in  is  2

 म्  of  extermination
 खुशी  हैं  कि  भादरणीय  सदस्य  श्री  मतानी  ने

 samething  that  Americans  did
 to  the  Red  Indians which  is  a  blot in  pian  कक

 '

 their  history  even  today  in  the  United  उमशता  हूं  कि
 करके  उन्होंने  शरही

 a  Are  =  tne  ind  ot
 people  काम  किया  है।  प्रसम  के  बारे  मे  ब्रौर  खास  कर

 can
 be

 guilty  ruthless-  इस  पहाड़ी  इलाके  के  बारे  से  श्री  हेम  बरुझा
 Chink  that we  ्  not Teno  (हो  चितदी  जानकारी  हो  सकती  है  उतनी

 Gocmreis  os  the  Nagaland
 would

 crew
 जानकारी  हम  लोगों  को  जो  पहाड़ी  इलाके  से

 In  ‘or  burning
 jlages  destruction  of  the  'हँत  दूर  हैं,  नही  हो  सकती  है  ।  हमे कम

 विकल्प  i  vdaing  them  into  a  taal  जानकारी  है।  पहाडी  इलाके  का  जो  भौगं। लिक
 hhke  the  Red  Indians  and  shooting  =  ब्िस्तार  है,  जो  प्ादिवासी  लोग  वहा

 ure,  49  would  say  the  reel  failure  is
 the  failure  to  work  out  a_i  well-
 thought-out  policy  for  all  our  border

 रहते  हैं,  उनके  जो  wre  सवालात  हैं,  वे  सवा-
 न्नत  सिर्फ  सियासी  रुवॉलॉन  नदी  है,  राजकीय
 सवाल  नही  हैं,  बहुत  ज्यादा  ह॒द  तक  वे  घ्राधिक
 सवाल  है,  गरीबी  दूर  करने  के  सवालात  है,
 झरजानता  दूर  करने  के  सवालात  है  |  इन
 सवालों  को  और  इन  परिस्थितियों  को  एक्स-
 प्लायट  करने  की  कार्रवाइया  कुछ  लांभों  की
 तरफ  से  होती  हैं  जौर  वे  लोग  इनकी  एक
 झलग  से  जाति  बना  करके  इनके  द्वारा  बगावत
 करवाना  जाहते  हैं  ।  बद्या  साहब  इसको
 अच्छी  तरह  से  आनते  हैं  ।  फिर  भी  उन्होंने
 एडजनमेट मोशन  लाने  की  कोशिश  को  है  |
 इस  मोशन  को  लाते  समय  उन्होंने  यह  भो
 कहा  है  कि  होम  मिनिस्टर  साहब  को  हम
 उत्तरदागी  नहीं  ठहरा  सकते  हैं  क्योकि

 उनकी  कुछ  गलती  नहीं  है।  उन्होने तो  भ्रच्छी
 तरह  से  कार्य  किया  है।  होम  भिनिस्टर  के
 बारे  में इस  तरह  की  बात  कहने  के  बाद  बह
 'एबजर्नमेंट  मोशन  पेश  करते  हैं  1  इस  प्रकार
 के  इतकानसिस्टेंट  व्यवहार  से  यह  पता
 चलता  है  कि  इस  एडजर्नेग्रेंट  श्लोशन  के  बारे
 में  उनके  दिल  में  कितनी  दिलचस्पी  है  |

 बहू  इस  समस्या  को  हल  करने के  विषय  में
 कितनी  गस्भीरता  से  सोचते  हैं,  इस  बारे  में

 भी  मेरे  दिल  में  शक  है  बह  सवाल  ऐसा
 नहीं  है  कि  इसके  बारे  में  इस  हाउस  में  हम  लोग
 कोई  झलग  से  विचार  करे  या  भ्वरका  र  कोई
 अलग  से  जिचार  करे  |  इस  है... &  के  बारे  में

 हमारी  झलग  अलम  रावे  हो  सकती  हैं  ,
 सेकिन  हमें  यह  नहीं  भूलना  चाहिए  कि  कह
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 ou  प्भुभाई  पेंच]

 एक  राष्ट्रीय  सबाल  है
 6.40  hrs.
 [Me  Deroty-Srsaxen  in  the  Chair.)

 यह  समस्या  हमारे  देश  के  एक  पहाड़ी
 क्षेत्र  से  सम्बन्ध  रखती  है,  जो  भौगोलिक
 बष्टि  से  बर्मा,  पाकिस्तान  और  बोन  की  सीमा
 पर  स्थित  है  |  इसलिए  ग्रावश्यकर्ता  इस
 बात  की  है  कि  हम  परिस्थिनि  की  गम्भीरता
 झौर  इस  सवाल  की  नजाकत  को  ध्यान  में
 रखते  हुए  एक-साथ  बैठ  कर  इसको  हल  करने
 के  बारे  में  सोचे  ।  हमे  यह  भी  ध्यान  रखना
 चाहिए  कि  कोई  एक  बदम  उठाने  से  या  किसी
 एक  ही  तरीके  से  यह  समस्या  हल  नहीं  हो
 सकती  है  |

 यदि  मरकार  ने  इस  समस्या  को  सुलझाने
 के  लिए  काशिश  न  की  ह  ती,  ता  हम  उसकी
 झालोचना  कर  सकते  a  |  लेकिन  होम
 प्रिनिस्टर  साहब  ने  अपने  स्टेटमेट  में  साफ
 कहा  है  कि  अक्तूबर,  905  से  लक्र,  जब  कि
 हिल  डिस्ट्रिक्ट्स  का  स्वशासन  देने  की  योजना
 तैयार  की  गई,  प भ्ौर  ५  जुज़ाई,  967  तक,
 जब  कि  पालियामेट  और  ासम  विधान  सभा

 के  सदस्यों  के  बोच  मे  डिस्कशन  हुभा,  इस
 समस्या  को  हल  करने  के  सभी  सम्भव  प्रयास
 किये गए  t  जैसा कि  हाम  मिनिस्टर  साहेब  ने
 झपने  स्टेटमेट  मे  कहा  है,  अक्तूबर,  96d  में
 हिल  डिस्ट्रिक्ट्स  का  स्वश्ासन  देने  को  एक
 याजना  तैयार  की  गई,  जिस  के  बारे  मे  काफी
 चर्चा  हुई  |  उसके  बाद  पाटस्कर  कमीशन
 की  नियक्ति  हुई,  जिस  ने  इस  योजना  की
 डीटेल्ड  तैयार  की  फिर  कैबिनेट  सब-
 कमेटी  ने  भी इस  मामले  पर  विचार  किया
 शौर  हिल  एरियाज  के  विभिन्नप्रतिनिधियोंत
 के  साथ  बातचीत  की  ।  जनवरी  में  हिल
 एरियाज  के  प्रतिनिधियों  फे  साथ

 फिर  र्ा  gt:  फिर  मई  मे  हम
 मिनिस्टर  साहब  ने  विभिन्न  राजनीतिक  बलों
 शोर  स्थाधों  के  प्रतिनिधियों  के  साथ
 विचार-विमर्श  किया  ।
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 wet  पर  सौज-फ्रायर  होने  के  बावजूद
 हमारी  पुलिस  उत  क्षेत्र मे  पेट्रोल  करती  रही  |

 च्यूकि  हमारे  24  सिपाही  बहां  पर  मारे  गए
 हैं,  इसलिए  माननीय  सदस्य  ने  यह  इल्डाम
 लगाया  है  कि  गवर्नभेट  की  नीति  गलत  है  ।
 मैं  समशता  हूं  कि  यह  कहना  ग़लत हैं.  कि
 गव्नमेट  ने  कोई  कदम  नहीं  उठाया  है  ।

 यह  भी  कहां  गया  है  कि  गवर्नमेंट  की
 नीति  ढीली  है  मैं  यह  पूछना  चाहता  हूं  कि
 कया  गवर्नमेंट  की  तरफ़  से  फ़िजा  के  बारे  में
 सख्त  कदम  नहीं  उठाया  गया  है  जौर  क्या
 माइकल  स्काट  के  विष्द्ध  कार्यवाही  करके
 उसको  देश  से  नहीं  निकाल  दिया  गया  है  +

 मैं  निवेदन  करता  चाहता  हू  कि  यह  एक
 ढूयूमेन  प्रावलम  हैं  7  हम  कोई  मशीनों  से

 नहीं  लड  'हे  हैं  1  भ्राखिर  हम  लागो  ने  ही
 सारे  देश  में  यह  भावना  पैदा  की  है  वि  हम
 स्वतन्त्र  है  1  स्वतन्त्रता  की  यह  हवा  उन  क्षेत्रों
 में  भी  चली  है  लेकिन  प्रगर  वे  लोग  किसी
 ग़लत  रास्ते  पर  चल  रहें  है,  त।  उनका  सही
 रास्ते  पर  लाने  का  उपाय  केबल  मिलिटरी
 ापेरेशन्ज  नही  है,  उन  का  दबाता,  सपरेस
 करना  शौर  खत्म  करना  नहीं  है  ।  यह
 झरावश्यक  है  कि  हम  लोग  वहा  जाकर  कुछ
 काम  करे।  सिर्फ  सरकार  के  ही  काम  करने
 का  प्रश्न  नहीं  है,  बल्कि  हमारे  सामाजिक
 वार्यकर्ता  वहा  जा  कर  काम  करे  |  माननीय
 सदस्य,  श्री  द्वेम  बरुभा,  उस  क्षेत्र  क ेनजदीक

 ही  रहते  है  ।  वह  वहा  पर  कितनी  बार  गए
 हैं  मुझे  मालूम  नहीं  है।  चत  नागा  शौर  मिजो
 झ्रादि  लोगो  के  बोच  में  कितनी  बार  गए  हैं,
 वहा  पर  उन्होंने  कितनी  इस्टीट्यूशन्ज  स्थापित
 की,  कितना  सोशल  और  एजुकेशनल  वर्क
 किया,  उनकी  बल्व रल  एक्टिविटीज  को

 प्रोत्साहन  देने  के  लिए,  क्‍या  कार्यवाही  की,
 झगर  उन्होंने  यह  जानकारी  दी  होती  तो
 मैं  उनको  बात  को  समझ  सकता  वा  |

 (व्यवधात)  मैं  तो  बहुत  दूर  रहता  हूं.  t
 माननीय सदस्य  झासाम  मे  रहते  हैं।  इस  लिए
 मैं  उनसे  पृष्ठ  रहा  हूं  ।
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 मैं  फिर  निवेवत  करना  ्बाहता  हूं  कि

 यह  सवाल  सिर्फ़  सरकार  के  हाथों  से  हल

 होने  वाला  नहीं  है  ।  मान  लोजिये  कि  वहा
 पर  कोई  पोलीटिकल  एप्रीमेंट  हो  जाए
 बहा  ®  क ेपोलीटिकल  स्ट्ररचर  के  बारे  में  समझौता

 हो  जाये  तो  उस  से  वहां की  सब  समस्‍यायें
 समाप्त  नहीं  हो  जायेंगी  ।  जब  तक  हम  उनके
 जीवन-स्तर को  देश  के  दूसरे  हिस्से  के  लोगों
 के  स्तर  तक  ऊपर  ने  उठायें,  उतको  आधिक
 क्प  से  उन्नत  न  करें  उन  की  गरीबी  को  दूर
 से  करें,  उनमें  शैक्षणिक धौर  सामाजिक  सुधार
 का  इन्तज्ञाम  न  करे,  तेत्र  तक  हम  चाहे  उनके
 राजकीय  स्ट्रक्चर  को  कितना  ही  बढ़िया  बता

 दें,  उन  लोगों  को  समतों  होने  वाला  नही  है

 हमारे देश  के  कई  सूबों मे ंमे ंराजहोय  पोलोटिकल
 सवाल  हल  हो  गया  है  लेकिन  फिर  भी  वहा
 के  लोगों  को  सन्तोष  नहीं  है  जैसा  कि  बगाल
 में  नक्सलबाड़ी  की  'घटनाधों  से  प्रकट  है  n

 यही  स्थिति  केरल  ग्रादि  कई  प्रदेशों  को  है।

 बहा  पर  पोलीोटिकल  सवाल  तो  हल  हो
 गया  है  लेकिन  वहा  के  लोगों  की  ओर  से  कई
 प्रकार  की  मागे  सामने  न्नाती  है  |

 यह  तो  ठीक  है  कि  हम  उन  क्षेत्रों  क ेराजकीय
 सवाल  को  हल  करें  लेकिन  जब  तक  हम  वहा
 ्र  फालो-प्रप  एक्शन  लेकर  उसने  लोगो
 की  सोशल  इंम्टोट्यूशन्ज़  को  स्ट्रेन  नहीं
 करेंगे,  उन  की  दुल्तरी  मांगों  को  पूरा  करने
 का  प्रथत्त  नहों  करेगे,  उनकी  एंस्पीरेशन्ड
 को  समझने  औ्रर  पूरा  करने  की  दिशा  में
 चादम  नही  उठायेगे,  उन  के  स्तर  को  इतना
 ऊपर  नही  उठायेगे  कि  वे  देश  के  दूसरे  समाज
 के  साय  बराबरी  का  दावा  कर  सर्क  तब  तक
 बहू  सबाल  वास्तविक  रूप  से  हल  होने  बाला
 नहीं  है  ।

 सरकार  से  भेरी  प्रार्थना  है  कि  बह  इस
 सवाल  को  सिफ़  पुलिस  एक्शन  या  सिलिटरी
 आपेरेशस्ड  की  वृष्टि  से  न  देशे  बल्कि  बह
 बहा  को  समस्या  को  दूसरी  तरह  से  हल  करने
 का  प्रवत्त  करे  जहां  तक  हो  सके  उन  लोगों

 Naga  #
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 के  साथ  मानंवोय  बर्ताव  किया  जाये  और
 उन  लोगों  के  दिल  जीतने  की  कोशिश  की
 जागे।  झालिर  वें  सब  लोग  रेल नहीं हैं नही  हैं  1
 हा  जो  रेबल हैं  उन  के  साथ  बड़ा  कड़े  से  कड़ा
 बर्ताव  किया  जाये  ।

 श्म्त  में  मैं  यह  कहना  चाहता  हु  कि
 सरकार  पर  जो  यह  इल्ज्ञाम  लगाया  गया  है
 कि  सरकार  ने  कुछ  नहीं  किया  है  उस  की
 नीति  ढीली  है  और  इसीलिए  ये  दुघंटनाये
 हुई  &  यह  इल्शाम  गलत  है  ।  वहा  की  एक
 विशेष  ऐैतिहासिक  और  भौगोलिक  परिस्थिति
 है  t  प्रादिवासी  लोगों  का  रहने  बर  सोचने

 का  झ्पनता एक  ढ्गं  है  ।  इस  सब  कारणों  से
 बहा  की  समस्या  झाज  कुछ  पेचीदा  हो  गई  है  ny
 लेकिन  यह  कहता  गलत  है  कि  कोर्ट  अमुक
 कदम  उठाने  से  बह  समस्या  हल  हो  जायेगी  ।

 श्री ड़ैम  बश्मा  ने  जो  एडजनमेंट  मोश्न
 इस  सदन  में  रखा  है  में  5  ःक्ा  विरोध  करता
 हैं  मैं  आशा  करता  हू  कि  इलती  बात  सुनने
 के  बाद  बह  इस  समस्या  को  सुलझाने  में  टहा  पता
 करने  के  लिए  प्रपता  सहयोग  देंगे  -  यह  सवाल
 केवल  एक  पक्ष  या  सरकार  नहीं  है  वल्कि
 यह  सारे  सदन  ओर  सारे  राष्ट्र  का  सवाल  ह
 मैं  उनसे  प्रार्थना  करता  ह  कि  इस  बान  ब
 खथाल  कर  के  वह  अपने  एडजनंमेट  मोशब
 को  वापस  ले  ले  ।

 Mr.  Deputy-Speaker:  Shri  H.  N.
 Mukerjee,

 sit  were  राब  चोकी  (भोपाल)
 उपाध्यक्ष  महोदय,  क्रम  के  अनुसार  जनसघ
 का  नम्बर  है  1

 Mr.  Deputy-Speaker:  I  cannot
 follow  that.  On  every  de-

 bate,  if  I  were  to  follow  that  order,
 it  would  be  awkward.

 aft  जगन्नाथ  ह  जोशी  :  भगर  प्रोसीजर

 झनुसार  चला  जाये  तो  ठीक  रहेगा ।
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 Depujy-Speaker:  I  shall  do  it
 as  a3  as  possible.  The  bon.  Mem-
 ‘Der  will  get  an  opportunity,

 opportunity,  but  you
 should  follow  the  procedure  strictly.

 Mr,  Deputy-Speaker:  The  other
 day,  several  Members  excluding  those
 belonging  to  the  Swatantra  Party
 raised  the  question  why  every  time
 the  Swatantra  Party  representative
 should  get  the  opportunity  to  initiate
 8  discussion.  At  that  time  I  said  that
 normally  we  followed  that  order  but
 it  was  not  necessarily  that  we  adher-
 ed  to  the  priorities  as  claimed  on  the
 basis  of  numbers.

 भी  मू  लिलये  (मगेर)  * झभी  तक
 चाके  मंत्रालय  की  माग  का  विवाद  भी  किसी
 दूसरे  दल  ते  इन्निशिएट  नहीं  किया  है  1

 थनी  प्रफाक्षर्व/र  झास्त।  जिने  सदस्यों
 ने  काम  रोको  प्रस्ताव  दिया  है  पहले  उन  को
 झवसर  दिया  जाना  चाहिए  i
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 a  tragic  thing—that  24  of  our  police-
 men  lost  their  lives  Of  course,  the
 House  has  unanimousl.  its
 sympathy;  it  cannot  more.  It  is
 an  insufferable  thing  that  this  kind
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 At  one  time  there  was  a  peace  mis-
 Whether  we  like  it  or  not,  most

 extreme!
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 ASADHA  26,  i889  (SAKA)  Noga  Hoastiles
 (AM)

 own  people  wht  live  in  Nagaland?
 We  proudly  assert  here—and  i  have
 applauded  the  Home  Minister  when
 he  hes  sexi  about  the  Mizos  and

 72452

 sympathy,  mussionanes  of  assistance
 to  go  and  live  there  and  do  something
 about  it?  Obviously  we  cannot  If
 we  could  do  that  sort  of  thing,  pussib-
 ly  we  would  have  heard  about  it.  And
 so,  all  that  we  are  told  is  that  this
 Government  is  sticking  to  the  propo-
 sition  that  nothing  will  be  done  ०७५
 side  the  ambit  of  the  Indian  Consti-
 tution.  We  are  all  working  within
 the  limitations  of  the  Constitution,
 and  we  consider  our  Constitution,  in
 spite  of  its  limitations,  as  a  very  good
 thing,  but  obviously  the  Nagas  and
 the  Mizos  and  so  many  other  ozople
 near  about—NEFA  is  asleep  at  the
 moment,  but  one  never  knows  when
 there  is  a  kind  of  explosion,  and  this
 Government  comes  only  after  the
 event  has  happened,  st  acquires  what-
 ever  wisdom  xt  does  only  after  the
 event—do  not  appear  to  consider  the
 Indian  Constitution  g  good  enough
 formulation  as  far  as  they  are  con~
 cerned.  Have  we  any  ideas?  Is  any~
 thing  bemg  thought  out  in  regard  to
 this  matter?

 I  do  not  want  Government  to  talk
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 कि  यह  हियुमन  प्राबलम  है।  बिलकुल  सही is  nO  more  our  citizen—as  g  helpful

 person  in  settlement  of  this  question.
 बात ki  यह  सदन  ही  नही  पूरा  देश हो
 चाहता है  कि  नागा  प्रदेक्  प्न्दर  जाति
 स्थापित  हो  किन्तु  सवाल  यह  हैं  कि  पिछले
 कई  सालों  से  जिस  नीति  को  लेकर  सरकार

 There  is  another  question  which  js  te
 be  consdered.  The  topography  of  the
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 dill  है  भौर  यदि  पैदा  नहीं  हुई  है  तो  हम  क्या

 उस  पर  विद्यार  करने  के  लिये  तैयार  हैं?
 यह  मूल  बात  है  क्योंकि  ग्रह  केवल  एक  भलग
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 Attacks  by

 [st  sears  राम  जोशी]
 सबोले  हे  नहीं है!  सवाल  कह  है  कि  एस

 समस्या  की  शोर  हम  देखते  कंसे  हैं  ?  मूल  में
 बह  सतमा्जेंट भमा  है।  मध्य  प्रदेश,  उत्तर
 प्रदेश  जैंसे  धन्य  स्टेट्स  बनाते  समय  क्या
 कोई  नागा  प्रदेश,  नासा  भूमि  नहीं  बता
 सकता ?  जिम  खोगों  ने  महू  भांग  उठाई
 यह  नायलेंद बना बना  भौर  भाज  हम  कहते हैं
 कि  संविधान  के  ग्तभेत पार्ट एंड पालल पार्ट  एंड  बाखल
 चीफ़  अगर  कांस्टीट्यूशने  बनेंगा  तो  च्या
 देश के  सविधान  के  भन्तर्गत क्या  यह  नागालैंड
 रहता है?  यह  श्ाया  कैसे  ?  यह  कहां से
 झाया ?  जिस  प्रलगाव की  प्रदूत्ति  को  लेकर
 देश का  विभाजन  हुआ  उस  से  हम  लोगों ने
 ज्ञायद  कोई  सबक  नहीं  सोखा।  जो  विद्रोही
 भावना  खड़ो  होती  है  उसे  हल  करने
 और  ठोक  करने  का  तरीका  नहीं  पैदा  किया  |
 हैदराबाद  में  विद्रोही  भावना  खड़ी  हुई
 थी  लेकिन  स्वर्गीय  सरदार  पटेल  ने  कहाई
 से  काम  लिया  और  एक  दिन  के  झन्दर
 सारा  मामला  साफ कर  दिया  t  यदि  ढिलमिल
 गोत  झपनायोी  होती  तो  there  would  have
 been  more  bloodshed  fared  सौल्यूक्षन
 की  आात  करत ेहैं  तो  वह  उनको  समझ  में
 मही.  झाती  है।  उसमे बल  +ा  प्रयोग  नहीं
 करना  पड़ता  बल्कि  बल  का  प्रदर्शन  करना
 पढ़ता है  शझौर  वह  प्राज  तक  हम  लोगों  ने

 किया ही  नहीं  है।  पिछले  20  सालों  मे
 सम  जिस  मोति  को  लेकर  चले  हैं  उसी  को
 देख कर  ऐसी  बात  हमें  कहती  पड़ती  है।

 अरोसा  किस  पर  ?  माइकल  स्कोट  पर  भरोसा  ?
 फिलरो  पर  जरासा  क्या  शांति  मिशन  पर  भरोसा?

 इस  तरह  से  यहू  मामला  हीक  हों  के  बजाय
 ौर  उसलता  हो  यावगा।  भारत  सरकार
 की  इस  सम्बन्ध  में  पिछले  20  सालों
 दे  जो  मोति  रही  उस  के  लिये  मुश्ते बड़े
 दुःख के  साथ  कहुना  पड़ता है  कि  Bven
 genius  his  got  its  own  limiracions,
 but  stupidity  is  boundless,  ब्रनती पर
 बम्  ew  करते  बने  जाते  है बौर  एक  छोटी
 सो  समस्या  को  इना  बढ़ा कर  दिया है
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 कि  चाज  साल  पैल  हो  गया  है  कि  हमे ay
 समस्या e  मेंसे  करें  ?  उंसके  बारे  में  जब  सकल
 धाकर  खड्टा  होता  है  शौर  पिछले  शशक,
 दो  भहीने  चजो  यहा  के  बारे में  पथकारों में
 निकला  उससे पता  लेया  कि  कई  रेल-
 तॉडियां  उलटी  गईं,  कई  ड्ष्बि  PR er ak झा  लचि।

 कई  ऐमबुश  हो  मये,  कई  मेरे या  मारे  गये  t

 इस  तरह  के  शड़बड़ी  लाने  भामलात  वहां पर
 चलते धा  ch  हैं।  हमें  दर  मसल  इसकी  जड़  में
 जाता  पढ़ेगा।  क्या  सिर्क  एक  नई  स्टेट
 देने  से  यह  सवाल  हल  हो  जावेगा  ?  कस्तथ
 मे  i956%  रूगीय  पंडित  जवाहरलाल
 नेहरू  मे  विश्वास  दिलाया  था  कि  After
 the  States  Reorganisation  Commis-
 sion  submitted  its  report  and  the
 recommendat  and

 new  State.  यह  कौटिगौरिकल  क्यों
 रेस  देने  के  बाद  गागालैंड  केस  इटू  ऐग्डिस्टेल
 Government  policy  is  to  pur  a  pre-
 mium  on  violence  fate  wat  किया  जाय,
 ऐजिटेशन  किया  जाच,  हिंसाश्मक  कार्यवाही
 करें  सरकार  झुक  जाती  हैं।  यह  पाकिस्तान
 के  बनसे  से  जो  एक  अलगाव  की  प्रवृक्ति
 देश में  बड़ी है  भोर यह  जो  नागालंड के  एक
 झलग  स्वतत्र  राज्य  के  निर्माण  कौ  बात
 असी है  भौर  तागार्सड के  साथ  और  कोई  हिली.
 डिस्ट्रिकट  श्री  अलग  होने  के  वास्ते  अड़ी
 हो  सकती  हैं।  इसलिये  जरूरत  इस  बाद  को
 है  कि  यह  झालगाव  की  भावना बेदा  न  हो  ।
 झगर  भारत  सरकार  ने  ह 1.6  बलगाव  की
 नीति  को  प्रोत्साहन  नदिया  होता  धौर  जैसा
 मैंने  कहा  पाकिस्तान  के  भिर्माण  से  यह  चीज
 शुरू  हुई  तो  यह  लग  गोधा  की  माँग
 अलग  बालेवेरी  की  मांग, न  होतो  स्टेट्स
 एश्क्रांगेनांइजेगन  कपिशन  मैं  जे  बाते  माभगि
 रक्‍्थोी थी थी  यह  गोधा  बौर  बढियेरी  इत  का
 ओम  ैडाने  की  कोशिश  करें|  बागी  क्या
 म्ह  कोई  कॉटिगुभस  Sheet  है?  ह... $
 कहां,  क्ारोकल  कहां  ।  कह  गोजा  की  'दिगांश

 हब  इधर,  दामन  कैबर  गवाने  शो  ह...
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 मील  दूर  से  घाकर  लोग  यहा

 करते हैं।  हम  उनमे  प्रेम  भावना
 कर  मकते।  मैं  पूछता  चाहता
 झाने  जाने  पर  सरकार  ने  क्यों
 लगाव  को  भावना  क्‍यों  खड़ी

 मिशनरोज  को  यहा  क्‍यों
 >  जोजम  क्राइस्ट  के  लिये

 बेरे  यह  विचार  नहीं हैं,  मैं  डीअस  '्ाइस्ट
 के  ख्षिगाफ़  नहीं हैं,  3तके  लिये  मेरा  प्रपना
 गन  विवार है,  सेकित  नागालं ड  के  बारे  में
 बैप्टिस्ट  चर्च  के  लोगों  को  ला  कर  बात
 करते ये  ।
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 Religion  should  never  be  allowed  to
 enter  into  politics.  It  must  be  divore-

 into  the  picture?

 शी हीरेन  शुक्ी को  अब  &  शुना
 fame  Barak  में  तो  कहते थे  कि  ag
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 एक  पिछड़ा  हुआ  देश  है  श्लौर  सारी  बातें
 करनी  पड़ती  हैं।  लेकिन  अब  छोटे  से  मामसे
 में  कड़ी  कारवाई  करने का  वक्‍त  ध्ाता  हैंतो
 कहते  हैं  कि  जर्मी  से  काम  लेना  चाहिए  |
 कहत ेहैं  कि  हुपूमन  माष्लेम है,  हुपूमन
 शोल्यूशन  होना  जचाहिये।  विद्रं.ही  के  साथ
 नर्मी का का  व्यवहार  कसा  ?  इस  मामले से
 निपटने  के  लिये  झगर  शांति  सिज्ञन  को
 भग  भी  कर  देना  पड़ ेतो  उसके  लिये
 भी  हमे  हिचकना  नहीं  चाहिए ।  हम  इस
 सदन  मे  बेठ कर  कोई  ठीक  नौति  अपना  कर
 छोटो  भतों  समस्याप्रों  को  हल  नहीं कर
 सकते हैं,  तो  फिर  हम  वह  प्राब्लेम्स  को
 कैसे  हलकर  सकेंगे,  यह  मेरी  समझ  में  नही
 प्राता  1

 We  can  give  solutions  to  the  world
 problems  like  the  Vietnam  problem
 and  other  problems  but  we  cannot
 solve  our  own  problems.

 तीन-साढ़े तीन  लाख  भागा  लोग  उनमे  से
 कई  हजार  विद्रोही  a  wre  हम  उनकी

 समस्या  को  हल  नहीं  कर  केंग  तो  फिर हम
 कर  कया  सकते  हैं।  हम  को  समस्याझों को
 हल  करने  का  तरीका  प्राना  चाहिए।
 हम  कड़ाई  से  काम  लें  भौर  झलगाव  को
 सारी  प्रवृत्तियो  को  हटाने  की  कोशिश  करे
 ताकि  हमारो  नीति  सफल  हो।

 इन  शब्दों  के साथ  मैं  इस  कार्य-स्थगन
 प्रस्ताव का  समर्थन  करता  हू

 को  अलाजौत  (ara)
 उपाध्यक्ष  महोदय,  मैं  इस  काम  रोको  प्रस्ताव
 का  विरोध  करमे  के  लिये  खड़ा  |  |  ny

 मैं  समझता  हूं  कि  यह  समस्या इतली  गम्भोर

 है  कि  जिस  से  aft  हेम  बरुपा न ेने  कहा  है  कि

 सरकार को  इस  छेत  से  शांति  भ्रौर  व्यवस्था
 के  मामले  में  पूरो  कोशिश  भौर  पूरी  चेष्हा

 करनी  चाहिये,  यह  बात  तो  सही  है  कि  सरकार
 -

 की  जिम्मेदारी है  कि  उस  a  में
 शांति

 धौर  व्यधस्था  हो  भौर  जो  समस्या  'गालालेद
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 [ot  बलजीत  यादव]

 की  है  उस  का  कोई  सही  हल  निकाला जाये  एक  दो  बार  नहीं  हमेशा  मजबूती  से  कहा  है  धौर
 लेकिन  सरकार  को  सेन्सर  कर  के  इस  का  इस  से  इल्कार  नहीं  किया  आ  सकता  कि  हम
 हल  नहीं  निकल  सकता  है  ।

 भाजादी.  के  बाद  ब्रिटिश  समय  से  जो
 समस्‍यायें  भौर  कठिनाइया  हमें  विरासत  में
 सििली  हैं,  जौर  बहुत  सो  समस्‍यायें  थी,  नागा-
 सैंड  की  समस्या  भी  उन  समस्याप्रों  धौर
 कठिनाइयों में  से  एक  है  |  हमारे देश  के  प्रदर
 भाजादी के  बा  प्रात्तों  के  बटवारे  का  प्रश्न
 उपस्थित  हुभा,  सीमाशों  का  सवाल  पैदा
 हुआ,  जो  हमारे  प्रादिवासी  हैं,  पिछड़े  हुए
 लोग  हैं,  जिन  को  प्रंग्रेजों  ने  भ्राइसोलेट कर
 के  रक्खा  या,  उन  की  समस्या  पैदा  हुई  ।

 एक  एक  समस्या  का  हल  देश  के  प्रम्दर  सत्र
 के  साथ  शौर  हमारी  जनता  को  साथ  ले  कर
 निकालने की  कोशिश  की  गई  1  हमने  प्रषने
 यहां  जांघ  की  समस्या  के  सम्बन्ध  में  देखा
 कि  झांघ  बनाने  के  लिये  लोगों  को  शहादत
 देनो  पड़ी  ।  इस  तरह  से  महा राष्ट्र की  समस्या
 थो  t  गहाराष्ट्र  के  लिये  हमारे  सैकड़ों  लोगों
 को  अलिदान  देना  पड़ा  प्रपना  मूबा  प्राप्त
 करने  के  लिये  |  हमारो  दूपरो  समस्या  काश्मीर
 को  समस्या  है  ।  नागालैंड  की  समस्या  भी

 इसी  प्रकार  की  एक  समस्या  है।  यह  एक  कठिन
 समस्या  हमारे  सामने  है  जिस  का  हल  हम  को
 न्किालना  है  ।

 नागालैंड  की  सभस्या  को  हृभ  दो
 दृष्टिकोणों  से  देखना  चाहते  है  -  एक  तो

 के  रहने  वाले  जिन  का  नारा  यह
 चूंकि  सदियों  से  बह  प्राइसोलेटेड  रहते

 हैं  प्रंब्रेजों  ने  उन्हें  ऑओस्माहम  दिया  था
 उन्हें  हथियार

 प्
 चियार  दिये  थे  धब्रेजों  ने

 उकसायथा  था  इस  लिये
 स्टेंट  की  मांग  करते  हैं  ।

 बार  में  हम्रारी  नीमे  बहुत  स्पष्ट  है 4,8

 2
 $

 4
 43

 35

 |  i  toes  4  लिये  4

 44  ु  4  4  |  *  लिये  2

 किसी  कौ  सावरेन  स्टेट  यहां  नहीं  बमाता
 चाहते  ।

 लेकिन  नागासैंड  की  जो  समस्‍या  है
 उस  के  पीछे  कुछ  दूसरी  ताकतें भी  हैं।  कीजो
 साहब  के  पीछे  इंगलैड  की  ताकत  फीजों
 साहब के  पीछे  प्रमरीफको की  ताकत  1  इंग-
 खंड  भौर  झमरीका  फीजों  साहब  के  साथ
 हैं  ।  जब  यह  इंग्लैंड  या  ग्रमरीका जाते  हैं
 तो  बहां  की  सरकारें  उन  को  वीजा  देती  हैं  1
 हमारी  सरकार  लगतार  अमेरिकन  स्टेंट
 डिपार्टमेंट को  लिखती  हैं  उन  का  बीजा
 वापस  लिया  जाये  शौर  जब  वह  प्रमरीका
 में  जाकर  इम  प्रकार  की  कारंवाई  कर
 रह ेहैं  तो  उन्हें वैसा  करने  से  रोका  जाये  ।
 लेकित  झमरीका  सरकार  इस  के  लिये  कोई
 कदम  नहीं  उठाती  |  इसी  तरह  से  नागालेड
 की  समस्या  के  पीछे  जो  बैत्टिस्ट  रच  है
 इगलेह  उस  के  पोछे  हैं  ।  विदेशी  ताकतें  इस
 बात  के  पीछे  लगी  हुई  है  जौर  तागाषड  में
 को  विद्रोही  है  वह  पाकिस्तान  स  सम्बन्ध  रखते
 है  बोत  से  सम्बन्ध  रखते  है  ।  इस  प्रकार  के
 मम्बन्धों  के  बारे  मे  बड़ी  मजबूती  के  साथ
 पौर  पनी  राष्ट्रीय  भावना  धौर  राष्ट्रीयता
 को  ध्यान  में  रखते  हुए  कह  देना  चाहिये  कि
 हम  इस  प्रकार  के  कामों  को  बर्दाश्त  करने
 वाले  नहीं  है  ।

 जहा  तक  श्रो  हेम  बच्झा  के  ध्यान
 अ्ाकर्षण  का  सम्बन्ध  है,  मैं  उन  के  साथ  हूं  सारा
 देश  उन  के  क्षय  है  निश्चित  कप  से  हमें  इस
 बात  को  स्पष्ट  कर  देना  चाहिये  ।  सेकित
 दूसरी  तरफ  हमारे  कुछ  लोग  हैं  जेसे  कि  लग
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 हमारे  |...  देश  के  ध्दर  प्रसग  फ्क्बे  गये  हैं  बह
 दूसरों  के  बहुकाने  शौर  बहलाने  में  जाये

 हुए  हैं  लेकिन  हमें  शान्ति  के  साथ  सबके  साथ
 उन  के  जान  को  तय  करना  पड़ेगा  झौर मैं
 अमशता  हूं  कि  भारत  सरकार  ने  इस  सम्बन्ध

 मे  एक  सही  कदम  उठाया  है।  हम  ते  उनसे  पाच
 छः  मोटिंगे की  हैं।  हन  ने  उन  को  समस्याधों

 को  समझते  की  कोशिश  की  है  हम  ने  उन  को
 ग़ारस्टी  दो  है  कि  उन  की  भाषण  उन  को
 सल्कृति  उन  की  ादतों  भौर  परम्पराधों

 को  पूरी  रक्षा  करेंगे  ।  हमद्दों  के  साथ  उन
 को  समस्या  को  हम  समझेंगे  |  दूसरी  तरफ
 है  समस्या  भसम  को  जनता  की  -  मैं  श्री
 बष्धा  को  चिन्ता  को  समझ  सकता  हू  ।
 अगर  हां  स्थिति  यह  है  कि  चलती हुई  ट्रेनों
 को  बस  से  उड़ा  दिया  जाये  हमारे  चलते  हुए
 पुलिस  दस्तो  भौर  सैतिको  के  ऊपर  बम  फेंक
 विये  जायें  जनता  को  किसी  बात  को  सुरक्षा
 नही  तो  इस  बात  की  गारिन्टी  भी  हमारी
 सरकार को  देनी  चाहिये  कि  प्रसम  के  क्षेत्र

 की  जनता शाति  और  व्यवस्था के  प्न्बर
 बहा  रहेगी  |  फ़िर  भो  मै  कहना  चाहता

 g  कि  हमे  सोचना  चाहिये  कि  बहा  कठित

 पहाड़ हैं  रास्ते  मुश्किल  है  विक्कते कांफी हैं वहा. काफी  हैं  वहा
 पर  लोग  प्रडरग्राउड  काम  करते  हैं  ।  हमारे
 सिपाही  भौर  सैनिक  बड़ी  बहादुरी  के  साथ

 उस  समस्या  का  समाधान  कर  रहे  हैं  ।

 और
 करना  हैं  ।  हम  इस  समस्या  का  कोई  सीधा
 सिलिंटदी  सोल्यूशन  सही  निकाल  सकते  ।

 जहां  तक  जगता  की  शांति  भौर  व्यवस्या  का
 है  उस  को  पूरो  व्यवस्था  हंस  को

 पड़ेगी  लेकित  शांति  भौर  सत्र  के  are  ?

 उन  लोगो  की  भी  जाये  हैं  उस  को  झाकाक्षायें

 हैं उन  की  भावनादें  हैं  उन  की  सस्कृति भौर
 उस  का  अल्थर  है  उन  को  भाषा  है  1  इन
 तमाम  समस्या  पर  हम  को  सहायुभूति
 पूर्वक  चिचार  करता  पढ़ेगा  |
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 aft  हैम  बसा  ने  जो  प्रस्ताव  पेश  कर
 के  सदत  का  ध्यान  प्राकषित किया  है  सभी
 लोग  उस  की  भावना पर  एक  राय के  है  एक

 मत  हैं  ।  मुझे  खुशी  हैं  कि  इस  सवाल पर
 सरकार  का  दृष्टिकोण  माननीय  श्री  मसानी
 का  जो  ि  स्वन्वत्र  पार्टी  के  नेता  है,  दृष्टि-
 कोण,  श्री  हीरेन  मुकर्जी  का  दृष्टिकोण
 स्पष्ट  है  साथ ही  मैं  समझता हू  कि  श्री  हेम
 बच्धा  इस  समस्‍या  को  इस  प्रकार  से  देखते

 हैं  कि  शात्ति  भ्ौर  व्यवस्था  की  बात  है  ।

 इस  लिये  मैं  उन  से  भनु॒रोध  करूगां कि वहू कि  वह
 अपने  इस  प्रस्ताव  को  वापस  ले  ले  और  जो

 हमारे  गृह  मंत्री  जी  हैं  उत  को  इस  बात  का
 झ्राश्वासन  देना  चाहिये  कि  उस  क्षेत्र  की
 शाति  भौर  व्यवस्था  की  पूरी  जिम्मेदारी

 सरकार  मुस्तैदी  से  प्रपना  हाथ  मे  लेगी  4

 थ्गी  चु  सिमये  (मुगेर)  :  उपाध्यक्ष

 महोदय,  महू  चर्चा  मणिपुर  के  इलाके  में
 वो  हमलों  की  जो  घटनाये  हुई  उन  को  ले
 कर  है।  सेकिन  मेरी  राय  में  यह  समृत्रे  पूर्वोत्तर
 हिन्दुस्तान  का  मामला  है,  भौर  पूर्वात्तर
 हिन्दुस्तान  में  मैदानी  असम,  झसम  का  पहाड़ी
 इलाका  है,  जिस  के  उरवसीक्‍शम्‌  पर्थात्‌  नेफा,

 मणिपुर,  ब्विपुरा,  बंगाल  धौर  पूर्वी  बगाल
 भी  श्राजाता  है

 are  wa  सवाल  की  बुनियाद  में  ना
 कर  झगर  कोई  रास्ता  हमने  नहीं  निकाला
 तो  मुझे  ऐसा  डर  लगता  है  कि  पद्रह  बीस

 साल  के  प्रन्दर  जो  विदेशी  ताकतें  इस  इलाके
 में  झपास  में  टकरा  रही  हैं,  उनको  गति-
 विधियों  के  कारण  यह  प्रुवोत्तर  हिस्दुस्तान
 का  इलाका  भारत  से  भलग  हो  जाएगा.  |

 मैंने  झाज  सबेरे  कहा  था  कि  पात्र  किस्म
 के  हस्तक्षेप  इस  इलाके  में  विदेशी  ताकतों
 के  हारा  किये  जा  रहे  हैं  ।  सब  से  पुराना  जो

 हस्तकेप  है  बह  इस  इलाके  में  जो  विदेशी
 बागान  के  सालिक  हैं  उनके  erect  किम
 जा  रहा  है।  उसी  तरह  विदेशी  पादरी  हैं  ।
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 [सी बु  सिमये]
 इस  लोगों  का  भी  पुराना  हस्तक्षेप  एक  नसें
 &  चल  रहा है  |  स्वतंतता  के  बाद  विदेशी
 बायान  मालिकों  को  यहां से  हटाने  के  लिए
 कोई  कदम  नहीं  बढ़ाया  गया  है  भौर  भाज

 भी  इस  इलाके  को  ो  पर्चे  व्यवस्था  हैं  उस
 पर  विदेशियों  का  काफी  प्रभाव  हैं।  पाद-
 वों  का  जो  हस्तक्षेप  है उत्तकों  झाप  जानते
 ही  हैं।  नागा  था मिजी कोई भी हो, उनके कोई  भी  हो,  उनके
 साथ  बातचीत  करके  जो  रास्ता  श्राप  निका-
 लना  चाहते हैं,  जरूर  निकालें  लेकिन  जो
 विदेशी  पादरों  हैं  थे  इन  लोगों  को  खकमाने

 की  कोशिश कर  रहे  हैं  भौर  उसके  बारे में
 हमें  सख्ती  से  काम  लेना  चाहिये  v

 तीतरा  हस्तलेर  मैं  बंतलारा  हूं।  भभी  भी
 मैं  घिककिम  गया  था  |  मैंने  वहां  देखा कि
 भमरोकियों  द्वारा  सिक्किम  को  हिन्दुस्तान
 के  खिलाफ  भड़काने  का  प्रयास  किया  जा
 रहा  है  |  go  दिन  पहले  सिकक्‍्किस  की  महा-
 दानी  आव  किया  था  जिस  ने  उन्होंने
 कहा का  कि  जो  दाजिलिग  जिले  का  हिस्सा
 हैं  वह  भी  तिविकम  का  हिस्ता  है।  साथ
 ह... ह  सिक्किम  को  सरकार  पर  दबाव  डाला
 जा  रहा  है  कि  भारत  के  साथ  उनका  जो

 पुराना  रिश्ता  है  या  संधि  है  उस  में  सुधार
 जौर  संशोधत  किया  जाएं  इस  तथाम
 इलाके  में  भ्मरीकी  लोग  तो  बड़ी  तेडो  से
 पना  काम  कर  रहे  हैं  उनको  गतिविधियां

 थी  इस  सदन  के  सामने  है|

 ह, |  हस्तक्षप  चीन  के  हारा  किया
 था  रहा  है।  चौन  की  प्रेरणा  से  जो  यहां  तोड़
 कोड़  का  काम  करने  वासे  तत्व  है,  वे  चीन  के
 काम  को  भागे  बढ़ाने  की  कोशिश  कर  रहे  हैं  ।
 किए  ाप  ag  भी  जानते  ही  है ंकि  पाकिस्तान
 भी  इत  सारी  बति  वेधियों  में  साथ  दे  रहा  है
 शीर  इत  इसाके  की  जनवा  को  विशोह  के
 रास्ते  पर  से  जाते  की  कोशिल  कर  रहा
 है  av
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 इस  में  सब  में  लतरगाक दो  हस्तक्षेप  हैं
 are  में  चेतावनी  देगा  चाहता  हूं  कि  एक
 एक  हिस्से को  झलग  कर  चंबहू बीस साल बीस  साख
 के  अन्दर  अमरीका के हारा के  हारा  भी  कोशिश
 की  जा  ही  है  कि  पहां  उनके  अधीन एक एक
 राज्य  बने  या  कई  राज्य  बनें  |  साथ  साथ
 चीन  के  द्वारा  भी  कोशिश  को  जा  रही  है
 कि  उसके  प्रधीन,  उन  के  प्रभाव में  यहां  पर

 एक  राज्य भलग  से  बने,  था  राज्यों  के  समूह
 बनें  ।  कम्पुनिस्ट भाई  सोचते  होंगे कि  इस
 लड़ाई  में  शायद  चीन  बाजी  मार  जायेगा
 लेकिन वें  भूल कर  रहे  हैं।  विदेशी  बागानों
 के  मालिक  ौर  विदेशी  पादरियों  का  इस  में
 जो  हाथ  है  उसके  फ़लस्वकरृप  झगर  ह
 इलाका  हिन्दुस्तान  से  झलग  हो  जाता  हैं
 झौर  यहा  पर  छोटे  या  बड़े  स्वतंत्र  तथा  सा्व-

 भौम  राज्य बन  जाते  हैं  तो इस  में  चीन
 दाजी  नहीं  मारिया,  प्रन्ततोगत्वा  प्रमरीका
 के  प्रभाव  में  यह  सारा  इलाका  भाएगा  ।
 इसलिए  मैं  अपने  कम्युनिस्ट  भाइयों  से  भी

 कहूंगा कि तोड़फोड़ कि  तोड़फोड़  की  जो  राजनीति  है
 उतको  बढ़ावा  देने  से  हमारा  कोई  फायदा

 नहीं  होने  वासा  है  t

 इसलिए मैं  झाण  भाग  करता  हूं  कि

 बुनियाद  में  जा  कर  यह  जो  पहाड़ी  इलाका
 है  उतके  बारे  में  श्राप  प्रपनी  नोति  बनाने  ।

 भाष  सबेरे  भ्रसम के  बारे  में  एक  बग्तब्य  गृह
 मंत्री जी  ने  दिया  है।  इन्होंने  प्रपने  वक्तव्य  में
 कहा है  कि  इनकी जो  संघ  राज्य  बनाने
 की  यौजना  है  उतस्तकों  लीडर्ज  कारफेंद्र  के
 मेताधों ते  कबूल  किया  है।  लेकिन |  जात-
 कारी  के  अनुसार  मामला  बहुत  जागे  बढ़
 चुका है घौर है  धौर  पूर्ण  स्वाधीनता की माग इन को  मांग  oF
 पहाड़ी  इलाकों में लोग उठाने में  लोग  उठाने  |  है  ।

 कई  लोग  जेलों  में  बन्द  किय  बे  हैं।  एक  खाखी
 लड़का  है  जित  का  नाम  स्टालित  राजी  हैं  1

 वह  भी  जेल  में  है।  इस  हरह  को  बातें  हो
 रही  है  में  सरकार  से  कहूंगा  कि  कितने
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 दिन  तक  बाप  ag  चर्चा  करते  रहेंगे  ?  :  954
 झौर  i986  में  लागा  लोगों के  द्वारा  जो  मांग

 की  |. ड  की  उतकों धगर हम सोयों गर  हम  सोयों  ने  कबूल
 कर  लिया  होठा  तो  ध्ाज  उतकी  यह  मांग
 मंजूर  करने  की  नौबत  हम  लोगों  के
 कपर  नम  ्ाती,  भाज  बे  इस  मांग  को  न  उठाते  ।
 लेकित इस  देश  की  शौर इस इस  सरकार  को  यह
 परम्परा  रहो  न  कि  समय  रहते  सरकार
 काम  नहों  करती  है  t  नतीजा  यह  होता  है
 कि  समय  बोत  जांता  है  भोर  मामला  बहुत
 खराब  हो  जाता  है  |  डरबमोर्प,  नेफा  की  बात
 है  |  हम  लोग  विरेशियों  को  प्रपना  सलाह-
 कार  बनाते  हैं  ।  बेवर  एजबिन को राय को  राय  पर
 जफा  सम्बन्धों  हूम/री  नोति  बनो  ।  झ्राज  नेफा
 से  हमारे  सम्बन्ध  टूट  गए  हैं  |  गोभा  प्राजाद

 होते  के  बाद  भो,  मैं  झापकों  याद  दिलाना
 चाहता  हूं  कि  जिम  तरह  गोधा को को  भाजादी
 के  लिए  हैम  को  लड़ना  पड़ा  था,  गोधा  में
 जाने के  लिए  ai  परमिट  भिस्टम  था  उध्को  खत्म
 करान ेके  लिए भो  मुमे  वहा  सिविल  ना-
 करमानो  करनो  पढ़ी  थो  ।  गोदा  के  मुक्त
 होते  के  बाद  यह  सिविल  नाफरमानी  करनी
 पड़ी  थी  मैं  प्रापफो  बहू  भो  याद  दिलाना

 चाहता  हुं  कि  इतो  तरह  नेफा,  'उडंतोप्र  के
 इलाके  को  भारत  से  झलग  रखने  की  जो
 नीति  है  'उतका  विरोध करने  के  लिए  मेरे  दस

 के  नेता  we  राम  मतोहर  लोहिया को  भी
 गिरफ्वा र  होना  पड़ा  व;  ।  लेकिन  झ्रभो  तक  पाप

 झपतो  नोति  को  दलने  के  लिए  तैयार  नहीं
 हैं।  सब  से  पहले  थैं  मांग  करता  हूं  कि  इन
 लोगों  के  साथ  सहानुकम्पा  का  महानुभूति
 का  व्यवहार  करके  इनको  मांग  को  हिन्दु-
 स्तान  का  हमारा  यह  जो  सार्वभौम  राज्य  है

 डे  दायरे  के  प्त्दर,  शप  पूरा  करें।  इनकी
 श्राकांक्षान्रों  में  बेरा  कोई  गड़ा  नहीं  है  t
 सेडिन  साथ  साथ  जो  विदेशी  हस्तकेप  है,
 दादरियों  का  यो  हस्तलेप  है  उबको  भाप

 आत्म  करें  ।  उत्तर  बंगाल  में  दो  तीत  विदेशी

 कागाद  के  बाचिकों  को  हमारे  केश  दे  निकाला
 क  है|  इन  सब  बाणातों का  धाप  राष्ट्रीप-
 करण  कीजिये  जो  हमारी  पश्चिनो वाश  की

 ASADHIA  26,  809  (SAKA)  Mage  Hosti
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 सरकार  है,  उसकी भी  मैं  चर्चा  करना
 चाहता हूं  ।  भेरी  राय  में  साढ़े  चार  भद्दीनों
 में  उतने कोई  प््च्छा  काम  नहीं  किया  है,
 एक  काम  केवल  झच्छा  किया  है  भौर  बह
 यह  है  कि  कलकत्ता  को  ट्रामगेड  को  उसने

 हाथ में  लेकर  राष्ट्रीयकरण  का  मार्ग  प्रशस्त
 किया है  t  उसका  समर्थन करता  हूं  |  लेकिन

 एक  किस्म  के  विदगी  हस्तक्षेप  को  जब  तक  भाप
 खत्म  नहीं  करेंगे,  दूसरा  हता  रहेगा  ।  मैं
 श्री  मीनू  मसानी से  कहना  चाहता  हूं  कि
 सभो  विदेशों  हस्तक्षेपों  के  खिलाफ  हूं  चाहे
 चीन  के  द्वारा  किया  गया  हो  या  ब्रिटेन  के  द्वारा
 किया  गया  हो  या  भ्रमरीका  के  द्वारा  किया
 गया  हो  t  इसलिए  मैंने  सिक्किम  की  भी
 चर्चा  की  ।
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 Attacks  by

 e  can  see  how  Government’s
 icies  had  been  wrong  from_  the

 beginning  from  the  results
 h  tuéy  have  created.  Since  the

 policies
 ‘their  attitude  towards  the  Nagas |
 the  tribals,  what  has  been  the

 ‘The  Nagas  were  converted
 hostiles  first.  Then  the
 have  been’  converted  in-

 next  Now,  I  do  79
 snow  when  they  are  going  to  convert

 the  Assam  hill  people  into  hostiles
 nd  I  have  my  own  doubts  whether
 ney  are  preparing  the  ground  to  con-

 ‘vert  the  tribals  of  Tripurg  also  into
 hostiles.  At  this  rate,  where  will  they
 take  the  country?  Section  after  section

 is  being  converted  into  hostiles.  Per-
 haps  a  day  might  come  when  they
 will  convert  the  entire  people  of  our

 country  into  hostiles  to  them,  and  that
 may  be  the  doomsday  of  this  Govern-
 ment.
 What  should  be  the  corner  stone  of
 the  policy  of  any  Government  to  this
 problem.  .The  cornerstone  must  be
 that  there  must  be  real  =  safeguard,
 guarantee,  to  these  sections  of  the
 people  so  far  as  their  way  of  life  is
 ‘concerned  and  so  far  as  their  lands
 are  concerned.  They  must  be  made  to
 feel  by  the  conduct  of  our  Govern-
 ment  that  they  are  very  safe,  their

 ‘Way  of  life  is  safe,  that  confidence
 ‘must  be  created.  This  must  be  the
 ‘crucial  corner  stone  as  far  as  any  pro-
 per  policy  is  concerned.

 But  what  was  the  Government’s
 Olicy?  In  our  Constitution  it  is
 aid  that  after  ten  years  a  commission

 must  be  appointed  to  go  into  the  ques-

 i  On  how  they  have  been  dealing  with
 these  tribals  and  all  that.  The  com-

 ission  was  appointed  and  after  in-
 stigation,  what  did  this  commission
 pointed  under  the  provisions  of  the

 Constitution  say?  That  commission
 mitted  the  failure  of  the  Govern-

 ment  to  safeguard  the  way  of  life  and
 the  lands  of  the  tribal  people.  With
 eg  to  the  tribals  in  Tripura,  a
 ommission  was  appointed  under  the

 airmanship  of  Mr..  Dhebar.  That
 also  admitted  one  fact.  notwith-

 ing  what  the  late  Pandit  Pant

 ASADHA  26,  889  (SAKA)  Naya  Hostiles
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 said  in  956  that  the  admission  of  re-
 fugees  into  Tripura  had  reached  a
 saturation  point  and  between
 49956  and  the  year  or  report  of  the
 commission,  six  more  lakhs  of  refu-
 gees  had  been  settled  there.  The
 Dhebar  Commission  58938  that,  as  a
 result  of  this,  thousands  of  tribals  of
 Tripura  had  been  displaced  from
 their  lands,

 42476

 With  regarg  to  Nagaland,  the  Gov-
 ermment  created  the  State  of.  Naga-
 lund  in  3960  under.  our  Constitution.
 But  what  was  the  position  in  1952?
 The  Nagas  approached  our  Govern-
 ment  with  a  demand  to  a_  separate
 State  within  the  Indian  Union  in  the
 year  i952.  The  records  of  the  Gov-
 ernment  cannot  deny  it.  But
 then,  in  1952,  the  Govern-
 ment  rejected  that  demand.  For
 some  years,  military  force  was  used.
 At  last  this  was  conceded  in  1960,  but
 after  creating  serioug  doubts  in  the
 minds  of  these  people.  about  our  Gov-
 ernment  and  about  ourselves.  The
 suppression  of  that  movement  created
 more  doubts.  Now,  in  1960,  when
 the  Government  has  conceded  Naga-
 land,  the  Naga  hostiles  say:  No,  we
 are  not  prepared  to  accept  it.  This
 situation  is  the  result  of  the  Govern-
 ment’s  policy.

 During  the  discussion  on  this  matter,
 i  was  happy  to  hear  many  friends
 from  the  other  side  saying  that  this
 must  be  treated  as  a  national  issue
 and  not  as  a  political  or  party  issue.
 One  of  the  reasons  for  the  adjourn-
 ment  motion  was  ‘the’  erroneous
 policy’,  though  we  do  not  accept  the
 content  of  erroneous  policy  as  -enun-
 ciated  by  Mr.  Hem  Barua.  Let  there
 be  a  discussion,  closely  following  :the
 Naxalbari  statement.  Many  of  our
 friends  here  did  not  refer  to  that
 issue  ag  a  national  issue  but  treated
 it  as  a  party  issue  or  political  issue.
 In  Naxalbarj  one  police  officer  was
 killeg  but  ten  people  died  on  the  other
 side.  Then  it  was  raised  as  a  political
 issue.  The  moment  certain  things
 happen,  the  cry  of  law  and  order
 break  down  is  raised  and  central  in-
 tervention  is  suggested.  Here  24
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 Another  important  matter  is  the
 creahon  of  confidence  among  th:
 people,  When  there  was  suspicion
 even  among  brothers,  it  wak  ex  reme-

 :  tt  EF  E
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 Tt  is  therefore  our  duty  to  appro
 this  probl.m  with  a  sympathetic
 and  not  with  superiority  complex. i
 should  treat  them  as  equals  and
 brothers.  So  far  Government  have
 followed  the  correct  policy  and  it  has
 paid  dividends,  Ay  Shri  Hem  Barua
 hed  said,  there  is  a  crack  even  among
 the  underground  leaders  Gen.  Kaito
 Jeads  one  party  and  his  brother  leads
 another  party.  Because  of  free  ex-
 pression  among  themselves,  they  also
 disagree.  When  was  fighting,

 I  would  therefore  appeal  to  all  the
 members  to  see  this  problem  with
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 tags  Attatica  by  ABSADHA  38,  089  (SAKA)

 अदेश  से  लगते  हुए  केक्षों  में  ia समभन  स्थिति

 इसी  अकार  भौरे-धीरे  बिगकती  था  रही है  |

 मैं  चाहता  हूं  कि  गृह  मंत्री  महोदव  अपना
 उत्तर  देते  समय  एक  इस  बात  को  विशेष  रूप
 से  बतायें  कि  जब  से  मागामड

 में  इस  प्रकार की  विद्रोह  की  प्रवृत्तियां भड़की
 हैं,  तब  से  झाज  तक  सेना  के  कितने  सिपाही
 झौर  भर्तैनिक  कर्मचारी  उस  क्षेत्र  में  मारे गये  हैं
 श्र  हमारे  चन  का  कितना  झपष्यय  वहां

 हुआ  है  1  यह  सही है  कि  थे  लोग  हमारे भाई  हैं
 झौर  इसलिए  हम  उनके  साथ  शान्ति  की
 शातत्रीत  झबक्य  करे  i  हम  उनके  साथ
 इस  प्रकार  का  कोई  व्यवहार  न  करें,  जिससे

 उनके  मन  भे  उम्र  प्रतिक्रिया पैदा  हो  ।  लेकिन
 हम  इस  बात  को  भी  ने  भूलें  कि  कस-परतों
 हमारे  जो  चौबीस  सिपाही  बडी  बेरहमी  के

 साथ  मारे  गये  हैं,  उनके  भी  भ्रपने  परिवार

 ौर  बच्चे  हैं  भौर वे  भी  इसी  देश  के  रहने
 बाले  हमारे  भाई हैं  1  भौर  फिर  इस  प्रकार की
 भटना  कोई  पहली  बार  नहीं  हुई  है।
 पहले  भी  हमारे  न  जाने  कितने  सिपाही
 गागालेद  में  मारे  गये  हैं  =  भाखिरकार  इस
 समस्या का  झम्त  कहा  होगा,  यह  स्थिति  कहा
 जा  कर  रुकेगी  ?

 जब  श्री  जवाहरलाल  नेहरू  देश  के

 जनाने  मंत्री  थे,  तो  मैंने  एक  विशेष  बात  की
 झोर इस  सदन  का  ध्यान  पहले  भी  ध्राकषित

 किया  था।  जब  नांगालेंड की  स्थिति  बिगड़ी
 शौर  तेना  को  उस  स्थिति  को  सुधारने  के

 लिये  भेजा  गया,  तो  सेता  के  एक  उच्चाधिकारी

 नें  एक  पत्॒  लिक्ष  कर  प्रधान  मंत्री  को  कहा  या
 कि  बगर  झाप  ने  सेना  को  यहां  की  स्थिति  को
 नियंत्रण  में  रखने  के  लगे  भेजा  है,  तो  फिर

 ाप  उस  को  हाथ  खोल  कर  काम  करने का
 ग्रवशर  दीजिये,  क्  भाप  यहा  पर  धपनो

 बूलिस को  भेज  दीजिये  झाप  सेना  के  ताम

 पर यह  कर्क  बौर  बदनाभी  म  झाने  दीजिये
 कि  यह  सामालैंड  में  एक  त्म्बे  काल  तक  रहने

 कै  बादजुर  वहां पर  शांति  स्थापित  नहीं

 Naga  Hostiles  73454
 (4M.)

 कर  सकी  t  उस  सैंगिक  षिकारी  से  प्रधान
 मंत्री  को  यह  भी  लिक्षा  था  कि  यब  तक  ईसाई
 प्रयारकों  को  कम  से  कम  ge  समय  के  लिए
 नागालैंड  से  पृथक  नहीं  किया  जागेगा,  तन  तक
 मागालैंड  में  शान्ति  स्थापित  नहीं हो  सकती  है  |

 अभी  सरकारी  बैंजों  से  एक  माननीय
 सदस्य  ने  कहां  कि  नागालैंड  में  जो  विदेशी
 प्रचारक  हैं  ही  नही  प्रौर  बहा  पर  जो  प्रचारक
 हैं,  बे  तो  वहीं  के  निवासी हैं  7  पहली बात  तो
 यह  है  कि  विदेशी  प्रचारकों द्वारा  बोगा

 हुआ  विवेला पौदा  ब  गहां  पर  एक  वृक्ष  का
 कप  ले  रहा  है  भौर  दूसरे,  विदेशों  से  झाने  बाले
 घन  का,  बहां  पर  सगातार  इस्तेमाल  हो  रहा
 है।  हाल  ही  मे  जब  गृह  मंत्रालय  ने  यह  निर्षय
 सिया कि  विदेशों  से  ाने  वाले  प्रचारकों पर
 निगाह  रखी  जाये,  तो  उन  लोगों  ने  यह  काम
 किया  कि  रवों  उपये  इस  देश  में  भेज  कर
 भारत  में  ही  उस  विधैसी  मनोवत्ति  के  लोग
 हैयार  करने  प्रारम्भ  कर  दिये  ।

 महात्मा  गाधी  ने  937  में  ही  हमारे  देश
 में  ईसताइयत  के  विषेय  से  भयंकर  दुष्परिभामों
 को  देख  लिया  था।  उहूने  देश का  ध्यान ह  स
 बात  की  शोर  झाकषित  किया  था  कि  यह
 कैवल  घमम्म-परिवर्तन  से  सम्बन्धित  बात  नहीं
 रहतो  हूँ,  बल्कि  इससे  राष्ट्रीयता  में  भी

 परिषतंन हो  जाता  है.  इसलिए हम  को  इस
 प्रश्न  पर  इस  दृष्टि  से  विद्चार  करता  चाहिए  |

 नियोगी  कमीक्षन  को  रिपोर्ट  पालें  खोलने



 {tt  प्रकाशवीर  शासकों]
 देहाकतान  के  बाद  बिल्कुल  इससे  मिलते-जुलते
 क  भी  लाल  बहादुर  शास्त्री  ने  कहे  थे
 और  भ्रप्ती  कुछ  समय  पहले  जब  नागा
 विद्रोहियों  का  मिशन  प्रधाम  मंत्री,  श्रीमती
 इन्दिरा  गाधी,  से  मिलते  के  लिए  भाने  लगा,

 तो  उन्होंने  भी  यही  कहा  कि  वार्तालाप  का  यह
 लम्बा  प्रसग  भ्रभिश्चित  काल  तक  नही  चलेगा,

 after  ही  किसी  न  किसी  रूप  में  इसका  परिणाम
 सामने  झामेगा  ।

 में  यह  कहना  चाहता  हू  कि  जिस  तरह
 सरकार  झपती  पिछले  बीस  साल  की  उपेक्षा  से
 काश्मीर  के  ब्रह्न  को  और  भ्रधिक  उलझा
 बडी  है,  कही  ्सा  न  हो  कि  उसी  नीति  के

 का रण  नागालैंड  की  समस्या  भी  उसके  गने  की
 ह्ड्ी  बन  कर  रह  जाये,  जिसको  वह  फिर
 निकास  न  पाये  ।  इसलिए  सरकार  को  इस
 'लीगायर्ती  क्षेत्र  के  बारे  मे  झाख  खोल  कर
 काम  करना  चाहिए  कही  हाथो  से  लगाई  हुई
 गाठे  सरका र  को  दातों  से  न  खोलनी  पढ़ें  1
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 that  are  used  by  these  peop!

 and,  naturally  he  mentioned  the
 serious  concern  of  the  Government,
 how  serious  it  is,  and  he  wanted  to
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 House  that  we  do  not  want  to
 up  tide  attitude  towarts  tae

 sive  Having  sald  all  thie,  |  fee)  thet  shri

 My  hon.  friend  belonging  to  the
 Communist  (Marxist)  Party  introduc-
 ed  Naxalbarl,  Is  he  guilty  conscious
 about  it?  He  has  unnecessarily
 brought  it  here.  There  is  no  com-
 parison  between  Naxalbari  and  Naga
 problem.

 Shri  Umanath:  ]  know,  he  would
 say  that,
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 Therefcre,  I  am  saying  this.  Certainly,
 ut  is  a  service  to  the  nation.  After
 having  given  this  opportunity  to
 discust  this  matter,  there  ts  no  point
 in  pressing  this  adjournment  motion
 tor  further  discussion  and  voting,

 Shri  9,  C.  Sharma:  The  hon.  Mem-
 ber  had  made  a  suggestion  that  he
 wanted  a  liberal  policy.  What  more
 liberal  policy  does  he  want?

 Shri  yy,  B.  Chavan:  He  was  plead-
 ing  for  the  same  policy  that  we  are
 following  and  nothing  more.

 Shri  D.  C,  Sharma:  There  is  no
 need  to  change  the  policy.

 have  put  words  into  my  mouth  or
 statements  into  my  mouth,  which  I

 be

 I  am  reminded  of  an  incident  in
 the  Cambridge  University  where  an
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 Attacks  by

 snce  to  the  report  of  the  parliamen-
 ry  delegation,  I  would  submit  that

 delegation  visited  Nagaland  in
 uary,  1965,  I  do  not  agree  with

 when  he  says  that  thinking
 should  be  always  static.  There  is  a

 mie  process  in  thinking  also.  At
 ime  time,  these  incidents  have
 led  me  to  think  anew.  I  had

 or  rather,  we  had  said  that  efforts
 ]  be  made  towards  a  peacefu!

 ment  of  the  problem,  and  I  stand
 that  even  now.  My  adjournment

 motion  was  not  on  that.  My  adjourn-
 ment  motion  was  on  the  failure  of
 Government  to  take  adequate  security

 asures  in  the  area.  They  have  left
 whole  of  eastern  India  to  the

 unds  of  war  and  to  the  hounds  of
 jolent  activities.  That  is  our  mis-

 fortune.  That  is  why  I  had  said  that
 the  Home  Minister  should  see  that

 equate  security  measures  were
 4  ken,  for  the  protection  of  the  people

 ig  in  the  eastern  part  of  India. e's
 rata
 bout  the  composition  of  the  armed
 stabulary  I  have  to  make  a  sub-

 ion.  The  armed  constabulary,  as
 ave  today,  is  composed  of  old

 ,  ex-servicemen  from  the  Army.
 Id  like  the  Home  Minister  ta

 utilise  the  services  of  the  Army  or  to
 ruit  younger  people,  not  older

 ople  like  us,  to  the  armed  constabu-
 ry  because  that  might  ensure  some

 amount  of  security  to  the  people
 ing  jin  the  eastern  regions

 rd
 Shri  D.  C.  Sharma:  What  does  it

 matter  whether  they  are  old  or  young?
 i  Shri  Hem  Barua:  There  has  been

 failure  of  intelligence  also.  These
 ga  hostiles  were  in  an  ambush  and

 attacked  our  party.  On  the  very  same
 day  they  attacked  another  party  also

 [That  shows  there  is  a  lamentable
 lure  on  the  part  of  Government  to

 at  the  intelligence  services  are
 ised  properly  in  that  part  of  the

 isani  is  not  here.  I  listened
 ०  with  due  respect.  The
 this  country  is  that  there

 ASADHA.  26,  889  (SAKA)  Naga  Hostiles  52492
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 are  people  who  use  very  nice  slogans
 and  say  there  should  be  a  peaceful
 settlement  of  this  problem  and  that
 problem.  But  when  you  ask  them  to.
 give  us  a  formula,  they  are  unable  to
 do  so.  If  you  have  the  courage,  come
 out  with  a  formula.  Come  out  with.
 a  formula,  if  you  like,  that  Nagaland
 be  a  sovereign  State.  If  you  have  the
 courage  give  us  a  formula...  Who
 wants  war?  No  Indian  wants  war.
 At  the  same  time,  I  would  say  this
 much  also  that  no  Indian  mUst  be
 ullowed  to  challenge  the  territorial
 integrity  of  this  country.

 When  Sheikh  Abdullah  goes  to
 Algiers  and  meets  Mr.  Chou  En-lai
 you  adopt  one  standard,  But  you
 adopt  another  standard  for  these
 people,  a  section  of  our  people,  who
 are  indulging  in  treasonable  activities
 by  seeking  the  co-operation  of  our
 enemies  like  China  and  Pakistan,  of
 which  there  is  no  doubt.  If  tomorrow
 IT  hoist  the  flag  of  independence  at
 Gauhati  and  say  that  ‘from  today
 Assam  is  free;  I  am  the  Prime  Minis-
 ter’,  would  you  allow  me  to  do  that?.

 Shri  Nath  Pai:  We  will  expel-  hin:
 from  our  party

 Shri  Kanwar  Lal  Gupta’  (Delhi
 Sadar):  Government  will  invite  him
 iG  a  dinner

 Shri  Hem  Barua:  Shri  Nath  Pai
 says  that  he  will  expel  me  from  the
 party.  But  I  know  the  Home  Ministér
 would  immediately  put  me  _  behind
 prison  bars

 Shri  Y,  B.  Chavan:  _I  have  faith
 that  he  will  never  do  it

 Shri  Hem  Barua:  I  believe’  ina
 united  India,  in  the  fact  that  India
 must  be  strong,  India  must  live.  As
 I  have  always  said,  if  India  dies  who
 lives?

 Somebody  ‘spoke  about  the  peace
 mission.  It  is  defunct  now—no  doubt
 about  it,  Shri  Jamir  made  a  pointed
 reference  to  the  fact  that  the  cease
 fire  agreement  has  given  certain

 जा



 "y2493  «Attacks  by

 Shri  Hem  Barua]

 advantages.  He  mentioned  one,  that
 the  Prime  Minister  of  the  so-called
 Naga  Federal  Government  can  go  and
 meet--he  has  already  met—the  Chief
 Minister  of  Nagaland.  That  is  an
 advantage,  no  doubt,  but  there  is  an-
 other  side  to  it.  On  March  7,  1966,
 when  the  jeep  carrying  the  Home
 Minister  and  the  Food  Minister  of  the
 Naga  Federal  Government  was  detect-
 ed  in  Jorhat  with  papers  and  docu-
 ments  that  showed  that  the  Naga  hos-

 “tiles  were  responsible  for  the  blowing
 up  of  a  train  in  Assam....

 .  Shri  S.  C..  Jamir:  When  those  people
 were  arrested,  I  happened  to  be  in

 _Jovhat...Neither  the  Food  Minister
 nor  the  Home  Minister  was  there.  It

 ~was..the  Seeretary  to  the  Home  Minis-
 ter  and  one  colonel.  Under  the  cease-
 fire  agreement,  they  could  move  about
 freely.  .No.  objectionable  documents
 were  found  with  them,  nor  was  any
 ammunition  found..  It  was  only  the
 Police  who  planted  some  ammunition
 in.  their  bags,

 Shri  Hem  Barua;  ]  am  very  glad  to
 hear  this.  At  the  same  time,  I  remem-
 ber  this  also,  that  the  distinguished
 Predecessor  of  the  present  Home

 Minister,  Shri  Nanda,  admitted  on  th
 fioor  of  the  House  about  the  involve-
 ment  of  these  people  in  that  matte:

 ‘New,  under  the  cease-fire  agree-
 ment,  there  is  an  advantage.  These
 “Ministers  of  the  Naga  Federal  Gov-
 ernment  could  meet  the  Ministers  of
 the  established  Government.  At  the
 ame  time,  the  jeep  in  which,  as  Shri
 Jamir  says,  the.Secretary  to  the  Food
 Minister  was  travelling  also  bore  the
 Rumber  plates  of  the  established
 Government  of  Nagaland.  The  cease-

 .  fire  -has  given  an  advantage  to  the
 Naga  hostiles  to  this  extent  that  the

 underground  leaders,  whenever  they
 want,  could  use  the  Nagaland  Govern-

 “ment  vehicles  for  what?  For  revolu-
 “geRary-purposes?  This  is  also  a  fact.

 :°fhe-peace  mission  has  done  good
 work,  nobody  says  it  has  not  done
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 goed  work.  Mr.  Mukerjee  made  a
 reference  to  the  contribution  made  by
 Mr..  Jai  Prakash  Narain.  Mr.  Narain
 alse  eame  out  with  a  suggestion  that
 Nagaland  should  be  given  a  political
 status  similar  to  Sikkim  and  Bhutan.
 if  Indians  want  the  break-up  of  this
 country,  I  will  say  the  destiny  of  our
 country  is  in  danger.

 Shri  Bibhuti  Mishra:
 back  he  was  your

 Some  time
 party  leader.

 Shri  Hem  Barua:
 leader  also.

 He  was  your

 Shrj  Bibdhuii  Mishra:  He  was  never
 my  leader.  Mahatma  Gandhi  was  my
 leader.

 Shri  Hem  Barua:  We  have  respect
 fcr  him  even  today  because  he  is  a
 great  man,  but  Mr.  Mishra  who  dis-
 owns  him  is  also  present  in  the  Cen-
 tral  Hall  when  Mr.  Jai  Prakash
 Narayan  comes  to  address  a  group  of
 parliamentaries,  because  he  is  from
 Bihar.  That  is  the  only  link.

 I  want  to  say  quite  clearly  that
 effective,  adequate  security  measures
 should  be  taken.  You  cannot  leave
 the  pesple  in  the  eastern  part  of  this
 country  to  the  mercies  of  these
 attacks.  There  are  many  incidents
 like  this,  I  can  recount  them.  You
 must  take  proper  and  effective  secu-
 rity  measures.  I  know  the  present
 Home  Minister  knows  how  to  be  firm.
 He  must  be  firm  with  these  people.

 On  the  other  hand,  I  did  not  say
 that  you  discard  the  negotiations.
 What  I  said  in  the  course  of  my  speech
 was  this,  that  when  the  underground
 Naga  leaders  come  to  meet  our  Prime
 Minister  this  time,  the  Prime  Minis-
 ter  should  tel]  them  point  blank  jf
 they  are  prepared  to  be  within  the
 Indian  Unicn;  if  so,  we  can  consider
 fulfilling  their  aspirations;  if  they  do
 not  want  to  be  in  the  Indian  Union,
 as  J  have  said,  no  Indian  has  the  right
 to  challenge  the  territorial  integrity
 of  this  country,  and  any  Indian  who



 You  might  have  any  number  of  con-

 rls  to  Nagaland  to  sing  and  dance
 and  ask  them  to  send  their  boys

 Shri  §.  है.  Daman!  (Sholapur):  Mr
 Deputy-Spesker,  I  am  grateful  to  you

 ASADHA  ms,  10  (SAKA)  closed  Textile  अप  raggh
 +  एड.)

 [Sum  G  5  Daritow  m  the  Cher]
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